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Question re representation of —— of Bihar and Orissa at the Round 

Table Conference. 7790-07. 

ACCIDENT (S)— 

Recommendation of the International Labour Conference re preven- 

tion of industrial ——. 408-0. 

“ACCOMMODATION— 
_ Question re provision of increased intermediate class —— for the move 
~~ from Simla to Delhi. 94. 

ACCOUNT (S)— 
Question tion re retrenchments due to Igamation of Audit and ——- 

ACCOUNTANT (S)— ‘ 

Question re— न सह 
Allowances paid to —— in the office of the Mili Accountant — 

General. 93-33 : iy (55% का 
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ACCOUNTANT (S)—contd. 
(luestion re—contd. 0337 

#--++ appointed to the State Railway Accounts Department, 288. 

ro ay of Railway Mail Service clerks to the examination. 
399. j : 

Appointment of B. Bhawani Charan as —— in the Government of 
India Press at Aligarh. 428-29, 

Appointment of Muslims as ——. and Auditors in. Audit and 
Accounts Departments. 289. 

Appointment of Muslims as —— in the State Railway Accounts 
Department. 289 

Clerks trained at the Training School for —— at Galeutta.~) 67. 

Examination for 70४ --. 47. 

Gradation list .of Divisional —— in the Bombay Presidency, 603- 

04 
Grant of advance increments to in the State Railway Accounts 

and Audit Departments. 80. 

Non-appointment of Public Works Department —— on the Lloyd 
Barrage Scheme in Bombay. 604. 

Pay of in the office of the Military Accountant General. 99. 

Promotion of Railway -->_ 787-90 

Reversion of Mr. N. A. Dalvi from the post of ——, Dharwar Head 
. Post, Office. 53-54. 

ACCOUNTANT GENERAL— 

Question re— 
Appointment of Muslims to the office of the Deputy ——, Posts and 

‘Telegraphs, Delhi. 383. 

Employment of Sikhs in the office of the ——, Punjab. 587. 

ACCOUNTS AND AUDIT DEPARTMENT 

Question re grant of ay te increments to Accountants in the State 

way है 
ACCOUNTS BRANCH(ES)— . 

Que see re appointment. of Muslims in the —— of certain post offices. 
2. 

ACCOUNTS CREW INSPECTOR(S)— 

‘See *' Inspector (8) 7”. 

ACCOUNTS DEPARTMENT (S)— 

Question re— 

Accountants appointed to the State Railway ——. 288 

Appointment of Muslims as Accountants and Auditors in Audit 

and ——. 289 

Appointment of Muslims as Accountants in the State Railway —— 
289, : 

Appointment of non-Hindus in Railway ——. 905-07. 

हे intment of Sikhs in Audit and —— of the Government of 

ae 
8
 

53० 
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ACCOUNTS DEPARTMENT (S)—contd. 

Question: re—contd. ik 
Apnointment of Sikhs in the ——— of the North Western way. 

669-70. 

Appointments to —— of the East Indian Railway. 50. 

Communal representation in the North Western Railway ——. 50- 

57. 
Retrenchment in —— and Audit Department of State Railways. 

389. 

ACCOUNTS OFFICE(S)— 

Question re— 

Appointment of Muslims in ——. 8I]-2. 

Appointment of Muslims in Railway ——. 386. 

Communal inequalities in the staff of ——- and Andit offices in the 
United Provinces. 806. 

हे न, of Muslims from the North Western Railway 80- 
2 

Employment of Frontier Muslims in ——— and Andit office at 
Peshawar. 58-82. 

Muslim representation in Pay and -—— and Audit offices in 
the North West Frontier Province. 408-09, 006. 

Representation of Sikhs in certain ——- and the Public Works De- 
partment. 63. 

Reirenchment in —— and Audit offices in Bengal. 465-66. 

Retrenchment in the North West Frontier Province. 007 

Retrenchment of employees of the East Indian Railway Traffiie ——, 
Howrah. 976-77. 

Safeguarding of Muslim interests in. 
North West Frontier Provinee. 383. 

Safeguarding of Muslim interests on the amalgamation of Audit 
890 —— in the North West Frontier Province. 006, 007 

Safeguarding of the interests of minority communities in appoint- 
ments in Audit and in the United Provinces. 806-07. 

Safeguarding the interests of Frontier Muslims in Pay and —-- 
and Audit offices in the North West Frontier Province. 409. 

Safeguarding the interests of Muslims in reductions of clerks in 
the Frontier Civil and Audit offices. 408. 

ACCOUNTS SERVICE(S)— 

and Audit offices in the 

Question re appointment of Sikhs to —— on the North Western 
>, 585-86. 

ACT(S)— 

Arms— 

| Question re— 

Heenan of Members of the Legislature from the —— rules. 

। : oe 



क् (S)—contd. 
Cantonments— = 

Question re amendment of the ——. 786-87. 

Child Marriage Restraint— 

Question re prosecutions under the ——. 97-98, 905. 

Court-fees— 

Question re— 

Enactment of a uniform 

Revision of the ——. 873-74. 

Indian Bar Councils— 

Question re extension of the 

Indian Factories— 

Question re amendment of the ——.. 7]. 

Indian Weights and Measures— 

Weights recognised by the ——. 909. 

Local Council— 

Question re court-fees prescribed by ——. 875. 

Special Marriage (Amendment)— 

Question re marriages registered under the ——. 765. 

Wheat (Import Duty)— 

Question re import of wheat under the ——. 709-0. 

ADDRESS (ES)— 

—— by His Excellency the Viceroy to the Members of the Council 

of State and the Legislative Assembly. 34-46. 

for the whole of India. 875. 

, 926, to the Punjab. 493. 

ADEN— 

Question re— 
Administration of ——. 927. 

Transfer of control of the civil administtation of —— from the 

Government of Bombay to the Government of India. 686-92. 

ADJOURNMENT (S)— 

Message from His Excellency the Viceroy and Governor General re 

disallowance of Motion for —— relating to the Exchange Ratio. 

839. 

Motion for re— 

Pronouncement re the Exchange Ratio. 825-26. 

Leave granted. 826. 
Disallowed by the Governor General. 839. 

Riots at Dera Ismail Khan and at Chittagong. 65-I7, 

Ruled out of order by the Honourable the President. 66-7. 

Shooting of detenus at the Hijli Detention Camp. 78. 

Leave granted. 73. 

INDEX TO LEGISLATIVE ASSEMBLY DEBATES, | 7 
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ADJOURNMENT MOTION— 

Remarks by Mr. President that there is no obligation upon Govern- 
ment Members to answer any question, and the remedy, which the 
non-official Benches have under the Rules and Standing Ordevs 
against any Government Member declining to answer questions 
which are legitimate, is a vote of cenénre in the form of an 
92. 

ADJUTANTS— 

Question re appointment. of Indian officers. as 522-23. 

ADMINISTRATION— 

Question re transfer of control of the civil-—— of Aden from the 
Government of Bombay tothe Government of India. 686-92. 

ADVANCE INCREMENT (8) -- 
See ** Increment (8) ”’. 

ADVERTISEMENT(S)— 

Question re— . 

—— of Indian Railways by Publicity Officers abroad. 976-77. 
Newspapers utilised by the East Indian Railway for the publiea- 

tion of notices and ——. 572. 

ADVERTISEMENT AGENT— 

Question re duties of the —— for Government publications. 68-69. 

ADVISORY BOARD (S)— 
Question re— 

Appointment of —— in cantonments, 802-03. 

Creation of an —— for Inland Steam Navigation Companies. 576. 

ADVISORY COMMITTEE— AST 
Question re non-representation of the Province of Bihar om the East 

Indian Railwa: és 5 

See also under ‘‘ Committee(s) ’’. 

ADVISORY PUBLICIITY COMMITTER— 

Election of Members to the व76, 327. 
' See also under ‘‘ Committee(s) ??. 

AERODROME— 

Question re railway to Patunga Point and the cost of the 
04-05. हे 

there. 

AFGHAN YOUTH LEAGUE— j 

; Question re action taken against volunteers of the —— or the Khndaf 
= Khidmatgars in the North West Frontier Province.  ¢I: : 

Question re— _ ह 0:30 
Holders of —— passports refused permission to enter ५ 

5 Passports for ——- granted to Indians. 47. 7 
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AFRICA— ith 
Question re— ११823: ६ 

Deputations to South -> on behalf of Indian settlers. 692-93. 

Scheme for closer union in Hast ——. 7-8 

AFRICAN (S)— 
Question re medical facilities for Europeans, Indiatis and —— im 

Tanganyika. 422-23. 

AFRICAN COAL— 
See ‘“ Coal’’. 

AGENCY (IES)— 
Question re— 

Tuspection of the British Trade ——, Gartok, and pay of the British 
Trade Agent. 88. 

Superior staff of the Gartok ——. 85-7. 

AGENT (S)— 
Question re pay of the —— and superior officers of the Assam Bengal 

Railway. 99-00. 

AGENT’S OFFICE— 
Question re retrenchment of a Sikh from the-——— North Western 

Railway. 67-72. 

AGGARWAL, MR. JAGAN NATH— 

Indian Bar Councils (Amendment) Bil— 
Motion to refer to Select Committee. 3024:29. 

Indian Ineome-tax (Second Amendment) Bill— 

Motion to refer to Select Committee. 47-44. 

Indian Press Bill. 

Motions to refer to Select Committee and to cireulate. 368-72. 

Question re— 

Advertisements of the Public Service Commission. 489-90. 

Bi i tae of Chief Personnel Officer, North Western Railway. 

Appointment of Janiter of the Headquarters office of the North 
Western Railway. 490 

Appointment of Railway Officers ‘‘ outside their own line of quali- 
fications ’’. 49 

Appointment of Sikhs and Hindus as draftsmen on the North 
‘Western Railway. 49-92 7 

..~ Appointment of Superintendents in Divisional. offives on the North 
Wesiern Railway. 492 

ze Casual leave for officers and clerks of the North Western Railway. ° 

Christmas holiday Foreign line passes limited to Anglo-Indians and 
....... Europeans, 492-93 

eonsiderations in retrenchment of staff in Government 
[6 «+» Departments, 665. He sib oedestenssY 
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AGGARWAL, MR. JAGAN NATH—contd. 
Question re—contd. 

Cost of the Lee Commissi dations in the Central Gov- 

ernment and the Provinces. 666. 

Employment of Indians trained abroad in Civil Aviation 883 

Establishment of Public Works Department upper subordinates ou 

State railways. 485-86 

Extension of the Indian Bar Councils Act, 926, to the Punjab. 

493. 
Functions of Notaries Public in the Mofussil. 42-3. 

Grievances of Indians on State railways. 882-83. 

Iiness and treatment of Mr. Ihsan Mahi, a detenu under Regula- 
tion III of 88. 385-87. 

Intermediate and second class North Western Railway passes te 

Puri. 489. 
Leave reserve and officiating promotion in the headquarters office 

of the North Western Railway. 88-82. 

Litigation Officer of the North Western Railway. 489. 

Officers’ and clerks’ grades on the North Western Railway. 49 

Officiating promotion of Mr. 9. R. Woodmore at the Mohgalpnra 

Railway Workshops. 489. 

Organisation of the Indian State Air Service. 883. 

Passage allowance for subordinates of non-Asiatie domicile. 882. 

Pay of Publie Works Department Upper Subordinates on Indian 
State Railways. 482-85 

Promotion of Public Works Department Upper Subordinates or. 

State Railways. 485 

Promotion of Railway Accountants. 487-90. 

Racial discrimination in new leave mules on State Railways. 492. 

Reports of Retrenchment Committees. 665-66. 

Revenue realised by the Government of India. 666. 

Roof of the Shanan Power House, Jogindarnagar. 683-84. 

Slump in the tea trade in the Punjab. 493. 

mess for roofing of the Shanan Power House, Jogindarnagar. 

क् lo INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

Training school for Railway Accounts in. Calcutta. 487 

Travelling Allowances of Public Works Department Upper Sub- 
ordinates on State Railways. 486-88. 

‘Question (Supplementary) re— 

Communities represented in the staff of the Income-tax Departments 
in Bihar and Orissa. 59. 

Grant of Lee passage concessions to non-Asiatic non-superior officers 
in Railway Service. 600. : 

Passports for persons leaving India. 53-5. 
Possibility of reductions of pay and si of Gov $ 

servants. 502-03 
Resolution re control of money lending and rates of interest. 848-5L. 
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AGRARIAN DISTRESS— 

Question re agricultural depression and ——. 782-83. 

AGRARIAN SITUATION— 

Question re acute —— in the United Provinces. 873. 

AGREEMENT— 

Question re convictions of Congressmen after the Irwin-Gandhi ——. 
504-05. 

AGRICULTURAL CLASS(ES)— 

Question re additional representation of mercantile community and 
— on the Round Table Conference. 007-08. 

AGRICULTURAL CREDIT COMPANY— 

See under ‘‘ Company (ies) ’’. 

AGERICULTURAL DEMONSTRATORS— 

See ‘‘ Demonstrator(s) ’’. 

AGRICULTURAL DEPRESSION— 

Question re— 

—— and agrarian distress. 782-83. 

League of Nations Committees on economic and ——. 904. 

AGRICULTURAL DISTRESS— 

Resolution re present ——. 2]8-54. 

AGRICULTURAL RESEARCH— 

Question re— 

Appointment to the Imperial Department of Agriculture of eandi- 
dates from the Imperial Institute of ५ Pusa. 3-32. 

Expenditure on 46, 

The Imperial Council of 44-6. 

AGRICULTURE— 

Question re— 

Activities of the International Chamber of —— of Rome. 3१64. 

Appointment to the Imperial Department of of candidates from 
the Imperial Institute of Agricultural Research, Pusa. 3-32. 

_ Facilities for training in —— at Pusa. 77-78. 

AGRICULTURE COLLEGE— 

Question re candidates from the North West Frontier Province sent 
to the ——, Lyallpur. 

AGRICULTURIST(S)— 

a re Civil Court decrees and proceedings against —— 99- 

* aT 
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AHMED, MR. K.— ; ot 7 Vimisee Su 

Aneient Monuments Preservation (Amendment) Bill— 
Motions to consider and to cireulate. 3208, 209, 727%. 

Code of Criminal Procedure (Amendment) BillL—(Amendment, of 
section 44)— 

Motion to refer to Select Committee. 440, 44, 442, 452. 458, 467., 
465-67, 

| Foreign Relations Bill— : 

Motions to consider and to circulate. .. 960, 962, 966. 

Indian Press Bill— 
Motions to refer to Select. Committee.and to circulate. 39, 334, 

386-37, 367, 529, 587, 545, 546 
Indian Press (Emergency Powers) Bill— 

Motions to consider and to circulate. 285, 292, 7295. 

Motions to consider and to refer to Select Committee. 305, 3309. 

Consideration of clause 3. 335-36, 337. 

Consideration of clause 8. 446, 447. 
Motion for adjournment re shooting of Detenus at: the Hijli Detention 

Camp. 747, 758, 760, 76l. 
Point of order raised by ——— whether objection can be taken to a 

motion, of which two days previous notice has been given and 
which is on the Agenda and has been allowed by the President. 
245. ‘ 7 

Question (Supplementary) re— था 

Alleged influence of Magistrates by Public Proseentors. 98-94. 

Alternative procedure to questions. 95-96. 

Appointment of a Bengali Muslim to the Executive Council of the 
Governor General. 56 

Appointment’ of a Revyetment Time-Keeper at Chittagong. 2-3 

Arrangements for medical aid for Members of the Legislative 
Assembly. 06-07. 

Attendance ofthe Public Health Commissioner with the Government 
of India at conferences outside India. 293. 

Conferenve on the Indian question in South Africa. 395: 
Dumping of Japanese rice into India. 4-5. 

Grant of Lee passage concessions to non-Asiatie non-superior ofiicers 
.... in Railway Service. 600. 

3. Grievances of Indians on State Railways. 882-83. 

Non-grant of a holiday for the Ramzan Id at the Karachi General 
Post Offi ; 

Passports for persons leaving India. 53-I5 ine 

‘Position of minorities in services under the control of the Central 
Government. 476, 477. A 

Purchase of the Assam Bengal Railway. 575. LESH AGRA 

. Recent Sterling Loan. 78.0 | Pee tee द 
i Reduction of freight on wheat from the Punjab to Calentta. 287. 4 
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Question (Supplementary) re—conid. << 7 
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Refusal of a passport to England to the Chief Reporter of the 
Hindustan Times. 26. 

Use of troops from the Indian Army outside India. 265. 
Resolution re— 

Control of raoney lending and rates of interest. 845. 
ह High Courts. 628, 632, 636. 
। Rebellion in Burma. 868. 

AIR FORCE— 
Question re— 

Formation of an Indian ——. 8-9, 

Reeruitments in the office of the Royal 
to Delhi. 29. 

ATR MAIL— 
Question re— 

Cost of —— between England and India. .. 493-94. 
| Income and Expenditure of the Posts and Telegraphs Department 

94-95. 

on the eve of moving 

from the ० 

AIR MAIL SERVICE— 
Question re Messrs. Tata and Company’s offers for running the —— 

ह in India. 400-0. 

_ AIR SERVICE— 
|; Question re— 
ह Indian —— from Karachi to Caleutta, 2-92. 

Organisation of the Indian State ——. 883, 
Reeruitment of Muslim Rajputs to the —— and the Royal Indian ह Marine. 8. l 

_ ATYAR, THE HONOURABLE SIR 6: P. RAMASWAMI— 
| Fereign Relations Bill— 

Motions to consider and to circulate, 946-49, 
Indian Press (Emergency Powers Bill)— 3 

Censideration of sub-clause (3 ) of clause 3, 358, 367-69, 370. 

a 
3 

Consideration of clause 4. 372, 440; 4I-2, 434-45, 42, 423- 25, 429, 484, 435. i 

Fe Consideration of clause 8, 448. 
Consideration of clause 23. 449, 453-54, 

Question re— 
Tag Appointment of Indians in the Carriage and Wagon shops of the E Bombay, Baroda and Central India Railway, stains 876. 

हे bee and Indian ladies waiting rooms at —— Railway: Station. 

Frequent postponement of cases in the —— Civil Courts. 53. ५ Government grant to the D. A. V. High School, —~,  87-88. 
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AJMER-MERWARA— ae A 

Question re— 

Abolition of the court of the Judicial Commissioner of ——. 508-0. 

Abolition of the post of Assistant Superintendent of Education in 

——. 894, 235-36. 
Appointment of an untrained teacher in the Gi t Secondary 

School at Pisangan, ——. 7, 

Appointment of Magistrates and Judicial Officers in frome 

a major provinee. 54-2 

Dilatory methods of Civil Courts in ——. 52-I8. 

Educational Code for ——~. 56. 

Inspection of schools in 36-49. 

Introduction of compulsory primary education in ——. 666-67. 

ु Non-transfer of Judicial Officers from ——. 570. 

Progress of education in ——. 55-56. 

Promotion of Ministerial Officers in —— to be Magistrates and 

| Judicial Officers. 520-. 
Regulation of motor vehicles in 392-93 

Separation of the office of the District and Sessions Judge, | 
from that of Commissioner and Collector, 

AKBARPURA— 
Question re restoration of property lost in the —— dacoity. 685. 

ALEXANDER, MR.— 
Expressions of regret at the deaths of ——, Mr. Shahani and U Tok 

Kyi. 56-59, 

ALIGARH— 
Question re— k 

Appointment of Babu Kamakhya Charan Mittra as Foreman Printer 

of the Government of India Press, 

Appointment of B. Bhawani Charan as Accountant in the Govern- 
ment of India Press at ——. 428-29 

Appointment of-Foreman Printer, Government of India Press, ——. 
430-3. 

> 

Olerks appointed by Mr. Rai in the Postal Division. 797. 

Quatifications of employees in the Government of India Press, — --. 

Private press owned by the Foreman Printer of the Government of 
India Press, 20. 

Rent for bungalows recovered from the Manager and Assistant 
. Manager, Government of India Press,——-. 407. 

Retrenchment in the ent of India Press, ——. 429. 

“Ret¥enchment of Muslim employees of the Government of India 
Press, ——. हश. 

Tenders for repair work at the Goyernment of India Press, ——. 
429-30. : 
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ALIGARH MUSLIM UNIVERSITY (AMENDMENT) BILL— EEA 

See ‘* Bill(s) ”’ 

ALLAHABAD— 
९ Question re representation from Pandit Kashi Prasad Dikshit, former: 

: ly a clerk in the Government Press, 523-24 

ALLAH BAKSH KHAN TIWANA, KHAN BAHADUR MALIK— 
Guestion (Supplementary) re— 

Branding of mares in the Jhelum Canal Colonies. 268, 274, 275, 
27 
‘omplaints of horse breeding grantees of land against the Army 
Remount Officer, Sargodha. 27 

llorse breeding in the Jhelum Canal Colonies. 274, 275, 276 
Non-transfer of the Indian Officer of the Army Remount Depart- 

ment, Sargodha Circle. 28] 

ALL-INDIA MEDICAL CONFERENCE— 
See ‘‘ Conference(s) ’’. 

ALL-INDIA MEDICAL COUNCIL— 
See “ Medical Council ”’. 

ALL-INDIA POSTAL AND RAILWAY MAIL SERVICE UNION— 
See ‘* Union ”’ 

ALLOWANCE(S)— 
Question re— 

Abolition of separation —— and fixation of minimum pays. 7490. 

Abolition of the separation ——— of the Government of India Seere- 
tariat staff. 930, 985 

——_— of Crew staff on the East Indian Railway. 390, 394. 

द -—— of staffs of the Secretariat and attached offices in Delhi aud 
Simla, 975, 96, 97. 

-—- of the Frontier Regulation Committee and certain other eom- 
maittees. 02-03. 

---- of the ministerial staff of the Government of India offices in 
Delhi. 72. : 

—- of Travelling Ticket Examiners on the-East, Indian: Railway. 
39) 

-—~- of Travelling Ticket Inspectors on the East: Indian Railway 
| 39-92. 

++ paid to Accountants in the. office of the Military Accountant 
General. 93-33 

Conveyance —— paid to the Government. of India staff at Deihi. 
929, 985-86, 89-90 

Expenditure on overseas pay, exchange compensation —— and 
passages. 8. 

Fuel —— for the Kodaikanal Observatory Post Offiee: | 708. 

Halting —— payable at Delhi to the Deputy Director for Expiora- 
tion. 807-08. 

House-rent —-- and Delhi Camp ——. 95 
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ALLOWANCE(S)—contd. 
Question re—contd. 

House-rent and —— paid to Telegraph and Postal Staff. 26-62. 

House-rent and house-rent at Simla and Delhi. 96. 

Passage —— for subordinates of non-Asiatic domicile. 882. 

Pay and —— in the office of the Central Board of Revenue. 474. 

Pay and —— of Indian Civil Service Officers. 930-3, 986-87. 

Pay and —— of staff of attached and subordinate offices of the 
Government of India. ]4. 

Pay and —— of staff of the Goyernment of India Seeretariat and 

Attached Offices. 400-02. 
Pay and —— of the Indian Civil Service. 89. 

Pay and —— of Travelling Ticket Inspectors on the Hast Indian 
ह Railway. 395. 

3 Reduction of —— of train running staff to pre-war rates. 286. 

Reduction of travelling —— of Government servants and Members 

of the Central Legislature. 64-2. 

Simla house-rent —— of Secretariat employees. 97. 

हे Travelling and haulage of motor cars of Members of the 

Central Legislature. 62. 

Travelling —— and railway fares. 93. 

Travelling —— of probationers sent to out stations ‘on the North 
Western Railway. 679-80. 

Travelling —— of Publie Works Department Upper Subordinates 

on State Railways. 486-88. 

Travelling —— of Railway Mail Service Officials transferred from 

Silchar. 898. ; 

ALUMINIUM— 
Question ‘re alleged injurious effect of 

AMALGAMATION— ; 

Quesiion re safeguarding of Muslim interests on the of Andit 

and Accounts offices in the North West Frontier Province. 006, 

300. 

AMENDMENT (8)-- 
Question re— 
_— of the Cantonments Act, 786-87. 

~—— of the Indian Factories Act. 474, 

Indges’ remarks on —— to the Criminal Procedure Code. 479. 

AMERICA— 

; Question re exportation of monkeys and birds to —— 505. 

AMERICAN COTTON— > ह 

See ‘* Cotton ’’. { 

- AMRAOTI— 7 3827 

Question re trains from —— to Nagpur. 927-28. 

cooking vessels. 527-22. 
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AMRITSAR— re 

Question re detention under Regulation III of 88 of Mr, Aziz Hindi 
of 5-53. 

ANCIENT MONUMENTS PRESERVATION (AMENDMENT) BILL— 
See “ Bill(s) ”’. 

ANGLO. INDIAN(S)— 
Question re— ; 

Christmas holiday foreign line passes to —— and Europeans. 492- 
93. 

Concessions and privileges allowed on State Railways to —— and 
Indian subordinates. 68I. ) 

Difference in pay of Indian, European and —— mechanics) in the 
Lillooah workshops, East Indian Railway. 520. 

Europeans, —— and Indians appointed as mechanics in the Lillooah 
workshops, East Indian Railway. 520. 

Indians, and Europeans retrenched from Railways and Goyern- 
ment Departments. 44-5. 

Pay of European; ——— and Indian apprentices of the Kharagpur 
workshops. 57. ; 

ec of —— in the Departmental Telegraph Service. 

ANGLO-INDIAN APPRENTICES— 
- See “ Apprentiee(s) ”’. 

ANGLO-INDIAN OFFICER(S)— 

See “ Officer (8) ”’. 

ANGLO-INDIAN SUBORDINATE(S)— 
See ‘‘ Subordinate(s) ’’. पे 

ANKLESARIA, MR. N. N— 
Foreign Relations Bill— 

Motions to consider and to circulate. 969. 
Indiati Income-tax_ (Second. Amendment) Bill— 

Motion to refer to Select Committee, 39-4. 

ANWAR-UL-AZIM, MR. MUHAMMAD— 
Foreign Relations Bill— 

Motion to refer to Select Committee. 973 

Indian Press Bill— 
Motions refer to Select Committee and to circulate. 54-44, 

Indian Press (Emergency Powers) Bill— 
Motion to pass. 488-89. 

Question re— 
Abolition of range offices of Deputy Postmasters-General. 7-8. 
Abolition of the post of female attendant for third class passengers 

at Dacca Railway station. 00. 
AUowances of the Frontier Regulation Committee tain othe 
committees. 02-03. rat ee: aes 
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ANWAR-UL-AZIM, MR. MUHAMMAD—contd. 

Question re—contd. 

Allowances of the ministerial staff of the Government of India offices 
in Delhi.. 722. 

Appointment of a Muhammadan in the Establishment section of the 
Home Department. 479-80. 

Appointment of a Revetment Time-Keeper at Chittagong. 2-3. 

‘Appointment of Muslinis on the station staff at Roorkee. 00. 

Cadres in the Postal Department in Burma. 33. 

Clerical establishment of the Railway Board.  32. 

Confirmation of temporray Muhammadan employees in the Govern- 
roent of India and Attached Offices. 479 

Cost of the dredgers ‘‘ Karnafuli”’ and ‘‘ Patunga’’. 05. 

Decrease in Customs Revenue. 479. 

Dumping of Japanese rice into India. 4-5. 

Employment of Indians by Port Trusts. 05. 

hn and cost of re-equipment of the Chittagong Telegraph 

Extension of the Assam Bengal Railway to the border of Burma. 
व07. Fd, 

Fixation by statute of percentage of Muslim representation in Gov- 
ernment services. ह 

Introduction of compulsory primary education in Ajmer-Merwara. 
666-67. 

cures remarks on amendments to the Criminal Procedure Code. 
47 

Lack of facilities for passengers on certain platforms at the 
Chittagong Railway station. 0I. 

Military pensions granted to residents in the Chittagong district. 4. 

Muslim population of Bengal and the Punjab. 5-6. 
Muslim representation in certain Government of India offices in 

Caleutta. 6 
Pay of the Agent and Superior Officers of the Assam Bengal Rail 

way. 99-00. 

Position of minorities.in services under the control.of the Central 
Government. 476 

Powers of the Privy Council in respect of Ordinances promulgated 
by the Governor General in Council. 05-06. 

Proposed licensing of ‘‘ Muallims ’’.. 06, 
Publie holidays in India. 5. 
ee to Patunga Point and the cost of the aerodrome there. 

Recruitment and promotion of Muslims in the Secretariat and 
Attached Offices. 29-3. 

Repair of the Aracan road in the district of Chittagong. 04, 

a
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ANWAR-UL-AZIM, MR. MUHAMMAD—coneld, 
Question re—coneld. 

Retrenchment in Government of India offices in Calcutta. 4-2. 

Robberies in post offices in the districts of Chittagong and Dacea. 
i. 

Sterling and rupee loans. 477-78. 

Temporary ¢lerks retrenched by the Assam Bengal Railway. 408, 

Unitunded debt of the Government of India. 404, 

Work at the Chittagong Jetties. 0-02. 

APPEAL (S)— 

Question re— 

Income-tax ——-. 438. 

fox of Income-tax Officers on made against their orders. 

APPOINTMENT (S)— 

' Question re— 
ears leave cases dealt with by Hindu clerks in certain post offices. 

—— in the Delhi General Post Office. 80l. 
—— of a Bengali Muslim to the Executive Council of the Governor 

General. 56. 
—— of Indian Medical Service Officers by nomination. | 528. 

—— of Magistrates and Judicial Officers in Ajmer-Merwara from 
a major provinee. 5l-2. 

—— of officers to the Indian Medical Research Department. 526. 

Clerks dealing with ——- and leave cases in the Postal Department. 
497. 

New —— created by Government of India Departments. 773-74. 

Permanent —— of temporary qualified clerks. 824. 

APPOINMENT CLERK (S)— 

See “ Clerk(s) ’’. 

APPRENTICE(S)— 
Question re— 

Alleged discrimination against Indian ——— in the Bengal Nagpur 
Railway. 58. 

—— trained and appointed by the East Indian Railway. 52I. 

Bonus for Indian ‘‘ A ’’ grade Railway ——. 5]9. 

Classification of on the Bengal Nagpur Railway. 5]8. 

Employment of students of the Engineering College as 
unpaid —— in the Lucknow Railway workshops. 79l. 

Pay of European, Anglo-Indian and Indian —— of the Kharagpur 
workshops. 

Provision of a hostel for Indian —— at Kharagpur. 59. 

Seema of Anglo-Indian —— on the Bengal Nagpur Railway. 

a
 

a 
oe 
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APPRENTICE(S)—contd. 
Question re—contd. 

Qualifications required by Indian and non-Indian Railway -—--. 

520. 
Racial discrimination in the appointment of —— in the Lillooah 

workshops. 520-2I. 

Reduetion in number of —— in the Kharagpur Railway workshops. 
58. 

Seales of pay of at the Kharagpur workshops. 58: 

Withdrawal of Provident Fund benefit for on the Bengal 
Nagpur Railway. 59. 

APPRENTICE MECHANIC(S)— 
See ‘‘ Mechanie(s) ’’. 

ARAVANKADU— 
Question re— 

Discharge of certain employees of the Cordite Factory at —-~. 
475-76. 

Gratuities for ‘retreneched men at the Cordite’ Faetory at ——. 
986 

Monthly and daily काल ती pay at the Cordite Factory at — —. 
936. 

Refrenchment at the Cordite Factory at ---> 7984-96 005: | 

* ARCADE BUILDING ”’. 

Question re quarters of the Deputy Presidency Postmaster in the —— 
898-99. 

ARCH HOLOGICAL DEPARTMENT— 

Question re— 

Retrenchment in the 005. 
Stoppage of the activities of the —— by way of retrenchment 

640-II 

ARCH HOLOGICAL RESEARCH— 
Qnestion re encouragement of —— by private or semi-government 

Tudian societies. 570. 

ARCH HOLOGICAL SECTION— 
Question re appointment of Superintendent, ——, Indian Museum. 

005. 

ARCH BOLOGICAL WORK— 

Question re employment of Dr. Hunter on —— in India. था. 

ARMS ACT— 
See ४“ Act(s) ”’. 

ARMS LICENCES— 
See ‘* Tiieence(s) ”’. " 

ARMY— ; seit = 
[aa e re— मै tees न 

British and Indian troops and officers in the Indian ----. 87-72. 
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प्र ARMY REMOUNT DEPARTMENT— 

INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 2l 

Fe t ST WA 
Question re—conid. ; 

a Capitation charges for British recruits in India. 2. 

High rents in Bombay paid by the authorities. ]3-I4.° 

Muslim Rajputs in British Indian 427. 

Non-recruitment to the —— of Muslim Rajputs from the United 
Provinees., 428 

Reports of committees on the Indianisation of the —— in India. 
272-73. 

Use of troops from the Indian —— outside India. 265. 

ARMY AUTHORITIES— 

Question re direct communieation between the ——— and the War Oftice. 
265-66. 

ARMY DEPARTMENT— 
(Juestion re— 

Alleged favouritism in the secretariat. 595-96 

Duties of an officer on special duty in the 924. 

Paucity of Muslims in the 000. 

Posts retrenched in the 253-54. 

Retrenchments in the 592-93. 

Stores purchased’ by the ——. 607. 

ARMY HEADQUARTERS— 
Question re— ~ é 
Appointment of officer-supervisors at 09-0, 
Recruitment of Muslims to the and Royal Air Force Head- 

quarters offices. 2000-0I; 

Reduction of Dusehra holidays in the 

ARMY IN INDIA RESERVE OF OF FICERS— 
Question re 47-49. 

ARMY ORDNANCE CORPS— cies 
Question re— 

Appointment of Muslims in the Indian 905-06! (-4.* Gaeta 
Safeguarding the interests of Muslims in retrenchment in the Indian 

offices. 85: 

Question re— 

Employees of the Sargodha circle. 282. 
Non-transference of the Indian officer of the ——, Sargodha ciréle 

28] 

ARMY REMOUNT OFFICER — fi 
Question re complaints of horse-breeding grantees of land against the 

- Sargodha. श0्या, oy 

ARMY RETRENCHMENT SUB-COMMITTEE— 2 
जा re appointment of Mr. Bovenschen to the ——. 396. 
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ARMY SECRETARY— 

Question re— 

Correspondence dealing with allegations against the Personal 
Assistant to the . 928-24. 

Promotion and pay of the Personal Assistant to the ——. 922-23. 
ARRACAN ROAD— 

Question re repair of the —— in the district of Chittagong. 04. 
ARREST (S)— 

Question re —— and deportation of Miss Geissler. 425-26. 
ARTICLE (S)— 

Question re leading —— in the Statesmaa on the political position. 40-02. 

ARTILLERY— ' 
Question re allotted for internal security. 266-67. 

ARYA SAMAJ— 
} 

Question re admission to the —— of Government servants. 875. 
ASHRAM— 

Question re non-restoration to the Congress of the - in Thana Bibpur in Bihar. 77I. , 
ASIATIC OFFICER(S)— 

Question re grant of Lee passage concessions to non-superior non- --- in railway service. 598-99. 

ASSAM—— 
Question re recruitment of Muslims in the Bengal and ——- postal circle. 796, 

ASSAM BENGAL RAILWAY— 
Bee “ Railway (5) ??, 

ASSESSMENT (S)— 
Question re income-tax —_. 824-25. 

ASSISTANT (S)— 
Question re research Papers published by officers and ——— of the Meteorological Department. 6. 

ASSISTANT COMMISSIONER(S) OF INCOME-TAX-— Question re pay of —— in Bombay and Sind. 97. 
ASSISTANT DIRECTOR GENERAL OF POSTS AND TELE- GRAPHS— 

See ‘‘ Director General of Posts and Telegraphs ’’. 
ASSISTANT MANAGER (s)— 

See ‘‘ Manager(s) ’?, 
ASSISTANT SURGEON— 

गा re transfer of Dr. Deish, ——_, combined hospital, New Delhi. 



“2
54
 

INDEX TO LEGISLATIVE ASSEMBLY DEBATES. = 23 

ASSISTANT TRAFFIC SUPERINTENDENT (S)— 

मु See ‘‘ Traffic Superintendent(s) ”’. i 

ASSOCIATION(S)— 

Question re— 

a aa in the office of the Indian Research Fund ——, 798. 

Constitution of the governing body of the Indian Research Fund 
——. 568-69, 896-97. 

Duties of the General Secretary, Indian Railway Conference —— 
and his office. 92. 

Grant to the Indian Research Fund ——. 97-98. 

Governing Body of the Indian Research Fund ——. 24-25, 

Press Employees’ , Calcutta. 64-65. 

Reconstitution of the governing body of the Research Fund ——, 
526, 892. 

Representation by the Indian Match Manufacturers 3 ९. ॥ 

Representation from the Hast Indian Railway Press Employees’ ——, 
470. 

Retrenchment of grant and staff of the Indian Research Fund ——- 
798. 

Staff of the Indian Research Fund ——. 798. 

ATTACHED OFFICES— 

Question re— 

Absorption of ——— and subordinate offiees in departments of the 
Seeretariat. 5 

Allowances of staffs of the Secretariat and 
95, 96, 97 

Annual examination for recruitment to the ministerial establishment 
of the Government of India and ——. 782 

Appointment of Oriyas in the Government of India Secretariat and 
46. 

in Delhi and Simla. 

3 Appointments in the Secretariat and ——. 884-85. 

Confirmation of temporary Muhammadan employees in the Govern- 
ment of India and 479. 

Discrimination in pay between the Secretariat and ——— and sub- 
pt ordinate offiees. 5 

53077 068 of the Government of India Secretariat and —--. 

Pay imd allowances of staff of the Government of India Secretariat 
and ——. 400-0 

= Pay of clerks in the Secretariat and 997-98. ; 

eet सन and. promotion of Muslims in the Secretariat and ——. 

Recruitment. to the clerical establishment of the Government of India 
Secretariat and ——. 7407-08, 

Rent-free accommodation for staff of —— in New Delhi. ०97. 



INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

ATTACHED AND SUBORDINATE OFFICH(S)— 
uestion re— 

Pay and allowances of staff of of Government of India. 44. 

Partial treatment of ——. 98. 

ATTACHMENT— 

Question re conflicting rulings on the Law of ——. 995-96. 

AUDIT— 
Question re— 

schemes. 249. 

Retrenchments due to amalgamation of —— and Accounts offices. 
909-. 

AUDIT AND ACCOUNTS DEPARTMENT (S)— 
Question re— 

Appointment of Sikhs in of the Government of India. 672-78. 

Grant of advance increments to Accountants in the State Railway 
80. 

AUDIT AND ACCOUNTS SERVICE— 

Question re— 

Examination for appointments to the ——. 59-60. 

Postponement of examinations for the Indian —— and the Indian 
Forest Service. 96-97. 

AUDIT DEPARTMENT— 

Question re— 

Appointment of Muslims as Accountants and Auditors in —— and 
Aceounts Department, 289. 

Retrenchment in Accounts Department and 
389. 

of State Railways. 

AUDIT OFFICE(S)— 
Question re— 

Communal inequalities in the staff of Accounts and --- in the 
United Provinces. 

Employment of frontier Muslims in Account and ——— at Peshawar. 
58-82. 

Muslim representation in Pay and Accounts Offices and ——— in the 
North West Frontier Province. 298-99, 408-09, 006. 

Retrenchment in the Account office and —— in Bengal. 465-66. 
Safeguarding of Muslim interests in the Accounts offices and —— 

in the North West Frontier Province. 383. 
Safeguarding of Muslim interests on the amalgamation of ——— and 
pinta! Offices in the North West Frontier Provinee. 006, 

007. 

Safeguarding of the interests of minority communities in appoint- 
ments to and Accounts Offices in the United Provinces. 806- 
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४ OFFICE(S)—contd . Hee 

Question re—contd. 

Safeguarding the interests of Frontier Muslims in Pay and Accounts 

officers and jn the North West Frontier Province. 409 

Safeguarding the interests of Muslims in reductions of clerks in the 
Frontier Civil Accounts Offices and 

AUDITOR (S)— 

Question re appointments of Muslims as Accountants and 
and Accounts Departments. 289. 

AUDITOR GENERAL— 

Question ré paucity of Mussalmans in the ‘s Department. 98. 

AUXILIARY FORCES (AMENDMENT) BILL— 
See 6 Bill(s) ”’. 

in Audit 

AVIATION— 

Question re— 

Employment of Indians trained abroad in Civil ——. , 883. 

Government policy in regard to Civil ——. 784. 

AZHAR ALI, MR. MUHAMMAD— 

Code of Criminal Procedure (Amendment) Bill—(Amendment of Sec- 
= tion 44)— 

Motion to refer to Seleet Committee. 453-55. 

Election of —— to the Advisory Publicity Committee. 408, 

Indian Press (Emergency Powers) Bill— 

Motion to consider and to circulate. 302-04. 

Consideration of clause 3. 356, 

Question re— 
Appointment of Muslims in Railway Services. 987 

Appointment of the Publicity Officer of the Great Indian Peninsula 
Railway after consultation with the Times of India. 399. 5 7 

Closing down of the operations of the Railway Publicity Depart- 
ment. 400. 

Gommunal representation in Central Government services. 579-80. 

Composition of the proposed Indian Medieal Couneil. 890. 
Employees of the Times of India nominated to the Bombay Railway 

Advisory Committee. 399-400. 

Establishment of a Central Medical Reszarch Institute. 892. 
Hindu and Muhammadan reserve clerks in the Caleutta General Post 

Office. 988 
Tinese of Mr. Thsan Mahi, a prisoner in the Lahore Central Jail. 

899-900. 
Introduction of the Indian Medical Council Bill. 890. 

Tuack of a Shed and other facilities for passengers at Jhansi Railway 
station. 580. हि 

Licentiates of medical schools in Indian 5९8४... 89. si 

- e
e
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AZHAR ALI, MR. MUHAMMAD—contd. 
Question re—contd, 

+ Names of members of the Bombay Advisory Committee of the Great 
Indian Peninsula Railway. 397-98, 

Payment by the Great Indian Peninsula Railway to the Times of India office for printing and stores. 398-99. 
Reconstitution of the Governing Body of the Research Fund Associa- tion. 892. के 
Reservation of posts in the Medical Research Department for officers of the Indian Medical Service. 89I. 
Resolution of the All-India Medical Conference re the Medical 

Register. 890-97. 

Resolutions passed at the All-India Medical Conference. 890, 
Resolution re— 

High Courts. 637-38. 

Purehase of the Bengal and North Western and Rohilkund and 
Kumaon Railways. 507-08. 

AZIZ HINDI, MR.— 
Question re detention under Regulation HI of व88 of —— Amritsar. 5-53. 

AZIZUDDIN AHMAD BILGRAMT, QAZI— 
Oath of Office. 7. 

B 

BADI-UZ-ZAMAN, MAULVI— 

Question re communities represented in the staff of the Income-tax- 
Departments in Bihar and Orissa. 590-92. 

BAGLA, LALA RAMESHWAR PRASAD— 
Question re— ‘ 

Appointment of Indian Trade Commissioners. 88, 
Appointment to the Imperial Department of Agriculture of candi- dates from the Imperial Institute of Agricultural Research, Pusa. 3-82. 

Condition of woollen mills in India. 303. 
Depression in the woollen industry. 29-30. 
Development of Indian industries for the Chinese market. 880. 
5° nea of an international. Agricultural Credit Company. 

Tntexpretation of the wording of treasury bills, 880. 
Protection of the Indian hosiery industry from Japanese competi- tion. 880. 

; Sterling loans of the Government of India. 880-87. 
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BALUCHISTAN— i 

Question re— 

Allegations of communal bias in the —— Postal Division. 380. 

Muslims employed in the Railway Mail Service, Sind and —— 
Cirele. 793. 

Non-appointment of Muslims to the Railway Mail Service in the Sind 
and Cirelé. 793 

Preponderance of Hindn’ in appointments in the North West 
Frontier Province, Sind and i38l - 

fecruitment of Muslims in the Sind and —— Postal Cirele. . 795. 

Recruitment of staff in the Quetta Head Post Office and the 
Division. 796. 

Superintendents and Postmasters in the Sind and —— Postal Circle. 
798. 

BANK(S)— 

Question re— 

Exchange facilities of the Imperial of India, 24. 

Renewal of the contract with the Imperial —— of India, ]24.. 

BANNU— 

Question re— 

Lack of drinking water at Marwat, district. 406-07. 

Persons killed and wounded in the riot in the —— district, North 
West Frontier Province. 53. 

22022 52 of Gandhi ¢aps and Khaddar in —— Cantonment. 

BAR COUNCIL(S)— 
See ‘‘ Indian —— (Amendment) Bill’’ under ‘‘ Bill(s) ’’. 

BARA WAFAT-KHAJURI ROAD— 

BARDOLI— 

BARRACKPORE— 

BATTTALIONS— 

Madras Infantry i272 
BENARES— 

Question re I t of students of the —— Engineering College 

Question re cost of the —— and the military operations entailed in its 
construction. 405. 

= re inquiries in —— and the North West Frontier Provinee. 

Question re expulsion from ——— Canto: tof Ji th Prasad 
Sihgh. 480-8 

Question re resolutions in the Madras. Legislative Couneil to raise 

as unpaid apprentices in the Lucknow Railway Workshop. 79 

A 
; :



BENGAL— HOUdAS 
Motion to reduce Demand for Supplementary Grant — for 

laneous ”’ re inadequate representation of —— at the Round Table 
Conference. 228-32 

Question re— 

—— and Bihar coal sent to Bombay. 700-. 

—— and other Muslims appointed in Government services. 57 

Collieries owned by Government in , Bihar and the Cextral 
Provinces. 878. हि 

Gifts, Wakfs, ete. granted by the last Nawab Nazim of — , bihar 
_ and Orissa. 579. 

= Hindu and Sikh populations in —— and the Punjab. 878-79. 

Muslim population of —— and the Punjab. 5-6. 

2 Retrenchment in Accounts and Audit Offices in ——. 465-66. 

BENGAL AND ASSAM— 

Question re recruitment of Muslims in the —— Postal Cirele. 796. 

BENGAL AND NORTH WESTERN RAILWAY— 
6७ *‘ Railway(s)'’’. 

BENGAL LANDHOLDERS— 
See “ Landholder(s) ”’. 

BENGAL NAGPUR RAILWAY— ह१ 

ee ‘* Railway(s) ??, i 

BENGALI MUSLIM— 
. See “‘ Muslim(s) *?. 

BERTHS— 

Question re inconvenient arrangements at Caleutta for the reservation 
of = onthe Hast Indian 

BHAGALPUR— TBARS 
~ “Question re allotment of funds by the Road Committee for the ‘mprove- 

ment of roads in the district. 868-69. 

BHARAT STEAM NAVIGATION COMPANY— 

> Question re Government help forthe ——. 49-22: 

BHATNI— 
Question re overworked railway staff at —— station on the Bengal and 

Western Railway. | 499-200. ८ | 
 फ्प्र&ए५छा CHARAN, B.— 

Question re appointment of ५ as Accountant in the Government of 
india Press, at Aligarh. 428-29, 

BHUPUT SING. MR.— 

Heavy Chemical Industry (Protection) Bill— 
BE Motien to consider. 727-28 
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BHUPUT SING, MR.—contd. 

Motion to reduce Demand for Suppl tary Grant for ‘‘ Miscel- 
laneous’’’ re inadequate representation of the landholders and 
zamindars at the Round Table Conference. 239. 

Question re— 

Admission to the Arya Samaj of Government servants. 875. 

Advertisement of Indian Railways by Publicity officers abroad. 
876-77. 

Allotment of clerks’ quarters at Phagli, Simla. ॥70-॥], 

Appointment of a nephew of a member of the Bengal and North 
Western Railway Enquiry Committee in the Traffic Service. 
885. 

Appointment of Indians in the Carriage and Wagon Shops of the 
Bombay, Baroda and Central India Railway, Ajmer. 876. 

Bounties paid’ to the Tata Iron and Steel Company by Government. 
577. 

Complimentry tickets issued on the North Western Railway. 
885. t 

Construction of a Central Railway Station in Caleutta. 390." 

“Construction of quarters for East Indian Railway employees, North 
of Howrah Station. 69-70. 

Contributions by Indiai tothe League of Nations and the advantages 
secured. 498-99. 

Date of conclusion of the Round Table’ Conference and publication 
of its results,’ काश, 5 - 

Decapitation of the bodies of certain Burman rebels hanged in 
Burma. 

Deferred rebates ‘system of British’ Shipping Companies. 573-79. 
Deficits incurred in the administration of Burma and the Burma 

Railways. 8890-90. 

Degrees in Mechanical Engineering and Metallurgy. 692, 
Delegates to the Round Table Conference from Bihar and Orissa. 

26-27. 

पु Deputations to South Africa on behalf of Indian Settlers. 692-93. 
Directory of commodities available on the Bengal Nagpur Railway 

system. 50I. 

Duties of the Advertisement Agent for Government Publications. 
68-69. 

Expenditure by the Bengal and North Western Railway on its 
Enquiry Comniittee. 886. 

Facilities for Indian students joining universities in England. 668. 
Foreign competition with Indian Hosiery Factories, 875-76. 
Gifts, Wakfs, ete., granted by the last Nawab Nazi f Bengal, 

; Bihar and Orissa, 579. sl pe 
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BHUPUT SING, MR.—coneld. 

Question re—coneld. 

Guarding of culverts in Eastern Bengal during floods. 53. 

Hydro-electrie installations in British India. 667. 

Indian labour in Malaya. 577-78. 

Issue of 64 per cent. treasury bonds. 426. 

Military telegraphists employed on civil. duties. 77-78, 

Platform attendance by Railway Mail Service sorters. \ 887. 

Postwala system at the Kalbadevi post office in Bombay... 886-87. 

Power Houses on the East Indian Railway. 77. 

Powers of town Inspectors of Post Offices. . 887-88. 

Proposals before the Retrenchment Committees. 392. 

Proseription of a book entitled ‘‘ The case for India ’’ by Dr. Will 
Durant. 667-68. 

Rate-war carried out against the Pioneer Motor Transport, Steamer 
Company in Hast Bengal. 39-92. 

Recommendations of Sir Arthur Salter. 70. 

Recruitment by the Publie Service Commission. 77-72. 

Remedies for the economic depression in India. 70. 

Removal of telegraph wires from the Deolali to the Nasik telegraph 
ice. 886. 

Rent and purchase price of ‘‘ Thakersey House’? and ‘‘ Irwin 
House ’’ in Bombay. 888. 

Repatriation of Indian settlers from British Colonies. 388-89. 

Report of the Bengal and North Western Railway Inquiry Com- 
mittee. 885-86. 

Reported seizure of Congress property. 26. 
Represent a ives recommended by Bihar and Orissa for the Round 

Table erence. , 

ह Restriction of stores purchases. 389-90. 

Retrenchment at the Forest College, Dehra Dun. 76. : 
Retrenchment in Accounts and Audit Departments of State Railways. 

389. 

| Retrenchment proposals of the Jukes Report. 388. 

Sad plight of repatriated Indian Emigrants. 500-0. 
Stoppage of recruitment for the Indian Civil Service and’ other 

Imperial services. 50-02. 
j 777 re control of money lending and rates of interest. 847- 

BIHAR— 
Question re— 

Bengal and ——- coal, sent to Bombay. _700-0I. 
Collieries owned by Government in Bengal, ——- and the Central 

878. Provinces. : 
none to the Congress of the Ashram in Thana Bihpur in 
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| AND ORISSA— 4 फ 
Question re— : 

Communities represented in the staff of the Income-tax Departments 
- in 590-92. 3 
Delegates to the Round Table Conference from ——. 26-27 

Development of Burma by immigrants from —— and the United 
Provinces. 779. 

Gifts, Walks, ete., granted by the last Nawab Nazim of Bengal, ——. 
579. 

Losses of immigrants from -——— and the United Provinces settled 
in Burma. 779. 

Non-vepresentation of the Province of 
way Advisory Committee. . 2. 

on the East Indian Rail- 

Political prisoners in the Province of ——. 5. 

Representation of aborigines of ——— at the Round Table Conference. 
770-80I. 
Representatives recommended by —— for the Round Table Con- 

ference. 500. 

Smuggling of opium from Nepal into ——, 75-6. 

BIHPUR— 

Question re non-restoration to the Congress of the Ashram in Thana 
~ — in Bihar. 77 

BILL(S):-— 

Aligarh Muslim University (Amendment)— 

Introduced. 67. 

Considered and passed. 564-65. 

Passed by the Council of State. 055. 

Ancient Monuments Preservation (Amendment )— 

Introduced. 69. 

Motions to consider and to circulate. 204-27. 

Referred to Select Committee. 227. 

Auxiliary Force (Amendment)— 

Assent of Governor General. 60. 

Cantonments (Amendment)— 

Assent of Governor General. 60. 

igor bg Procedure (Amendment)—(Amendment of section 

Motion to refer to Select Committee. 439-73. 
Negatived. 473, 

Finanee— 

Objection to introduction of a Second ——. 202-04, 
Foreign Relations— 

Introduced. 68, 

Motion to consider. 736-44. 
“eel Motions to consider and to circulate. 937-72. 
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Foreign Relations—contd. 

INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

Leave to withdraw motion for circulation, not granted. 968 
Motion to circulate, negatived. 972. 

Motions to consider and to refer to Select Committee. 973-74. 
Motion to refer to Select Committee, adopted. 974. 

Gold Vhread Industry (Protection) — 

Assent of Governor General. 60. 

Governor General’s assent to 60. 

Heavy Chemical Industry (Protection)— 
Introduced. 68. 

Considered and passed. 75-35. 

Passed by the Council of State. 202. 

Indian, Bar Councils (Amendment)— 
Motion to refer to Select Committee, negatived. 4008.29, I038-54. 

Indian Factories. (Amendment) — 

Assent of Governor General. 60. 
Indian Finanee (Suppl tary and Extending)— 

Motion for leave to introduce. 264-72. 
{mtroduced. 272. 

Indian Income-tax (Amendment)— 
assent of Governor General. 60. 

Indian Income-tax (Second Amendment)— 
Motion to refer to Select Committee. 3-50. 

Indian Medical Couneil— 
Question re introduction of an * . §25, 890: 

Indian Merchant Shipping (Amendment )— 

Assent of Governor General. 60, 

Indian Mines (Amendment)— 

Introduced. _ 66. 

Considered and passed, 562-63. 
Passed by the Council of State. 7055, 

Indian Naval Armament (Amendment)— 

Assent of Governor General. 60: 

Indian Ports (Amendment)— 

Assent of Governor General: 60. 
Indian Press—(Introduced on 5th January 93l)— 

Withdrawn. 6-65. 
Indian Press—(Introduced on 7th September, 93])— 

Introduced. 65-66. 
ae to refer to Select Committee and to circulate. 300-40, 347, 

Motion to circulate, negatived. 562. 
Referred to Select Committee. 529-62, 
Presentation of the Réport of the Select Committee. 73. 

a 
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BILL(S)—contd. क्र Bren tes | 
Indian Press—(Introduced on 7th September, 93l)—contd, _ 

Motion to consider as reported by the Select Committee. 76. 

Withdrawn. 273-74. = 
Indian Press (Emergeney Powers)— 

Introduced, 274.. : 
Motions to consider and to circulate. 274-305. 

Motion to cireulate, negatived. 305. 

Motions to consider and to refer to, Select Committee. 305-26 
Motion to refer to Select Committee, negatived, 326. 

Motion to consider, adopted. .]826. 

Consideration of clause 3. 327-72. 
Consideration of clause 4. 372-75. 

Consideration of clause 5, .437-39, 

Consideration of clause 6. 439-40. 

Consideration of clause 7. 440-44. 

Consideration of clause 8. 444, 

Consideration of clause 9... 445-46. 

Consideration of clauses 0—l7. 446. 

Consideration of clause 8. 446-49. ५; 

Consideration of clauses 9—22. 449. 

Consideration of clause 28. 449-54. 

Consideration of clause 24. 454. 

Consideration of clause 25. 454-55. 

Consideration of clauses 26—29. °455, 
Consideration of clause 30. 455-59. 

Consideration of clauses 3l and 32. 459. ह 

Consideration of clause . 459-62. 
Consideration of the title and preamble. 462-63. 
Motion to pass. 469-92. 

Passed. 492. 
Indian Reserve Forces (Amendment)— 

Assent of Governor General. 60. 

Indian Succession (Amendment )— 3 

Introduced. 66-67. | 

Considered and passed. 563. 

Passed by the Council of State. 055. 2 

Indian Territorial Force (Amendment)— { 

Assent of Governor General. 60. ४ 

_ Land Customs (Amendment)— ~ 
. Introduced. 67. 

Considered and passed. 565-66. 
Passed by the Council of State. 055. 

Press— 
Question re interview! With Sir Saritial Hoare on the ——, 4228. 
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BILL(S)—coneld. \ Perri 72: 

Provisional Collection of Taxes— 
Introduced. 69. 
Considered and passed. 735-36. 

Passed by the Council of State. 202. 

Punjab Criminal Procedure Amendment (Supplementary )— 

Assent of Governor General. 60. 

Question re interpretation of the wording of Treasury ——. 880. 

Salt (Additional Import Duty)— 
Assent of Governor General.’ 60. 

Sheriff of Caleutta (Powers of Custody)— 

Introduced. 67. 

Considered and passed. 563-64. 

Passed by the Council of State. 055. 

Steel Industry (Protection )— 

Assent of Governor General. 60. 

Treasury— 

Question re —— outstanding. 23. 

Vizagapatam Port— 

Assent of Governor General. 60. 

Wheat (Import Duty )— 

Assent of Governor General. 60. 

BIRDS— के 
Question re exportation of monkeys and —— to America. 508, 

BISHAMBH AR DASS— 

Question re issue of a distress warrant against —— in Nowshera Can- 
tonment. 803. 

BOARD OF SECONDARY EDUCATION— 
Question re— 

Appointment of a superannuated officer 88 Secretary: of! the 
Rajputana ——. 7788. 

Cost of the —— in Rajputana. 88-89, 

BOARDING HOUSE— ; 

Question re quarters of the —— at the Government High’? School, 
Delhi. 603. 7, 

BOMBAY— हर > 

Motion to reduce Demand for Supplementary Grant, for ‘‘ Miscel- 
laneous ’’ re representation of non-Brahmins and ——— Karnatak 
at the Round Table Conference and Minorities Sub-Committees. 
246-49. 80-40 -beezag 4090४ 

Question re— 

97 Bengal and Bihar. coal sent to — | 700-0lv 0 ४५ hoo, 
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BOMBAY—contd. 

Question re—contd, mort, 

482, Creation of a post of Controller of Foreign Mails in 
Employees of the Times of India nominated to the Railway 

Advisory Committee. 399-400. 

Frequent change of Directors of the Haffkine Institute, ——. 3995 
93, 569-70. 

Frequent changes in the appointment of Director of the Haffkine: 
Tustitute, 897. 

Bs High rents in —— paid by the Army Authorities, 3-24. 

z Inconyeniently early departure of the Poona Mail from ——-. 43I- 

2 Issue of fidelity bonds by the ——— eurreney office co-operative society. 
695 

Length of service in —— of the present Commissioner of Tncome-tax; 
~—— Presidency. , 95-96 

प्र Non-appointment of Public Works Department Accountants on the 
é Lloyd Barrage Scheme in 604 

Pay of Assistant Commissioners of Income-tax in —— and Sind. 
97. 

Postwala system at the Kalbadevi post: office in ——. 886-87. 

Rent and purchase price of ‘‘ Thakersey House’? and ‘ Irwin 
House ? i 88 

Supersession im the Curreney Office. 693-94. 

Tenders for the conveyance of mails between —— and England. 
708 

Unifieation of the Kanarese-Speaking Districts of Madras and ——— 
Presidencies. 436, 437-38, 

Witnesses examined in by the Posts and Telegraphs Retrench- 
ment Sub-Committee in ——. 709. 

BOMBAY ADVISORY COMMITTEE— 
Question re— 

Employees of the Times of India nominated to the —-. 399- 
400. : 

Names‘ of Members of the _—~ of the Great Indian Peninsula Rail- 
way. 397. | 

BOMBAY, BARODA AND CENTRAL INDIA RAILWAY. 
See “ Railway(s) ”’. : 

BOMBAY PRESIDENCY— ‘ 
Question re— corte पु १8४ 

Decline in. the foreign-trade of the —=, . 60, 
Gradation list of Divisional Accountants in the —— 603-04. 

BOMBING OPERATIONS— ‘ morte 
Question re cost and effect of —— on the Frontier. 406, 00७ 
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BOND (S)— 
Question re— 

Issne of fidelity ——- by the Bombay Currency Office Co-operative 
Credit Society. 695. i 

Issue of 64 per cent. treasury ——, 26. 

BONUS— 

Question re —— for Indian ‘‘ A ?? grade railway apprentices. 59. 

BOOKING OFFICE— 
Question re delay in opening of the third class ——at. Patna junction 

railway station. 23-24, 

BOUNTIES— 
Question re paid to the Tata Iron and Steel’Company by Govern- 

ment. 577. 

BOVENSCHEN, MR.— 
Question re appointment of —— to the Army Retrenchment Sub- 

Committee, 896. 

BRAHMINS— 
Motion to reduce Demand for Supplementary Grant for ‘‘ Miscel- 

Meee laneous ’’ re representation of non- —— and Bombay Karnatak 
at the Round ‘Table! Conference and Minorities: Sub-Committees. 
246-49. 

BRANDING--— 
Question re of mares in the Jhelum canal colonies. 267-70. 

BRIDGE— 

Question re remodelling of the Kotri railway —— over the Indus. 
467-68. 

BRIJ KISHORE, RAI BAHADUR LALA— 
Question re— 

Duties of the General Secretary, Indian Railway Conference Associa- 
tion and his office. 92. 

Duties of the Staff and Assistant Staff Superintendent-on the East 
Indian Railway. 92. 

Economy in the Publicity Departments of Railways. 93 
Licences to supply food.on State Railway systems, 92, 
Retrenchment of State railways. 9-2, ver 
89052 due to amalgamation, of Audit and Accounts offices) 

909-2]. 

Train examiners at railway junctions. 93, 
Resolution re— हे 

Agricultural distress. 238-39. 
Control of money lending and ‘rates of interest. 85, 852. | 

BRITAIN gel - sale 
Question re trade between India and Japan and India and ——. 
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BRITISH ARMY— Re 
See ** Army’’’, 

BRITISH COLONIES— 
Question re repatriation of Indian settlers from ——. 388-89. 

BRITISH INDIA— 
Question re hydro-electric installations in ——. 667. 

BRITISH SHIPPING COMPANIES— 

Question re deferred rebates system of ——. 578-79. 

BRITISH TRADE— 
See “' Trade(s) ’’. 

BRITISH TRADE AGENCY— 
Question re inspection of the ——, Gartok, and pay of the British Trade 

Agent. 88. 

BRITISH TRADE AGENT— 

Question re inspection of the British Trade Agency, Gartok, and pay 

of the . 88. हि 

BROADCASTING— 
Question re future policy regarding ——. 54-55. 

BROADCASTING COMPANY— 
oe पा re officers of the Indian —— maintained. by Government. 

BROOKE-ELLIOTT, MR. C.— 

Code of Criminal Procedure (Amendment) Bill—(Amendment of 
section 44)— 

Motion to refer to Select Committee. 467-69. 

Foreign Relations Bill— 
Motions to consider and to circulate. 948, 950, 953-59, 962, ९77. 

Heavy Chemical Industry (Protection) Bill— 

Motion to consider, 724-26 

Indian Bar Councils (Amendment) Bill— 

Motion to refer to Select Committee. 02, 03-24, 024, 025, 
026, 027, 040, 042, 048, 049, 05! 

Oath of Office. 7. 

Question (Supplementary) re— 
Alleged influence of Magistrates by Public Prosecutors. 94. 

Passports for persons leaving India. 53-25. 

Resolution re— 
Agricultural distress. 240-42, 

Control of money lending and rates of interest. 846-47. 

High Courts. 689-4, 643. 

BUDGET— 

Question re provision in the —— in connection with post office cash 
certificates. 90-02) 
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BUILDINGS— 
Question re payments from Cantonment funds of compensation for —— 

on sites d by Government. 605. ॥ 

BULBS— 
Question re training of Indians in the manufacture of electrie ——. 

484. 

BUNGALOW (8)-- 

Question re— 

—— for the Managing Staff of the Government of India Press, New 
Delhi. 406 

Rent for recovered from the Manager and Assistant Manager, 
Government of India Press, Aligarh. 407. 

Resumption of certain —— in Nowshera Cantonment. 605-06. 

BURHANPUR— 
। Question re— 

Inconvenient use made of the passenger sheds and platforms at —— 
railway station. 07. 

Provision of a road to the north of railway station. 07. 
Provision of an extra gate at railway station. 07. 
Removal of a public latrine from the proximity of the third class 

waiting room at —— railway station. 08 
Storage of dry fish and hides on the passenger platform at —— rail- 

way station. 08. F 

BURMA— 

Question re— 

mea of Indians as postal superintendents in the —— Cirele. 

Assistance for Madrasi Cultivators in 22) 478, 
Jadres in the postal department in ——. 38. 
aa of Madrasi residents, traders and labourers in ——-. 47- 

Correspondence on the subject of Madrasis in >> बी8; 7 
Decapitation of the bodies of certain Burman rebels hanged in ——. 

7 
ee incurred in the administration 6f ——— and the —— railways. 

Departure of Indians from'——, 49 
Development of —— by immigrants from Bihar and Orissa and the 

United Provinces. 779 

Disturbanees in —~. 0-ll, 
Effect of the Burmese rebellion on Indian investments yin ——, 

een of the Assam Bengal Railway to the border of 4, 

Financial aid for Indians in ——. 780, 
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BURMA—contd.. ATL UOTAD 

Question re—contd. हम) AS 

Inspectors of post offices in the —— cirele, 62 

Losses of immigrants from Bihar and Orissa and the United Pro- 
vinees. settled in ——. 779 न 

Military wounded and murdered in ——. 778. 

Number of Indians assaulted, robbed, ete., in ——. 778. 

Proclamation of Martial Law in —~. 778-79: 
Protection of Indians in ——. 780. 
Rebellion in 597-98, 993. 
Representations on the plight of Indians in ——. 77. 

Serious situation of Indians in ——. 777-78. 
Resolution re rebellion in-———. 855-63. 

BURMA RAILWAY— 
See “' Railway(s) ’’. 

BURMAN REBEL(S)— 
See “ Rebel(s) ’’. 

BURMESE REBELLION— 
Question re— 

‘Effect of the ——— on Indian investments in Burma. 76. 

Grant of pensions to the families of soldiers killed in the ——. 
‘976. हे 

BUSINESS— 
See ‘‘ Statement of Business ”’ 

BYE-LAWS— 
Question re alleged reactionary ——— in Mardan Cantonment. 788. 

0 

CABLE _COMPANIES— ube 

Question re merging of Wireless and ——— in India. 4-2.. 

CALCUTTA— 73: 

Question re— 

व of the post of the Deputy Chief Engineer, ——— Port ts 

e 

Case of Babu Abinash Chandra Chakravarti, a compositor invalided 
from the Government of India Press, 67 

Clerks trained ‘at the training school for Aécountants at ——.” 677. 
_ Construction of a central railway station in ——. 390, 494-95 

Contracts for motor mail services in Madras and ——. '4497'98.!? 
Sonviction for cheating of a clerk in the Crew Department, Hass 

ea;Indian. Railway, ——.  384. if 

Dost of Military students: atthe ——+ Medical’ College. 70-02. 
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CALCUTTA—conid. 

Question re—contd. 

Dismissal of an inkman in the Eastern Bengal Railway Press, ——. 
कक्ा6७& 

Hindu and Muhammadan reserve clerks in the —— General Post 
Office. 988. 

inconvenient arrangements at ——~ for. the reservation of berths on 
the East Indian Railway. ,40. 

Indian air service from Karachi to ——... 2-22 
Indianisation of superior services in the Engineering Department of 

the Port Trust, 593-94, 595 b 

Leave granted to an overseer at the Government of India Press, 
aI 7I; 

Medical certificates of employees of the Eastern Bengal Railway 
Press, 68. ' 

Memorial for the introduction of a works, Committee at the» East 
Indian Railway Press, 

Memorial for the introduction of a works committee at the Eastern 
Bengal Railway Press, 67 

Memorial from the employees of the Hast Indian Railway Press, -+-+८. 
व 

४... Memorials from: employees of the Bast Indian and Bastern Bengal 
2 Railway Presses, . 6 

Mileage run by Messrs. Garage, Calcutta, Limited, in the conveyance - 
of mails in ——. 256-57. 

Muslim representation in certain Government of India offices in —— 
6. 

Non-grant of medical leave with pay to temporary pieeceworkers im 
4 : the Government of India Press, 65. 

Press employees’ Association, ——. 64-65 
Racial discrimination in pay in the Engineering Department of the 
— Port Trust. 594- 

Reduction of freight on wheat from the Punjab to —. 286-88. 
Reduction of Indian Engineers bythe ——, Port Trust, 594. 
Retrenchment in Government of India offices in ——. -2. 
Strength of supervising and operating staffs in the East Indian Rail 

= way Press at —— and at Howrah. l 
| ee concessions for travelling between Jadabpur and 
a ry 

i Training school for Railway Accounts in ——. 87 
CALICUT— | 

Question re transfer to remote stations. of office bearers of the —— Branch Postal Union, 426. 2 
CANDIDATE (S)— 
व Question. re— 

Fees charged from —— for examinations in Rajputana. 88. 
Qualifications of ——— for the Indian Medical Service. © 25° 
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| (s)— j 
Question re— ) 7 | 

Abolition of plural ber constit ies for —— Boards. 802. 

Alleged reactionary bye-laws in Mardan ——. 788. : 

Appointment of Advisory Boards in ——. 802-03. : 
Appointment of President of the Secunderabad —— Board. 787. 

Creation of elected Boards in 787-88. 

Doctors appointed in charge of — hospitals. 788-89. 

Drainage and water supply scheme required for Cawnpore -.—. 
789-90. 

Expulsion from Barrackpore —— of Jagannath Prasad Singh. 
480-89. 

Fees charged from hawkers at fairs in Cawnpore 789. 

Issue of a distress warrant against Bishambhar Dass in Nowshera 
80: - 

Licences for carrying on trade in ——, 785-86. 
Non-representation of the people of —— at the Round Table Con- 

ference. 80-02. 2 
Prohibition of Gandhi caps and Khaddar in Bannu ——, 72-8. 

Promotions to the post of Inspector Officers in ——. 85-86, 

Re-admission to —— of persons expelled on account of political agita- 
tion, 497-98. 

Residents expelled from ——. 606. 

Resumption of certain bungalows in Nowshera ——)" 605-06. 

Standard plans for houses in Cawnpore ——. 804. 

Taxation in 803-04. 

CANTONMENT ACT— 
See “ Act(s) ’’. 

CANTONMENT BOARDS— 
Question re constitution of elected —— in the North West Frontier 

Province. 46-7. 

CANTONMENT FUNDS— 

Question re payments from —— of compensation for buildings on sites 
qT ed by Government. 605. 

CANTONMENTS (AMENDMENT) BILL— 
See ** Bill(s) ’’, 

CANVAS— 

baer A importation of cheap rubber and —— shoes from Japan. 

CAPITAL— 

Question re outflow of —— for sterling loans. 23. 

CAPITATION CHARGES— . 
Question re for British Army recruits in India. 42....: 
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CAF S— ॥ 
Question re prohibition of Gandhi —— and Khaddar in Bannu Canton- 

ment. 42-48 

CARRIAGE AND WAGON SHOPS— 
Question re appointment of Indians in the —— of the Bombay, Baroda 

and Central India Railway, Ajmer. 6 

CARRLAGES— 
Question re deterioration of passenger —— on the East Indian Railway. 

573. 

**OASE FOR INDIA ’’— 
Question re proseription of a book entitled the —— by Dr. Will Durant. 

667-68. 

CASH CERTIFICATE (S)— 
Question re— 

Provision in the Budget in connection with post office ——. 90l- 

Savings Bank, —— and Government Security work in post offices, 
94. tl 

CASUAL, LEAVE— 
See ‘ Leave ??, 

CASUALTY (IES)— 

Question re— 

—-— among Hindus and Muhammadans in the recent disorders in _ 
Dera Ismail Khan. 596 

—— in the Peshawar riots of 930. 404. 

CATERING DEPARTMENT: 

Question re transfer of control of the —— of the Eastern Bengal Rail- 
way from headquarters to the districts: (435. 

CATTLE— 
Question re storage of fodder for on the roofs of the lavatories of 

Indian clerks’ quarters in New Delhi. 975-76 

CAWNPORE— 
Question re— 

Censorship of reports of the—~idisturbandés.. 759 5 है 
Drainage and water supply scheme required for — Gantoriment 

789-90. 

Fees charged from hawkers at fairs in —— Cantonment. 799. 
Standard plans for houses in —— Cantonment. 804, 

CENSORSHIP— “a 
Question re —— of reports of the Cawnpore disturbances. 5 

CENSUS— ae 
2 re populations of the provinces acedrding to’ the फह८७॥४ :-<-. 

F i 
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CENTRAL BOARD OF REVENUE— 

Question re pay and allowances in the office of the ——. | 74 

CENTRAL GOVERNMENT— 
Question re— 

Communal representation in —— services. 579-80. 

Cost of the Lee Commissions’ recommendations in the —— and the 
Provinces. 666. 

Paucity of Muslim clerks in offices of the ——. 999-000. 

ee of minorities in services under the control of the ——. 

CENTRAL JAIL— 

See ‘‘ Jail(s) ’’. 

CENTRAL LEGISLATURE— 

See “‘ Legislature(s) ’’. 

CENTRAL PROVINCES— 

Question a owned by Government in Bengal, Bihar and the 

Question re Indian labourers in ——. 27-29. 

CHAIRMEN— 

Nomination of the Panel of —— and appointment of the Committee on 
Petitions. 60. 

CHAKRAVARTI, BABU ABINASH CHANDRA— 

Question re case of a compositor invalided from the Government 
9४5 of India Press, Caleutta. 67. 

CHAMBER OF COMMERCE— 

Question re representation of the Indian —— at the Round ‘Table 
: Conference, 867. 

CHANDI MAL GOLA, BHAGAT— 

Question re retrenchment in the Home Department. 465. 

CHEATING— 
Question re conviction for —— of a elerk in the Crew Department, 

East Indian Railway, Caleutta. 384 

CHETTY, MR. R. K. SHANMUKHAM 
Question re —— manufactured in India. 40. 

CHETTY, MR. R. K. SHANMUKHAM— 

Indian Income-tax (Second Amendment) Bill— 

Motion to refer to Select Committee. 77, 9-23. 

Question re export of gold from India. 467-69. 

_ Sy 'Resolution re— ७5 

Draft convention on foreed or compulsory labour! 3822. 
: ढ़ 

हे 
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CHEITY, MR. R. K. SHANMUKHAM—contd. 

Resolution re—contd. : मु 
Exchange, Gold Reserves and the Supplementary Finance Bill, 

057-68, 0I-03. 

Statement on the Financial Position. 03l, 033, 2036, 037. 

CHIEF ENGINEER— 
' Question re discharge on account of retrenchment of Mr, Abdul Rashid 

from the office of the , Surveys and Construction, Lahore. 582. 

CHIEF PERSONNEL OFFICER— 
See ‘‘ Personnel Officer(s) ’’. 

CHIEF REPORTER— 
See ‘‘ Reporter 7, 

CHIEF STORE-KEEPER— 
Question re— 

Creation of an appointment of —— in the Central Public Works 
Department, Delhi. 998 

Non-appointment of an Indian as ——— in the Central Public Works 
Department, Delhi. 998-99 

CHILD MARRIAGE RESTRAINT ACT— 
See ‘* Act(s) ??. 

CHILDREN— 
Question re lack of educational facilities for the ——— of Press em- 

ployees in New Delhi. 7. 

CHILDREN’S WARD— 
Question re— 

Provision of a —— in the Peshawar hospital in memory of the 
children of Sardar Ganga Singh. ~ 685, 

CHINESE MARKET— 
Q on re develop t of Indian industries for the Chinese market. 

CHINESE THA— 
Question re duty on ——. 996. 

CHINOY, MR. RAHIMTOOLA M.— 
Oath of Office. 5. - 

Question re postpoi of examinations for the Indian 
Accounts Service and the Indian Forest service. 96-97. 

CHITTAGONG— 
be , adjournment re riot at Dera Ismail Khan and at ——-. 

Question re— 

Appointment of: a\Revetment Time-Keeper at ——. 2-3. 
Eeablet and cost of re-equipment of the ——— Telegraph 
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(63987 
Question re—contd. ita) 

Lack. of facilities for passengers on éertain platforms at the —— 
Railway station. 00 

Military pensions granted to residents in the district. 4. 

Repair of the Arracan Road in the district of ——, 04, 

Robberies in post offices in the districts of —— and.Dacea, 7. 
Work at the —— Jetties, 0-02: 

CHOTKHAND— 

= re transfer to another village of the —— Sub-Post office. 

CHRISTMAS HOLIDAY— 

Question re foreign line passes limited to Anglo-Indiane and 
Europeans, 492-93 

CINCHONA PLANTATIONS— vide 

Question re treatment of malaria and area of ——. 42-44 

CIVIL ADMINISTRATION. 

q See ‘‘ Administration ”’. 

- CIVIL AVIATION 

Question re Government poliey in regard to ——. 784. 

CIVIL COURT(S)— 

See ‘* Court(s)” 

CIVIL LINES— 
Question re expenditure for electric charges for the Delhi —— Post 

Office. 984. 

CLASSIFICATION— 
Question re rules for the —— of prisoners. 86. 

CLEARING ACCOUNTS OFFICE— 
Question re appointment of Sikhs in the —— 670. 

CLERICAL ESTABLISHMENTS— 

Question re— 

— of Government of India Departments. 89. 

Reeruitment to the —— of the Government of India Seerétariat and 
Attached Offices. 407-08 

— of the Railway Board. 32. 

CLERICAL SERVICE— 
Question re Sikh candidates at examinations for the —— in Govern- 

ment of India offices. 775 

CLERICAL STAFF— 
Question re safeguarding the interests of Muslims in the —— of the 

Government of India offices. 09. 
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CLERK (S)— . PATTIVGS 
Question re— 

Admission of Railway Mail Service —— to the Accountants” exami- 
nation. 3 

Admission. of: Railway. Mail.Servicee ——. to the selection grade 
examination. 7400 | 

Admission to the Publie Service Commission Examination of un- 
qualified ——.- 433-34 

Allegations of communal] bias against a —— in the office of the 
Publie Service Commission. 005. 

Allotment of quarters at Phagli, Simla, 0-, 
Appointment and leave cases dealt with by Hindu —— in certain 

post offices. 796. 
Appointment —— in the Delhi General Post Office. 379-80: 
Appointment of —— in the office of the Development Commissioner 

of the North West Frontier Province. 449-50, 
Appointment of Sikhs as Head on the North Western’ Railway. 

669. 

Appointment of temporary postal at Delhi and Simla. 793. 
Appointment of two brothers as Head —— in the Delhi General 

post office. 797. J 
Casual leave for officers and —— of the North Westerii Railway. 
63-64. 

Charge for excess water at the 
26. 

” quarters, Phagli, Simla. 925- 

—— appointed by Mr. Rai in the Aligarh Postal Division. 797. 
dealing with appointment and leave cases in the Postal Depart- ment. 797 

—— trained at the training school for Accountants at Calcutta. 28 ॥ 
Conviction for cheating of a —— in the Crew Department, East 

Indian Railway, Caleutta. 384. 
= of Mr. Mohammad Ibrahim, —— in the Delhi Post. Office. 799. 
Employment of Muhammadan —— in the Engineering Branch of the Posts and Telegraphs Department. 290, 
Employment of relatives of the Head —— in the Government of | India Press, Simla. 60-6 

,» »Hindu and. Muhammadan reserve —— in. the Calentta General Post Offic 
Hours of work of Muslim —— in the Karachi General Post Office. 95. ही 2: 
Muslim —— and sub-postmasters employed) on thei Mekrani / Coast and the Persian Gulf,,792. .. 
Non-transfer of Head —— and appointment —— from certain post offices. 799. 

Lire Z TADS Number. of Muslim —— and Head — in certain Postal Divisions, 
te ३6 
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 CLERK(S)—contd, LOMIIOO 
Question re—contd. 

_ Number of. Muslim —, ete.,,in certain-Postal Circles. 800. 

Officers’ and ——’ grades on ‘the North Western Railway. 497. 

Paucity of Muslim’'—— in offices of the Central Government. 999- 
000. 

Pay of —— in the 5 and Attached offices. 997-98. 
Pay of postal 48-82. 

Pay of telegraphists and postal 263-64. 

yg Permanent, appointment of temporary qualified ——. 824, 
: Promotion of ---- to the lower division of the Secretariat. 27- 

28. 

Punishment of a —~ in the Madras General Post Office. 94. 

Qualifying examination for third division ——. 774. 
: Reeruitment of Sikh on the North Western Railway. 767-68. 

Rent for Government quarters paid by —— in Simla and Delhi 
न during the months of April and October. 984-85. 

Representations from Pandit Kashi Prasad Dikshit formerly a —— 
in the Government Press, Allahabad. 523- 

Safeguarding the interests of Muslims in reductions of 
Frontier Civil Accounts and Audit offices. 408. 

Shop run by the Head —— Government of India Press, Simla, 
0, 

in the 

Storage of fodder for cattle on the roofs of the lavatories of hidian 
quarters in New Delhi. 975-76 

Supersession of certain in the Inecome-tax Ci issi है| 
ffice, Punjab. 004. 

Temporary retrenched by the! Assam Bengal Railway. 03. 
Tennis court for Government of India —— at Phagli. 928. 

COAL— 

Question re— 

Alleged sale of —— of the power house in New Delhi, 34. 4 “Bengal and Bihar —— sent to Bombay. 700:08, 5 
Import of African —— to India. 700. 

copE— 2)" * 
Question re Educational —— for Ajmer-Merwara, .56. 5 

CODE OF CRIMINAL PROCEDURE (AMENDMENT). BILL-—.> 
See “ Bill(s) ”’ 5 bs 

COLLECTOR— 
Question, 76 separation. of the office ofthe District'and Sessions J Ajmer, from that of Commissioner and Agua Meroe 

i Ine 7 
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COLLEGE(S)— 

Question re— : 
Candidates from the North-West Frontier Province seit to'the Agri- | 

eultural ——, Lyallpur. 403, 

Employment of students of the Benares Engineering —— as unpaid 
apprentices in the Lucknow Railway workshop.  79, 

Statement (laid on the Table) by the Honourable Khen Bahadur 
“Mian Sir Fazl-i-Husain regarding number of English High Schools 
and in India. 75. 

COLLIERIES— 
Question re owned by Government in’ Bengal, Bihar and the 

ae Central Provinces. 878. 

COLONIES— 

Question re recruitment of Goanese in Departments in the East 
rican ——. 40I. 

COMBINED HOSPITAL— 
Question re transfer of Dr, Deish, Assistant Surgeon, ——-, New 

Delhi. | 33. : 

COMBINED OFFICES— 

Question re conversion of departmental telegraph offices into ——. 
97-99, 696-97, 708. 

COMMERCIAL AND ENGINEERING SUPERIOR SERVICES— 
Question re Indianisation.of the —— of the North Western Railway, 

673-76. 

COMMISSION(S)— 
Question re— 

न Cost of Royal and . 504 
Grant of senior to officers of the Indian Territorial Force and 

the University Training Corps; . 790-9. 
Printing of reports of —— on labour, retrenchment, ete. 66-67. 
Report of the Royal —— on Labour. 387, I72. 

COMMISSIONER— 
Question re— 

ar of the Court. of the Judicial —— of Ajmer-Merwara. 

Separation of the office of the District and Sessions Judge, Ajmer, from that of —— and Collector, Ajmer-Merwara. 508. : 
COMMISSIONER OF INCOME-TAX— 

Question re— 
3 

Appointment of a Muslim as Assistant —— in the Punjab, 2003, 

_., Length of service.in Bombay of the present +, Botbay Presi ees: : dency. 95-96. arin pels 
Supersession of certain clerks in the —— office, Punjab. 004. 

q 
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COMMISSIONER OF SIND— ie fe 5 | ae F 
Question re extra powers of the ——. 95. ३४९) 

COMMITTEE(S)— ~ 5 : 
Election of Members to the Advisory’ Publicity ——. 76, 327, 7 

408. 3 हि 
Election of Members to the Standing —— for the Depurtment of 

Industries and Labour. 6, 529, 68. हि 

Motion to reduee Demand for Supplementary Grant. for- - 
“६ Miscellaneous ”’ 

Inadequate representation of Mussalmans in the Federal Structure 
and Minority and the Round Table Conference, 24-43. हु 

Non-participation of the representatives of the Mederation of 
Indian Merchants’ Chambers and Industries in the Federal 
Structure —-— and the Round Table Conference. 232-84. id 

Non-representation of the Jain community at the Federal Structure _ हैः 
—— or the Round Table Conference. 243-44 ' 

Representation of non-Brahmins and Bombay Karnatak at the 
stp Table Conference and the Minorities Sub- ——. 246- 

Question re— 

Allotment of funds by the Road 
. in the Bhagalpur district. 868-69. 

Allowances of the Frontier Regulation —— and certain other —— - 

re प्र 

for the improvement of roads 

02-03. 
Appointment of a nephew of a member.of the Bengal and) North 

Western Railway Inquiry —— in the Traffie Service. $855. 

on Frontier Defence. 403-04. 

Cost of retrenchment sub- —— and the retrenchment effected by 
them. 424-25. 

Delhi Text Book 60. 
Discussion of the reports of the Retrenchment ——. 94-95. 

Employees of the Times of India nominated to the Bombay Railway 
Advisory 399-4 

Expenditure by the Bengal and North Western Railway on its Eu: 
quiry ——. 886. 

Failure to appoint a Sikh to the Sandhurst ——. 586. 

League of Nations —— on economic and agricultural depression. 

Memorandum of the All-India Postal and Royal Mail Service Union 
He the Posts anil Telegraphs Retrenchment Advisory ——. ) 7l]- 

Memorial for the introduction of a works —— at the Hastern Bengal 
Railway Press, Ca!cutta. ]67, ॥॥77 

Names of members of the Bombay Advisory —— of the Great Indian 
Peninsula Railway. 397-98 

a supporting the Hide Cess Enquiry —— Report. 74-75. 

Proposals before the Retrenchment ——. 392. 5 

Recommendations of Drug ——, 32-38, 244 

ou)
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COMMITTEE (S)—contd. 
Question re—contd. 

Recommendations of the Workshops Inquiry 59. 
Refusal of the tance fo Indian delegation to attend the Joint. 

Parliamentary 

Report of the Bengal and North Western Railway Enquiry ——. 
885-86. 

Report of the —— appointed on the recommendation of the Defence 
Sub- of the Round Table Conference. 872. ; प्र 

Report of the Frontier Crimes Regulation 83-I4, 
Report of the Hides Cess Enquiry ——. 74, 

Report of the Indian Sandhurst 693. 
है Report of the Posts and Telegraphs Accounts Enquiry ——, 697. | { 

sure Reports of ——— on the Indianisation of the Army in India. 872-73. 
कल्प Reports of Retrenchment -——. 665-66, 83. 

Witnesses examined in Bombay by the Posts and Telegraphs Re- 
trenehment Sub- in Bombay. 709. 

Statement laid on the table by the Honourable Sir George Rainy re | 
report of the on the purchase of the Bengal and North | 
‘Western and Rohilkund and Kumaon Railways. 7]-9 

COMMITTEE ON PETITIONS— ; 
Nomination of the Panel of Chairman and appointment of the ——, 

60. 

COMMODITIES— | 
Question re directory of available‘on the Bengal Nagpur Railway | 

“system. 50]. | 

COMMUNAL BIAS— 
Question re— 

Allegations of —— against a Hindu elerk in the office of the Publie | 
Service Commission. 005. 

Allegations of in the Baluchistan. Postal Division. 380. 

COMMUNAL COMPOSITION— 
Question re— 
—— of postal staff in certain post offices, 380-82. 

4 —— of postal staff in certain postal divisions. 98-29. 
= COMMUNAL CONSIDERATIONS— 

Question re —— in retrenchment of staff in Government Departments. 
665. 

—s
 

COMMUNAL INEQUALITY— 
Question re— 
—— in Government services. 06. 

E Review of in the North-West Frontier Province: 50: 
~__ COMMUNAL PROPAGANDA— 
ag oe See “‘ Propaganda ”’. F : ०२2 
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COMMUNAL REPRESENTATION— ose 

Question re poliey. of —— on the North Western Railway. 767. 

_. See also ‘‘ Representation (s).”’. en 

COMMUNICATION— 
Question re direct —— between the Army authorities and the War 

| Office. 265-66. 3 

COMMUNITY (IES)— 
Question re— 
— affected in reductions made in the Forest Research Institute 

and the Survey of India Department at Dehra Dun. 685-86. 

—— of employees discharged from the Railway Clearing House, 
Delhi. 774. 

—— of employees discharged or reduced in certain North Westarn 
Railway Departments. 774. 

Qualification and —— of the employees of the Government of India 
Press, Simla. 72. 

Representation of in theeoffice of the Executive Engineer, VII 
Division, New Delhi. 34-35. 

Representation of yarious ——— in appointments of Executive En- 
gineers in the Delhi Public Works Department. 979-80. 

Safeguarding of the interests of minority in appointments to 
Audit and Accounts officés in the United Provinces. 806-07. 

COMMUTATION— 
Question re —— of death sentences. 22-23. 

COMPENSATION— : 

~ Question re —— to Sardar Ganga. Singh for the shooting of his 

3 children and wife, 768-69. 

COMPETITION— 

Question re protection of the Indian hosiery industry from Japanese 

880. ' 

COMPOSITOR(S)— 

Question re case of Babu Abinash Chander Chakravarti, a invalid- 

ed from the Government of India Press, Caleutta. 767. 

COMPULSORY LABOUR— Be 

Resolution re draft convention on forced or 509-25. < 

CONCESSION (S)— 

Question re— 

_ _ and privileges allowed: on State Railways to Anglo-Indians and = 

Indian subordinates. 
=a 

5 granted to Muslims during the Ramzan. 796. 

Grant of Lee passage —— to non-Asiatic non-superior officers in. 

ak Railway Service. 598-99. हु 

35२ Students’ —— for. travelling between Jadabpur and Caleutta. 

495-96. OF Saber ak = = i 
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CONFERENCE (S)— 

Motion to reduce Demand for Supplementary Grant for— 
‘* Expenditure in England —— Seeretary of State for India ” 

Non-representation of Nationalist Muslims in the Round. पर 
—. 493-96 

४6 Miscellaneous ?? re— 
Inadequate representation of Bengal at the Round Table 

228-32. 

Inadequate representation of Mussalmans in the Federal Struct 
and Minority Committees and the Round Table I244 

Inadequate representation of the landholders and zatiindars 
the Round Table ——. 237-4 

Non-participation of the representatives of the Federation 
Indian Merchants’ Chambers and Industries in the Fede 

‘ Strueture Committee and the Round Table 3282-84. 
Non-representation of Orissa at the Round Table 234-37, 
Non-representation of the Jain community at the Federal Struetu 

Committee or the Round*Table | ॥ 
Representation of non-Brabmins and Bombay Karnatak at 
Round Table —— and Minorities Sub-Committees. 246-49. 

Question re— 

Annual of Chief Factory Inspectors. 85 

Attendance of the Public Health Commissioner with the Govern 
ment of India at outside India. 29-93, 568 

at Paris on the silver question. 997. 

—— at Simla on retrenchment. 4. 

—— of wheat growing countries in London. 903-04. 

on the Indian question in South Africa. 395. 

relating to the International Convention on the treatment of 
foreigners. 52. 

Nominations from the Punjab for the Round Table ——. 582-85. 

Non-representation of the people of Cantonments at the Round Table} 

Representation of aborigines of Bihar and Orissa at the Round Table 
प70-7. 

Representation of Bengal landholders at the Round Table — 
573. 

re the Indian Medical R Resolution of the All-India Medical 
gister. 525. 

Resolution of the Tanganyika Indian 42, 

Resolutions of the All-India Medical ———.. 524. 
Result of the Divisional Personnel officers’ at Lahore. 767. 
Selection ¢ a representative from the Karnatak for the Round Tabl 

438. : 
World —— on silver. 902. 

Recommendation of the International Labour 
‘i industrial accidents. 408-0. 

re prevention ॥ 
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CONFIRMATION (8) -- 
Question re of temporary employees in the Railway Board. 93. 

CONGRESS— 
Question re— 

report on India’s financial obligations. 57-79. 
Correspondence relating to breaches of the pact with the ——. 592. 
Non-restoration to the —— of the Ashram in Thana Bihpur in 

Bihar. (॥ 
Reported seizure of —— property. 26. 

CONGRESSMEN— ' 
Question ré convictions of —— after the Irwin-Gandhi agreement. 

504-0; 

CONSTITUENCIES— 
Question re abolition of plural member —— for Cantonment Boards. 

802. 

CONSTITUTION— 
Resolution re powers of the Governor General under the new -——. 

. 643-52. 

NTRACT(S)— 
Question re— ~ 

for motor mail services in Madras and Caleutta. 9-93 

Exemption from the new customs duty of outstanding —— for the 
importation of wheat. 384 

Renewal of the —— with the Imperial Bank of India. ॥24. 

CONTRACTOR(S)— 
Purchase by postal officials of motor cars from motor mail ——, 05. 

NTROL SYSTEM OFFICERS— 

Question re selection and pay of —— on the North Western Railway. 
-92, 

ONTROLLER(S)— 
— Question re— 

Appointment of Sikhs as —— on the North Western Railway. 67, 

Creation of a post of —— of Foreign Mails in Bombay. 482. 

NVENTION(S)— 
- Question re conference relating to the International —— on the treat- 

i ment of foreigners. 

Resolution re— 
ot Draft on forced or compulsory labour. 509-25. 

Drafi hotels, ete. 525-3. 

INVEYANCE ALLOWANCES— 
a See “ Allowance(s) ”’. 

४ (0002 
(26062 re employment of an 6४- —— in the Postal Department. 93. 
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CONVICTION (S)— 

Question re— 4 
for cheating of a clerk in the Crew Department, Bast Indian 

Railway, Caleutta. 384, 

— of Congressmen after the Irwin-Gandhi agreement. 504-05. 

COOLY (IES)— 

Question re— 

Arrangements on steamers earrying —— from Malaya to India. 
ग-2, 

Employment of 
0! 

on the Great Indian Peninsula Railway. 40I- 

CO-OPERATIVE CREDIT SOCIETY— 

Question re— 

Issue of fidelity bonds by the Bombay Curreney Office, ——. 695, 

Procedure for admission to the Postal Department 933-84, 

CO-OPERATIVE SOCIETIES— 

Question re report on —— in Tanganyika by Mr. Strickland. - 4शा 

CORDITE FACTORY— 

Question re— 

Gratuities for retrenched men at the —— at Aravankadu. 936. 

Monthly and daily rates of pay at the —— at Aravankadu. 936 

Retrenchment at. the at Arayankadu. 934-36. 
See also ‘‘ Factory (ies) ’’. 

CORRESPONDENCE— 

Question re— 

—— on the subject.of Madrasis in burma. 48._ 

—— relating to breaches of the pact with the Congress. 592 

COTTON— 

Question re— 

Feared dumping of American ——- into India. 597. 

Railway freight on wheat and ——. ॥॥77. 

COUNCIL OF STATE— i 
Address by His Excellency the Viceroy to the Members of the --— and 

the Legislative Assembly. 34-46. 

COURT(S)— 

Question re— 

Dilatory methods of Civil —— in Ajmer-Merwara. 52-8. 

Frequent postponement of cases in the Ajmer Civil 53. ३ 

emery Civil —— deerees and proceedings against agriculturists. | ; 
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- COURT-FEE(S)— es ta 7 4 

Question re— ५१०80 *॥ ; : 
—— prescribed by Local Council Acts. 875 i... 
Enactment of a uniform —— Act for the whole of India. 875. =z 
Excessive -—— prescribed by Local Governments. 874 हें 4 

_ COURT-FEES ACT— 
3 See ध“ Act(s) ”’. 

CRERAR, THE HONOURABLE SIR JAMES— 
Code of Criminal Procedure (Amendment) Bill—(Amendment of see- — 

tion 44)— 
Motion to refer to Select Committee. 489, 460, 46, 470-77. 

Indian Bar Councils (Amendment) Bill— 

Motion to refer to Select Committee. 05-52. 

Indian Press Bill—(Introduced on 5th January, 93l)— 

Motion for leave to withdraw. 6-62, 65. 

Indian Press Bill—(Introduced on 7th September, 93)— 

Mation for leave to introduce. 65, 66. 

Motion to refer to Select Committee. 300-05, 30. 

Motion to refer to Select Committee and to Circulate. 358, 360, 
864, 365, 535, 556-60. 

Presentation of the Report of the Select Committee. 73. 

Motion to consider as reported by the Select Committee. +76. 

Motion for leave to withdraw. 4278, 274. 

Indian Press (Emergency Powers) Bill— 

Motion for leave to introduce. 4274. 

Motion to consider. 274, 275-77. 

Motion to circulate. 328१-82, 292. 

Motions to consider and to refer to Select Committee. 38-9, 320, 
822, 325-26. 

Motion to consider clause 3. 829-80, 334, 844-47, 353-54, 354-55, 
4357-58, 37-72. = 

Consideration of clause, 4. 373-74, 875, 430, 432. 

Consideration of clause 5. 438. ae 

Consideration of clause 6. 439-40. 3 ieee 

Consideration of clause 7. 44]-43, l444. 

Consideration of clause 9. 445, 446. 

Consideration of clause 8. 449. 

Consideration of clause 23. 450. 
Consideration of clause 25. 454-55. 

Consideration of clause 30. 459. ’ 49258: 

Consideration of clause l. 46, 462. 4 

Consideration of the title and preamble. 463 
Motion to pass. 469, 470, 472, 473, 489-9 

Motion for Adjournment re shooting of Detenus at the Hijli Deten- 

tion Camp. 73, 748-52, 753, 756, 757, 762-63 ; 
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= CRIMINAL INTELLIGENCE DEPARTMENT 

Application of section 44, —. 42 
Judges’ remarks on amendments to the —. 479 

CULTIVATORS— — 

CRERAR, THE HONOURABLE SIR JAMES—contd. : i 
Motion for the election of members to the Advisory Publicity “om- 

mittee. 76. 

Resolution: re— 

Control-of money-lending and rates of interest. 66] 63, 855. 
Draft Convention on forced or compulsory labour. 509-3, 57%, 

I5I6, 52-22, 525. a 
High Courts. 628-30, 642. 
Rebellion in Burma. 863. 

CREW DEPARTMENT 
Question re— 

Allegations against certain Inspectors iy the at Lucknow. 7885. 
Conviction for cheating of a clerk in the ——, East Indian Railway, 

Caleutta. 4384. 

CREW INSPECTOR(S)— 
See ‘‘ Inspector(s) ??, 

CREW STAFF— 
Question re— 

Allowances of on the Hast Indian Railway. 390, 39. 
Control of travelling ticket examiners and —— on the East Indian Railway. 3: 

Employment of 
86. 

on other than their legitimate duties. 385- 

Prevention by of passengers from boarding trains. 395. 
Uniforms supplied to ——“ and travelling ticket examiners on the 

Hast Indian Railway. 396. 

CREW SYSTEM— 
Question re— 

Charges! against Mr) Harris when in charge of the ——. §0-8I 
of Railway ticket checking. 79-80. 

Discharge of travelling ticket Inspectors on the abolition of the —— on the Hast Indian Railway. 393-9. 
Qualifications and service of certain employees and their pay after abolition of the —— on the East Indian Railway. 394. 

CRIMES REGULATION COMMITTER— 
Question re report of the Frontier —. 8I3-4. 

Question re employment as a Member of the Publie Seryice Commis- 
sion of the head of the ——. 8-79 

CRIMINAL PROCEDURE CODE— 
Question re— 

Question re assistance for Madrasi —— in Burma. 4N8,
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एणाएशरशए-. 
Question re guarding of 

_CURRENCY— 

in Eastern Bengal during floods. 533. 

हि Question re —— withdrawn from circulation and Government of 
| थे India’s new Joan. 40. 

‘CURRENCY OFFICE— 
# Question re— i 

| Appointment of Muslims in the ——, Lahore. 497. 

Issue of fidelity bonds by the Bombay —— Co-operative Credit 
| Society. 695. 

Supersession in the Bombay ——. 693-94. 

CUSTOM(S)— 
Question re decrease in —— Revenue. 479. 

| CUSTOMS DUTY— 
है Question re exemption from the new of outstanding | contracts 

{ for the importation of wheat. 384. 

D 

DACCA— 
Question re— 

Abolition of the post of female attendant for third class passengers 
at railway station. 

) Government loan to a private individual at ——. 68. 

Robberies in post offices in the districts of Chittagong and ——. 7. 

| DACOITY— 
Question re restoration of property lost in the Akbarpura 685. 

| DAIRY FARMS— 
Sent ie appointment, of Indians as Managers of Military ——. 

DALAL, DR. R. D— 
Indian Press (Emergency Powers) Bill— 

4 Moti to ider and to circulate. 298-300. 4 

| - Quest Suppl tary) re alternative procedure to questions, a 
96. 

Resolution re the Imperia! Bank of India. 866. 

| DALVI, MR. N. A— ह 
} Question re reversion of from the post. of accountant, Dharwar ४ 

Head Post Office. 53-54. i 

DAS, MR. A— 
Question re— ; 

__ Facilities for training in agriculture at Pusa. 77-78. ; 2 
_- ‘Imperial Council of Agricultural Research. 44-5. ही 
7 Recent sterling loan. 78-79. 

ee ae Se जन 7.7 
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DAS, MR. B— + 
Heavy Chemical Industry (Protection) Bill— 

Motion to consider. 72-28. 

Motion to insert a new clause as élause 4. 738. 
Indian Finance (Supplementary and Extending) Bill— 

Motion for leave to introduce. 268. 

Indian Income-iax (Second Amendment) Bill— 

Motion to refer to Select Committee. 35. 

5 Indian Press Bill—(Introduced on ॥5 January, 793)— 

' Motion to withdraw; 62:64. 
Indian Press Bill—(Introduced on 7th September, 93 )— 

Motion to refer to Select Committee and to circulate, 308-4, 
390, 828, 858, 375, 878, 533, 584, 535, 546. 

Point of order raised by Mr..8. C: Sen that'the Bill as introduced in | 
the Assembly has not been published in the Gazette and therefore 
all proceedings taken thereafter, wiz., the Report of the Seleet Com- 
mittee, are ultra vires, illegal and void. 48]. 

Motion for leave to withdraw. 273-74. 

Indian Press (Emergency Powers) Bill— 

Consideration of clause 3. 339, 350-52. 

Consideration of clause 4. 440, 45, 
ey Consideration of clause 23. 449. 

Consideration of clause 30, , 455-56, 457, 458. 
Land Customs (Amendment) Bill— 
“Motion to consider. 565-66. 

Motion for adjournment re shooting of detenus at the Hijli.detention 
camp. 755-57. 

है. : Motion to reduee Demand for Supplementary Grant for— 
“* Miscellaneous ’’ re— + 

Inadequate representation of Bengal at the Rownd Table Con- 
4 ference. 230. : 
a Non-participation of! the representatives of the Wederation of 

Indian Merchants’ Chambers and. Industries in the Federal | : Structure Committee and the Round Table Conference. 232- 
ee: 33, 284. 
age Non-representation of Jain community at the Federal Strueture 

Committee or the Round Table Conference. 244, A 
“4 485 Non-representation of Orissa at the Round Table Conference. 

234-35, 237. 
Point of order raised by re procedure for discussion of token euts — 
— of larger amounts in Demands for Supplementary grants. y! 

Point of order raised by ——that he objects under Standing Order 38 9 
to the motion that the Indian. Press ( Emergency Powers) Bill be — 
taken into consideration. 274. ु if बे | : 9 
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DAS, MR. B.—contd. 
Question re— i 

Abolition of the post of Public Health’ Commissioner with the Gov- 

ernment of India. 567-68 

Allotment of quarters in New Delhi. 924-25 
Appointment of Mr. Bovenschen to the Army Retrenchment Sub- 

Committee. 396. a 

Attendance of the Publie Health Commissioner with the Government 

of India at conferences outside India. 568. 

Conference at Paris on the silver question. 997. 

Conference on the Indian question in South Africa, 395. 

Constitution ‘of the Governing Body of the Indian Research Fund 
Association. 568-69. 

eon change of Director of thé Haftkine Institute, Bombay. 

70 
Sees paid to senior officers of the Imperial Bank of India. 

96-97 = 

Move to and from Simla. 397. . 

Muslim agitation against the Kashmir State. 99-92- 

National health insurance scheme for India. 567. 

Simla tine and standard time. 996. 

Utilisation of thermal springs in India. 567. 

Question (Supplementary )- re— 

a emis by the Premier regarding financial help fur India, 

वा 
Appointment of a Bengali Mus’im to the Executive Council of the 

Governor General. 56 

Appointment of magistrates and judicial officer in Ajmer: Merwara 

from a major province. 5]-2 

Export of gold from India. 468-69 

Halting allowance payable at Delhi to the Deputy Director for Ex- 

ploration. 807-08. 

High rents in Bombay paid by the Army authorities. 4]]3-l4. 

Imperial Council of Agricultural Research. 45-6 

Investment of Provident Funds in single payment sterling insurance 
policies. 467 pate 

Passports for persons leaving India. 53-5. 

Pay of clerks in the Seeretariat and Attached Offices. 998 

Payment by the Great Indian Peninsula Railway tothe Times of: 
४०४6 Office for printing and stores. 899. . 

Possibility of reductions of pay and pensions of Government servants. 

_ Reduetion of salaries of the Indian Civil Service. 54 tina प 
Repatriation of Indian settlers:from British colonies. 389, 7... 
Riots in the North-West Frontier Province. 609. /:- 

Sentence of whipping given to a boy in Kenya. 420... 4 | 
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DAS, MR. B.—coneld. 

Question (Supplementary) *e—contd. } 

Transfer of control of the civil administration of Aden from th 
Government of Bombay to the Government of India. 69. 

Recommendation of the International Labour Conference re prevention 
of industrial accidents. 40. 

Resolution re— 

Agricultural distress. 22-28, 229, 233. 

Control of money-lending and rates of interest. 834. 
ae Convention on forced or compulsory labour. 58, 520; 522- 

Exchange, gold reserves and the Supplementary Finance Bill, 065, 
068, 086, 09, 099. 

Expenditure on roads. 497. 
Statement by the Honourable Sir George Schuster on the financial 

position. 75, 034. 

BAYANAND ANGLO-VEDIC HIGH SCHOOL— 
Question re Government grant to the — +, Ajmer, I87-88. 

DEATH(S)— 
Expressions of regret on the —— of Mr. Alexander, Mr. Sahani and 

U. Tok Kyi. 56-58. 
Expressions of regret on the 

DEATH SENTENCES— 
Question re commutation of ——. 22-28. 

DEBT (S)— 
Question re— 

of Port Trusts. 22. 
ag of the moratorium and eauses, of present depression, 

03. 

of Mr. K. C, Roy. . 7-76. 

पे Unfunded —— of the Government of India. 304 

DECAPITATION— 
Question re —— of the bodies of certain Burman rebels hanged in 

Burma. 37. 

DECREES— 
spre a Civil Court —— and proceedings against agriculturists. 

DEFALCATION— 
Question re —— of excess fare mone the East Indian Railway. 
a. ‘y on the way. 

DEFENCE SUB-COMMITTEE — 
Question re report of the Committee appointed on the recommendation of the —— of the Round ‘Table Conference, 872: Bu 

DEFERRED REBATES— 
See “ Rebate(s) ??, 
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DEFICITS— रे ga 

Question re ineurred in the administration of Burma and the 
Burma Railways. 390-9. 

DEGREES— i 

Question re in Mechanical Engineering and Metallurgy.’ 692. 

DEHRA DUN— 

Question re— 

Communities affected in reductions made in the Forest Research 
Institute and the Survey of India Department at 685-86. 

Retrenchment at the Forest College, 76. 

DEISH, DR.— 
Question re transfer of ——, Assistant Surgeon, Combined Hospital, 

New Delhi. 3 

-DELEGATES— : 
Question re passages of Round Table Conference » ete. 867-68. 

* DELEGATION— 
Question re refusal of the Tanganyika Indian —— to attend the Joint 

Parliamentary Committee. 422. 

DELHI— 
Question *e— 

Allegation against an Executive Engineer of the Publie Works 
Department, ——. 

Allowances al staff of the Government. of India offices 
in ——. 

Allowances of staffs of the Secretariat and Attached Offices in —— 
and Simla. 95, 96, 97. 

Appointment clerk in the General Post Office. 379-80. 

Appointment of Hindus in the office of the Superintendent.of Educa- 
tion 60-02. 

Appointment of Muslim teachers. in 08 

Appointment of Muslims in the —— General Post Offiee. 80I. 

Appointment of Muslims to the office of the Deputy Accountant- 
General, Posts and Telegraphs, ——.. 888, 

Appointment of postmen in the General Post Office. 797-98. 

Appointment of temporary postal clerks at —— and Simla. 798. 
Appointment of two brothers as Head Clerks in the —— General 

Post Office. 797. 
Appointments in the General Post Office. 80. 

Article in the Postal Advocate, ——. 795. 

Candidates nominated for examination by the Postmaster, — - 
84-25. 

Charges against Mr. J. C. O'Loughlin, Postmaster, ——. 984, 

Communities of employees discharged from the Railway Clearing 
House, ——. 774 cm 

Conveyance allowance for Secretariat staff in ——. _89-90. 

6525 ८ जय आ< 3. 3 
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= --contd. 
Question re—contd. 

Conveyance allowance granted to the staff of the Government of 
India Secretariat at 

Conveyance allowance paid to Government of India staff at ——-.. 

985- 

Correspondence staff in the —— General Post Office. 80 

Creation of an appointment of Chief Store-Keeper in the Central 
Publie Works Department a eee 

Death of Mr. Mohammad Thrahim, a clerk in the —— Post Office. 
799. 

—— Publie Works Department examination for engineers. 983. 

Examinations for appointment of subordinates in the Publie 
Works Department. 980-82. 

' Executive Engineers appointed to the Publie Works Depart- 
ment. 980. 

Expenditure for electrie charges for the —— Civil Lines post office. 
984. 

Halting allowance payable at 
ploration. 807- 

Hindu and Muhammadan teachers appointed and dismissed on the 
recommendation of the District Inspector of Schools, ——. 602. 

House-rent and house-rent allowance at. Simla and ——) 96 

Inconvenient timings of the Grant Trunk Express between Madr. 
and ——. 907-08 

Indebtedness of postmaster. 920, 

Maintenance of electrie installations and road lighting in Old ———. 
234, 

Motor mail mileage of the post office. 984. 
Names of officials holding certain educational posts in ——. 08. 
Nomination for selection grade of candidates in the ——— General 

Post Office. 379 
Non-appointment of an Indian as Chief Store-Keeper in the Central 

Public Works Department 998-99 
Numbers of Hindu and Muhammadan ‘teachers employed in schools 

in 208, 
Numbers of Hindu and Muslim schools in ——. 208, 
Provision of increased intermediate clas¢ accommodation for the 

move from Simla to 
Quantity of electrical goods booked and used for th Geni Pi 

Office, Kashmir Gate, है। = gata 
ba Sc of the boarding house at the Government H igh Sehool, ——, 

to the Deputy Director for Ex- 

Recognition of Muhammadan educational institutions ment of Muhammadan teachers in —— 602 03. emma ; ays of residents of Provuuice to serviees in the Punjab. 

| |
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_ DELHI—coneld 
Question re—concld. 

Rent for Government quarters paid by clerks in Simla and in 
the months of April and October, 984-85, Peery 

Replacement of Hindus by Muslims in certain appointments in the 
Railway Mail Service. 382-83 

Representation of various communities in appointments of Executive 
Engineers in the Publie Works Department. 979-50. 

i Temporary subordinates appointed to the —— Publie Works. Depart- 
f ment. 982-8: 
j Transfer of the District Inspector of Schools. 

DELHI CAMP ALLOWANCE— | 
। See ‘* Allowance(s) ?!, 

DELHI TEXT BOOK COMMITTEE— iste] 
~ Question re 60l. 

DELHI UNIVERSITY— 
See ‘‘ University 

ee S FOR SUPPLEMENTARY GRANTS—GENERAL BUD- 

Expenditure in England under the control of the Secretary of State 
for India. 492. 

i Miscellaneous. 228. ads 

DEMANDS FOR SUPPLEMENTARY GRANTS—MOTIONS: FOR 
] REDUCTION—GENERAL BUDGET— : 

Expenditure in England—Seeretary of State for India— ~ 

Non-representation of Nationalist Muslims in the Round ‘Table 
Conference. 493-9 ota 

Miseellaneous— : 

i represenation of Bengal at the Round Table Conference. 

“> Inadequate representation of landholders and zamindars at the 

602. ? 

Round Table Conference. 23 yi 

Inadequate representation of Mussalmans in the Federal Structure 
~ and Minority Committees and the Round Table Conference. 

244-43. 

Non-participation of the representatives of the Federation of Indian _ 
Merchants’ Chambers and Industries in the Federal Structure 
Committee and the Round Table Conference. 232+34, 

Non-representation of Jain community at the Federal Strueture 
Committee or the Round Table Conference. 424: 

777“ अर of Orissa at the Round Table Conference. 284-.. 

Representation of non-Brahmins and Bombay Karnatak atthe Round 
Table Conf and the: Minorities Sub-Committee. | .7246-49. 

LONSTRATORS— 
Question re a) tment of cultural —— in the N 

3४ Frontier foe 403 nae Gin mp BNA, 
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- DEOLALI— a 

Question re removal of telegraph wires from the —— to the Nasik tele- 
graph office. 

DEPARTMENT OF INDUSTRIES AND LABOUR— 

Election of Members to the Standing Committee for the ——. 6I,6I8. 

_ DEPUTY PRESIDENCY POSTMASTER— oaths 

DEPARTMENTAL TELEGRAPH OFFICE(S)— 

See ‘* Telegraph Office(s) ’’. 

DEPARTMENTAL TELEGRAPHISTS— 

See ‘‘ Telegraphists ’’. 

DEPORTATION— 

Question re arrest and ——— of Miss Geissler. 425-26. 

DEPRESSED CLASS(ES)— 

Question re— 

Population of the in various provinces, 994. 

Reernitment of in Madras post offices. 994. | 

Recruitment of —— in post offices. 994-95. 

Regiments admitting members of 732-3. 

Representation of —-— in certain offices in Madras. 994. 

DEPRESSION— 

Question re 

DEPUTATION— 

__- Question re ——— to South Africa on behalf of Indian settlers. 692-933. 

DEPUTY ACCOUNTANT GENERAL— 
See ‘* Accountant General ’’. 

DEPUTY CHIEF ENGINEER— 

Question re abolition of the post of the ——, Caleutta Port Trust. 595. 

DEPUTY COMMISSIONER— 

Question re British and Indian Political Agents and —— in the North 
West Frontier Province. 402. 

DEPUTY DIRECTOR FOR EXPLORATION— 

Question re halting allowance payable at Delhi to the ——. 807-08. 

DEPUTY POSTMASTER(S) GENERAL— 

Question re— 

Abolition of Range offices of ——. 708. 
Appointment of Sikhs as -—— and Postmasters. 68-82. 

Transfer of —— between Madras and Lahore. 5. 

in the woollen industry. 29-80. 

है 

"See “ Phstmaster(s) ’”.



DETENU(S)— 

Motion for adjournment re shooting of —— at the Hijli detention 
eamp. 78, 744-64 

Question re illness,and. treatment of Mr. Thsan Dahi, a ——- under 

‘DINAPORE— 
ay 
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DERA ISMAIL KHAN— 

Motion for adjournment re riots at 

Question re— 

Casualties among Hindus and Muhammadans in the recent disorders 
in 96 

Riots at. and Kulachi village. 608-09. 

DESOUZA, MR. F. X— 

Heavy Chemical Industry (Protection) Bill— 

Motion to consider. 728-29. 

Indian Press Bill— 

Motion to refer to Select Committee and to eireulate. 374, 375, 
376-77. 

Indian Press (Kmergeney Powers) Bill— 

Consideration of clause 3. 340-42, 

Oath of Office. 7. 

Resolution re— 

Civil Court deerees and proceedings against agrieulturists. 206-08. 

Control of money-lending and rates of interest. 658-60, 830. 

and at Chittagong. 65-7. 

Regulation IIT of 8I8. 85-87 

DEVELOPMENT COMMISSIONER— 
Question re— 

Appointment of a for the North-West Frontier Province. 4(4- 
05. 

Appointment of clerks in the office of the —— of the North-West 
Frontier Provinee. 49-50. 

DHANNA SINGH, 8.-- 
Question re release of 

DHARWAR— 
Question re reversion of Mr. N. A. Dalvi from the post of accountant, 
— Head Post Office. 58-54 

DHOBI GHATS— 
Question re provided for Press employees in New Delhi. 405. 

DIKSHIT, PANDIT KASHI PRASAD— 

Question re representation from ——, formerly a clerk in the Govern- 
ment Press, Allahabad. 523-24. 

a prisoner of Lyallpur. 925. 

Question re Mussalman employees in the District Traffie Superin. 
tendent’s Office, ——. 920. 
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DIRECTOR (8) -- 

Question re— 

Alleged differential treatment of Indian and non-Indian —— of the 
Imperial Bank of India. 74-75. 

Frequent changes of of the Haffkine Institute, Bombay. 92- 98, 569-70, 

DIRECTOR(S) GENERAL— 
Question re pay of Postmasters-General and Deputy —— of the post 

Offices. 258. 

DIRECTOR GENERAL, INDIAN MEDICAL SERVICE— 
Question re representation of Sikhs in the office of the +) 805-06. 

DIRECTOR GENERAL OF POSTS AND TELEGRAPHS— 
Question re— 

Appoiiitment of a Muslim as Assistant 99. 
Pay of Postmasters-General and the Senior Deputy —— of the post 

Office. 258-59. 

DIRECTORY— 
Question re of commodities available on the Bengal Nagpur Rail- 

way system. 50I. 

DISARMAMENT CONFERENCE— ‘ 
Question re participation of the Government of India in the World 

. 264, 

DISCRIMINATION— 
Question re alleged —— against Indian apprentices in the Bengal — 

Nagpur Railway. 58. 

DISEASE— 
Question re infectious —— in the Mullingar Estate at Mussoorie, 

580-8. 

DISTRICT AND SESSIONS JUDGE— 

Question re separation of the office of the , Ajmer, from that of 
Commissioner and Collector; Ajmer-Merwara. 508 

DISTRICT TRAFFIC SUPERINTENDENT— 
Question re Mussa!man employees in the ’s office, Dinapore. 920, 

DISTURBANCE(S)— 
Question re— 

Censorship of reports of the Cawnpore ——, 5, 
५७ —— in Burma, 0-I], 

“DIVIDE AND RULE ”’— 
Question re the principle of ——. 992-93. 

DIVISION (8)-- : 

—— on Mr. Muhammad Azhar Ali’s motion to amend sub-clause (4) s clause 3 of the Indian Press (Emergeney Powers) Bill. 356- 



- DIVISION(S)—contd. 

—— on Mr. 8. 6. Mitra’s motion to amend sub-clause (३) of clause 3 
of the Indian Press (Emergency Powers) Bill. 354-55 

—— on Sardar Sant Singh’s motion to amend sub-clause (3) of clause 
3 of the Indian Press (Emergency Powers) Bill. ॥80-7. i 

on the amendment moved by Mr, B. Das for circulation of the 
Indian Press Bill. 56-62 

— on the amendment moved by Mr. 8. Das to clause 30 of the 
Indian Press (Hmergency Powers) Bill. 458-59. 

~—-— on the amendment moved by Mr. 8. Sitaramaraju that sub-clause 
(2) of clause 3 of the Indian Press (Emergency Powers) Bill be 
omitted. 34748. 

on the motion for adjournment re shooting of detenus at the Hijli 
detention camp. 764. 

——- on the motion for leave to introduce the Indian Finance (Supple- 
mentary and Extending) Bill. ३शत-&. 

— on the motion that Ancient Monuments Preservation (Amend- 
ment) Bill be cireulated for the purpose of eliciting opinions — 
thereon. 227 ; 

—— on the motion that clause 4 stand part of the Indian Press 
(Bmergency Powers) Bill. 436-37. : 

—— on the motion that the Foreign Relations Bill be cireulated for 
oe purpose of eliciting opinions thereon by the Ist January 932. 

-72. 
—— on the motion that the Indian Press (Emergency Powers) Bill, 

as amended, be passed. 49-92. 

—— on the Resolution re exchange, gold reserves and the Supple- 
mentary Finance Bill. 03-04 

—— on the Resolution re High Courts. 642. 

_ DIVISIONAL ACCOUNTANTS— 
Question re gradation list of —— in the Bombay Presidency. 603-04. 

DIVISIONAL ELECTRICIAN— 3 
Question re allegations of eorruption against Mr. Smith, ——, North = 

Western Railway, Multan. 62-3, 7 

“DIVISIONAL ENGINEERS— 
i Question re qualifications of 

DIVISIONAL INSPECTOR(S)— 

See ** Tnspeetor(s) ". 

IVISIONAL OF FICES— 
Question re appointment of Superintendents. in 

Wi way. 

DIVISIONAL PERSONNEL OFFICERS’ CONFERENCE— 7 
estion re result of the —— at Lahore. 767. 

, Wireless. 55. 

on the North = 
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-DOMICILE— 2 ‘vie 

Question re passage allowance for subordinates of non-Asiatie —~, 
882. 

DRAFTSMEN— 
Question re appointment of Sikhs and Hindus as —— on the North 
‘Western Railway. 49-92. 

DRAINAGE— 
. Question re and water supply scheme required for Cawupore | 

eantonment. . 789-90. 

‘DRAMA— 

Question re prohibition of a in the North-West Frontier Provinee. 

DREDGERS— 
Question re cost of the —— ‘“‘ Karnafuli’’ and ‘‘ Patunga’’. 05. 

DRIVERS— 
Question re retrenchment in the salaries of guards and —— on the 

= North Western Railway. 284-85. 

= DRUG(S)— 
55 Question re— 

fe Cultivation of ——— in India. 38-39. 
available in India purchased by Government Medical Stores. fi 

Researches into the action of Indian ——-. 39-40. 

चर DRUG COMMITTEES— 
See ‘‘ Committee(s).’’. 

DRY FISH(ES)— 
‘ “ See “ Pish(es) ”’. 

5 DUDHORIA, MR. NABAKUMAR SING— 
{ Motion to reduce Demand for Supplementary Grant for ‘‘ Miscella- 

neous 7? re non-representation of the Jain community at the 
Federal Structure Committee or the Round Table Conf 720 Sg le Conference. 

os Question re— 
n= Bengal and Bihar coal sent to Bombay. 700-0I. 

॥ Congress report on India’s financial obligations. - 57-72. 
Construction by the East Indian Rail # buildi : 4 

Howrah. 495. Ay 9 dings at Salkea, | 

Construction of a central railway station in Caleutta. 494-95 
Cost of air mail between England and India. 493-94. 
Cost of military students at the Caleutta Medical College. 70-02. 
oe of passenger carriages on the East Indian Railway. प्र 

* y 

ee Employment of students of the 
‘ ! : le Benares Engineering C lege u ' paid apprentices in the Lueknow Railway Woekshdp, प्रा प्र 
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DUDHORIA, MR. NABAKUMAR SING—conid: 
Question re—contd. 

Grant of senior Commissions to officers of the Indian Territorial 
Force and the University Training Corps. 790-9. 

Import of African coal to India. 700. 

Indians repatriated from South Africa. 572. 

Kapiandi system in Kenya colony. 497 

Newspapers utilised by the East Indian Railway for the publication 
of notices and advertisements. 572 

Representation of Bengal landholders at the Round Table Confer- 
ence. 

Retrenchment in Scientifie and Technical Departments. 496. 

Students’ concessions for travelling between Jadabpur and Cal- 
eutta. 495-96. 

Uniforms of postal and telegraph peons and sorters. 70. 

Resolution re control of money-lending and rates of interest. 897-39. 

| DUMASIA, MR. N. M— 
Indian Press Bill— 

Motion to refer to Select Committee and to circulate. 372-74, 375. 

DURANT, DR: WILL— 

Question “eee of a book entitled ‘‘ The Case for India ’’ by 

| DUSEHRA. HOLIDAYS— 

See ‘* Holiday (8) ’’. 

DUTT, MR. AMAR NATH— 

Ancient Monuments Preservation (Amendment) Bill— 

Motions to consider and to circulate. 220-22. 

Expressions of regret on the death of Mr. K. 0. Roy. 74-75 

Expressions of regret on the deaths of Mr. Alexander, Mr, Sahani 
and U. Tok Kyi. 58. 

Indian Bar Councils (Amendment) Bill— 

Motion to refer to Select Committee. 046. 
Indian Income-tax (Second Amendment) Bill— 

Motion to refer to Select Committee. 44-45. 
Indian Press Bill—(Introduced ion l5th January, 93l)— 

Motion to withdraw. 62, 64, 65. 

Indian Press Bill—(Introduced on 7th September, 93l)— 

Motions to refer to Se’ect Committee and to circulate. 8१7, 855, 
356, 376, 554, 555. 

Pcint of order rajsed by Mr. 8. 0, Sen that the Bill as introduced in 
the Assembly has not been published in the Gazette, and therefore 

proceedings taken thereafter, viz., the report of the Select Com. 
* - mittee, are ultra vires, illegal and void. 479. 

Indian Press (Emergency Powers) Bill— 

Motions to consider and to cireulate. ।शाप-8, 285, 287, 298 

ae a a 
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DUTT, MR. AMAR NATH—contd. 

Indian Press (Emergency Powers) Bill—contd. 

Motions to consider and to refer to Select Committee. | 

84. 
Consideration of clause 4. 43-I4, 46, 484-35. 

Consideration of clause 23. 452-53, 454. 

Motion to pass. 474, 48l. 

Motion for adjournment re shooting of detenus at the Hijli detention 

camp. 75-53, 762. 

Motion to reduce Demand for Supplementary Grant for “ Miscella- 

neous ?! re— 

Inadequate representation of Bengal at the Round Table Conference. 

228-30, 23-32. 

Inadequate representation of Mussalmans in the Federal Structure 

and Minority Committees and the Round Table Conference. 242. 

Non-participation of the representatives of the Federation of Indian 

Merchants’ Chambers and Industries in the Federal Structure Com- 

mittee and the Round Table Conference. 7283-84. 

2402 पक of Orissa at the Round Table Conference. 235- 

Point of order raised by the Honourable Sir George Rainy as te how रु 

failure to enquire into the causes of agricultural distress is re- 

lated to the expenses of the Round Table Conference. 244-45, 

Question re— 

Books supplied to Mr. Ihsan ahi, a prisoner in the Lahore Central 

Jail. 900. 
Bs of Mr. Ihsan Tlahi. 90, 

Rules framed under Regulation III of 8]8. 900-0. 

Question (Supplementary) re— 

Supe ointment of a Bengali Muslim to the Executive Council of the 
vernor General. 56. 

Appointment of magistrates and judicial officers in Ajmer-Merwara 
from a major provinee. 5-2. 

Possibility of reductions of pay and pensions of Government ser- 
vants. 503. 

Resolution re— 
Agricultural distress. 28-2], 249-5], 252, 253. 

High Courts. 626-28, 639, 64-42. —— 

DUTY (IES)— 

Question re— ् 

—— on Chinese tra. 996. 
Import ——~ in Tanganyika on Indian imports. 420, 

DYER, MR. 7. P.— : . 

Code of Criminal Procedure (Amendment) Bill—(Amendm ‘eb, ( ) » (Amendment of है 

Motion to refer to Select Committee. 444-47, 45, 46, 462, . 
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 BYER, MR. J, F—contd. : P 
Indian Press (Emergency Powers) Bill— 

Consideration of clause l. 46l. : 
Oath of Office. . 

E 

EAST AFRICA— 7 
Question re appointment of a Trade Commissioner in ——. 423. = 

See also “ Africa ’’. ; 

EAST’ AFRICAN COLONY (IES)— 
See ‘* Colony (ies) ’’. 

_ EAST BENGAL— 
Question re rale-war carried out against the Pioneer Motor Transport = 

t Steamer Company in ——. 39-92. 

EAST INDIAN RATLWAY— 
See ‘‘ Railway(s) ’’. 

EASTERN LENGAL— 
: Question re guarding of culverts in 

EASTERN BENGAL RAILWAY— 
See ** Railway(s) ”’. 

_ ECONOMIC DEPRESSION— 
\ Question re— 

League of Nations Committees on —— and agricultural depression. 

Remedies for the present 

EDUCATION— 
Question re— 

Appointment of Hindus in the office of the Superintendent of ——, 
Delhi. 60-02. 

Introduction of compulsory primary —— in Ajmer-Merwara. 
666-67. 

Progress of —— in Ajmer-Merwara. 55-56. 

EDUCATION, ASSISTANT SUPERINTENDENT OF— 
Question re abolition of the post of —— in Ajmer-Merwara. 394, 35- 

36. 

during floods. 53. 

in India, 70. 

EDUCATION, HEALTH AND LANDS, DEPARTMENT OF. 

Question re appointment of Joint Secretary ——. 928-29 

EDUCATIONAL AND MEDICAL FACILITIES— 
Question re lack of —— for press eniployees in New Delhi. 403. 

EDUCATIONAL CODE— 
Question re for Ajmer-Merwara. 56. 

EDUCATIONAL COMMISSIONER— 
"० AON abolition of the post of —— with the Government of India. 
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EDUCATIONAL FACILITIES— 
Question re lack of —— for the children of press employees in New 

Delhi. 403. 

EDUCATIONAL POSTS— 
Question re names of officials holding certain —— in Delhi. 208. 

ELECTED BOARDS— 
Question re creation of —— in ecantonments, 787-88. 

ELECTION— 
of Members to the Advisory Publicity Committee. 76, 4327, 
408. 

—— of Members to the Standing Committee for the Department of Industries and Labour. 6l, 529, 6i8. 
ELECTORAL ROLL— 

Question re Common 

ELECTORATES— 
Question re —— in Fiji, 424, 

| 
ELECTRIC BULBS— 

Question re training of Indians in the manufacture of ——. 434. 
ELECTRIC CHARGES— 

Question re expenditure for —— for the Delhi Civil Lines Post Offiee. 984, 

for the Kenya Legislative Couneil.. 7 

ELECTRIC FAN(S)— 

See “ Fan(s) ??, 

ELECTRIC INSTALLATIONS— 

Question re maintenance of —— and road lighting in old Delhi. वाई़4, 
ELECTRICAL BRANCH— 

Question re representation of Muslims in the 
Railway. 78. - 

ELECTRICAL FIRM— hee 
Question re partnership in an —— of' the Executive Engineer, VIL Project Division, New Delhi. 234, 

ELECTRICAL GOoDS— 

of the North-Western 

Question re quantity of —— hooked and used for the general post office, Kashmere Gate, Delhi. 434, 

ELECTRICIAN(S )-+ 
Question #४-- 

estern Railway, Multan. 768. ; बेड कर 
Appointment of Sadhu Singh, an ४ on the North-Western Rail- way. 766. aw है न् 

EMIGRANTS— 3008 
uesiion re sad plight of repatriated Indian ——_.- 80006 ४८-०६ 

J कक 08 made against. Mr... Smith, Divisional ——., North- 
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| OYEE(S)— 

Question re— r 

Confirmation of temporary in the Railway Board. 93. 

Employment in the Postal Department of the sous of postal ——, 5l. 

का of —— of Bengal and North-Western Railway Workshops, 

ENGINEER (8) -- 
Question re— 

Delhi Publie Works Department examination for 

Executive 
980. 

Reduction of Indian ——— by the Calcutia Port Trust, 594. 

Representation of various communities in appointment of Hxeeutive 
in the Delhi Public Works Department. 979-80, 

Retrenchment of temporary railway 50. 

ENGINEERING BRA NCH— 
Question re employment of Muhammadan clerks in the 

Posts and Telegraphs Department. 290. 

ENGINEERING COLLEGE— 
Question re employment of studenis of the Benares 

apprentices in the Lucknow Railway Workshop. 79. 

ENGINEERING DEPARTMENT— 
Question re— 

Appointment of Sikhs to the Telegraph ——, Lahore Division. 
983-89, 

983. 

appointed to the Delhi Public Works Department. 

of the 

as unpaid 

Indianisation of superior services in the -—— of the Caleutta Port 
Trust. 593-94, 595. 

Racia] diserimination in pay in the ---- of the Calcutta Port. Trust. 
594-95. 

ENGINEERING, SUPERIOR SERVICES 
Question *ह€ Indianisation of the commercial and.—— of the North 

Western Railway. 673-76 

ENGLAND— - - 5 eM. ¥ 
Question re— 

Age limit 5077 Indian Civil Service examination in India and 
in ——. 

7... -Garriaye of mails between India and -——‘and India and the Straits 
प Settlements. 695-96. 

~ "Cost of Air Mail between —— and India. 493-94 
ag Indian students joining universities in ——. 668 

Payment for the carriage of mails between India and ——. 933. 
-., Refnsal of Segre to —— to the Chief Reporter of the Hindustan 

Tenders for the conveyance of mails between Bombay ate = 

22 ORC . ७४३7४>5७/ में 



GLISI HIGH SCHOOLS— 
See “ School(s) ”* 

_ ENVELOPES— 
i Question ve enhanced cost of —— and parcel post rates, 438. 

- EQUIPMENT— 
Question re establishment and cost of re of the Chittagong Tele- 

graph Office. 6. 

EUROPEAN(S)— 
Question re— 

Arms licenses for and Indians in Tanganyika. 423 
Christmas holiday foreign line passes limited to Anglo-Indians and 
——. 492-93, 

Difference in pay of Indian, —— ‘and Anglo-Indian Mechanies in 
the Lillooah Workshops, Hast Indian Railway. 520. 

~-— and Indian ladies waiting rooms at Ajmer Railway Station. 
424. 

——,, Anglo-Indians and Indians appointed as mechanics in the — 
Lillooah Workshops, East Indian Railway. 520, 

Indians, Anglo-Indians and —— retrenched from railways and Gov- 
ernment departments. 4-5. 

; ae facilities for —, Indians and Africans in Tanganyika. 422- 

Number of —— and Indian Port Commissioners in the major ports. 
4322. 

Pay of ——, Anglo-Indian and Indian apprentices of the Kharagpur : 
Workshops. 57. 

oo of certain posts in the Indian Medical Service for ——. 
98. 

Reservation of specifie posts in the Indian Medical Service for —— _ 
officers. 527. x 

Admission of Railway Mail Service clerks to the Accountants’? ——. — 
399, 

_ Admission of Railway Mail Service clerks to the selection grade 
‘ 400. 

Admission to the lowest selection grade —— of junior officials from — 
the Central Postal Cirele. 765. : 

Admission to the Public, Service Commission of unqualified — 
‘ks. 433-34. 

Annual —— for recrnitment to the ministerial establishment of the — 
Government of India and Attached Offices. 782. 

"Candidates nominated for —— by the Postmaster, Delhi, 84-5. 
Delhi Public Works Department —— for engineers. 
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। MINATION(S)—contd. 
Question re—contd. 

—— for appointments to the Audit and Accounts Service. 2259-60- 

—— for lower paid staff of railways. 20I. 
—— for postal accountants. 47. 

—— for the promotion of postal officials. 258. 

pea travelling ticket inspectors on the Hast Indian Railway. 

Fees charged from candidates for in Rajputana. 4488. 

Nen-inelusion of Kanarese in the languages prescribed for the 
Indian Civil Service ——. 4402. 

Postponement of for the Indian Andit and) Accounts Service 
and the Indian Forest Service. 96-97. 

Qualifying for third division clerks. 774. 

Sikh candidates at —— for the clerical service in Government of 
India Offices. 775. 

Syllabus of —— for inspectors of post offices. 6-62. 

EXCESS FARES— 
Question re defaleation of —— money on the East Indian Railway. 

383-84. 

EXCESS WATER — 
See ** Water ’’. 

EXCHANGE— 
Question re-— ; 

-—— facilities of the Imperial Bank of India. 24. 

Loss or gain by the maintenance of 08-09. 

Reduction of the —— rate to ls. 4d. 868. 

Resolution re , gold reserves and the Supplementary Finance Bill. 

056-04. 

_ EXCHANGE COMPENSATION ALLOWANCE— 

Qnestion re expenditure on overseas pay. —— and passages. 08. 

BXCHANGE RATIO— 
Message from His Excellency the Viceroy and Governor-General re 

disallowance of motion for adjournment relating to the i 

Motion for Adjournment re pronouncement re the ——. 825-26. 

Question re cost of maintenance of the —— at ls. 6d. 46-47. 

EXCISE DEPARTMENT— 

' Question re selection of officers for the Salt Department on its sepa 

ration from the ——. 8I8. 
_ EXECUTIVE— 
‘ Question re— 
। Separation of the —— from the judicial tribunals. 94-95. 

Subordination of Resident Magistrates to Judicial Heads instead of 
to the —— Department. ५ 95. ; हर 
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EXECUTIVE COUNCIL— 
Question re appointment of a Bengali Muslim to» the ——— of the 

Governor-General. 56 

EXECUTIVE ENGINEDR(S)— 
Question re— 

Allegations against an 
233. 

of the Public Works Department, Delhi, 

——appointed to the Delhi Publie Works Department. 980. 
Partnership in an electrical firm of the , VIL Project Division, 
New Delhi. 34. 

Representation of communities in-the office of the , VII Divi- 
sion, New Delhi. 434- 

Representation of various communities in appointments of —— in 
the Delhi Publie Works Department. 979-80. 

EXPENDITURE— 
Question re— 

—— by the Bengal and North-Western Railway on its Enquiry 
Committee. 886. 

--—- on agricultural research. 46. 

Resolution re on roads. 496-99. 

EXPENDITURE IN ENGLAND—SECRETARY OF §TATE FOR a 

lotion to reduce Demand for Supplementary Grant for! ——_*? p¢ 
non-representation of Nationalist Muslims in the Round Table 

mference. 492-9 
EXPLORATION— 

Question re halting allowance payable at. Delhi to the Deputy Director 
for 807-08 

EXPORT(S)— 
Question re— 

of -gold from India. 4467-69. 

—— of monkeys from India. 702-04, 780-87. 

EXPORT DUTY— 

Question 2 removal of the —— on hides and skins. /74. 

EXPORTATION— 
Question re of monkeys and birds to America. 505. 

F FAS UIRRAE Get Te 
FACTORY (IES)— ie. 7 

Question re— npc papy का SB 
Discharge of certain employees of the cordite —— at Aravankadu. 

3 Foreign competition. with Indian, Hosiery ——. 875-76. _- 
ti adol 

Protee' for in ——. 84. ee 4+ 
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(IES )—contd 

Question re—contd २ 
Recommendations of the Royal Commission on Labour regarding 

hours of work in ——. 484 

Supervision of female labour in 

FACTORY INSPECTION— 
Question re 384. 

FACTORY INSPECTOR(S)— 
Question re— 

Annual conferences of chief ——.  385. 

Appointment of women ——. 484. 

FACTORIES (AMENDMENT) BILL— 
See ?? ander “ Bill(s) ’’. 

FAIRS— 
Question ;2 fees charged from hawkers at ——- in Cawnpore Canton- 

ment. 789. 

* WAMILY ” 
Question re definition of —— in the North-Western Railway Pass 

Rules. 678. 

FANS— 
Question re racial dis 

jails. 66-67 

FARE(S)— 
Question re— 

Defaleation of excess —— money on the East Tndian Railway. 
883-84. 

Travelling allowances and railway ——. 93. 

FARMS— 
Question re appointment of Indians as Managers of Military Dairy 

- 668-69. 

488. 

in in the provision of electric 

FAZAL HAQ PIRACHA, SHAIKH— 
Question re— . 

Accounts Crew Inspectors on the East Indian Railway. 398. 

Allegations against certain Inspectors in the Crew Department at 
Lucknow. 385. 

Allegations of communal bias in Baluchistan Postal Division. 380. 

Allowances of crew staff on the East Indian Railway. 390, 39. 

Allowances of travelling ticket examiners on the East Indian Rail- 
way. 390. 

Allowances of travelling ticket inspectors on the East Indian Rail- 
“way. ) 39-92. 

Appointment clerk in the Delhi General Post Office. ©379-80. 

: Appointment of Accounts Crew Inspectors ‘on the East Indian Rail 
! way. 397-98 
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- FAZAL HAQ PIRACHA, SHAIKH—contd. 
Question re—contd. 
Appointment of Muslims in the Accounts Branches of certain 

offices. 382. 

Appointment of Muslims in the Indian Army Ordnance Corps, 
205-06. 

Appointment of Muslims in the Peshawar General Post | Office, 
438-82. 

Appointment of Muslims in the Simla General Post. Office. _377, 
‘ 378-79. 

be Appointment of Muslims to the office of the Deputy Accountant} 
Sa General, Posts and Telegraphs, Delhi. 383. 

Arrangements for medieal aid for Members of the | Legislative 
Assembly. 06-07. 

Communal composition of postal staff in certain post _ offices. 
380-84. 

Control of travelling ticket examiners and crew staff on the East 
Indian Railway. 386 

Conviction for cheating of a clerk in the crew department, Hast 
Indian Railway, Calcutta. 384. ॥ 

oe of exeess fare money on the East Indian © Railway. | 

Discharge of travelling ticket inspectors on the abolition of the 
erew system on the Hast Indian Railway. 393-94. 

Employment of crew staff on other than their legitimate duties. 
43888-86. 

Examinations for travelling ticket inspectors on the East Indian | 
Railway. 396. 

Nomination for selection grade of candidates in the Delhi General | 
post office. 37! ; 

Number of ticket collectors at certain stations and checking of | 
tickets at road-side stations. 396-97. 

Paucity of Muslims in Government services in the North-West 
Frontier Province. 38. | 

Pay and allowances of travelling ticket inspectors on the East 
Indian Railway. 395. 

Preponderance of Hindus in appointments in the “North-West 
Frontier Province, Sind and Baluchistan. 38. 

Prevention by crew staff of passengers from boarding trains, 385. 

Promotion of travelling ticket inspectors on the Hast) Indian Railway. 
898; 395. 

Qualifications and service of certain employees and their pay after 
abolition of the crew system on the Hast Indian Railway. 394. 

Re Sage of Hindus by Muslims in certain appointments in the 
ay Mail Service, Delhi. 382-83. 

Rules for the almission of candidates to the Indian Civil Service and 
other Imperial Services. 977-78. } 

- Safeguarding the interests of Muslims in retrenchment in the Indian 
Army Ordnance Corps. 06 ; 



‘AZAL HAQ PIRACHA, SHAIKH—coneld 

Question re—coneld. ides: 

Sale and detection of used railway tickets at Gaya and Patna. 
384-85. FG 

Selection grade posts in the Simla General Post Office. 

Service, qualifications, leave salary, ete, of certain div 207, खा 
inspectors and travelling ticket inspectors on the East Indian 
Railway. 894-95. of 

Ticket checking on the Hast Indian Railway. 387, 388, 3889, — 
4390, 392-93, 399. ५ 

Sie pee discharged and reduced on the Hast Indian Railway. 

Uniforms supplied to crew staff and travelling ticket examiners on 
the East Indian Railway. 396. 

Resolution re conirol of money lending and rates of interest. 834-37. 
orl LEUBAIN, THE HONOURABLE KHAN BAHADUR. MIAN 

Aligarh Muslim University (Amendment) Bill— 

Motion for leave to introduce. 67. 
Motions to consider and pass. 564-65. 

Ancient Monuments Preservation (Amendment) Bill— 
Motion for leave to introduce. 69. 

Motion to consider. 204-07 
Motions to consider and to circulate. 209, 28, 223-25, 226 

Resolution re— 

Agricultural distress. 220, 227-34, 25-52, 253 

Civil Court decrees and proceedings against agriculturists. 23-I6. 

Resolution re— 

Control of money lending and rates of interest. 83943. 
Statement (laid on the Table) by re number of residential 

English High Schools and Colleges in India. 75 y 

FEDERAL STRUCTURE COMMITTEE— 

Motion to reduce Demand for Supplementary Grant for— 

“ Miscellaneous ’’ re— es 

Tnadequate representation of Mussalmans in the —— and 
Minority Committees and the Round Table Conference, 24- 
43 

Non-participation of the representatives of the aa 
Indian Merchants’ Chambers and Industries in the —— 
the Round Table Conference. 232-34. ढक 

Non-representation of the Jain community at the -+-- or the 
_ Round Table Conference. 243-44. 

_ -—— charged from candidates for examinations in Rajputana. या88. 
—— charged from hawkers at fairs in Cawnpore Cantonment 
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FEMALE ATTENDANT— 
Question re abolition of the post of 

Dacca Railway station. 400. 

FEMALE LABOUR— 
See *‘ Labour ”’. 

FIDELITY BOND(S)— 
See “6 Bond(s) ”’. 

for third class passengers 

FIJI— 
Question re— 

Electorates in ——. 424. 

Representation of Indians on public bodies in 769-70. 

Sedition Ordinance in ——. 424. 

FINANCE— 

Question re reports from certain Provincial Governments on —— and 
population of Oriya speaking tracts. 06. 

Resclution +e Exchange, Gold Reserves and the Supplementary —— 
Bill. 056-04. : 

FINANCE (SUPPLEMENTARY AND EXTENDING) BILL— 

See ‘‘ Indian —— ” under ‘‘ Bill(s) ”’. के } 

FINANCIAL ADVISER— t ॥ ४ 

Question re duties of the ——, Posts and Telegraphs. 259 

FINANCIAL AID— 

Question re for Indians in Burma. 780. 

FINANCIAL HELP— 9 

Question re announ: t. by the Premier regarding ——. for India. 
324 

FINANCIAL OBLIGATIONS— 

Question re Congress report on India’s 

FINANCIAL POSITION— 

Statement by the Honourable Sir George Schuster on the ----... 708, 
029-38, 249-64. 

FIREARM LICENSES— 

See “ Licenses ”’. 

57-72. 

FIREMAN— 

Question re promotion of a railway ——. 87. 

FISHES— 

Question re storage of dry —— and hides on the passenger platform 
t pur Railway stati 08 

FLOODS— 

Question re guarding of culverts in Eastern Bengal during ——. ‘|
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FODDER— : 
Question re storage of for eattle on the roofs of the lavatories of 

Indian Clerks’ quarters in New Delhi. 975-76. Git 

_ FUREIGN COMPANIES— & 
Question re insurance with —— of the property of the Madras Port 

Trust. 765-66. 

FOREIGN LINE PASSES— 
a See ‘‘ Pass(es) ”’. 

_ FOREIGN MAILS— 
j Question re creation of a post of Controller of —— in Bombay. 482. 

FOREIGN RELATIONS BILL— 
Sec ‘* Bill(s) ’’. 

t FOREIGN TRADE—- 
See *' Trade ”’. 

_ FOREIGNERS— 
Question re conference relating to the International Convention on the 

a treatment of ——. 52. 

FOREMAN PRINTER— 
Question re— 

Appointment of Babu Kamakhya Charan Mittra as of the Goy- 
ernment of India Press, Aligarh. 82I. के 

, Government of India Press, Aligarh, 480-3. 
of the Government of India Press, 

Appointment of 

Private press owned by the 
Aligarh. 820. 

| FOREST COLLEGE— 
i Question re’ retrenchment at the ——, Dehra Dun. व76. 

FOREST RESEARCH INSTITUTE— 
Question re communities affected in reductions made in the —— and 

the Survey of India Department at Dehra Dun.—685-86, 

FOUNDRY— 
Question re provision of a post office near the Tatanagar ——. 20. 

FREIGHT— : 

_ Question re— 
Grant of special railway —— rates for grains, seeds, ete., from 

Poona. 45. 

Railway —— on wheat and cotton व. 

fe Reduction of —— on wheat from the Punjab to Caleutta. 286-88. 
_ FRENCH, MR. J. ©— 

Ancient Monuments Preservation (Amendment) Bill— 

Motions to consider and to circulate. 24-8. : 

FRONTIER— 
; 

Question re— 

"Cost and effect of bombing operations on at ange 4 a 

Safeguarding the interests of Muslims in reductions of clerks in the 

ee Civil Aceountaeand Andie 60208: 24S 

a
e
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FRONTIER CRIMES REGULATION COMMITTEE— 
Question re report of the ——, 83-l4. 

FRONTIER DEFENCE— 
Question re committee on ——. 403-04. 

FRONTIER MUSLIMS— 
See “ Muslim(s) ’’. 

FRONTIER REGULATION (S)— 
Question re in 40708 in the North-West Frontier द and 

Sind and decision of cases by jirgas. 98-99. 

FRONTIER REGULATION COMMITTEE— 

Question re allowances of the —— and certain other committees. 
202-03. : 

FUEL ALLOWANCE— 

See *‘ Allowanee(s) ”’. 

FUNDS— 
Question re allotment of by the Road Committee for the improve- 

Se ment of roads in the Bhagalpur district. 868-69 

e i ४ G 

GANDHI CAP(S)— 

हि ‘See “089 (४) ” 
GANGA SINGH, SARDAR— 2 

Question re— j : 

Compensation to and memorial for his children. 608. 

Compensation to —— and memorial. for, his children at Peshawar. 
43-I4. 

i Compensation to —— for the shooting of his children and wife. 
768-69. 

+ gH] Construction ofa Children’s Ward at the Peshawar Hospital As 
memory of the children of ——. 769 

Memorial to the children of 769. . 

_ Provision of a Children’s Ward in the Peshawar Hospital'in memory 
js the children of 68 

Shooting of the wife and sons of —— at Peshawar.  58. 

GARAGT CALCUTTA LIMITED, MESSRS.— i abalt 
Question re mileage run by in the conveyance of mails. im 

Caleutta.:. 256-57 है) नह re 7 oh 
GARHWALI— BIS FEI tia ot bite tabie ae 

Question re military prisoners. 0. HATO me 

GARTOK— . eh qmaltrcarf 

Question re ins; ection of he British Trade. RS Tiny. 34 f the Brith मर Ageut ig. SSSA ae Par of 

Si 

t
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GARTOK AGENCY— Op 
Question re superior staff of the ——. 848-7. 

GATE(S)— { 
Question ve provision of an extra ——— at Burhanpur railway station. 

307. 

GAYA— 
Question re sale and detection of used railway tickets at —— and 

Patna. 384-85. 

GAZETTED OFFICER(S)— 

See “ Officer(s) *”. 

GEISSLER, MISS— 
Question re arrest and deportation of ——... 425-26. 

GENERAL POST OFFICE(S)— 

Question re hours of work of Muslim clerks in the Karachi ——. 795 
See also under ‘* Post Office(s) ’’ 

GENEVA— 
Question re protest by Indian Employers’ Delegates at the Interna- 

tional Labour Conference at 66. 

GHUZNAVI, MR. A. H— 
Expressions of regret on the death of Mr. K. C. Roy. 74, 

Indian Press Billi— 
Motions to refer to Select Committee and to circulate. 322-27. 

Question re— 
Inconvenient arrangements at Calcutta for the reservation of berths 

on the East Indian Railway. 40. 

Lack of vacuum brakes on the Eastern Bengal Railway. »409-0. 

GIFT (S)— . 
Question re ——, Wakfs, ete. granted by the last Nawab ; of 

Bengal, Bihar and Orissa. 579 

GOANESE— 7 aiid ot 
Question re recruitment of ——in. Departments in the Hast African 

eolonies. 40I. ; 

BOLD ari) किन ay 
Question re export of —— from India. 467-69. — re 

GOLD RESERVES— 
Resolution re exchange, —— and the Supplementary Finance, Bill. 

056-04. 7 
GOLD THREAD INDUSTRY (PROTECTION) BILL— i 
“Bee * Bill (8) °F 9! '0 alg 
GOUR, SIR HARI SINGH— err 

Ancient Monuments Preservation’ (Améndment)| Bill 00" 

Motions to consider and to cireulate!’ 2223-24 |: 



= 0°. Soe "बज. 
oS ee? - Sas 

84 INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

GOUR, SIR HARI SINGH—conid. 

Finance Bill— 

Objection to introduction of a Second ——. 4202-03. 

Foreign Relations Bill— 

Motions to consider and to cireulate. 939-46, 947, 948. 

Indian Bar Councils (Amendment) Bill— 

Motion to refer to Select Committee. 008-3, 036, 08, 

3020, 202l, 022, 2043, 044, 052-53. 

Indian Finance (Supplementary and Extending) Bill— 

Motion for leave to introduce. 264-65. 

Indian Income-tax (Second Amendment) Bill— 

Motion to refer to Select Committee. 449-49. 

Indian Press Bill (Introduced on 5th January, 493)— 

Motion to withdraw. 64-65. 

Indian Press Bill —— (Introduced on Tth September, 98l)— 

Motion for leave to introduce. 66. 

है Motion to refer to Select Committee. © 302-03. 

Motions to refer to Sclect Committee and to circulate. 358, 359, | 

360-66. q 

Point of order raised. by Mr. 8. C. Sen that the Bill, as introduced 

in the Assembly, has not been published in the Gazette, and there- 

fore all proceedings taken thereafter, viz. the presentation of the 

Report of the Select: Committee are ulira vires, Wlegal and void. 

3278-79, 80, 8], 82. 

Indian Press (Emergency Powers) Bill— 

Motions to consider and to refer to Select Committee. 39-20, 

820-22,.322-25. 

Consideration of clause 3, 329, 2330, 342-44, 345, 346, 369. 

हि Consideration of clause 4. 4423, 424. 

Motion to pass. 469-74. 

Motion for adjournment re shooting of detenus at the Hijli Detention 

Camp. 759. ९४४ 

Point of Order raised by the Honourable Sir George Sehuster re his 

objection to the last paragraph of Mr. R. K. Shanmukham 

Chetty’s Resolution re Exchange, Gold Reserves and the Supple- 

4 mentary wie Bill. 056. 

४ Question re— 

Discussion of the reports of the Retrenchment Committees. 94 

95. हे 

Hindu and Sikh populations in Bengal and the ‘Punjab. 878-79. 

Question (Supplementary) re— 

Export of gold from India. 468. 

Indians repatriated to India from abroad. 2. 

Reduction in ber of bers of the Public Service: a 

9-2I. 

Resolution re High Courts. 629, 633-37. 

Stat + on the financial position. 038. 



ee. oe 
INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

GOVERNING BODY— 

Question #०७-- a 
Constitution of the of the Indian Research Fund Association. 

293-94, 568-69. ; 

— of the Indian Research Fund Association. 24-25. 
Reconstitution of the —— of the Research Fund Association. $92. 

- GOVERNMENT— 
है 

Question re— 

Officers of the Indian Broadcasting Company maintained by ——. 

Payments from Cantonment funds of compensation for buildings 

05. 5 on. sites resumed by ——. 

GOVERNMENT DEPARTMENTS— 

, Question re— 

Communal considerations in retrenchment of staff in ——. 665. 

Indians, Anglo-Indians and Europeans retrenched from Railways 

and . 4-25. 

Recruitment of Muslims to ——. 822-28. 
A Retrenchments carried out in ---८-._ 04-59. 

GOVERNMENT GRANT— 
4 See ‘ Grant(s) ’’. 
GOVERNMENT HIGH SCHOOL— 

' See “ School(s).”” ; 

॥ GOVERNMENT LOAN— 
See ‘‘ Loan(s) 7. 

| GOVERNMENT MEDICAL STORES— 

/ 3 | BRS Medical Store(s) ”’. 

GOVERNMENT OF BOMBAY— 

Question re transfer of control of the civil administration of Aden 

from the to the Government of India. 686-92. 

GOVERNMENT OF INDIA— 

jf Question _re— ‘ 

Abolition of the post of Publie Health Commissioner with the ——. 

290, 567-68, 894. . 

‘Abolition of the separation allowance of the —— Secretariat staff. 

930, 985. 
Allowances of the ministerial staff of the —— offices in Delhi. 72. 

Anonal examination for reeruitment, to. the ministerial establish- 

ment of the —— and Attached Offices. 782. 

Appointment of Babu Kamakhya Charan Mittra as Foreman Printer 

of the ——- Press, Aligarh. 82I. " 

_ Appointment of Hindus to the —— Press, Simla. 4I72-78, 

Appointment of Oriyas in the —— Secretariat and Attached Offices 

6. 
i 
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GOVERNMENT OF INDIA—contd. 

.. Retrenchment in 

Question re—contd. 
Appointment of Sikhs in Audit and Accounts Departments of 
—. 672-73. 

Appointment of typists in —— Departments. _ 988-89. 

Attendanee of the Public Health Commissioner with the —— at 
Conferences outside India. 29i-93, 568, 895. 

Case of Babu Abinash Chandra Chakravarti, a eompositor in- 
yalided from the Press, Caleutta. 67. 

Clérical establishments of —-— Departments. 89. 

Confirmation of temporary Muhammadan employees in the 
Attached Offices. 479. 

Conveyance Allowance granted to the staff of the 
at Delhi. 985-86. 

Conveyance allowance paid to staff at Delhi. 929. 

-Curreney withdrawn from circulation and ’s new loan. 40I. 

Employment of relatives of the Head clerk in the Press, Simla. 
60-6I. 

Frequent absences from India of the Public Health Commissioner 
with the 895. 

Headquarters of the —— Secretariat and Attached Offices. 94. 
Loans of the —— maturing in England and in India. 90. 

Muslim representation in certain offices in Caleutta. 6. 

New appointments created by —““ Departments: 773:74.° 7 
Non-grant of medical leave with pay to temporary piece-workers in 

the Press, Caleutta. 65. 

Participation of the in the World Disarmament Conference. 
264. 

and 

Secretariat 

Pay and allowances of staff of attached and subordinate offices of 
the i44. 

Pay and allowances of staff of the ———. Secretariat. and Attached 
Offices. 400-0. 

Private press owned. by the Foreman Printer of the —— Press, 
Aligarh. 820. 

Reeruitment of Muslims to — offices. 00-02, 002-03. 
Reeruitment to the clerical establishment of the - Seeretariat 

and Attached Offices. 407-08 
Herre to ap a ओ Governments of stocks of quinine lying with 

the 

offices in Caleutta. -2. 

Retrenchiment of Muslim employees of the 
Revenue réalised hy the ——. 

" Aeienarding the interésts of Muslims in the clerical staff of —— 
S. 

Salary_of the Health Commissioner with the 757: 
Shop run by the Head clerk Press, Simla. 60. 

Sikh candidates at examinations for the clerical Service in —— 
offiees. 775 

Press, Aligarh. ह2. 
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ERNMENT OF INDIA—concld. + 

Question re—coneld. 

Sterling loans of the ——. 880-83 
Tennis court for —— clerks at Phagli. 928 
Transfer of control of the civil administration of Aden from the Gov- 

ernment of Bombay to the . 686-9) 

। Unfunded debt of the ——. 704. 

GOVERNMENT OF INDIA PRESS(ES)— 
Question re— ) 

Appointment cf Babu Bhawani Charan as Accountant in the;—— 

t Aligarh. 428-29 : 

Appointment of Foreman Printer, , Aligarh. 430-3. 

Qualifications uf employees in the ——, Aligarh. 430. 
Retrenehment in the , Aligarh. 429. 
Tenders for repair work at the ——, Aligarh. 429-30. 

See also under ‘‘ Press(es),””. 

GOVERNMENT OF INDIA SECRETARIAT— 

See ‘* Secretariat: ’’ | 

GOVERNMENT OFFICIALS— 
See “ Official(s) ”” 

GOVERNMENT PRESS(ES)— 

‘ See “ Press(es).’’. 

| GOVERNMENT PROVIDENT FUND SCHEME— 
See ‘* Provident Fund Scheme ”’ 

GOVERNMENT PUBLICATION (S)— 

See “* Publication(s) ”’. 

GOVERNMENT QUARTER(S)— 
See ‘‘ Quarter(s, ”’ 

GOVERNMENT SECONDARY SCHOOL— 

Sze *' School(s)’’ 

GOVERNMENT SECURITY (IES)— 
Question re savings Bank, Cash certificate and —— work in post 

offices. 94 ; 

GOVERNMENT SERVANT (S)— 
Question re— 

Attendance by ——- at political meetings. .57. 

Possibility of reductions of pay and pensions of —— 502-03. 

Revision of the Pension rules of the inferior . 694-95., 

See also under ‘‘ Servant(s) 7. ey, 

)VERNMENT SERVICES— 
Question re— v 

Communal inequality in ——.. 06. 
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GOVERNMENT SERVICES—contd. 
Question re—contd. 

Muslim candidates for 82-22. 

Number of Jains in 506. | 
Paucity of Muslims in —— in the North West Frontier Province, 

388. 

Promotion of Muslims in ——. 823-24. 

Representation of Muslims in 

See also under ‘‘ Service(s) ?, 

GOV ERNOR— 
i Question re speeeh by the 

GOVERNOR-GENERAL— 

’s assent to Bills. 60. 

Message from His Excellency the Viceroy and re disallowance 
of motion for adjow t relating to the Exchange Ratio. 839. 

Question re— 

Appointment of a Bengali Muslim to the Executive Council of the 
Ss a 

Powers of the Privy Council in respect of Ordinances promulgated 

55-6. 

of the Punjab. 5. 

by the in Conneil. 05- 

Resolution re powers of the —— under the new constitution. 643- 
52. 

GRADUATE(S)— 
Question re alleged prohibition of the employment of —— in the 

Postal Department. 434-2. 

GRAHAM, SIR LANCELOT— 
Foreign Relations Bill— 

Motions to consider and to cireulate. 944. 

Indian Bar Councils (Amendment) Bill— 

Motion to refer to Select Committee. “I0I], 048-46, 053. 

Indian Press Bill— 

Motions to refer to Select Committee and to cireulate. 535. 
Point of order raised by Mr. 8. 0. Sen that the Bill as introduced 

in the Assembly has not been published in the Gazette and there- 
fore all proceedings taken thereafter, viz., presentation of the 
Report of the Select Committee are ultra vires, illegal and void. 
॥79, 80, i8, 282. 

Indian Press (Emergency Powers) Bill— 

Consideration of clause 8. 444. 

Consideration of clause 80. 457, 458. 

Indian Succession (Amendment) Bill— 

Motion for leave to introduce. 66-67 

Motions to consider and to pass. 563. 

Sheriff of Caleutta (Powers of Custody) Bill— 

Motion to introduce. 67. : 

7 Motions to consider and to pass. 563-64, किन, 



6 हे हक 
Question re grant of special railway freight rates for ——, seeds, ete., 

from Poona. 45. 

GRAND TRUNK EXPRESS— 
Question re inconvenient timings of the between Madras and. 

Delhi. 907-08. 

GRANT (S)— 
Question re— 
Government —— to the D. A. V. High School, Ajmer. 87-88. 

to the Indian Researeh Fund Association. 97-98. 
Retrenchment of —— and staff of the Indian Research Fund Asso- 

ciation. 98. 

GRATUITY (IES)— 
Question re— 

—— for retrenched men at the cordite factory at Aravankadu. 936. 

—— paid to senior officers of the Imperial Bank of India. 996-97. 

GRATUITY RULES— 
Question re interpretation of a railway provident fund and ——. 

200. 

GREAT INDIAN PENINSULA RAILWAY— 
See “ Railway(s) ’’. 

GREAT WAR— 
Question re materials supplied by India for the ——. 8. 

GRIFFITHS, MR. G. I.— 
Indian Press (Emergency Powers) Bill— 

Motions to consider and tc circulate. 293-94. 

Oath of Office. . 
Question re high rents in Bombay paid by army, authorities. वा8-4. 

Resolution re Civil Court decrees and proceedings against agricul- 

turists. 27-8. 

. @UARD(S)— 
Question re— 

Appointment of 
Railway. 93-94. 

Non-retrenchment in the salaries of 
Western Railway. 284, 285. 

Pay of Indian on the North-Western Railway. 200-0I. 

to the eontrol system on the North-Western 

and drivers on the North- 

GUNJAL, MR. N. R.— 

Question re— 

Appointment of a nephew of a member of Bengal and) North- 
‘Western Railway Enquiry Committee in the traffie service. 885. 

Army in India Reserve of Officers. 47-49. sa 7 

Complimentary tiekets issued on the North-Western Railway. 885- 
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GUNJAL, MR. N. R.—contd. 

Question re—contd. 

Expenditure by the Bengal and North-Western Railway on 
Enquiry Committee. 886. } 

Holders of Afghan passports refused permission to enter India, 
47. 

Imprisonment of Mr, Ihsan Tahi under Regulation III of 88. 
54-55. 

Inconveniently early departure of the Poona Mail from Bombay. 
43-32. : 

Passports for Afghanistan granted to Indians: 47. 
Report of the Bengal and North Western Railway Enquiry Com- 

mittee. 885. 

€URKHA(S)— 

Question re representation of ——— at the Round Table Conference. 

HAFFKINE INSTITUTE— 
j 

Question re frequent changes of Directors. of the ——, Bombay. 
92-93, 569-70, 897. 

HAJ PILGRIM(S)— 

See “ Pilgrim(s) ??, 5 
HAMBURG— 

Question re quarterly report of the Indian Trade Commissioner at, ——. 
व74. 

HARBANS SINGH BRAR, SIRDAR— 
Indian Press (Emergeney Powers) Bill— 

Motions to consider and to circulate. 288-92, 298, 297. 
Motion for adjournment re shooting of detenus at the Hijli Detention 

Camp. 759-60. हैँ 
- Question re— 

Abolition of separation allowance-and fixation of minimum pays. 
‘= ; 

Agricultural depression and agrarian distress. 782-83. 
Allegations of corruption against Mr. Smith, Divisional Blectrician, 

North Western Railway, Multan. 62-3. 
-» -Canse of fall,in prices in India. 783, 

Communities of employees discharged from the Railway Clearing 
House, Delhi. 774. 

Communities of employees discharged or reduced in certain North 
Western Railway Departments. 774. 

Contracts for motor mail services in Madras and Caleutta:” 9I- 

Conveyance allowance for: Secretariat: staff in’ Delhi.’ 89-90. 
Fall in the price of wheat. 783-84. ) 
Government loan toa private individual at Dacea: /68. 
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SINGH BRAR, SIRDAR—conid. ] 4 GAR AL 

Question re—contd. i 

Government policy in regard to Civil Aviation. 784. 

Kitehens of the Assembly quarters at Longwood, Simla. 68-l4. 
Low prices of wheat. 6. J 
4 Yaa ereated by Government of India Departments. 

Number of Sikhs employed in certain offices. 775-76. 

Pay and allowances of the Indian Civil Service. ]89. 

Populations of the provinces according to, the recent census. 773. 

Prosecutions of Sikhs for the possession of ‘‘ Kirpans ’’. 772-73. 

Qualifying examination for Third Division clerks. 774. 

Railway freight on wheat and cotton. 7. 

Railway officers discharged and reappointed. 773. 

Rent for Government. quarters paid by clerks in Simla and Delhi 
during the months of April and October, 984-85. 

Rents charged at Longwood Hotel for, Government officials and 
Members of the Central Legislature. 6]4. 

Representation of Sikhs in certain Accounts Offices and the Publie 
Works Department. 63. al 

Representation of Sikhs in the office of the Director-General, Indian 
Medical Service. 805-06. 

Retrenchment in the salaries of superior services. 784. 

i aa of the interests of Sikhs in Pay and Accounts Offices. 

Sikh candidates at examinations for the clerieal service in Govern- 
ment of India Offices. 775. 

Question (Supplementary) re— 

Import of wheat under the Wheat (Import Duty) Act. 09-0. 

Protest by Indian Employers’ Delegates at the International Labour 
Conference at Geneva. 66. 

Resolution. re— 
Agricultural distress. 237-38. 

Powers of the Governor-General under the new constitution. 643- 

44, 65], 652. ; 

HARDWAR— 

Question re treatment of Intermediate class passengers at —— rail- 

way station. 996. 

HARI RAJ SWARUP, LALA— 

Motion to reduce Demand for Supplementary. Grant for ‘* Miscel- 

laneons ” re inadequate representation of the landholders and 

zamindars at the Round Table Conference. 237-89, 24. 

Question re— 
Acute agrarian situation in the United Provinces. 873. 

"Agricultural depression and agrarian distress. 782-83. 

Announcement by the Premier regarding financial help for ‘India. 

24. ra Sc 2 7 

& 
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HARI RAJ SWARUP, LALA~—contd. 
| Question re—contd, 

Appointment of Sikh Gazetted Officers to the North Western ।क् 

। 
i 

way. 585. 
। 

Appointment of Sikhs to Accounts Services on the North Western 
Railway. 585-86. 
a of Sikhs to the Indian Civil Service in the Punjab. 

587. 
; Appointment of Sikhs to the Telegraph Engineering Départment, | Lahore Division. 588-99. | 

British and Indian troops and officers in the Indian Army. 87-72. 
0 Cause of fall in prices in India. 783. | 

Communal considerations in’ retrenchment of staff in Government 
Departments. 665. 

Conference of wheat-growing countries in London, 903-04. 
Conflicting rulings on the Law of Attachment. 995-96. 
Cost of the Lee Commission’s recommendations in the Central Goy- 

ernment and the Provinces. 666. 
Debts of Port Trusts. 22, 
Effect of the debts moratorium and causes of present depression. 

903. 
Employment of Sikhs in the office of the Accounant General, | Punjab. 587. 
Exchange facilities of the Imperial Bank of India. 494. 
Expert inquiries carried out in India for the Round Table Con- 

ference. 869-77. 
Failure to appoint a Sikh to the Sandhurst Committee. 586. 
Fall in the price of wheat. 783-84. 
Government policy in regard to Civil Aviation. 784. | 
League of Nations Committees on economic and agricultural depres- 

sion. 904. : 
१ Loans of the Government of India maturing in England and in India. 90I. 
॥ * Nominations from the Punjab for-the Round Table Conference. 
J 582-85. 
। Number of European and Indian Port Commissioners in the major | a ports.  ]422, 

Outflow of capital for sterling loans. 423. 
Principles for investment of provident funds. 23-24. 

ध Prosecutions under the Child Marriage Restraint Act. 905, 
3 Provision in the Budget in connection with post office eash certi- 

हि ficates. 90-02. 
q Purchase of stores through the Indian Stores Department. 607-08. — 
; Rates for sterling post office money orders. 24-25. i 
“ae Renewal of the contract with the Imperial Bank of India, 24. 
= é Report of Retrenchment © itt 665-66. 

: रे Report of Sir Arthur Salter. 904-05. 
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_ HARI RAJ SWARUP, LALA—coneld. 

Question re—coneld. 

Report of the committee appointed on the recommendation, of the 
defence sub-committee of the Round Table Conference. 872. 

Reports of committees on the Indianisation of the army in India. 
872-73. 

Representation of Sikhs and’ Hindus on the Peshawar Municipal 
Committee. 587-88. 

Retrenchment in the salaries of superior services. 784. 

Retrenchments carried out in Government Department. 64% 

Revenue realised by the Government of India. 666. 

Stocks of silver in com and bullion. 902-03. 

Stores purchased. by Army Department. 607. 

Stores purchased by Indian Railways. 606-07. 

Treasury Bills outstanding. 223. 

Wagon Industry. 23. 

World Conference on silver. 902. 

Resolution re— 
Civil Court decrees and proceedings against agrieulturists.. 205-06, 

Control of money lending and rates of interest, 826-29. 

High Courts. 630-32. 

HARRIS, MR.— 
Question re charges against —— when-in charge of the Crew system. 

80-8. ; 

HAWKERS— 
Question ne fees charged from —— at fairs’ in Cawnpore Cantonment. दर 

789. 

HEAD CLERK(S)— 
| See ‘‘ Clerk(s) ’’. 

3 HEALTH COMMISSIONER— 

Question re salary of the ——~ with’ the = of India. व97. 

HEALTH INSURANCE— 

See ‘‘ Insurance ”’. 

HEATHCOTE, MR. L: V.— 

Indian Income-tax (Second Amendment) Bill— 
Motion to refer'to Select Committee. 23-26. 
en re Government employees liable to Indian ineome-tax. bs 

928-29. 
Resolution re expenditure on roads. 497-98. 

See ** Bill(s), BiG)” 
HEDJAZ— 

Question re Indian pilgrims to the ae, DOF, 

lea To! आल. 7 ss 

HEAVY CHEMICAL INDUSTRY (PROTECTION) BILL— E 
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HIGH COMMISSIONER FOR INDIA— 

HIDE(S)— 5 

Question re— 

Remoyal of the export duty on —— and skins. I74. 
Storage of dry fish and —— on the passenger platform at | 

pur railway station. 08 

HIDES CESS ENQUIRY COMMITTHE— 

Question re— 

Opinions supporting 

Report of the 
report. 474-75. 

I74, 

Statement laid on the table re purchase of stores by the ——. 68-25. 
HIGH COURTS— 

Resolution re 

HIGH SCHOOLS— 

See “ School(s) ”’ 

HIJLI DETENTION CAMP— 
eee adjournment re shooting of detenus at the ——. 73 

626-43. 

है 

HINDU(S)— 
Question re— 

Allegations of communal bias against a 
the Public Service Commission. 005 

न Appointment and_leave cases dealt, with by —— clerks in certain 
=. post oft ices. 796. 

Appointment of as Deputy Postmasters-General and Superin- 
tendents of Post Offices. 73- | 

clerk in the office of 

Appointment of —— in the office of the Superintendent of Education, — 
Delhi. 60-02 : 

- Appointment. of ———~ to the, Government of India Press,\Simla. | 
पु व72-78 

Appointment of non in Railway Accounts ‘Departments. 905- 
07 

Appointment of Sikhs and —— as draftsmen oni the North-Westemt 
Railway. 49-92. . . 

Casualties sees जाणा and, Muhammadans, in. the recent, disorders 
in Dera Ismail Khan ; 

2 S"and Muhammadan reserve clérks in the Caleutta General Post 
Office. 988 

| 
and Muhammadan teachers appointed and dismissed on the 

recommendation! of) thé District Inspector of Schools, Delhi. 602. 
—— and Sikh populations in Bengal and the Punjab. ‘878-79. 
Numbers of —— and Muhammadan teachers employed im schools 

in Delhi. 208 rif 
Numbers of —— and Muslim schools in Delhi 2208. 



Question re—contd. 

Number of Sahiti ——— and Muslims employed in the Lower Sind and 
Persian Gulf Postal Division, 793. 

Preponderance of —— in appointments in the North West Frontier 
Province, Sind and Baluchistan. ॥88 

Replacement of —— by Muslims in certain appointments in the 
Railway Mail Service, Delhi. 382-83 

Representation of Muslims and Sikhs on the Peshawar Muni- 
eipality. 59-64. 

Representation of Sikhs and —— on the Peshawar Municipal Com: 
mittee. 587-88. 

HINDUSTAN TIMES— 

Question re refusal of a passport to England to the chief reporter of 
the fl 

HIS MAJESTY’S GOVERNMENT— 
| Question re correspondence with --- regarding British trade in India. 

60. : F 

HOARE, SIR SAMUEL— 

Question re interview with —— on the Press Bill. 8. 

हे HOLIDAY (s)— . 

Question re— मे : : 

- aes of in the office of the Survey of India, Mussoorie. 

Jain ——. 505-06. rs 

Non-grant ofa for the Ramzan Id at the Karachi General Post 
Office. 794. 

Public: in India. 5. 
Reduction of Dusehra in the Army Headquarters offices 

HOME DEPARTMENT 

Question re— : 

si ni 26 us A rg in the Establishment. Section of 
ie ० 4 ४-। 

Retrenchment in the ——-. 465. ay tee 

FORARY MAGISTRATE(S\— 
See ‘‘ Magistrate(s) ’’ «० cena २९ pala 35% 

HOON, MR. A— Jo 
Code of Criminal Procedure (Amendment) Bill —— (Amendment of — 

Section 44). 
Motion to refer to Select Committee. 450-53, 464 KT TO 

ले पक्षी propaganda by Government officials. ae : 

MORATORIUM— 7 7 i Lee 

«* Moratorium ” BEY sashienos: of 69077 

mis 
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HORSE BREEDING— 
Question re— 

Complaints of grantees of land against the Army | 
Officer, Sargodha. 270-74. 

—— in the Jhelum canal colonies. 267, 270, 27-8. 
—— in the Sargodlia Circle. 294-97. 

HORTICULTURAL DIVISION— 
Question re fraud in the Central Public Works —, New Delhi. 999. 

HOSIERY FACTORY (IES j— 

See *‘ Factory (ies) ’’. 

HOSTERY INDUSTRY— 
ee re protection of the Indian from Japanese competition. 

HOSPITAL (8)— 

Question re— 

Construction of a children’s ward at the Peshawar —— in memory 
of the children of Sardar Ganga Singh. 769. ; 

Doetors appoinied in charge of cantonment ——, 788-89, | Provision of a children’s ward in the Peshawar —— in memory of | the children of Sardar Ganga Singh. 685. | 
Transfer of Dr. Deish,) Assistant Surgeon, Combined’ +, New | 

Delhi. 33. 

HOSTEL— 

Indian —— in Jerusalem. 26. 
Provision of a for Indian apprentices at Kharagpur. 59. 

HOTEL (S)— 
Question re rents charged at Longwood for Government officials and Members of the Central Legislature. 64, 
Resolution re draft convention regulating hours of work in offices, ——, ete. 525-3. 

HOURS OF WORK— 2 Question re of the Presidency Postmaster, Madras. 9I4. 
Resolution re draft convention regulating —— in offices, hotels, ete, 525-3. 

HOUSE-RENT— 
Question re and allowances paid to Telegraph and Postal staff. 26-62. 
Bee also ‘‘ Rent(s) ”. 

HOUSE-RENT ALLOW ANCE— 

See “ Allowance(s) ”’. 

Foreign Relations Bill— 
Motion for leave to introduce. 68, 
Motion to consider. 736. 
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| MR. E. B.—conid. 

Foreign Relations Bill—conid. 

Motions to consider and to cireulate. 942, 97. 
Statement laid on the Table by re riots in the North-West. 

Frontier Province. 20-02. 

HOWRAH— 
Question re— 

Appointment at —— of a railway officer retrenched at Tundla, 82: 
Papstraetion by the East Indian Railway of buildings at Salkea, 

Construction of quarters for East Indian Railway employees, north. 
of Station. 69-70. 

Retrenchment of employees of the Hast Indian Railway Traffic 
Accounts Office, 976-77 

Strength of supervising and operating staff in the East Indian Rail- 
way Press at Caleutta and at 69 

Unsatisfactory accommodation for the staff of the Railway Mail Ser- 
vice at station. 576-77 

HUNTER, DR.— 
Question re— 

Employment of on Archeological work in India. 57. 

Prohibition of a leeture by at the Delhi University. 570. 

HYDRO-ELECTRIC INSTALLATIONS— 

Question re in British India. 667, 

। I 

| IBRAHIM ALI KHAN, LIEUT. NAWAB MUHAMMAD— 

Question re— 

Appointment of Muslim teachers in Delhi. 08. 
ly Appointment of Muslims in the Currency office, Lahore. 497. 

बा of officer supervisors at Army Headquarters, 09- 
30, 

Employment of Muhammadan clerks in the Engineering Branch 
of the Posts and Telegraphs Department. 290 

Inspection of the British Trade Ageney, Cartok, and pay of the 
Bri Trade Agent. 88. 

Names of officials holding certain educational posts in Delhi. 
208. f 

Numbers of Hindu and »Muh dam teachers employed: in 
schools in Delhi. 08. ; 

Numbers of Hindu and Muslim schools in Delhi. व08,  ~ 
Safeguading the interests of Muslims in the clerical staff of Gov- 

ernment of India Offiees. 7709, है 

_ Superior staff of the Cartok Agency. 5-7 4 
I295LAD 
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IBRAHIM, MR. MOHAMMAD— bien — 2 STM 
Question regarding death of ——‘avelerk in the Delhi post office, 

799. 

ID— nih i i 
Question regarding non-grant of a holiday’ for the ‘Ramzan —— at 

the Karachi General post office 

ITHSAN ILAHI, MR.— 

- Question re— t कै : 
~ Books supplied to —— ‘a prisoner in the Lahore Central Jail. 900, 

Grievances of —— a prisoner in.the Lahore Central Jail. 52 
58. ! 

गा health of a prisoner in the Central Jail, Lahore. 53, 85- 8 ; 

Ilmess and treatment of —— a detenu under Regulation III of 
3878.  85-87 

Illness of —— a prisoner in the Lahore Central Jail. 899-900. 
Imprisonment of ——. 90]. 

। Imprisonment of —— under Regulation III of 88. 54-55, 

IMMIGRANT (8) -- 

- Question re— 
Development of Burma by —— from Bihar ‘and Orissa and the 

United Provinces. 779. 

Losses of from Bihar and Orissa and the United Provinces | 
settled in Burma. 79: 

IMPERIAL BANK OF INDIA— _ 

Question re— - 

Alleged differential treatment “of Indian and non-Indian’ Directors 
of the I74-7. 

Amount of advances given to Indian merehants by the ——. 75. 
Appointment of a committee of inquiry into the workings of the 

74-75. 
Exchange’ facilities of the ——.'' I224. 

Government deposits with the — 74. 
Gratuities paid to. senior,-officers, of the ——,. 996-97. 
Renewal, of, the contract »with.the ——> 24, 
Withdrawal of facilities granted to Indian miereliants by the —. 

' ॥75 in 
Resolution regarding the ——. 865-66. i 

IMPERIAL COUNCIL OF AGRICULTURAL RESEARCH— - 
i Question regarding the ——. 44-6. ti 46 कद कर 
or. IMPERIAL. DEPARTMENT. OF AGRICULTURE .... ७ 
ह Question regarding appointment to’ the —— Of Gandidates’ from 

Imperial Institute of Agricultural’ Research, Pusa,”°3I-82 ‘ 
ears
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IMPERIAL INSTITUTE OF AGRICULTURAL RESEARCH > 4i 

Question regarding appointment to the Imperial Department of 
3-82 candidates from the ——.Pusa. 

IMPERIAL SERVICES— 

Question re— ‘ 

Rules for the admission of candidates to the Indian Civil Service 
and other 977-78 

Stoppage of recruitment for the Indian Civil Service and other 
-—. 50-02. p 

IMPORT-— 

Question re 

— of African coal to India. 700 

—— of wheat under the Wheat (Import Duty) Aet, .09-0, 

IMPORT DUTIES— 

See “ Duty(ies) ’’. है 

IMPORTATION— “4 

हि Question regarding om OF cheap rubber.and canvas shoes from 
Japan. 52-53. 

IMPRISONMENT: 

Question regarding —— of Mr. Ishan Iahi under Regulation IIT of 
व88. 54-55. 

_ INCOME-TAX— 
= Question re— 

Appointment of a Muslim as Assistant, Commissioner of —— in the 
Punjab, 003-04. 

Government employees liable to Indian ——, -728-29, 

-—— appeals. 438. 

——— assessments, , 824-25, 

—— paid by Jains. 506. 

Length of service in Bombay of the present Commissioner of —— 
Bombay Presidency. 95-96. 

Pay of Assistant Commissioner of —— in Bombay and Sind. 97 
Reeruitment to the ——- Department. 82-3. : 

Supersession of certain, clerks in the —— Commissioner’s office, 
Punjab. I है 

INCOME-TAX (AMENDMENT) BILL— 
See, ‘‘ ace ———’? under ** Bill(s) “i Saas 

INCOME-T. DEPARTMENT— दि हल 5. = é 
Question re— ar 

"Joo Appointment: of. Muslimsto' the —— in the Punjab: 004. 
Communiti¢s” represented’ ‘in’ the staff of the "in Bihar and 

AX Orissa. 5905925 si haowe bo 
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Question re— 

Alleged confidential and private instructions given to -—. 
97. 

Appointment of Muslims as 297-98. 

Reports of —— on appeals made against their orders. 96. 

INCOME-TAX (SECOND AMENDMENT) BILL— 

See “ Indian ——*’ under ‘‘ Bill(s) ’’.. 

INCREMENT (S)— 

Question regarding grant of advance —— to accountants in the 
State Railway Accounts and Audit Departments. | 80. 

INDEBTEDNESS— f 

Question re— 

-— of officials in the General Post Office, Madras. 9i4: 

of the Postmaster, Delhi. 920. 

INDER, MR. VIR— 

Question regarding arrest and detention of —— under Regulation 
Til of 8i8. 54. 

INDIA— 

Question regarding— 

Carriage of mails between —— and England and —— and the 
Straits Settlements. 695-96. 

Contributions by to the League of Nations and the advant- 
ages secured. 498-99. वि 

Cost of Air Mail between England and ——. 493-94. 

है of monkeys from ——. 702-04. 

Import of African coal to 700. 

Passports for persons leaving ——, 53-45. 

Payment for the carriage of mails between —— and England. 
933. 

INDIAN(8)— ° 

Question re— ... 2- 
न saree of —— as Managers of Military Dairy Farms. 668- 

Appointment of —— as Postal ‘Superintendents in the Burma 
Cirele. 63. : 

Appointment of —— Trade Commissioners. 887. 

Arms licences for Europeans and —— in Tanganyika, 423. 
Departure of —— from Burma. 49. 

Difference in pay af. —, European and’ Anglo-Indian _ 
in the Lillooah Workshops, East Indian Railway. 520. 

Employment of —— trained abroad in Civil//Aviation, 883. 
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| (S)—contd. 

Question re—contd. 

Buropene and —— ladies waiting rooms at Ajmer railway station. 

Europeans, Anglo-Indians and appointed as Mechanics in the 
Lillooah Workshops, East Indian Railway. 520. 

a Financial aid for in Burma. 780. 

| Grievances of —— on State Railways. 882-83. 
——,, Anglo-Indians and Europeans retrenched from Railways and 

Government Departments. 4-5. 

—— repatriated from South Africa. 572. 

—— repatriated to India from abroad, 8-2I. 

thrown out of work in Malaya. 507. 

Medical facilities for Europeans, —— and Africans in Tanganyika, 
422-23 

Number of —— assaulted, robbed, ete., in Burma. 778. 

Passports for Afghanistan granted to 47. 

Pay of European, Anglo-Indian and —— apprentices of the 
Kharagpur workshops. 5॥7 

Police action against two —— in Tanganyika. 790-9. 

Protection of in Burma. 780. 

Qualifications required of —— and non-Indian railway appren- 
, tices. 520, 
Representation of on public bodies in Fiji. 769-70, 

Representations on the plight of —— in Burma. 777. 

के Serious. situation of —— in Burma.” 777-78. 
Training of ——- in the manufacture of electric bulbs. 434. 

INDIAN “ A’’ GRADE RAILWAY APPRENTICES— 
See ‘‘ Apprentice(s) ’’. 

INDIAN AIR SERVICE— # 

See ‘‘ Air Service ”’ 

INDIAN APPRENTICES— « 

See ‘‘ Apprentice(s) ’’.. 

INDIAN AUDIT AND ACCOUNTS SERVICE= ॥| 

Question regarding postponement of examinations for the —— and 
the Indian Forest Service. 3496-97. 

INDIAN BAR COUNCILS ACT, ॥6296-- 
See “ Bill(s)'” AT 

INDIAN BAR COUNCILS (AMENDMENT) BILL— tok, 

ह See “ छा (8). 7? ‘ a 

INDIAN BROADCASTING COMPANY— eae Ss, 
See “ Broadeasting Company ”’. ~ ad TM ARICEAL 



INDIAN CIVIL SERVICE— 
Qnestion re— 

ee limit for the im India end im England. 369. 

Appsintinest of Gicis to the —— ix the Punjel 587. 

Pay 2nd allowances of —— ofieers. 920-3, 986-37. 
Pay 2nd_allowaences of the —— TI89- 
Reduction of sdleries of the ——. lI54 
Rules for the admission of candidates to the 

perial Services. 977-78. 

vite °° 9 reeruitment for the — —and other Imperial Services. 

and other Im 

INDIAN EMIGRANT (8) -- 
Bee *‘ Emigrant(s) ”’. 

INDIAN ENGINEER(S)— 

See ‘‘ Engineer(s) ”’. 

INDIAN FACTORIES ACT— 

See ‘' Aet(s) ’’. 

INDIAN FACTORIES (AMENDMENT) BILL— 

See ‘ Bill(s) ’’. 

INDIAN FINANCE (SUPPLEMENTARY AND EXTENDING) BILL— 

See “ Bill(s) ” 
INDIAN FOREST SERVICE— 

Question re postponement of examinations for the Indian Audit and 
Accounts Service an 8 ——. 96-97. 

INDIAN HOSTEL— i 
See ‘‘ Hostel ’’. 

INDIAN INCOME-TAX (AMENDMENT) BILL— 

See ‘* Bill(s) ”’. 

INDIAN INCOME-TAX (SECOND AMENDMENT) छा 

‘Bee ‘* Bill(s) ”. 
INDIAN LABOURERS— 

See ‘‘ Labourer(s) ”’ ‘ 
INDIAN MATCH COMPANY (IES)— 

Question re absorption of —— by the Western ——. 90-9I. 

INDIAN MATCH MANUFACTURERS’ ASSOCIATION— 

See ‘‘ Association(s) ??. 

INDIAN ICAL COUNCIL BILL— — a 
See “ Bill(s) 99. ‘ 2 पर if 

(MAINO PIPE IALO AAT 

INDIAN MEDICAL REGISTER 2२ छह) animnvoeore ~ 9B 
See ‘‘ Medical Register ”’. 3 : 
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INDIAN MEDICAL RESEARCH DEPARTMENT— f 
See ‘‘, Medical Research 7? | ABELL? 

INDIAN MEDICAL SERVICE(S)— 
Question re— 

नै Appointment of —— officers by nomination. 528. 
Civil duties of officers of the —— and Military Service for private 

medical practitioners. 893. _ 
Civil 

eal profession. 528. 

Nomination of officers in the 893. 
Qualifications of candidates for the ——. 25. 

Representation of Sikhs in the office of the Director General, ——. 
805-06. 

Reservation of certain posts in the —— for Europeans. 892-93, 
Reservation of posts in the Indian Medical Research Department 

for officers. 895-96 

Reservation of posts in the Medical Research Department for 
officers of the ——. 897 

Reservation of specific posts in the —— for European officers. 
527. 

Service conditions of temporary officers of the ——. 893-94. 

Terms of retirement of temporary officers of the ——. 528-29. 

INDIAN MERCHANT SHIPPING (AMENDMENT) BILL— 
See ‘‘ Bill(s) *’. 

INDIAN MERCHANTS’ CHAMBERS— 
Motion to reduce Demand for Suplementary Grant for— 

** Miscellaneous ’’ re— 

Non-participation of the representatives of the Federation of 
and Industries in the Federal Structure Committee and 

the Round Table Conference. 232-34 

INDIAN MINES (AMENDMENT) BILL— 
See -“* Bill(s) ”’. 

INDIAN NAVAL ARMAMENT (AMENDMENT) BILL— 
See ‘* Bill(s) ’’. 

INDIN PILGRIMS— Va 

See ‘‘ Pilgrim(s) ”’. 

INDIAN PORTS (AMENDMENT) BILL— 
See ‘‘ Bill(s) ”’. 

INDIAN PRESS BILL— 
See “ Bill(s) ??, 

INDIAN PRESS (EMERGENCY POWERS) BILL— 
है See “ Bill(s) ”’. oe 

INDIAN RAILWAY CONFERENCE ASSOCIATION— =. 
Question re duties of the General Secretary —— and his office. 92, 
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INDIAN RED CROSS SOCIETY— 

Question re Officer of the Women’s Medical Service lent to | —. 
77-72. 

INDIAN RESEARCH FUND ASSOCIATION— 
Question re constitution of the governing body of the ——. 293-94 

896-97 
See also ‘* Association(s) ”’ 

INDIAN RESERVE FORCES (AMENDMENT) BILL— 
See ‘‘ Bill(s) ”’ 

INDIAN SANDHURST COMMITTEE— 
Question re report of the ——. 693, 

INDIAN SETTLER(S)— । 
Question re deputations to South Africa on behalf of ———. 692-98. 

INDIAN STATH(S)— 

Question re licentiates of Medical Schools! inj +~; 525; 89, 
INDIAN STATE RAILWAYS— 

See** Railway(s)’’. 

‘= STERLING LOAN— 

See ‘‘ Loan(s) ’’. 

INDIAN STORES DEPARTMENT— ४ 
Question re purchase of Stores through the ——, 607-08. 

INDIAN SUBORDINATE(S)— r 
See ‘‘ Subordinates ”’ 

INDIAN SUCCESSION (AMENDMENT) BILL— 
See “ Bill(s) ”’ 

INDIAN TERRITORIAL FORCE— 
Question re— 

grant of senior commissions to officers of the —— and the University 
Training Corps.. .790 

—— in the United Provinces, 82-83, . : 
INDIAN TERRITORIAL FORCES (AMENDMENT) BILL— 

See “ Bill(s) ??. ee 
INDIAN WEIGHTS AND MEASURES ACT— 

See “ Act(s) ”’. 

INDIANISATION— 
Question re— 

—— of Railways. 93, 7 THAMOY, 
—— of superior services in the Engineering Department of the 

Caleutta Port Trust. 593-94, 5 
—— of the Commercial and Engineering superior services of the 

North Western Railway. 673-76. 
Reports of committees on the —— of the Army in India.  872:73. _INDUS— 

beer g re remodelling of the Koti Railway Bridge over the —— 
4279 “4am z Fibs ant? 7 £) 
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| ACCIDENTS— 
See ‘‘ Accident(s) ”’. t 

INDUSTRY (IES)— # 

Motion to reduce Demand for Supplementary Grant for— 

‘* Miscellaneous e— 

Non-participation of the representatives of the Federation of 

. Indian Merchants’ Chambers and —— in the Federal Struc- 

ture Committee and the Round Table Conference. 232-34. 

Question re— 

Depression in the woollen ——. 29-30. 

Development of Indian —— for the Chinese market. 880. 
Precarious state of the tanhing——. 53 

Protection for the match 90-9. 

ar of the Indian hosiery from Japanese competition. 

Wagon ——. 7428: 

INDUSTRIES AND LABOUR, DEPARTMENT OF 

Election of Members to the Standing Committee for the —— ०7. 

529, 68. 

INFANTRY BATTALION (S)— 

See ‘* Battalion(s) *’. 

INFECTIOUS DISEASES— 

See ‘‘ Disease(s) ”’. 

| INFERIOR GOVERNMENT SERVANTS— 

See ‘‘ Government Servant(s) ’’. 

INKMAN 
Question re dismissal of an 

Press, Calcutta. 68 

INLAND STEAM NAVIGATION COMPANIES— 

in the BHastern Bengal Railway 

Question re creation of an Advisory Board for ——. 576. 

INSPECT ING OFFICERS— 

0 (Qtiéstion #2 promotions to the post of ——— in cantonmenuts, 85-86. 

INSPECTION— 

Question re of the British Trade Agency, Gartok, and pay of 

the British Trade Agent. 88. 

INSPECTOR (S)— : 

Question re— 
ce 

_ _. Accounts Crew —— on the Bast Indian Railway. 398, 

ib Allegations against certain —— in the Crew Department, at Luck- 

now. 385 pene 

pagers of Accounts Crew —— on the Hast Indian Railway. 

3! 

vo) ©) of pést offices in the Burma Circle 962 ABS: 

a
s
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INSPECTOR (S)—conid. rye हे 
Question re—contd, 

Names and qualifications of certain —— of post offices.” 62, 
Non-transfer. of certain . town —— of post offices in | 
63. 

Powers of town —— of post offices. _ 887-88. 
Qualifications of —— of post offices. 6]. नि 
Service, qualifications, leave-salary, etc., of certain Divisional —— 
sy travelling ticket —— on the East Indian Railway, 394 

5. 
Syllabus of examination for —— of post offices, 6-62, 
See also ‘‘ Ticket Inspectors ??, 

INSPECTOR OF SCHOOL(S)— 
Question re— 

Hindu and Muhammadan teachers appointed and dismissed on 
the recommendation of the District ५ Delhi. 602. 

Transfer of the District ——, Delhi. 602, 
INSTITUTE (8) -- 

Question re— 

Establishment of a Central Medical Research ——. . 526. 
Frequent change of Director of the Haffkine —, Bombay. 

569-70, 

Retrenchment in salaries of Departmental heads of Research ——, 
527, 

INSTITUTION(S)— . 
Question re recognition of Muhammadan Educational —— and 

appointment of Muhammadan teachers in Delhi, 602—03, - 
INSTRUMENT SECTION— 

Question re abolition or reduction of the —— of the Meteorological 
Office, Poona. 589-90. 

INSURANCE— 
Question re— 

—— with Foreign Companies of the property of the Madras Port 
Trust. 765-66, 

National health 

INSURANCE POLICIES— 
Question re investment of Provident Funds in single payment ster- 

scheme for India. 567, 894. 

ling 466-67. 
INTEREST— 5 " ? 

Resolution re control of money lending and rates of ——, 652-63, 

INTERMEDIATE CLASS— 

Question re— 

—— and seeond class North, Western Railway passes to Puri. 
489. हा
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INTERMEDIATE CLASS—contd. 
Question re—contd.. 

Provision of increased ——-.aceommodation for the. move from 
Simla to Delhi. 94. 

Treatment of passengers at Hardwar Railway station. 996 

INTERNAL SECURITY— 
Question re— 

Artillery allotted for ——. 266-67. 

Nature, extent and scope of —— scheme. 266, 

INTERNATIONAL AGRICULTURAL. CREDIT COMPANY— 

See ‘‘ Company (ies) ’’. 

INTERNATIONAL CHAMBER OF AGRICULTURE— 

i Question re activities of the of Rome. 764, 
INTERNATIONAL CONVENTION— 

Question re conference relating to the —— on the treatment of 
foreigners. 52. 

INTERNATIONAL LABOUR CONFERENCE— 

Question re the protest by the Indian Employers’ delegates at the 
—— at Geneva. 366. 

See also ‘‘ Conference(s) ’’. 

INTERPRETATION (S)— 
Question re —— of a railway provident fund and gratuity rules, 

200. 

INVESTMENT (S)— 
aoe re effect of the Burmese rebellion on Indian —— in Burma. 

76. 

IRFAN, MAULANA MUHAMMAD— 
Question re refusal of permission to Maulanas Muhammad Ishaq and 

—— to enter the North-West Frontier Province. 2, 

IRWIN-GANDHI AGREEMENT— 

See “* Agreement ”’. 

IRWIN HOUSE— 
Question re rent and purchase price of “‘ Thakersay House ?? and 

i 7? in Bombay. 8, 

ISHAQ, MAULANA MUHAMMAD— 
Question re refusal of permission to Maulanas —— and Muham- 

mad Irfan to enter the North-West Frontier Province. 2. 

ISHWARSINHJI, NAWAB NAHARSINHJI— 

Question re 2९४ of Indians as Managers of Military Dairy 

ISMAIL ALI KHAN, KUNWAR HAJEE— 

Election of —+— as member to the Standing Committee for the De- 
partment of Industries and Labour. 
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ISMAIL ALI KHAN, KUNWAR HAJEB contd. : 
Indian Income-tax (Second Amendment) Bill— 

Motion to refer to Select Committee. 34. 
Question re— 

Age limit for the Indian Civil Service éxamination in India 2 in 
England. 889. 

Allegations against certain Inspectors in the Crew Department at 
Lucknow. 385. 

Allegations of communal bias in the Baluchistan Postal Division. 

Appointment clerk in the Delhi General Post Office. 379-80. 
Appointment of Muslims in the Accounts Branches of certain post 

offices. 382, 

Appointment of, Muslims in the Peshawar General Post Office, 
38-82. 

Appointment of Muslims in the Simla General Post Office. 377, 378-79, 
; Appointment of Muslims to the office of the Deputy Accountant 

General, Posts aud Telégraphs, Delhi. 383. 
Auxiliary language required for the Indian’ Civil Service exa- 

mination. 889-90. 
Communal composition of postal staff in eertain post offices. 3880-87. 

eo, Communal inequalities in the staff of Accounts and Audit Offices : in the United Provinces. 806. 
‘Control of travelling ticket examiners and Crew Staff on the East Indian Railway. 386. ५ 

ह Conviction for cheating of a clerk in the Crew Department, East 
Indian Railway, Calcutta. 384. 

Curtailment of holidays in the’ Office of’ the Survey of India. 
Mussoorie, 809. 

eo og of excess fare Shoney'‘on the Hast Indian Railway. 
4388-84. 

oc vet of Crew Staff on other-than their legitimate duties. 

ae » Employment of Muslims in the Suryey of India, 432-33. 
Firearni licences confiscated in the United Provinces. 43]. 
Government servants murdered during, the -last five years. 85; 

-»» Halting allowance payable at Delhi to the Deputy Director for er Exploration. 807-08 ., . बे 
‘Indian hostel im Jerusalem, 26... os o>, 

Indian pilgrims to the Hedjaz. १-2, — #ं Infectious diseases in the Mullingar Estate’ at Mussoorie, “580-8. 
ee of compulsory primary edueation in Woche tere -67. TTL AT r { VAT TAA VILAMeE 

द -o(7 «Muslim: Rajput population -of each. province... 926-27... fa 
; f Muslim Rajputs in’ the British Indian Army. 4270 hey 

os
 

y 

yin 
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ISMAIL ALI KHAN, KUNWAR HAJEE—concld. 

j Question re—contd, 

Nomination for selection grade of candidates in the Delhi Gene 
ral Post ‘Office. 3879. 

Non-reeruitment to the Army of Muslim Rajputs from the United 
Provinces, 428. laa 

Paucity of Muslims in Government services in the North-West 
Frontier Provinee. 38], 

Preponderanece of Hindus in appointments in the North-West 
Frontier Province, Sind and Baluchistan. 88, 

Prevention’ by Crew Staff of passengers from boarding trains 
385. 

Re-admission to cantonments of persons expelled on aceount of 
political agitation. 497-98. 

Recruitment of Muslim Rajputs to the Air Service and the Royal 
Indian Marine. 428. 

Recruitment to the Income-tax Department.’ 82-38. 

Reduction in number of class I officers of the Survey of India. 
7, 

Removal of the Survey of India Office from Mussoorie. 580. 

Replacement of Hindus by Muslims in certain appointments in 
the Railway Mail Service, Delhi. 382-83. 

Report of the Retrenchment Committee. 83. 

Safeguarding of the interests of Minority Communities in appoint- 
ments to Audit and Accounts Offices’in the United Provinces. | 
806-07. 

Sale and detection of used railway tickets at Gaya and Patna. 
384-85. 

Selection grade posts in the Simla General Post Office. 377. 

Tuberculosis cases at ‘‘ Ivan Ho ? in Mussoorie. 58. 

Question (Supplementary) re— 

Detention under Regulation III of 488 of Mr. Aziz Hindi of 
Amritsar. 53. 

Garhwali military prisoners. 0. 

Regiments admitting Mussalmans from the United Provinces 
83. Sete 

ISTIMRARDAR— 

Question re complaints against the 

ITALIAN STEAMERS— 

ह Question re racial discrimination on ——. 42. 

“Ivan Ho ’’— 

Question re tuberculosis cases:at -—— in Mussoorie, 58]. 

of Pisangan. 395, 

q FER कक oF on
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JADABPUR— f 
Question re students’ concessions for travelling between:—— 

Caleutta, 495-96 

JADHAY, MR. 8. V.— 

Question re— 

Employment of Indians trained abroad in civil aviation. 883. 
Grievances of Indians on State Railways. 882-83 
Leave reserve and officiating promotion in the headquarters office 

=) >! © of the North Western Railway. 88-82. 

Organisation of the Indian State Air Service. 883. 

Passage allowance’ for subordinates of non-Asiatic domicile. 882. 

Resolution re exchange, Gold “Reserves and the’ Supplementary 
Finance Bill. «078-80, ( 

Statement by the Honourable Sir George Schuster onthe Finan: 
cial position... 7458, ५ 

JAGANNATH PRASAD SINGH— 

Question re expulsion from Barrackpore Cantonment of ——. 480- 
शव 

JAGAT RAM, PANDIT— ov dues 
Question re life sentences awarded to —— and Bhai Jawala Singh. 

49-50. f : 

JAILS) 
Question re— 

Books supplied to Mr. Ihsan Mahi, a prisoner in the Lahore Cen- 
00 tral 

., Defective latrines and inspection of —— by visitors, 87-88 

Grievances of Ihsan Iahi, a prisoner in the Lahore Central —— 
352-53 

गा health of Ihsan Dahi, a prisoner™in the Central ——, Lahore. 
- 53. » P 

Illness of Mr. Ihsan Ilahi, a prisoner in the Lahore Central ——. | 

899-900 
ag phe es in the provision of electrie fans in —— 

7. ninosl ; 
Revision and improvement of —— rules. 86—87. 

JAIL RULE(S)— ee AST HA 
See “‘ Rule(s) ”’. ‘is 

JAIN(S)— 
Question re— 

Income-tax paid by ——. 506. il ne 

Number of —— in Government services: 506) < 0) 
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COMMUNITY— OTT 

Motion to reduce; Demand for Supplementary Grant for, ‘‘ Miscel- 
laneous ’’ re non-representation of the ——at the Federal 
Structure Committee or the Round’ Table Conference. 243-44, 

JAMAL MOHAMMAD SAIB; MR" 3 
Question re— 

Conference relating to the International Convention on the’ treat- 
ment: of: foreigners. 52. 

Importation of cheap rubber and canvas shoes from Japan. 52-53. 

Insurance with foreign companies of the property of the Madras 
Port’ Trust. - 765-66 

Precarious state of the tanning industry. 53. 

/JAPAN— 

Question re— 
Dumping of rice from —— into India. 4-8. 
Importation of cheap rubber and canvas shoes from ——. 52-53. 

Trade between India and and India and Britain. 609. 

JAPANESE COMPETITION— 

See ‘‘ Competition ’”. 

JAPANESE RICE— 

See ‘* Rice 77. (4882 

JAWALA SINGH, BHAI— 
pela 5588 life sentences awarded to Pandit: Jagat Ram and ——. 

49-50. 

JSEHANGIR, SIR COWASJSI— 

Expressions of regret om the death of Mr. K. C. Roy... 73. 

Indian Income-tax (Second Amendment) Bill— 

Motion to refer to Select Committee. 7, 24. 

‘Indian Préss Bill— 
Motions to refer to Select Committee and to circulate. 366, 367- 

68 VT, 
Motion for Adjournment re pronouncement; re the Exchange Ratio 

26. 
Question re transfer of control of the Civil Administration of Aden 

from the Government of Bombay to the Government of 
India. 686-92. १ 

Question (Supplementary) re public holidays in India. 6. 

Resolution re— 

Agricultural distress. 242-44, 249, 252. 

Exchange, Gold Reserves and the Supplementary Finance Bill. 
098-02, 

Statement on the Financial Position. 034, 038 ut 

JERUSALEM / 0४ : ant 
Question re Indian hostel in ——. 26. og j 

a oe 



JBTTIES— 

Question re work at the Chittagong ——. 70-02. 

dHA, PANDIT RAM KRISHNA— 

Indian Bar Councils (Amendment) Bil— 

Motion to refer to Select Committee. 024. न ‘ 

Appointment of Hindus to the Government of India Press, Simls, 
AN72-78..». - 

‘Court fees prescribed by Loeal Couneil Acts, 875. 

Enactment of a uniform court-fees Act for the whole of India. 
875. 

Excessive court-fees preseribed by Local Governments. 874. 

Qualifications and communities of the employees of the Govern- 
ment of India Press, Simla. 72 । 

Revision of the Court-fees Act. 873-74, 

Question (Supplementary) 

Delay in opening of the third class booking office at Patna junc- 
tion railway station. 23-24 

Muslim population of Bengal and the Punjab, 5, 

JHANSI— 

Question re lack of a shed and other facilities for passengers at —— 
railway station. 580 

JHELUM CANAL COLONY— 

Question re— 

Branding of mares in the ——. 267-70, 

Horse breeding in the ——. 267, 27I-8]. 

JIRGAS— 

Question re Frontier Regulations in force in the North-West Fron- 
tier Proyince and Sind and decision of cases by ——. 98-99. 

JOG, MR. 8. G— 

Foreign Relations Bill— oe 
Motions to consider and to circulate. 969-70. 

Heavy Chemical Industry (Protection) Bill— , 
Motion to consider. 729. iat 
Motion to insert.a new clause as clause 4...734,35. । 

Indian Press (Emergeney Powers) Bill— 

Consideration of clause 4,)4878..)- 
Consideration. of clause 8. | 447.., 
Consideration of clause 23. 453 
Consideration of clause, 3459-60, 46]. : 

Motion for adjournment re shooting of detenns at the Hijli. deten- | 
tion Camp. 747. os कह 
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JOG, MR. 8. G.—contd. *% है 

Motion to reduce Demand for Supplementary Grant for ४ Miscel- 
laneous ’’ re representation of non-Brahmins and Bombay Kar- 
natak at the Round Table Conference and the Minorities Sub-« 
Committee. 247-48 

Question re— 

Banning of certain newspapers from Kathiawar States. 77. 

Interview with Sir Saniuel Hoare on the Press Bill. 2378. 

Introduction of a new Government Provident Fund Scheme. 694, 

Issue of fidelity bonds by the Bombay Currency Office Co-opera- 
tive Credit Society. 695. 

Platform attendance by Railway Mail Service sorters. 887. 

Powers of town Inspectors of post offices. 887-88. 
Removal of ielegraph wires trom the Devlali to the Nasile Tele- 

graph Office. 886. 

Rent and purchase price of ‘‘ Thakersay House 
House ?? in Bombay. 888. 

Report of the Indian Sandhurst Committee. - 698. 
BPE of the Pension Rules of inferior Government servants. 

Supersession in the Bombay Curreney Office. 693-94, 

The administration of Aden. 927. , 

The postwala system at the Kalbadevi post office in Bombay, 
886-87. 

Trains from Amraoti to Nagpur. 927-28. 

Question (Supplementary) re— 

Indian Air Service from Karachi to Caleutta. 2-22. 

Indians repatriated to India from abroad, 9-20. 

Resolution re— 
. Civil Court decrees and proceedings against agriculturists, श- 

” 
and ‘ Irwin 

I2, 227. 
Draft convention regulating hours of work in offices, Hotels, ete. 

528-29 
Expenditure on roads. 497, 

JOGINDARNAGAR— 
Question re— Ea 

Roof of the Shanan Power House, 684-85. 

Tenders for roofing of the Shanan Power House, . 683-84. 

| JOINT PARLIAMENTARY COMMITTEE— 
Question re refusal of the Tanganyika Indian delegation to attend 

th a 6 >++>-. 

JOINT SECRETARY (IES)— E : 

See ‘* Secretary (ies) ’’. 

ICIAL COMMISSIONER— 5 + gi eee 

See ‘‘ Commissioner ”” ५४: 5 
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JUDICIAL HEADS— 
Question re subordination of resident Magistrates to —— instead of 

to the Executive Department. 95. 

JUDICIAL OFFICERS— 
See ‘* Officer(s) 7’. 

sUDICIAL TRIBUNALS— 

Question re separation of the Executive from the ——. 94-95, 

JUKES REPORT— 

Question re retrenchment proposals of the ——. 388) 

K 

KALBADEVI— 

Question re the postwala system at the —— post office in Bombay. 
886-87. 

KANARESE— 

Question re non-inelusion of —— in the languages prescribed for 
the Indian Civil Service Examination. 402. 

KANARESE SPEAKING DISTRICTS— हर 
Question re— 

j 
Populations, revenue, ete., of certain 436-37. 

Unification of the —— of Madras and Bombay Presidencies. 
436, 437-38. 

KAPIANDI SYSTEM— 

Question re the —— in Kenya Colony. 497. 

KARACHI— 

Question re— 

Hours of work of Muslim clerks in the —— General Post Office. 
95, 795. 

Indian Air Service from to Caleutta. 2॥-22, 

Non-grant of a holiday for the Ramzan Id at the —— General 
Post Office. 794. 

“ KARNAFULI ?— 

Question re cost of the dredgers —— and “‘ Patunga’’. 05. 

KARNATAK— 

Motion to reduce Demand for Supplementary Grant for ‘‘ Miseel- 
laneous ’’ re representation of non-Brahmins and Bombay —— 
at the Round ‘able Conference and Minorities Sub-Committees. 
246-49. 

Question re selection of a representative from the —— for the Round 
able Conference. 438 

KARNATAK PROVINCE— ; 
Question re formation of a —--~ 437. : 5 pigs 4 
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है: 
KASHMIR— , 

Question re— 

Activities of British Indian Muslims in eonnection with the —— 
State. 40l { 

Articles in the Muslim Outlook about ——. 989-90. 

Articles in the Statesman about ——. 990-9l, 992. 

Muslim agitation against the —— State. 994-92 

KATHIAWAR STATES— 
( Question re banning of certain newspapers from ——, 777. 

KENYA— 
Question re— j 

Common electoral roll in the Legislative Council. 77. 

Kapiandi System in —— Colony. 497. | 
Sentence of whipping given to a boy in ——. 49-20. 

KHADDAR— 
| Question re prohibition of Gandhi caps and —— in Bannu Canton- 

ment. 2-3 

- KHARAGPUR— 
Question re— 

Pay of European, Anglo-Indian and Indian apprentices of the 

workshops. जप 

Provision of a hostel for Indian apprentices at ——. 5I9. 

Reduction in number of apprentices in the Railway work- 

shops. 58. * 

Seales of pay of apprentices at the 

KHUDAI KHIDMATGARS— 
Question re action taken against volunteers of the Afghan Youth 

workshops. 58. 

League or the —— in the North-West Frontier Province. 43- 

4. 

KIRPANS— 

Question re prosecutions of Sikhs for the possession of ——. 772- 

CHENS— 

Question re —— of the Assembly quarters at Longwood, Simla. 

63-4. 

GHT, MR. प्र. F.— 

Oath of Office. 4. 

ODAIKANAL— 

पल re fuel allowance for the —— Observatory Post Office. 

<OTRI RAILWAY BRIDGE— 

Question re the remodelling of the —— over the Indus. 467-68. 

| 

. 
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KRISHNAMACHARIAR, RAJA BAHADUR G— 
Question re marriages registered under the Special Marriage (Amend. 

ment) Act. 765. 

KULACHI— 

Question re riots at Dera Ismail Khan and —— Village. 608-09. 

KYAW MYINT, U— 
The Indian_Press Bill— 

Motions to refer to Select Committee and to circulate, 549-5i. 

L 

LABOUR— 

Question re— : 

Indian in Malaya, 6577-78. 

Printing of reports of commissions on 
66-67. 

Protection of adoleseent ——in factories. 84. 
Recommendations of Royal Commission on ——re hours of work 

in factories. 84. 
Reeommendations of the Royal Commission on ——in regard to 

unemployment. 84. 

Report of the Royal Commission on 387, एछा72, 

Supervision of female ——in factories. 83. ।क् 

Recommendation of the International —— Conference re preven- — 
tion of industrial accidents. 408-0. 

Resolution re draft convention on forced or compulsory ——. 
509-25. 

LABOUR CONFERENCE— 
Question re protest by Indian Employees’ Delegates at the Inter- 

national —— at Geneva. 66, 

LABOURERS— 
Question re— 

“eee of Madrasi resident®, traders and ——in Burma. 47- 
8, 

, retrenchments, etc. 

Indian —— in Ceylon, 97-29, 
LADIES— ; 

~ Question re European and Indian —— waiting rooms at Ajmer rail- — 
way station. 424. 

LAHIRI CHAUDHURY, MR. 0. K.— 
Ancient Monuments Preservation (Amendment) Bill— 
Motions to consider and to circulate. 223, 3225-26. 

Indian Press (Emergeney Powers) Bill— 
Consideration of clause 4, 874-75, 42-3) « 
Consideration of clause 5. 438. : 
Consideration of clause 7. 442. 

a : Consideration of clause 8. 446, 



INDEX 70 LEGISUATIVE ASSEMBLY DEBATES. . 

LAHIRI CHAUDHURY, MR. D. K.—conid. 

Question re— 

bolition of the post of Public Health Commissioner with the Goy- 
ernment of India 4, 

Alleged assaults by railway officials. 899. 

Attendance of the Public Health Commissioner with the Govern- 
ment of India at conferences outside India, 895. 

Civil duties of officers of the Indian Medical Service and Military 
Service for private medical practitioners. 593. 

Composition of the proposed Indian Medical Couneil. 890. 

Constitution of the Governing Body of the Indian Research Fund 
Association. 896-97. 

Establishment of a Central Medical Research Institute. 892 

Frequent absence from India of the Public Health Commissioner 
with the Government of India. 895 

Frequent changes in the appointment of Director of the Haffkine 
Institute, Bombay. 897 

Hindu and Sikh populations in Bengal and the Punjab. 878-79. 

Introduction of the Indian Medical Council Bill. 890. 

Licentiates of medical schools in Indian States. 897. 

National health insurance scheme for India. 894. 

Nomination of officers to the Indian Medical Service. 893. 

Quarters of the Deputy Presidency Postmaster in the ‘* Arcade 
Building ’’. 898-99. 

Reeonstitution ef the Governing Body of the Research Fund 
Association. 892. 

Release to provincial Governments of stocks of quinine. 894. 
Reservation of certain posts in the Indian Medical Service for 

Europeans. 892-93 

Reservation of posts in the Medical Research Department for offi- 
cers of the Indian Medical Service. 89I, 895-96. 

Resolution of the All-India Medical Conference re the Medical 
Register. 890-9. 

Resolutions passed at the All-India Medical Conference. 890. 

Salaries of Heads of Research Institutes. 892 

Service conditions of temporary officers of the Indian Medical Ser- 
vies. 893-94. 

Transfer from Silchar of office bearers of the local Postal Union. 89 

Travelling allowance of Railway Mail Service officials transferred 
from Silchar. 898; ; 

Utilisation of thermal springs in India. 894. 
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LAHORE— 7 

Question re— 
Appointment of Muslims in the Currency Office, 497. 

Appointment of Sikhs to the Telegraph Engineering Department, 

—, Division. 588-89. ‘ 

Appointment of Sindhis as heads of Departments in the North मै 

Western Railway Office, I74. ; 

Books supplied to Mr. Ihsan Tlahi a prisoner in the —, Central 

Jail. 900. 
Discharge on account of retrenchment of Mr. Abdul Rashid from 

the office of the Chief Engineer, Surveys and Construction, —— 

682, 
Grievances of Ihsan Ilahi, a prisoner in the-———Central Jail, 

252-53. । 

वा health of Thsan Tlahi, a prisoner in the Central Jail 53. 

हि Uness of Mr. Ihsan Mahi, a prisoner in the —— Central Jail. 899: | 
900. 

Result of the Divisional Personnel Officers’ Conference at ——. 
767. 

| अ Transfer at Deputy Postmasters General between Madras and 

LAL CHAND, HONORARY CAPTAIN RAO BAHADUR CHAUDHRI— 

Election of to the Advisory Publicity Committee. 408, 

Indian Press (Emergency Powers) Bill— 

| Motions to consider and to cireulate. 286, /287-88. 

| Consideration of clause 4. 42-28. ' 

: Oath of Office. 255. ; 

LALCHAND NAVALRAI, MR.— 
Code of Criminal Procedure (Amendment)  Bill—(Amendment of 

section 44)— 
Motion to refer to Select Committee. 459-64. 466. 

Expressions of regret by at the deaths of Mr. Alexander, Mr, 
Shahani and U Tok Kyi. 68-59. 

Expression of regret by —— on-the death of Mr. K. 0. Roy, 75. 

Foreign Relations Bill— ४ 
Motions to ider and to circulate. 959-63. 

Indian Bar Councils (Amendment) Bill— 

"Motion to refer to Select Committee. 038-43, 049. 
Indian Press Bill— 

Motions to refer to Select Committee and to circulate, 329, 533, 

Point of order raised by Mr. 8. 0. Sen, that the Bill as introduced — 
५ in the Assembly has not been published in the Gazette, and 

2 therefore all proceedings taken thereafter, wz., the Report of 
the Select Committee, are wlirg vires ilegal and void. 479. 

Indian Press (Emergeney Powers) Bill— ie : 
Motions to consider and to cireulate. 303-02, + : 
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LALCHAND NAVALRAI, MR.—-contd. 

Indian Press (Emergency Powers) Bill—contd. 

Consideration of clause 4. 433, 
Consideration of clause 5. 439. 

Oath of Office. 3. 

Question #¢— 

Apolition of the punishment of whipping. 88. 

Alleged confidential and private instructions given to Income-tax 

officers 96-97. 

Alleged influence of Magistrates by Public Prosecutors. 93-94. 

Alleged injurions effect of aluminium cooking yessels. 52-22. 

Appointment of guards to the control. system on the North 

Western Railway. 298-94. 

Appointment of Sindhis as Heads of Departments in the North 
Western Railway Office, Lahore. 74. 

Appointment of Sindhis as Sanitary Inspectors on the North 

Western Railway. . 778-7% 

Books supplied to Mv. Ihsan Mahi, a prisoner in the Lahore Central 

Jail. 900. 
Defective jail latrines and inspection of jails by visitors. 87-88. 

5: 8 al of Members of the Legislature from the Arms Act Rules, 

99. 

Extra powers of the Commissioner of Sind. 95. 7 j 

Frontier Regulations in force in the North West Frontier Province 

and Sind and devision of cases by Jirgas. 98-99. 

Gradation list of, Divisional Accountants in the Bombay Presi- 

deney. 603-04. 

Importation of Japanese rise. 72-73. 

Imprisonment of Mr. Ihsan Mahi. 902. 

Indianisation of railways. 93. 

Length of service in Bombay of the present Commissioner of 

Tneome-tax, Bombay Presidency. 95-96, 

Non-appointment of Publie Works Department accountants on 

the Lloyd Barrage Scheme in Bombay.. 004. « 

Pay of Assistant Commissioners of Income-tax in Bombay and i 

Sind, 97. Pri: 

Prosecutions under the Child Marriage Restraint Act.. 97-98. 

Release of political prisoners. 85-56. 

mee of Income-tax Officers on appeals made against their 
orders. t 

Retrenchment of high officials. 88. besarte 

Retrenchment on State Railways. 88-9. oe cg 

5 -"Retrenchment on the North Western Railway. 72. 
Revision and improvement of jail rules. 86-87. ‘ 

E Rules for the classification of prisoners. 86. है है 

“> Rules framed under Regulation DI of 788, 9900-00, : 
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LALCHAND. NAVALRAI, MR.—coneld. 

Question re—contd. 

Seleetion and pay of control system officers on the North Western 
Railway. 9-92. : | 

Separation of the Executive from Judicial Tribunals. 94-95. 

Subordination of Resident Magistrates to Judicial Heads instead | 
of to the Exeeutive Department. 95, 

Question (Supplementary) re— | 

Appointment of non-Hindus in Railway Accounts Departments, 
905-07. 

j 
Appointment of Sikhs and Hindus as draftsmen on the North 

Western Railway. 49-62. 

Commutation of death sentences. 22-23. 

Crew system of railway ticket checking. 80. 
Disturbances in Burma. ], 

Dumping of Japanese rice into India. 4, 

Fixation by statute of pereentage of Muslim-representation in 
Government services. 

Iiness and treatment of Mr. Ihsan Lahi, a detenu under Regula 
tion IIT of I8i8. 86, 

Indian labourers in Ceylon. 27-29. 

Indians repatriated to India from abroad. 20. 
Move to Simla. 406. 

Passports for persons leaving India. 53-I5. 

Prosecutions of Sikhs for the possession of ‘‘ Kirpans’’. 772 
73. 

Retrenehment in Government of India Offices in Caleutta. 2. 

Retrenchment of a Sikh from the Agent’s Office, North Western 

Railway. 6077-72. 

Retrenchment on railways. 2. 

Salaries of Local Traffic Service Officers. 676. 

Transfer of control of the civil administration of Aden from the 
Government of Bombay to the Government of India. 697. 

Resolution re Civil Court decrees and proceedings against agri- 
eulturists. 209-l. 

Statement on the financial position. 70386. 

LALL, MR. S.— 

Oath of Office. 7. 

_ LAND AND DEVELOPMENT OFFICER— 

Question re appointment of a——in the Publie Works Department, 
-New Delhi. 404-05. है 

LAND CUSTOMS (AMENDMENT) BILL— 

86 “ Bill(s) ”, 
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LANDIOLDER(S)— : हे 

Motion to reduce Demand for Supplementary Grant for “ Miscella- 

neous ?? re inadequate representation of the —— and Zamindars 

at the Round Table Conference. 4287-4. 

Qnestion re representation of Bengal at the Round Table Con- 

ference. 573. 
LATRINE(S)— 

Question re—= 

Defective jail—— and inspection of jails by visitors. 87-88. 

Removal of a public from the proximity of the third class 

waiting room at Burhanpur Railway Station. 408. 

LAVATORY (IES)— 

Question re storage of fodder for eattle on the roofs of the ——cf 

Indian clerks’ quarters in New Delhi. 975-76. 

LAW OF ATTACHMENT— 

Question re conflicting rulings on the —— 995-96. 

LEACH, MR. F. B— 
Code of Criminal Procedure (Amendment) Bill—(Amendment of 

section 744 )--- 

Motion to refer to Select Committee. 455-58, 460, 463. 

Indian Press Bill— 

Motion to refer to Seleet Committee and to circulate. $28, 550. 

Oath of Office. . 
Resolution re rebellion in Burma. &58-6l. 

| LEAGUE OF NATIONS— 

Question re— 

Contributions by India to the ——and the advantages secured. 

498-99. 

——committees on economic and agricultural depression. 904. 

LEAVE— 
Question re— iF 

Appointment and —— cases dealt with by Hindu clerks in certain 

post offices. 796. ¢ 

Casual of officers and clerks of the North Western Railway. 

963-64. 

— granted to an overseer at the Government of India Press, 

Caleutta. ॥77. हि के 

Non-grant of medical—— with pay to temporary piece-workers 

in the Government of India Press, Calentta. 65. 

LEAVE RESERVE 

Question re— Ny 

Abatgion of ——officcrs in the Meteorological Department. 589, 

_——and officiating promotion in the headquarters office of the 

* North Western Railway. 88-82. 



3 INDEX TO LEGISLATIVE ASSEMBLY DEBATES. |! 

LEAVE RULES— F Lig 
Question re racial discrimination in new——on State Railways. 

492. 
LECTURE— 

Question re prohibition of a~—- by Dr. Hunter at the Delhi Univer. 
sity. 570, । 

LEE COMMISSION— j 
Question re cost of the 28 recommendations in the Central Goy- 

ernment and the provinces. 666. ‘ 

LEE PASSAGE CONCESSION (S)— 

See “ Concession(s). ’” 

LEGISLATIVE ASSEMBLY— 
Address by His Excellency the Viceroy to the Members of the Coun- 

cil of State and the-——, 34-46. 
Question re— 

Arrangements for medical aid for Members of the 
Kitchens of —— quarters at Longwood, Simla, 63-l4, 

LEGISLATIVE COUNCIL— 
Question re— 

Common electoral roll for the Kenya 
Resolution in the Madras 

7 434%. 
LEGISLATURE (8) - 

Question re— 

Cost of haulage of motor ears of Members of the Central —-. 
62. 

Exemption of Members of the——-from the Arms Act Rules, 
99. 

06-07. 

40. 

to raise Madras Infantry Battalions, 

Reduetion of travelling allowance of Government servants and | 
Members of the Central 62-2. 

Rents charged at Longwood Hotel for Government officials and 
Members of the Central . 64 

Travelling allowanee and haulage of motor ears of Members of 
the Central _—_._ 62. 

LETTERS— 
Question re complaint by Pandit Jawahar Lal Nehru against tamper- 

' ing with his———in the post office. 67. 
LICENSE (S)— 

Question re— 
Arms —— for Europeans and Indians in Tanganyika, 423. 
Vire-arm—— confiscated in the United Provinces, 43]. 
~— for carrying on trade in cantonments. 785-86. 

LICENTIATES— 
. — Question re—— of medical schools in Indian States, 525, 
LIFE SENTENCES— 
07 See “ Sentences ”’, Sane Ate e हे ; ier 
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Question re-— - 

# Difference in pay of Indian, European and Anglo-Indian Mechanics 

in the —— workshops, East Indian Railway. 520. a 

Buropeans, Anglo-Indians and Indians appointed as mechanics in | 

the —— workshops, East Indian Railway. 520. 7 

Racial discrimination in the appointment of apprentices in the a 

है! — workshops.  520-2. ee 

LITIGATION OFFICER— 

7 Question re —— of the North Western Railway. 489. ५ 
ह | 

OYD BARRAGE SCHEME— 
Question re non-appointment of Publie Works Department acount- 

ants on the in Bombay. 604. | 

AN (S$) 
Question re— 

Currency withdrawn from circulation and Government of India’s 
new . 440] 

Government to a private individual at Dacca. 63. 

-——of the Goverment of India maturing in England and in 
India. 90I. 

Outflow of capital for sterling ——. 23. 

Raising of for India in foreign countries. 4I. 
Recent sterling ——. 78-79. : 

Sterling and rupee-—. 477-78. 
Sterling of the Government of India. 880-8. 

The recent Indian sterling——.. 4]], 

LOCAL GOVERNMENTS— 
Question re excessive court fees preseribed by ——. 874. 

LOCAL TRAFFIC SERVICE— 

See ‘‘ Traffie Service ’’. 

LOCAL TRAFFIC SERVICE OFFICERS— 
See ‘‘ Traffic Service Officers ’’. 

LONDON— ५४ 
Question re conference of wheat growing countries in——, 903-04, i 

LONG WooD— 
— re kitchens of the Assembly quarters at——, Simla. 63- 

न 
| 

: 

LONGWOOD HOTEL— 

P See “ Hotel(s) *’. 

LOWER DIVISION— कान 
हर sane re prumation of clerks in the —— of the Secretariat, 27- 

WER PAID STAFF— | - ptitebizes > 
Bee “Stak : | ieee 
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LUCKNOW— 
Question re— 

Allegations against certain Inspectors in the Crew न at 
—. 48385. 

Employment of a Telegraph Master General at the Government 
Telegraph Office, ——. 260. | 

Employment of students of the Benares Engineering College as 
unpaid apprentices in the ——Railway Workshop. 797. 

LYALLPUR— 
Question re— 

Candidates from the North West Frontier Province sent to the 
Agricultural College, ——. 403. 

Release of 8, Dhanna Singh, a prisoner of —~ 925. 

MADRAS— 
Question re— 

Contracts for motor mail services in and Caleutta. 9-93, 
Hours of work of the Presidency Postmaster, 944. । 
Inconvenient timings of the Grand Trunk Express between ——_ 

and Delhi. 907-08. 
Indebtedness of officials in the general post office, 94. 
Lengthy retention of the post of superintendent of post offices —— 

cirele, by Rao Bahadur Narasimha Naidu. 54-55. 
Punishment of a clerk in the —— general post office. 94. 
Recruitment for the postal service in the Presidency. 804-05. 
Reeruitment of depressed classes in post offices. 994. 
Representation of depressed classes in certain offices in——, 994. 
Resolution in the Legislative Council to raise infantry 

battalions. 3I2. 
oo of Deputy Postmasters-General between —— and Lahore. 

Unification of the Kanaresé * peaking Districts of ——and Bombay Presidencies. 436, 437-38. | 
MADRAS AND SOUTHERN MAHRATTA RATLWAY— 

See “* Railway(s).” 

MADRAS PORT TRUST— 

See ‘‘ Port Trusts. ?? 

MADRASI(S)— 

Assistance for —— cultivators in Burma. 48. fF 
—' Condition of —— residents, traders and labourers in Burma, 47- 

व : 

Correspondence on the subject of ——in Burma. 4i8. 
4 

2
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Question re— n 

ky Alleged influence of ——by Public Prosecutors. 93-94. 

Appointment of ——and Judicial Officers in Ajmer-Merwara from 
a Major Provinee, 5-2 

Comment in a newspaper on a pending case by an Honorary —~ 
86-87. 

Promotion of ministerial officers in Ajmer-Merwara to be —— and 
Judicial Officers. 520-2. 

Subordination of Resident to Judicial Heads instead of to: 
the Executive Department. 95. 

IL(S)— Ty 

Question re— : y 

Carriage of between India and England and India and the 
Straits Settlements. 695-96 : if 

Carriage of to. and from Straits Settlements. 933. 

Creation of a post of Controller of Foreign ——in Bombay. 482, 

223 early departure of the Poona——from Bombay. 
43-32, ! 

Mileage run by Messrs. Garage, Caleutta, Ltd., in the conveyance 
of ——in Caleutta, 256-57 

Payment for the carriage of —— between India and England. 
933. ' . } 

org for the conveyance of —— between Bombay and England, — 
- १08. ; 

MAIL CONTRACTOR(S)— 
See ‘‘ Contractor(s).”’ 

MAIL SERVICH(S)— 

Nag es re contraets for motor ——in Madras and Caleutta, 9l- 

MALABAR— 
Question re transfer of the Superintendent of Post Offices —— Divi- 

sion. 426. 3 

MALARTA— ase 
Question re— 

-~—— tases and the supply of quinine. 4-42. 
Treatment of —— and area of cinchona plantations. 42-44. 

ALAYA— k é re 
Question re— is! “पाक a 

_ arragements on steamers carrying from —— to. India, 25 

. ]जतांक्ष labour in —. 577-78. 
Indians thrown out of work in——. 507. ~ anes 
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MANAGER(S)— 
Question re— 

Appointment of Indian as 
Rent of bungalows recovered from the 

Government of India Press, Aligarh. 407. 

MANAGING STAFF— 

See “* Staff(s). ”” 

MARDAN— 
Question re alleged reactionary bye-laws in———Cantonment. 788. 

MARE(S)— 
Question re branding of ——in the’ Jhelum Canal Colonies. 267-70. 

MARINE, ROYAL INDIAN— 

Question re reeruitment of Muslim Rajputs to the Air Serviee and 
the 28, 

MARRIAGES— 
Question re registered under the Special Marriage (Amend- 

ment) Act. 765. 

MARTIAL LAW— 
Question re— 

Proclamation of in Burma. 778-79. 
Release of certain prisoners sentenced for life under 

MARWAT— 
Question re lack of drinking water at ——, Bannu district. 406-07. } 

MASWOOD AHMAD, MR. M.— 
Election of to the Advisory Publicity Committee. 7408, 

Foreign Relations Bill— 

Motion to consider. 743. 

Motions to consider and to cirenlate. 937-38, 968. 

Motion to refer to Select Committee. 973.. । 

Motion to reduce Demand for Supplementary Grant for ‘‘ Miscel- 
laneous ’’ re inadequate representation of Mussalmans in the 
Federal Structure and Minority Committees and the Round 
Table Conference. 244-43: 

Question re— 

Appointment of a Muslim as Assistant Director General.of Posts 
and Telegraphs. 99. 

Appointment of Muslims as Income-tax Officers. 297-98. 

eo tee nominated for examination by the Postmaster, Delhi. 

Charges against Mr. J. C. O'Loughlin, Postmaster, Delhi. 984. 

of Military Dairy Farms. 668-69. 

and Assistant —, 

766. 

peste eomposition of postal staff in certain postal divisions. 

~ Delhi Public Works Department Examination for engineers. 983 
+ Dismissal of Muslims in the United Provinces postal circle, 85. 
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MASWOOD AHMAD, MR. M.—contd. 
Question re—contd. 

Examinations for appointment of subordinates in the Delhi Publie 
Works Department.—980-82. 

Executive Engineers appointed to the Delhi Public Works Depart- 
0. ment. 

Expenditure for electric charges for the Delhi Civil Lines Post 
Office. 984. . 

Indebtedness of the Postmaster, Delhi. 920. 

Motor mail mileage of the Delhi Post Office. 984. 

व and non-Brahmin appoints in the Central Postal Circle. 

993. 
Mussalman employees in the District Traffic Superintendent 

office, Dinapore. 920. 

Mussalman employees on the East Indian Railway. 92l. 

Mussalman station masters on the East Indian Railway. 92. 

renege. of Mussalmans in the Auditor General's Department. 

8. 
Protection for the sugar industry. 888-89. 

Representation of various communities in appointments of Exe- 

vom Engineers in the Delhi Public Works Department. 979- 

Temporary subordinates appointed to the Delhi, Public Works 
Department. 982-83. 

Resolution re Civil Court decrees and proceedings against agricul- 
turists. 203-04. 

MATCH COMPANY (IES)— 
Question re absorption of Indian —— by the Western India——. 

| i90-9. 

MATCH INDUSTRY— 
Question re protection for the ———. 7790-9. 

MATCH MANUFACTURERS’ ASSOCIATION— 

है... See‘ Association(s). ”’ 

MECHANIO(S)— 

Question re— 

Difference in pay of Indian, European and Anglo-Indian —— in 
the Lillooah workshops, East Indian Railway. 520. 

Europeans, Anglo-Indians and Indians appointed as——-in the 
Lillooah workshops, East Indian Railway. 520. 

MECHANICAL ENGINEERING - 
Question re degrees in——— and metallurgy. 692. 

MEDICAL. AID— 
Question re arrangements for———for Members of the Legislative 

Assembly. 06-07. an pun i 

Appointment of apprentice —— on the East Indian Railway. 8. : 
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MEDICAL CERTIFICATE (8) -- 
! तु Question re of employees of the Eastern Bengal Railway Press, 

Caleutta. 2268 

MEDICAL COLLEGE— 
Question re cost of Military students at the Caleutta——. 70l- 

02. 
; 

MEDICAL CONFERENCE— 
Question re— 

Resolution of the All-India —— re the Indian Medical Register. 4 
595, 890-92 

Resolution passed at the All-India——. 890. 
See also ‘‘ Conferenee(s)..”’ 

MEDICAL COUNCIZ— 

Question re— 

Creation of an All-India ——. 24. 
Composition of the proposed Indian———. 890. 

MEDICAL COUNCIL BILL— 

See ‘‘ Bill(s),.’”’ 

MEDICAL DEPARTMENT— 
Question ve the abolition of the ——on Railways. 57. 

MEDICAL FACILITIES— 
Question re— 

Lack of for Press employees in New Delhi. 402, 3408. 

——for Europeans, Indians and Africans in Tanganyika. 422+: 
23, 

MEDICAL FACILITIES, EDUCATIONAL AND— 
Question re lack of for Press employees in New Delhi. 403, 

MEDICAL. LEAVE— 
See “* Leave ”* 

MEDICAL STORE(S)— 4 
Se re drugs available in India purchased by Government ——. 

05 ~ के : 

MEDICAL REGISTER— 

Question re resolution of the All-India Medical Conference re the 
Indian ——. 5 99-94. | 

MEDICAL RESEARCH DEPARTMENT— 

Question re recruitment for the-—-. 94-92. 

MEDICAL SCHOOL(S)— 
Question re licentiates of ——in Indian States. 525, 89. 

MEDICAL SERVIOE— = = की : i 
Sce ‘‘ Indian Medical Service. ” i 
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MEDICAL PROFESSION— B 

Question .re civil work by the Indian Medical Service and Military 
Service for the Indian——. 528 

MEDICAL RESEARCH DEPARTMENT— 
Question re— 

Appointment of officers to the Indian ——. 526. 

Reservations of posts in the for officers of the Indian: Medical 
E Service. 89], 895-96. 

MEDICAL RESEARCH INSTITUTE— 

See ** Research Institute, ”’ 

MEETINGS— 

ie re attendance hy Government servants at political _—. 
57. ; 

MEKRAN COAST— 
Question re Muslim clerks and sub-postmasters employed on the —— 

and the Persian Gulf. 792. 

MEMORIAL (S)— 

Question re— 

Compensation to Sardar Ganga Singh and 
at Peshawar. 43-4, 608 

| _ from employees of the East Indian and Eastern Bengal 
(\ Presses Caleutta. 68, 

~——from employees of the East Indian Railway Press, Caleutta 
368-69. 

—---for introduction of a works committee at the Hast Indian 
Railway Press; Caleutta. 2I7L. 

——for introduction of a works committee at the Eastern Bengal 
Railway Press, Caleutta. .67. 

——to the children of Sardar Ganga Singh. 769. 

MERCANTILE COMMUNITY. 
Question re additional representation of —— and agricultural classes 

on the Round Table Conference. 007-08. 

MERCHANTS’ CHAMBERS— 

Motion to reduce Demand for Supplementary Grant for ‘* Miscel- 
laneous ?? re non-participation of the representatives of the 
Federation of Indian —— and Industries in the Federal Strue- 
ture Committee and the Round Table Conference, 3282-84. 

MERCHANT SHIPPING (AMENDMENT) BILL— 

See ‘* Indian —— ?? under “‘ Bill(s). ”’ 

MESSAGE(S)— 
५ ——-from His Excelleney the Viceroy and Governor General re dis-. 

allowance of motion for adjournment relating to the Exchange 
Ratio. 839. l 

for his children 
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“METAL PASSES— 
Question re— 

Change of rules for ——. 678-79. 
——-lost or misused. 677-78. 

METALLURGY— 
Question re degrees in Mechanical Engineering and——. 692. 

METER(S)— 

Question re— 

Tntroduction of water cards in‘ Simla and New Delhi. 975. 
-—— attached to clerks’ quarters at Phagli, Simla. 993. 

METEOROLOGICAL DEPARTMENT— 
Qnestion re— 

Abolition of leave reserve officers in the ——. 589, 590. 
Research papers published by officers and assistants of the —> 

62. 

METEOROLOGICAL OFFICE— 
Question re abolition or reduction of the Instrtment Section of the 

—, Poona. 589-90. 

MILEAGE— 

Question re motor mail —— of the Delhi Post Office. 984, 

MILITARY— 

778, 

MILITARY ACCOUNTANT GENERAL— 
Question re— 

Allowances paid to Accountants in the office of the ——, 93-33. 
Pay of Accountants in the office of the ——. 93. 

MILITARY ACCOUNTS DEPARTMENT— 

a Question re— a 

erat Appointment of Muslims to the ——. 809-0, 50-52, 

Reeruitment of Mussalmans to the ——. 84-85. 

MILITARY DAIRY FARM(S)— 

_ Question re appointment of Indians as Managers of ——. 668-69 

MILITARY DEPARTMENT. 
Question re transfer from the -——to the Posts and Telegraphs De- 

partment of certain post offices, 255. 

MILITARY PRISONERS— 

See “‘ Prinsoner(s). ”’ 

MILITARY SERVICE— 

Question. re. civil work by the Indian Medical -Serviece and —— for 
: the Indian Medical Profession, 528 



‘MILITARY STUDENTS— 
See ‘‘ Student(s).”’ 

‘MILITARY TELEGRAPHIST(S)— 
‘ See ‘‘ Telegraphist(s).”’ 

- MILLS— 
Question re condition of woolen ——in India. 30-3]. 

MINES (AMENDMENT) BILL— 
See ‘‘ Indian ——” under ‘ Bill(s). ” 

MINISTERIAL OFFICERS— 
Sez ‘* Officer(s). ’” 

MINISTERIAL STAFF— 
See ‘‘ Staff.’ 

MINORITY (IES) 
Question re position of in services under the control of the 

रे Central Government. 476. 

MINORITY COMMITTEE— 
. Motion to reduce Demand for Supplementary Grant for— 

“ Miscellaneous ?? re— 

Inadequate representation of Mussalmans in the Federal Strue- 
ture Committee and—— and the Round Table Conference. 
247-43 १ 

Representation of non-Brahmins and Bombay Karnatak at the 
} Round Table Conference and the —— 6-49. 

MINORITY COMMUNTY (IES)— 
Question re safeguarding of the interests of ——in appointments 

to Audit and Accounts Ofiices in the United Provinces. 806- 
07. 

MISCELLANEOUS— 
Demand for Supplementary Grant. 4228, ‘ 

Motion to reduce Demand for Supplementary Grant for— 

A ro— 
Inadequate representation of Bengal at the,Rouwnd Table Con- 

ference. 228-3 
Inadequate representation of landholders and zamindars at the 

Round Table Conference. 4287-4]. 
Inadequate representation of Mussalmans in the Federal Strue- 

ture and Minority Committees and the Round Table Confer- 
ence. 24-43. 

Non-participation of the representatives of the Federation of 
Indian Merchants’ Chambers and Industries in the Federal — 
Structure Committee and the Round Table Conference., 232- 

Non-representation of Jain community at the Federal Structure 
Committee or the Round Table Conference. 243 
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MISCELLANEOUS—contd, 
“se 7 re—contd. 

Non-representation of Orissa at the Round Table Conference, 
234-37. 

Representation of non-Brahmins and Bombay Karnatak at the 
Round Table Conferenee and Minorities Sub-Committees, 
245-49. 

MISRA, MR. 8. N.— 

Indian Press Bill~ 

Motions to refer to Select Committee and to circulate, 324: 
Indian Press (Emergency Powers) Bill— 

Consideration of clatse 4, 426-28,. 

Motion to reduce Demand for Supplementary Grant for— : 
“Expenditure in England Seeretary of State for India” 
ve— 
Non-representation of Nationalist Muslims in the Round ‘Table 

Conference. 493-94, 995-96, 

‘* Miscellaneous ’? re— 

Non-representation of Orissa at the Round Table Conference. 
3296. 

Question re— 

Absorption of attached and subordinate offices in Departments 
of the Seeretariat. ]5. 

Allotment of Government quarters in Simla, 883-84; 

Allowances of staffs of the Secrctaviat and Attached Offices in 
Delhi and Simla. 95, 96, 907. 

_ Appointment of Oriyas in the Government. of India. Seeretariat 
c and Attached Officers. 6, 

Appointments in the Secretariat and Attached Offices, 884-85. 

Creation of an appointment of Chief Store Keeper in the Central 
Publie Works Department, Delhi —998. 

Diserimination in pay between the Secretariat and attached and 
subordinate offices. 775, 

Employment of an ex-convict in the Postal Department. 99. 
Fratd in the Central Publi¢ Works Horticultural Division, New 

Delhi. 999. 

Headquarters of the Government of India Secretariat and Attach- 
ed Offices, 94. 

« Tonse rent allowance and Delhi camp allowance. 975. 
House rent and house rent allowances at Simla and Delhi. 96. 
Hours of work of the Presideney Postmaster, Madras; 94., 
Indebtedness of officials in the General Post Office, Madras. 94. 
Partial treatment of attached and subordinate offices. 98. 
Pay oe abet in the office of the Central Board of Revenue. 

i24-I5. 
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MISRA, 8. N.—contd. 
Question re—contd. 

Pay and allowances of staff of attached and subordinate offices of 
the Government of India. हा[4: 

_- Pay and allowances of staff of the Government of India Secre. 
tariat and Attached Offices. 400-0. 

Pay of elerks in the Secretariat and Attached Offices. 997-98. 
Principle of ‘‘ Divide and Rule.”’? 992-93. 

Provision of increased intermediate class accommodation for the 
move from Simla to Delhi. 94. 

Punishment of a clerk in the Madras General Post Office. 9I4. 

Purchase by postal officials of motor cars from motor mail con- 
tractors. ]05 

Rent free accommodation for staff of Attached Offices in New 
Delhi. भा 

Reports from certain Provincial Governments on. finance and popu- - 
lation of Oriya speaking tracts. 06. 

Simla house rent allowance of Seeretariat employees. 97. 
Travelling allowances and railway fares. i92. 

Resolution re High Courts. 638-29. 

MITRA, MR. Si: G.— 
Foreign Relations Bill— 

Motion to refer to Select Committee. 975. 

Indian Press Bill— 

Motions to refer to Select Committee and fo cireulate. 305, 326. 

Indian Press (Emergency Powers) Bill— 

Motions to consider and to circulate. 7282-88. 

Consideration of clause I. 460-6, I462. 

Consideration of clause 3. 348-50, 355, 397, 358, 369-70, 87l. 

Consideration. of clause 4. 4372, ॥874, 4]2, 4425-26, 3437. 

Consideration of clause 5. 438. 

Consideration of clause 6. 439. 

Consideration of clause 7. I440, I443-44. 

Consideration of clause 8.  447-48. 

Consideration of clanse 23. 449-50. 

‘Consideration. of clause 25. I454. 
Consideration of clause 30. 458- 
Motion to pass. 4484-86. 

Motion for adjournment re shooting of Detenus at the Hijli Deten- 
tion Camp. 744-48, 752, 754, 762. 

Question re— 

a ne of the post of Deputy Chief Engineer, Calcutta, Port 
‘rust. 

Abolition of the separation allowance of the Goverument of India 
Secretariat staff. 990 
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MITRA, MR. 8. C.—contd. 

Question re—contd. 
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Activities of British Indian Muslims in connection with 
Kashmir State. 40I. 

Admission to the Publie Service Commission Examination of प्रा 

qualified clerks. 483-34 

Alleged discrimination against Indian apprentiees in the Bengal 

Nagpur Railway. 48. , 

Alleged favouritism in the Army Department Seeretariat. 595 

Allowances paid to accountants in the office of the Military 

Accountant General. 98-88. 

Amendment of the Indian Factories Act. 7. 
Annual Examination for reeruitment to the ministerial establish- 

ment of the Government of India and Attached Offices. 782. 

Appointment of a Bengali Muslim to the Executive Council of the 
Governor General. 56. 

Appointment of a Development Commissioner for the North West 
Frontier Province. 404-05. 

Appointment of Agricultural Demonstrators in the North West 
Frontier Province. 403. ॥ 

Appointment of Indians as Postal Superintendents in the Burma 
Cirele. 4763 

Appointment of Jaint Seeretary, Department of Edueation, Health 
and Lands. . 928-29. 

Appointment of typists in Government of India Departments. 
988-89. 

the , 

Apprentices trained and appoirted by the East Indian Railway. 
527. । 

Articles in the Muslim Outlook about Kashmir. 989-90. 

Articles in the Statesmen about Kashmir. 990-9 

Artillery allotted for Internal Security. 266-67. 
अंक and other Muslims appointed in Government  services- 

v. 

Bonus for India ‘‘ A ? grade Railway apprentices. 59. 

British and Indian Political Agents and Deputy Commissioners im 
the North West Frontier Province. 402. 

Bungalows for the Managing Staff of the Government of Indi« ‘ 
Press, New Delhi. 406. 

Candidates from the North West Frontier Province sent to the 
Agricultural College Lyallpur. 408 

Carriage of mails between India amd England and India and | 
the Straits Settlements. 695- 

Carriage of mails to and from the Straits Settlements. . 933. 
Case of Babu Abinash Chandra Chakravarti a compositor invalided | 

from the Government of India Press, Caleutta. 67. 
Casualties in the Peshawar riots of 930. 404. 
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MITRA, MR. 8. C.—conid. 

Question re—contd. 

Combined offices in the Posts and Telegraphs Department. 296- 

EIT 

Committee on Frontier Defence. 403-04, 

Compensation to Sardar Ganga Singh and memorial for his 

children at Peshawar. 443-4, 

Conversion of departmental Telegraph Offices into Combined _ 

Offices. 97, 99, 263, 696-97. 

Conveyance allowance paid to Government of India staff at Delhi. 

29. 

Cost and effect of bombing operations on the Frontier. 406. 

Cost of the Bara Wafat-Khajuri Road and the Military operations 

entailed in its constructions. 405. 

i a of a post of Controller of Foreign Mails in Bombay. 

Creation of an Advisory Board for Inland Steam Navigation Com- 

panies. 576. 

€orespondence dealing with allegations against the Personal 

Assistant to the Army Seeretary. 923-24. 

Departmental Telegraph Offices, their income, work and staff. 

Dhobi ghats provided for press employees in New Delhi. 405. 

Difference in pay of Indian European and Anglo-Indian Mechanics 

in the Lillooah workshops, East Indian Railway. 520. 

Direct: communication between the Army authorities and the War 

Office. 265-66. 

Dismissal of an inkman in the Hastern Bengal Railway Press, 

Caleutta. 7468. 

ae of an officer on special duty in the Army Department. 

Duties of Financial Adviser, Posts and Telegraphs. — 259. 

Duties of Superintendents of Telegraph Traffic. 95-96. 

Duties of Telephone Supervisors. 298. 

Employment by the Railways of staff to receive and deliver letters 

to Railway officials. 256. 

Employment of a Telegraph Master-General at the Government 

Telegraph Office, Lucknow. 260. 

Employment of relatives of the Head Clerk in the Government 

of India Press, Simla. 60-62. : i 

Europeans, Anglo-Indians and Indians appointed as Mechanies 

in the Lillooah workshops, East Indian Railway. 520. fies 

Expulsion from Barrackpore Cantonment of Jagannath Prasad 

Singh. 4860-87. 

Gazetted officers in the North West Frontier Province. 402. 

Government printing work placed with. private presses. 66. ; 



= a, aa eee 35s ae, io कि fs 

१“ INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

MITRA, MR. 8. C.—contd. 

Question re—contd 

Grievances of Ihsan [lahi, a prisoner in the Lahore Central 
i52-53. 

House rent and allowances paid to Telegraph and Postal Staff. 
262-62. 

Income and expenditure of the Posts and Telegraphs Department 
from Air Mail. 94-95. 

Indianisation of superior services in the Engineering Department 
of the Caleutta Port Trust. 593-94, 595 

Inspectors of Post Offices in the Burma Cirele. 62. 

Investment of Provident Funds in single payment sterling insur- 
ance policies. 466-67. 

Lack of educational and Medical facilities for Press employees 
in New Delhi. 2403. 

Lack of educational facilities for the children of Press employees 
in New Delhi. 3408. 

Lack of medical facilities for Press employees in New Delhi. 
402-03. 

Leading articles in the Statesman on the political position. 40- 
02. 

Leaye granted to au overseer of the Government of India Press, 
Caleutta. 777 

Lowest selection grade examination for the Posts and Telegraphs 
Departments. 698. 

Medical certificates of employees of the Eastern Bengal Railway 
Press, Caleutta. 68. 

Memorial for the introduction of a works committee at the East 
Indian Railway Press, Caleutta. ॥॥7. 

Memorial for the introduction of g works committee at the Eastern 
Bengal Railway Press, Calcutta. 467 

Memorial from the employees of the Kast Indian Railway Press, 
Galeutta. .468-69 

Memorials from the employees. of the East Indian and Eastern 
Renga] Railway Presses, Calcutta. 68. 

Mileage run by Messrs. Garage Calentta Litd., in the conveyance 
of mails in Caleutta. 256-57. 

Move to Simla. 406 

Muslim representation in Government Departments in the North 
West Frontier Provinee. 298. 

Muslim representation in Pay and Accounts and Audit Offices in 
the North West Frontier Provinee 8-99 

ee and qualifications of certain Inspectors of Post Offices. 

Nation-building services of the North West Frontier Province. 

Nature, extent and scope of internal security schemes. 266. 
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Question re—conid. 

Non-grant of medical leave with pay to temporary piece-workers 

in the Government of India Press, Calentta, 65. 

Non-transfer of certain Town Inspectors of Post Offices in Rangoon. 

63. 

Number of Members of various communities employed in Telegraph 

Offices. 260-6. 

Participation of the Government of India in the World Dis- 

armament Conference. 264. 

Pay and allowances of Indian Civil Service Officers. 930-3. 

Pay, appointments and dismissals of supervising and operating 

staffs of the East Indian Railway Press. 69-70. 

Pay of Accountants in the office of the Military Accountant 

General. 93. 

Pay of European, Anglo-Indian and Indian Apprentices of the 

Kharagpur workshops. 97: 

Pay of postal clerks. 48-82. 

Pay of Postmasters-General and Deputy Directors General of the 

Post Offices. 258. 

Pay of Postmasters-General and the Senior Deputy Director 

General of the Post Office. 258-59. 

Pay of Telegraphists and Postal Clerks. 263-64. 

Pee for the carriage of mails between India and England. 

933. 

copia made to private presses for Government printing work. 

66. : 

Persons killed and wounded in the riot in the Bannu district, 

North West Frontier Provinee. . 53. ! 

Plan of quarters provided for Press employees in. New Delhi. 

406-07. 

Page and Telegraphs Offices maintained for political purposes. 

296. 
Posts retrenched in the Army Department. 7983-54. ; 

Preponderance of Anglo-Indians in the Departmental Telegrap 

service. 262-63. 

Press employees’ Association, Caleutta. 64-65. 

Printing of reports of commissions on labour, retrenchment, ete. 

66-67. 

Procedure for admission to the Postal Department. Co-operative 

Credit Society. 933-34. 

Promotion and. pay of the Personal Assistant to the Army 

Seeretary. 922-23. हि 

Promotion in the Postal Department. 698-99. 

Proportion of supervising staff to workers in the East Indian 

Railway Press, 70. w: 
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MITRA, MR. 8. C-—contd. 

Question re—contd. 

Provision of a hostel for Indian Apprentices at : 

529. 

Putehase of the Assam Bengal Railway. 573-74. 

Purchase of the Bengal and North Western Railway. | 575-76. 

Qualifieations of Anglo-Indian apprentiees on the Bengal Nagpur 
= Railway. 58. 

Qualifications of Inspectors of Post, Offices. 6. 

Qualifications required of Indiam and Non-Indian Railw 
Apprentices. 520. 

Quarters allotted to Press employees in. New Delhi. 408-04. 

Quarters provided for Press employees in Delhi. 405-06. 

Raeial diserimination im appointment of apprentices in the 
FS Lillooah workshops. 520-2. 

Racial discrimination in pay in the Engineering Department of the 
Caleutta Port Trust. 594-95 

Recommendations of the Workshops Inquiry Committee. 59. 

Reernitment to the clerieal establishment of the Government of 
India Secretariat and Attached Offiees. 407-08. 

Reduction in nimber of apprentices in the Kharagpur’ Railway 
Workshops. 58 

Reduetion of Indian Engineers by the Caleutta Port Trust. 
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Rent for bungalows reeovered from the Manager and Assistant 
Manager, Government of India Press, Aligarh. 407. 

Report of the Posts and Telegraphs Accounts Enquiry Committee 
697. 

Report of the Royal Commission on Labour.  ॥772. 

Representation from the East Indian Railway Press Employees 
Association. /7 

Representation of Muslims in Government services. 55-6. 

Retrenchment in Accounts and Audit Offices in Bengal. 465-66.] 
Retrenchments in Army Department. 592-93. 
Safeguarding of Muslim interests in Accounts and Audit Offices 

in the North West Frontier Province. 383. i 

Savings Bank, Cash Certificate and Government Security work 
in Post Offices q 

Seales of pay of apprentices at the Kharagpur workshops. 53. 

sl Ai by the Head Clerk, Government of India Press, Simla. 
4 

Shortage of Supervisory Posts in Post Offices and the Railway 
ail Service. 262 i 

_ Strength of supervising and operating staffs in the East Indian 
5 Railway Press at Caleutta and at Howrah. 69. 
= Syllabus of examination for Inspectors of Post Offices. 6-62 
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MITRA, MR. 8. C.—eoncld. 
Question re—concld. 

Teachers appointed to Technical Schools by the Benga’ 

Railway. 329 ; 

Tennis Court for Government of India clerks at Phagli. 928. 

Training of Indians in the manufacture of electric bulbs. 434, 

Transfer from the Military Department to the Posts and Tele- 

graphs Department of ecrtain Post Offices. 255. 

Transfer to another village of the Chotkhand Sub-Post Office. 

697 
Use of troops from the Indian Army outside India. 265. a 

Unsatisfactory accommodation for the staff of the Railway M 

Service at Howrah Station. 576-77. ; 

Withdrawal of Provident Fund benefit for apprentices on ‘the 

Bengal Nagpur Railway. 59. = Pe 

Question (Supplementary) re passports for persons leaving In 

§33-5. J 

Resolution re— 

Expenditure on roads. 497. 

Purchasé of the Bengal and North Western and Rohilkund and 

Kumaon Railways. 506-07. 

 MITTRA, BABU KAMAKHYA CHARAN— 

Question reappointment of as Foreman Printer of the Gov- 

ernment of India Press, Aligarh. 82. 

MODY, MR. H. P.— 

Heavy Chemical Industry (Protection) Bill— 

Motion fo consider. 723-24. 

Motion to insert a new clause as clause 4. 732-33. 

Indian Income-tax (Second Amendment) Bill— 

Motion to refer to Select Committee. 26-34 

Indian Press Bill— 
Motions to refer to Select Committee and to circulate. 545-47. 

Question (Supplementary) re transfer of control of the Civil 

Administration of Aden from the Government of Bombay to 
the Government of India. 690-92. 

Resolution re Exchange, Gold Reserves and the Supplementary 
Finance Bill. 065-72- 083. 

Statement by the Honourable Sir George Schuster on the fin cial 

a _ position. 74, 033, 036. a 

MODY SYSTEM— 4 

Question re adoption of the —— of Railway ticket checking. 8. 

-MOGHALPURA— *) 

Question re officiating promotion of Mr. 8. R. Woodmore at the —— 
Railway workshops. 489. छः “igo. Bastyorct ? 

} Nagpur 

+ 
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MOMBASA— 
Question re residential segregation in ——. 6-7. 

MONEY LENDING— 
Resolution re control of 

MONEY ORDERS— 

and rates of interest. 652-63, 

Question re rates for sterling post office ——. 24-25. 

MONKEYS— 

Question re— 

Export of —— from India. 702-04, 780-8I. 

Exportation of —— and birds to America. 505. 

MONTGOMERY, MR. H— 
Code of Criminal Procedure (Amendment) Bill—(Amendment of 

Section 44)— 

Motion to refer to Select Committee. 462, 464-65. 

MONUMENTS PRESERVATION (AMENDMENT) BILL— 
See ‘* Ancient - ” under ‘‘ Bill(s) ?, 

MOORE, MR. ARTHUR— 
Appointment of —— to the Committee on Petitions. 60. 
Election of to the Advisory Publicity Committee. 408. 
Expressions of regret by —— on the deaths of — 

Mr. Alexander, Mr. Shahani and U Tok Kyi. 57-58. 
Mr. K. C. Roy. 73. 

Foreign Relations Bill— 7 
Motions to consider and to cireulnte, 964. 

Indian Finance (Supplementary and Extending) Bill— 
Motion for Ieave to introduce. 267-68. 

Indian Press Bill— 
Motions to refer to Select Committee and to circulate. . 36-22, 

329, 38, 332. 
Indian Press (Emergency Powers) Bill— 

Motion to pass. 475-76, 7478, I485. 
Motion for adjournment +e shooting of detenus at the Hijli Deten- 

tion Camp. 747, 754-55. 
Nomination of -—— to the Panel of Chairmen. 60. 

Point of order raised by whether an Honourable Member is in order in saying that another Member has taken a “ mean ad- 9 vantage’, 3472, i 
Point of order whether a referenve to the Indian Finance (Supple- mentary and Extending) Bill is in order in @ Resolution on the Fina: neial statement made by the Honourable. the Finance Member. 057. : F 
Question (Suppl tary) re— 
Articles in the Statesman about Kashmir. %990-9. 
Export of gold from India. 468, 
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Resolution re— 

Agricultural distress. 254. 

Exchange, Gold Reserves and the Supplementary Finanee Bill. 
080-83, 085. 

High Courts. 627. 

Powers of the Governor General under the new Constitution. 
650-52 

tatement by the Honourable Sir George Schuster on the financial 
position. 74, 083, 034. 

MORAL AND MATERIAL PROGRESS REPORT— 

Question re preparation of the ——— of India. 386-87, 

MORATORIUM— 
Question re— 

Benefit seeured by India under the Hoover ——. 65, 

Effeet of the debts ——— and causes of present depression. 903. 

MORGAN, MR, G.— 
Election of —— as Member to the Standing Committee for the De- 

partment of Industries and Labour, 68. 
Question re— 

Alternative procedure to questions. 95-96. 
Cost of Royal Commissions and Commissions, 504, 

Possibility of reductions of pay and pensions of Government 
servants.—502-03 

Question (Supplementary) re— 

Deferred rebates system of British Shipping Companies. 579. 

Reduction of freight on wheat from the Punjab to Caleutta. 287. 

Resolution re control of money lending and rates of interest. 66l.” 

| MOTION FOR ADJOURNMENT— 

See ‘* Adjournment ’’. 

‘MOTOR CAR(S)— < 
Question re— 

oe hawlage of —— of Members of the Central Legislature. 

from motor mail contractors. i —— by postal officials of 

Travelling allowance and haulage of —— of Members of the 
Central Legislature. 

MOTOR MAT 

Question ré —— mileage of the Delhi Post Office. 984, 

MOTOR MAIL CONTRACTOR (S)— 
See ‘‘ Contractor(s) ”’. 
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MOTOR MAIL SERVICES— t 

e ४ Mail Service(s) ’’. 

MOTOR VEHICLES— 

Question re regulation of —— in Ajmer-Merwara. 392-93. 

MOVE— 
Question re— 

— to and from Simla. 3897, 

— to Simla. 406. 

Provision of increased intermediate elass accommodation for the 
—— from Simla to Delhi. 94. 

5 MUALLIMS ’’— 
Question re proposed licensing of ——. 06. 

MUAZZAM SAHIB BAHADUR, MR. MUHAMMAD— 
Foreign Relations Bill— 

Motions to consider and to cireulate. 970-7, 

Motion to refer to Seleet Committee. 973. 
Indian Press (Emergency Powers) Bill— 

Motions to consider and to circulate. 300-0I. 

Motion for adjournment re shooting of detenus at the Hijli Deten- 
tion Camp. 758-59. 

Question re— 

Allegations against an Executive Engineer of the Public Works 
Department, Delhi. 33 

Alleged sale of coal from the Power House in New Delhi. 84. 

Appointment of Babu Kamakhya Charan Mittra as Foreman 
Printer of the Government of India Press, Aligarh. 82. 

Appointments in the office of the Indian Research Fund Associa- | 
tion. 98-9. 

Clerical establishments of Government of India Departments. 

Confirmation of temporary employees in the Railway Board. 
3793. | 

_ Grant to the Indian Research Fund Association. 797-98, 

Grievances of Salt Department Officers. 89 

Maintenance. of electric installation and road lighting in Old 
Delhi. 234. 

Muslim candidates for Government, service. 89-22, | 
Partnership in an electrical firm of the Executive Engineer, VII | 

Project Division, New Delhi. 34. | 

Permanent appointment of temporary qualified clerks. 824. 

Power House Superintendents in New Delhi. 34. 

Private press owned. by the Foreman Printer of the Government 
f India Aligarh. 820. j 

Promotion of Muslims in Government service. 823-24. == |
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i AZZAM SAHIB BAHADUR, MR. MUHAMMAD—contd. - 

_ Quéstion re—contd. 

Quantity of electrical goods booked and used for the general 

post office, Kashmere, Gate, Delhi. 234. 

Recruitment of Muslims to Government Departments. 822-23, 

Representation of communities in. the office of the Executive 

Engineer, VII Division, New Delhi, 84. 

Retrenchment of grant and. staff of the Indian Research Fund, 

Ass6ciation. 98. 
Retrenchment of Muslim employees of the Government of India 

Press, Aligarh, 62]. 

Sélection of officers for the Salt Department on its separation 
from the Excise Department. 88. 

४३६१ of the Indian Research Fund Association. 98. 

Transfer of Dr. Deish, Assistant Surgeon, Combined Hospital, 
New Delhi, 333. 

MUHAMMADAN(S)— F 

Question re— 

Appointment of a—— in the Establishment section of the Home 
Department. 479-80. 

Confirmation of temporary —— employees in the Government. of 

India and Attached Offices. 479. 

Casualties among Hindus and —— in the recent disorders in Dera 

Tsmail Khan. 596. 
Employment of clerks in the Engineering Branch of the 

Posts and Telegraphs Department. 290. 

Hindu and —— reserve clerks in the Caleutta General Post 

Office. 988. 
Hindu and —— teachers appointed and dismissed on the recom- 

mendation of the District Inspector of Schools, Delhi. 602. 

बट of Hindu and teachers employed in schools in Delhi. 

Represenation of Shia at the Round ‘Table Conference. 523. 

See also ‘‘ Muslim(s) ?? and ‘‘ Mussalman(s).”’. 

MUHAMMADAN EDUCATIONAL INSTITUTIONS— 

Question re recognition of —— and appointment of Muhammadan 

a! teachers in Delhi. 602-03. : 

UJUMDAR, SARDAR, G. N.— 

Question te— 
ine. of a new Government, Provident Fund Scheme. 

Report of the Indian Sandhurst Committee. 693. 
oe of the Pensions Rules of inferior Government. servants. 

--Guporsession in the Bombay Currency Offtee. 693-94. 
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BELS INDEX To WHGISLATIVE ASSEMBLY DEBATES, 

MULLINGAR ESTATE— 
Question re infections diseases in the ——— at Mussoorie. 580-8, 

MULTAN— 
Question #e— 

Allegations made against Mr. Smith, Divisional Bleetrician, 
North Western Railway, ——. 768. 

Allegations of corruption against Mr. Smith, Divisional Electr 
cian, North Western Railway, ——~ 62-3. 

MUNICIPALITY (IES)— 
Question re— 

Representation of Hindus, Muslims and Sikhs on the Peshawar 
59-64, 

Representation of Sikhs and Hindus on the Peshawar —— Cont 
mittee, 587-88. 

MURDERS— 
Question re ~— of Government servants during the last five years 

285. 

MURTUZA SAHEB BAHADUR, MAULVI SAYYAD— 

Foreign Relations Bill— 

Motions to consider and to circulate. 967-68. 

Motion to refer to Select Committee, 973. 
Question re— । 

Abolition of the post of Assistant Superintendent of Hducation 
Ajmer-Merwara. . 47835-86 

Allegations of communal bias against a Hindu clerk in the office 
of the Public Service Commission. 005. 

Admission of Railway Mail Service clerks to the Accountants | 
examination. 399 

Admission of Railway Mail Service clerks to the seleetion gradé 
examination, 400. 

Appointment of a Muslim as Assistant Commissioner of Income 
tax in the Punjab. 008, 004. 

Appointment of clerks in the office of the Development Commis 
sioner of the North West Frontier Province. /49-50. 

oo of Muslims as Superintendents in certain offices. 
9 

Appointment of Muslims to the Ineome-tax Department in the 
Punjab. i004 

oo of Muslims to the Military Accounts Department. 
वा 

Audit Schemes. 49. 
Creation of an additional selection grade in each Railway 

Mail Service Division. 400. ae 
Inspection of schools in Ajmer-Merwara. 736-49, 

Paueity of Muslim clerks in offices of the Central Government 
999-4000. 



INDEX TO LEGISLATIVE ASSEMBLY DEBATES, क्र 

TUZA SAHEB BAHADUR, MAULVI SAYYAD—contd. | 

- Question re—contd. 

Paucity of Muslims in the Army Department. 000. / 

Recruitment of Muslims to Army and Royal Air Force Head- 
quarters Offices. 000-0. 

Recruitment of Muslims to Government of India Offices. 00-03. 

Reeruitment in the office of the Roya? Air Forée on the eve of 

moving to Delhi. 29. 

Review of communal inequalities in the North West Frontier 

Provinee. 50. 

Supersession or certain clerks in the Income-tax Commissioner’s 

Office, Punjab. 004. 

Working hours in the Secretariat. 35. 

HUSEUM— 

Question re appointment of Superintendent, Archeological section 

-« Indian 4005 

MUSLIM (8)-- 
Motion to reduce Demand for Supplementary Grant. for —— 

‘“Bxpenditure in England—Seeretary of State for India ”’ 

re non-representation of Nationalist —— in the Round Table 

Conference. 493-96. ae 

Question re— हु 

Activities of British Indian Muslims in ¢onnection with the 

Kashmir State. 40I. 

i 

Alleged persecution of —— in the Tanganyika. 422. 

Appointment of a Bengali —— to the Executive Council of the 

Governor General. 56. 

Appointment of a —— as Assistant Commissioner of Income-tax 

in the Punjab. 003, 004, 

Appointment of a —— as Assistant Director General of Posts and 

Telegraphs. 929. 

Appointment of —— as Accountants and Auditors in Audit and 

Accounts Department. 289. 

Appointment of as Accountants in the State Railway 

Accounts Department. 289. 

Appointment of as Income-tax Officers. 297-98. 

Appointment of —— as Superintendents in certain offices. 979. 

Appointment of —— in the Accounts branches of certain post 
offices. 382. 

‘Appointment’ of ——- in the Accounts Offices. $-2. 
Appointment of —— in the Currency Office, Lahore. 497. 

Appointment of in the Delhi General Post Office. 80. 
Appointment of —— in the Indian Army Ordnance Corps. 

05-06. 
३,206, AD 



Appointment of --- im the Peshawar General Post 
38-82. 

Appointment of —— in the Railway Accounts offices. क् 

Appointment of —— in the Railway services. 987. 
Appointment of —*= in the Simla General Post Office. ॥आ. 

378-79. 
Appointment of on the Station Staff at Roorkee. 00. 
Appointment of —— teachers in Delhi. ॥708. 

Appointment of —— to the Government Departments in the 
North West Frontier Province. 006. 

Appomtment of ——- to the Income-tax Department in the 
Punjab. 7004 

Appointment of —— to the Military Accounts Department. 
$09-20. 50-52. 

Appointment of to the office of the Deputy Accountant 
General. Posts and Telegraphs. Delhi. 383. 

Bengal and other —— ‘appointed in’ Gov services. 57. 
Concession granted to —— during the Ramzan. 796. 
Discharge of —— from the North Western Railway Accounts 

offee. 380-87 

oad of —— workmen from the North Western Railway. 

Dismissal of —— in the United Provinces Postal Cirele.. 85. 

Employment of frontier —— in Account and Audit Offices at 
Peshawar. 58-82. 

Employment of in the lower Sind and Persian Gulf Postal 
Division. 793. rs 

Employment of —— in the Postal Department. 800. 

Employment of —— in the Survey of India. 432-33. 
Fixation by statute of percentage of ——- representation in Gov-— 

ernment services. 7. 

-— candidates for Government service. 824-29 
——— Pease 37720: हु: कद ed Bare 208 employed on the Mekran Coast 

= erat in the Railway Mail Service, Sind and Baluchistan 

ee “in ‘certain Government of India ra 
— hae 
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Question re—contd. _ at Dee 

_ (| representation in Pay and Accounts and Audit offices in the 
North West Frontier Province. 29899, 408-09, -। 

* —— population of Bengal and the Punjab. 5-6. नर 

— Rajput population of each province. © 926-27. 
Non-appointment of to’ the Railway Mail Service in the Sind 

and Baluchistan Circle. 793. Pe 

Number of elerks and head clerks in certain Postal Divi- 
sions. 798: 

Number of —— clerks, ete. in certain Postal Cireles. 800. 

Number of employed ‘in the lower Sind and Persian Gulf 
Postal Division. 792. 

Number of Sahiti Hindus and 
_ and Persian Gulf Postal Division. 
Number of Hindu and —— schools in Delhi. एप 

employed in the lower Sind 
793. 

६ Paucity of clerks im offices of the Central Government. 
4 ‘999-000. 

है Paueity of ——- im Army Department. 7000. 

Pauecity of —— in Government services in the North West 
Frontier Provinee. उड87. 

Promotion of in Government service. 823-24. < 
; Reeruitment and promotion of —— in_ the Secretariat and 

Attached offiees. 29-3]. fs 
7 Recruitment of —— in the Bengal and Assam.Postal Circle. 

fe Recruitment of ——— in the Sind and Baluchistan Postal Circle. 
ef) Toe 
_- Reernitment of to Army and Royal Air Foree Headquarters दि 

है Recruitment of ---- to Government Departments. 822-23 हु 
i Recruitment of —— to Government of India offices. 00.02, Te 

- ‘Replacemént of Hindus by —— in certain appointm 
_ Railway Mail Service, Delhi. 382-83. huts tain | ee 

Representation of Hindus, ae and Sikhs on the Pesh 
Municipality. 59-64 apa 

Papeete of ——- in the electrical braneh of 2 
oe 78-79. the Nost 

Rep of —— in the Government 
North ‘West Frontier Provinee. 298, 408. eee 

» Representation of ——- in the Government services. 5626. 
Representation of —— in the Postal "799-800. in and Railway ee Service. 

Representation of ~—— on the North Western Railway. 385.86. 



448 INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

MUSLIM (S)—coneld. 

Question re—contd. 

Retrenchment of 
Press, Aligarh. 82. 

Safeguarding of —— interests in Accounts and Audit Offices in 

the North West Frontier Province. 383. 

Safeguarding of interests on the amalgamation of Audit and 
Accounts offices in the North West Frontier Province. 006 
007 

Safeguarding the interests of Frontier in Pay and Accounts 
and Audit offices in the North West Frontier Province. 409. 

Safeguarding the interests. of —— in clerical staff of Government 

employees of the Government of India 

La of India offices. 209. 
Safeguarding the interests of in reductions of. clerks in 

Frontier Civil Accounts and Audit offices. 408. 

Safeguarding the interest, of in retrenchment in the Indian 
Army Ordnance Corps. 06. 

Statement laid on the table by Mr. A. A. L. Parsons re reeruitment 
of on the North Western Railway. 60-6. 

See also ‘‘ Muhammadan(s) ’’ and ‘‘ Mussalman(s) ’’. 

MUSLIM OUTLOOK— 

Question re articles in the +—+ about’ Kashmir. 989-90. 

MUSLIM RAJPUTS— 
Question re— 

—— in British Indian Army. 427 

—a to the Army of —— from the United Provinces. 

Recruitment of 
Marine. 428. 

MUSLIM UNIVERSITY (AMENDMENT) BILL— 

to the Air Service and the Royal Indian 

e ‘ Aligarh ——’’ under ‘‘ Bill(s).”’. 

MUSSALMAN(S)— 
Motion to reduce Demand for. Supplementary Grant fo. Mis 

cellaneous ?? re inadequate representation of —— in the Federal 
Structure and Minority Committees and the Round Table 
Conference. 24-43. 

Question re— 

—— employees in the District Traffic Superintendent’s office, 
#Dinapore. 920. 

. == employees on the East Indian Railway. 92, 

—— station masters on the Hast Indian Railway. 9श. 

Pancity of —— in the Anditor General’s Department. 98. । 

Recruitment of —— to the Military Accounts Department. 84-85. 
: Regiments admitting —— from the United Provinces. 83. 
, _. See also “‘ Muhammadan(s) ’’ and ‘‘ Muslim(s) ”’, 



Question re— 

Curtailment of holidays in the office of the Survey of India, ——. 

roi oad diseases in the Mullingar Estate at ——. 580-8. 

: moval of the Survey of India Office from ——. 580. 
uberculosis cases at ‘‘ Ivan Ho’? in ——. 58l. 

N 

NAGPUR— 

Question re trains from Amraoti to ——. 927-28. 

NAIDU, RAO BAHADUR G. NARASIMHA— 

Question re lengthy retention of the post of Superintendent of Post 

Offices, Madras Cirele, by ——. 54-55. 

NASIK— 

Question re removal of telegra 
telegraph office.” 886. 

NATION-BUILDING, SERVICES— 

of the North West Frontier Province. 49. 

ph wires from the Deolali*to the: —- 

Question re 

NATIONAL HEALTH INSURANCE— 

See ‘‘ Insurance ’’. 

NATIONALIST MUSLIMS— 

See “ Muslim(s) ’’. 

NAVAL ARMAMENT (AMENDMENT) BILL— 

See ‘“‘ Indian ——’’ under “ Bill(s) ’’. 

NAVIGATION COMPANY, BHARAT STEAM— 

Question re Government help for the ——. 420522: 

NAZIM, NAWAB— 

Question re gifts, Wakfs, ete., granted by the last 

and Bihar and Orissa. 579. 

NEHRU, PANDIT JAWAHARLAL— 

Question re complaint by —— against tampering with his letters 

in the Post Office. 67. 
है 

NEOGY, MR. ८. C.— 

Question re— 

Abolition of the post of Public Health Commissioner’ with the 

Government of India. 567-68. 

Appointment of Mr. Bovensehen to the Army Retrenchment Sub- 

Committee. 396. 

of Bengal 



NEOGY, MR. K. C.—contd. 

Question re—conid. 

NEPAL— 

Question re smuggling of opium from 
5-I6. 

‘NEW DELHI— 

Question re— 

“Lack of medical facilities for Press employées in 

: Rent free accommodation for staff of attached offices in 

INDEX TO LEGISLATIVE ASSEMBLY DEBATES, 

Attendance of the Public Health Commissioner with the Govern- 
ment of India at Conferences outside India. 568. 

Conference on the Indian question in South Africa. 395. 

Constitution of the Governing Body of the Indian Research Fund — 
Association. 568-69. 

Frequent change of Director of the Haffkine Institute, Bombay. 
669-70. 

Move to and from Simla. 397. 

National Health Insurance scheme for India. 567. 

Utilisation of the thermal springs in India. 567. 

into Bihar and Orissa. 

Alleged sale of coal from the power house. 34, 
Allotment of quarters in ——. 924-25 

Appointment of a Land and Development Officer in the Public 
Works Department, ——. 404-05 

Bungalows for the Managing staff of the Government of India 
Press, . 2406. 

Charge A excess water at Government quarters in Simla and 
—. 926. 

Dhobi ghats provided for Press employees in ———. - 405. 

bier in the Central Publie Works. Horticultural Division, ——. 

Introduction of water meter cards in Simla and 975. 

Lack of educational and medical facilities for Press employees in 

Lack of educational facilities for the children of Press employees 
in ——. 403 

402-03 

Partnership in an electrical firm of the Executive Engineer, VII 
Project Division. 34. 

Plan of quarters provided for Press employees in ——. 406-07. 

Power House Superintendents in ——. I384. 

Quarters allotted to Press employees in 403-04. 

Quarters provided for Press employees in ——-. 405-06 ae 

शा 

हा of communities in the office of the Executive En- 
gineer, VII Division, ——. 34-85 



INDEX TO LEGISLATIVE ASSEMBLY DEBATES. , iL 

\ NEW DELHI—contd. 

Question re—contd 

Storage of fodder for eattle on the roofs of the lavatories of Indian 
clerks’ quarters in ——. 975-76 

Transfer fee Deish, Assistant’ Surgeon, Combined Hospital, 

NEWSP APER(S)— 

Question re— 
Banning of certain —— from Kathiawar State. l]. 

Comment in a —— on a pending ease by an Honorary Magistrate. 

86-87, 
New rule for payment of two annas on value payable parcels and 

registered ——. 438. 

---- utilised by the East Indian Railway for the publication of 
notices and advertisements. 572. 

NON-BRAHMIN(S)— 

Question re Muslim and —— appointments in the Central Postal 

Cirele. 993. 

NON-INDIAN(S)— 
See ‘‘ Indian(s) ”’ 

| NORTH WESTERN RATLWAY— 
See ‘‘ Railway(s) 7? 

NORTH-WEST FRONTIER PROVINCE— 

Question re— 
Action taken against volunteers of the Afghan Youth League or 

the Khudai Khidmatgars in the ~—. िने 

Appointment of a Development Commissioner for the ——. 404 

05. 
‘Appointment of Agricultural Demonstrators in the ——. 403. 

Appointment of clerks in the office of the Development: Commis- 
sioner of the ——. 7749-80. 

Appointment of Muslims to Government Departments in the 
006. 

British and Indian Political Agents and Deputy Commissioners 
in the —— 

Candidates from the —— sent to the Agriculture College, Lyall- 
pur. 403. 

Constitution of elected Cantonment Boards in the ——. 46-7. 

Frontier Regulations in force in the 
of cases by jirgas. 98-99. 

Gazetted officers in the ——. 402. 
Inquiries in Bardoli and the ——. 977 

= representation in Government Departments in the ——. 

and Sind and deeision 
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| NORTH-WEST FRONTIER PROVINCE—contd. 

Question re—contd. 

Muslim representation in Pay and Accounts and Audit Offices ix 

the ——. 298-99, 408-09, 006. 

; Nation-building services of the ——. ४2: 

Paucity of Muslims in Government services in the ——. 388. 

Persons killed and wounded in the riot in the Bannu district, 
—. 53. 

Preponderance of Hindus in appointments in the ——, Sind and 

Baluchistan. 388I. 
Prohibition of a drama in the ——. 9-0. 
Refusal of permission to Maulanas Muhammad Ishaq and 
Muhammad Irfan to enter the ॥9. 

Representation of Muslims in Government Departments im the 

408. 

Retrenchment in the —— Accounts Offices. 007. 
Review of communal inequalities in the 450. 

Riots in the 609 

Safeguarding of Muslim interests in Accounts and Audit Offices 
in the ——. 3. 

Safeguarding of Muslim interests on the anialgamation of Audit 

and Accounts Offices in the 006, 007 

Safeguarding the interests of Frontier Muslims in Pay and | 
Accounts and Audit Offices in the ——. ह 

Statement laid on the Table by Mr. E. B. Howell, re riots in the] 

NOTARIES PUBLIC— 
Question re functions of —— in the mofussil. . 429-8. | 

NOTICE(S)— 

Question re newspapers utilised by the East Indian Railway for the 
publication of —— and advertisements. 572. 

; NOWSHERA— 

Question re— 

Issue of a distress warrant against Bishembhar Dass in 
i cantonment. 803. 

१ Resumption of certain bungalows in ——— cantonment. 605-06. 

ज 0 

OATH OF OFFICE— 
E: Azizuddin Ahmad Bilgrami, Qazi. ॥. 

मु Brooke-Elliott, Mr. 0. 7. 

i Chinoy, Mr. Rahimtoola, M. 5. 

~ DeSouza, Dr. F. X. 73; 
{ Dyer, Mr. J. F. . 
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OATH OF OFFICE-—conid. 

Griffiths, Mr. G.I. I. 

Knight, Mr. H. के, 4. 

Lalchand, Honorary Captain Rao Bahadur Chaudhuri. 255. 

Lalehand Navalrai, Mr. ॥. 

Ball, Mr. 8. 3. 

Leach, Mr. F. 8. 4. 

Patil, Rao Bahadur B. L. 655. 

Rama Rao, Rai Bahadur U. I. 

Ramchandra, Mr. 273. 
है 

Row, Mr, K. Sanjiva. ॥. 

Roy, Mr. 8. N. . 
Tait, Mr. John. 4. 
Todd, Mr. A. H. A. I. 

OBSERVATORY— 

Question re fuel allowance for. the Kodaikanal’ ——. Post Office. 

708. 

OFFICE BEARERS— maker 

Question re transfer to remote stations of -—— of the Calicut Branch 

Postal Union. 426. 

OFFICER(S)— 

Question re— 

Abolition of leave reserve —— in the Meteorological Department. 

589, 590. 

Alleged favouritism of Anglo-Indian —— and subordinates on 

the North Western Railway. 677. 

Appointment of a superannuated as Seeretary of the Ra} 

putana Board of Secondary Education. 88. 

Appointment of Indian Medical Service ——— by nomination. 

528. 
Appointment of Indian —— as adjutants. 522-23. 

Appointment of Magistrates and Judicial in Ajmer-Merwara 

from a major province. 5-2. 

os ag lat of —— to the Indian Medical Research Department. 

526. 

Appointment of Sikh gazetted —— to the North Western Rail- 

way. 585. 

Casual leave for ——— and clerks of the North Western Railway- 

63-64. i 

Difference in pay of Local Traffic Service. 680-8i. 

Gazetted in the North-West Frontier Province. 402. 

Indian in the Wireless Branch. 55. 
Non-transfer of Judicial ———- from Ajmer-Merwara. 50. 

—— and clerks’ grades on the North Western Railway. 49. 
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OFFICER(S)—contd. 

Question 2 

—— of the Indian Broadcasting Company maintained by Govern- 
ment. 706 

Pay and allowances of Indian Civil Service 930-3, 
Pay of —— and staff of the Posts and Telegraphs Department. 

709-0. 
Promotion of ministerial —— in Ajmer-Merwara to be Magistrates 

and Judicial 50-. 
Railway —— discharged and re-appointed. 773. 
Reduction in number of elass I 

Reduction of salaries of superior 

Research papers published by 
logical Department. 6]. 

Reservation of specific posts in the Indian Medieal Serviee for 

of the Survey of India. 927. 

6l, 

and assistants of the Meteoro- 

European ——. 527. 

676. 
Terms of retirement of temporary ——- of the Indian Medical 

Service. 528-29. 

OFFICER ON SPECIAL DUTY— 
Question re duties of an —— in the Army Department. 924. 

OFFICER SUPERVISOR(S)— 

Salaries of local traffic service 

४ 

| See “‘ Supervisor(s) ”’. 

OFFICIAL (S)— ४ 
Question re— 

Indebtedness: of —— in the General Post Office, Madras)’ 924. | 
Rents charged at Longwood Hotel for Government —— and Mem- bers of the Central Legislature. 64. ॥॒ Retrenchment of high ——. 88; 

O*LOUGHHIN, Mr. J. C.— 
Question re charges against 

OPIUM— 
Question re smuggling of —— from Nepal into Bihar and Orissa 

ORDINANCE(S)— 
Question re— 

Powers of the Privy Council in respect of 
the Governor General in Couneil. 05-06, 

Sedition in Fiji. 424, 

, Postmaster, Delhi. 984. 

promulgated by 

ORDNANCE CORPS— . 
Question re— 

Appointment of Muslims in the Indian Army ——. 05-06. 
Safeguarding the interests of Muslims in retrenchment in che 

Indian Army ——. 06. f 
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ORISSA— 
Motion to reduce Demand for Supplementary Grant for ‘‘ Miscel- 

laneous ’’ re non-representation of —— at the Round Table Con- 
ference... 4284-87. 

Question re delegates to the Round Table Conference from Bihar 
and ; 26-27. 

ORTY A(S)— 
Question re appointment of —— in the Government of India See- 

retariat and Attached Offices. I6. 

ORIYA SPEAKING TRACTS— 

Question re reports from certain Provincial Governments on finance 
and population of 

JUDH AND ROHILKHAND RAILWAY— 

See ‘‘ Railway(s) ’’. 

OVERSEAS PAY— 

Question re expenditure on 
if and passages. 08 

OVERSEER (S)— 

Question re leave granted to an —— at the Government of India 
Press, Caleutta. ॥7. 

, exchange compensation allowance 

हे 

PACKERS— 
+ Question re postmen and —— employed at the Rawalpindi Post 

Office. 683. 

PACT— 
Question re correspondence relating to breaches of the 

Congress. 592. 

PANDIAN, Mr. B. RAJARAM— 
Resolution re Rebellion in Burma. 855-58, 862, 863, 864. 

PANEL OF CHAIRMEN— 
Nomination of the ——— and appointment of the Committee on Peti- 

tions. 60. 

PARCEL(S)— 

‘Question re— 
Enhaneed cost of envelopes and postal rates. 438. 

New rale for payment of two annas on V. P. —— and registered 
newspapers. 438. 

PARIS— 
Question re conference at —— on the silver question. 997. 

PARMA NAND, BHAT— f 

b Motion for adjournment re riots at Dera Ismail Khan and at 
0५ Chittagong. 65-6 

with the 



PARMA NAND, BHAI—contd. 

INDEX TO LEGISLATIVE ASSEMBLY DEBATES, 

Question re— 

Abolition of the separation allowance of the Government of India 
Secretariat staff. ५ 

Appointment of Hindus as Deputy Postmaster General and 
Superintendents of Post Offiees. I73-74. 

Appointment of Hindus in the office of the Superintendent of 
Education, Delhi. 60-02. 

Appointment of non-Hindus in Railway Accounts, Departmenis. 
905-07. 

Appointments to Accounts Department of the East bidian Rail 
way. 50. 

Casualties among Hindus and Muhammadans in the recent dis- 
orders in Dera Ismail Khan. 596. 

Communal representation in the North Western Railway ‘Accounts 
Department. 50-5. 

Communities affected in reductions madé inthe Forests Research 
Institute and the Survey of India Department at Dehra Dun. 
685-86. 

Conveyance allowance granted to the staff.of the Government of 
India Secretariat at Delhi. 985-86. 

Delhi Text Book Committee. 5 60l. 

Examination for lower paid staff of railways. 20I. 

Feared dumping of American cotton into India. 597. 

Hindu ‘and Muhammadan teachers appointed and dismissed on 
हट recommendation of the District Inspector of Schools, Delhi- 
602. 

|] 

Interpretation of a Railway. provident fund and gratuity rules. 
0. a 

Life sentences awarded to Pandit. Jagat. Ram and Bhai Jawala 
Singh. 49-50. 

Overworked railway staff at Bhatni station on the Bengal and 
North Western Railway. 99-7200. 

Passports for persons leaving India. 53-4. 

Pay and allowances of I. 0. 8. Officers. 986-87. 

Pay of Indian guards on the North Western Railway. 200-0. 
Privileges of employees of Bengal and North Western Railway 

Workshops. 2 

Provision of a children’s ward in the Peshawar hospital ir 
memory of the children of Sardar Ganga Singh. 685. 

Provision of a post office near the Tatanagar Foundry. 720. 
Quarters of the boarding house at the Government High School, 

Delhi. 603. 
Recognition of Muhammadan educational institutions and ap- | 

pointment of Muhammadan teachers in Delhi. 602-03. 
Recruitment for the Postal Service in the Madras Presidency. 
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PARMA NAND, BHAI—concid. a 
Question re—contd 
+i Reduction of Dushera holidays in the Army Headquarters) offices. 

55. 
Release of S. Dhanna Singh, a prisoner of Lyallpur. 925. 
Restoration of property lost in the Akbarpura dacoity. 685. 

Retrenchment of temporary railway engineers. 50. 

Transfer of the District Inspeetor of Schools, Delhi. 602. 

Unemployment in India. 592. 

Resolution re Civil Court decrees and proceedings against agricul- 
turists. 22-43. 

ARSONS, Mr. A. A. L.— हे 
Statement laid on the Table by —— re recruitment of Muslinis on ’ 

the North Western Railway. 60-6 

PASS (ES)— 
Question re— 

Change of rules for metal -—. 678-79. 

Christmas holiday foreign line ——— limited to Anglo-Indians and 
Europeans. 492-93 

Intermediate and second class North Western Railway —— to 
Puri. 489. 

Metal railway —— lost or misused. 677-78. 

Railway for retired servants of the Oudh and Rohilkhand 
Railway. 84. 

PASS RULES— 

Question re definition of ‘‘ Family ? in the North Western Rail- 
way ——. 678. 

PASSAGE(S)— 

Question re— 

_Expenditure on overseas pay, exchange compensation allowance 
and ——. 408. 

nik —— of Round Table Conference delegates, ete. 867-68 

PASSAGE ALLOWANCE— 
१5 66 ‘Allowance ’’. 

PASSAGE MONEY— 
: Question re refund of Haj pilgrim ——. 503-04. 

PASSENGER(S)— 
Question re— 

Abolition of the post of female attendant for third class 
Dacea Railway Station. 00. ६ 

है Deterioration of ——— carriages on the Fast Indian Railway: ) 573. 

ws. Inconvenient use made of the. sheds and platforms at Burhan- 
pur railway station. 07. te gawd 

~ at 
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PASSENGER(S)—contd. 

Question re—contd. 

Lack of a shed and other facilities for +—— at Jhansi क् 4 
station. 580 

Lack of facilities for ——— on certain platforms at the Chittagong 
railway station. 00. 

Prevention by crew staff of -—— from boarding trains. 385. 

Storage of dry fish and hides on the —— platform at Burhanpur 
railway station. 08. 

Treatment of intermediate class at Hardwar railway station. 
996. 

PASSPORT (S)— 
Question re— 

Holders of Afghan -—— refused permission to enter India. 47. 

—— for Afghanistan granted to Indians. 47. 

— for persons leaving India. 53-5. 

Refusal of a to England to the Chief Reporter of the 
Hindustan Times. 25-26. 

PATIL, RAO BAHADUR 8. L.— t 
Motion to reduce Demand for Supplementary: Grant for ‘‘ Miscel- 

laneous ?! re representation of non-Brahmins and Bombay Kar- 
natak at the Round Table Conference and the Minorities Sub- 
Committee. 246-47, 248-49. 

Oath of Office. 665. 
Question re— 

Employment of coolies on the Great Indian Peninsula Railway. 
40-02. 

Enhanced cost of envelopes and parcel postal rates. 488. 

Formation of a ‘‘ Karnatak Province ’’. 487. 

Income-tax appeals. 438 

New rule for payment of two annas on ए. P. parcels and re 
gistered newspapers. 438 

Non-inclusion of Kanarese in the languages prescribed for the 
Indian Civil Service Examination. 402. 

Populations, revenue, ete., of certain Kanarese-Speaking Districts. 
{ i 436-37 

: Reversion of Mr, N, A. Dalvi from the post of accountant, Dhar- 
war Head Post Office. 53-54. 

Selection of a representation from the Karnatak for the Round 
Table Conference. 438 

. ae A Unification of the Kanarese-Speaking Districts of Madras and 
5 Bombay Presidencies. 436, 437-38. 

PATNA— 

Question re—_ 

Delay in opening of third class booking office at’ ——— junetion 
railway station. 23-24. 
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| PATNA—contd. 
Question re—contd. F 

Sale and detection of used railway tickets at Gaya and ——. 
384-85. 

PATUNGA— 

Question re— 

Cost of the dredgers ‘‘ Karnafuli ’’ and 05, 

Railway to —— Point and the cost of the aerodrome there. 
04-05. 

PAY— 

Question re— 

Abolition of separation allowance and fixation of minimum ——. 
8 

Difference in —— of Indian, European and Anglo-Indian Mecha- 
nies in the Lillooah Workshops, East Indian Railway. 520. 

Difference in of loeal Trattie Service Officers. 680-8I. 

Discrimination in between the Secretariat and attached and 
subordinate offices. ॥5, 

Monthly and daily rates of 
Aravankadu. 936. 

—— and allowances in the office of the Central Board of Revenue. 
iii4 

—— and allowances of I. 0. S. officers. 930-3, 986-87. 

—— and allowances of staff of attached and subordinate offices 
of the Government of India. ॥4. 

iY — and allowances of staff of the Government of India Seere- 
tariat and attached offices. 400-0. 

—— and allowances of the Indian Civil Service. 89. 

—— and allowances of travelling ticket inspectors on the East 
Indian Railway. 395. 

— appointments and dismissals of supervising and operating 
॥ staffs of the Hast Indian Railway Press. 69-70. 
4 —— of accountants in the office of the Military Accountant 

General. 93. 

—— of European, Anglo-Indian and Indian apprentices of the 
Kharagpur workshops. 577. 

—— of Indian guards on the North Western Railway. 200-0. 

peg officers and staff of the Posts and Telegraphs Department. 
409-. 

—— of postal clerks. 48-82. 

q —— of Public Works Department upper subordinates on Indian 
q State Railways. 482-85. , 

-—— of telegraphists and postal clerks. 263-64. 

Possibility of reductions of and pensions of Government 
fata servants. 

at the Cordite Faetory at 
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PAY—contd. 

Question re—contd. 

Promotion and —— of the Personal Assistant to the Army 

tary. 922-23. 

Racial discrimination in —— in the Engineering Department of 

the Caleutta Port Trust. 594-95. 

Seales of —— of apprentices at the Kharagpur workshops. 58. 

PAY AND ACCOUNTS OFFICES— 

Question re— 

Muslim representation in —— and Andit Offices in the North 

West Frontier Province. 298-99, 408-09, 006. 

Safeguarding of the interests of Sikhs in 776. 

Safeguarding the interests of Frontier Muslims in and Audit 

Offices in the North West Frontier Province. 

PEASANTS— 
Question re satisfaction by the Raja of Pisangan of the demands of 

his ——. 56-57. 

PENSION(S)— 

Question re— 

Grant of —— to the families of soldiers killed in the Burmese 
rebellion. 976. 

Military —— granted to residents in the Chittagong District. 4. 

Possibility of reductions of pay and —— of Government servants. 

502-03. 
PENSION RULES— 

Question re revision of the —— of inferior Government 

PEONS— : 
Question re uniforms of postal and telegraph —— and sorters. 70. 

PERSIAN GULF— 

Question re— 

Employment of Muslims in the Lower Sind and Postal Divi- 
sion. “793. 

| se elerks a sub-postmasters employed on the Mekran Coast 
ani i 

द Number of Muslims employed in the Lower Sind and —— Postal 
tia Division. 792. 

= Number of Sahiti Hindus and Muslims employed in the Lower Sind | 
and —— Postal Division. 793. | 

है PERSONAL ASSISTANT— 
: ~~ Question re— 

Correspondence dealing with allegations against the»—— to th 
| जमा Army Secretary. 923-24. = eis | 

Promotion and pay of the to the Army Secretary. 922-23. 
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PERSONAL OFFICER-- 
Question re appointment Chief ——, North Western Railway. 488. 

PESHAW AR— | 
Question re— 

Appointment of Muslims in the —— General Post Office. 387-82. 

Casualties in the riots of 930. 404. 
Compensation to Sardar Ganga Singh and memorial for his 

children at ——. 4]3-4. 

Construction of a Children’s Ward at the Hospital in memory 
of the children of Sardar Ganga Singh. 769, 

Employment of Frontier Muslims in Account and Audit. offices at 
'8-82 

Provision of a Children’s Ward in the ——-. Hospital in memory 
of the children of Sardar Ganga Singh. 685. ; 

Representation of Muslims, Hindus and Sikhs, on the —— Muni- 
eipality. 59-64. 

Representation of Sikhs and Hindus on the —— Municipal Com- 
mittee. 587-88. 

Shooting of the wife and sons of Sardar Ganga Singh at ——. 
58. 

- PETITIONS— 
Nomination of the Panel of Chairmen and appointment of the Com- 

mittee on ——. 60. 6 I 

PHAGLI— 
Question re— 

Allotment of clerks’ quarters at ———, Simla, 0-l, 
Excess water rates charged for quarters in ——, Simla. 925-26, 

975. 

Meters attached to clerks’ quarters at ———, Simla. 993, 
Tennis court for Government of India clerks at —— 928, ~ 

| PIECE-WORKERS— 
Question re non-grant of medical leave to temporary ~—- in the 

Government of India Press, Caleutta. 65. 

PILGRIM (S)— 
Question re— ४ 

Indian to the Hedjaz. 26-27. 

Refund of Haj —— passage money. 503-04. 

PIONEER MOTOR TRANSPORT STEAMER COMPANY— 
Question re rate war carried out against the —— in Fast Bengal. 

392-92. < 
PISANGAN— __ : 

* Question re— 

Appointment of an untrained teacher in the Government Second.” _ ary School at.—— Ajmer-Merwara. 4387. [2557६ 
Complaints against the Istimrardar of ——. 395. 

LAD 
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PISANGAN, RAJA OF— 
Question re satisfaction by the of the demands of his peasants. 

456-57. : 

PLANTATIONS— 

Question re treatment of malaria and area of cinchona ———. 49:44. 
PLATFORM(S)— 

Question re— 

Tneonvenient use made of the passenger sheds and —— at Bur- 
hanpur railway station. 07. $ 

Lack of facilities for passengers on certain —— at the Chittagong 
railway station. 00. 

attendance by Railway Mail Service sorters. 887. 
Storage of dry fish and hides on the passenger at Burhanpur 

railway station. 08. 
POINT OF ORDER— 

—— raised by Mr. B. Das re procedure for discussion of token 
euts and cuts of larger amounts on the Demand for Supple- 
mentary Grants. 228. 

—— raised by Mr. B. Das that he objects under Standing Order 
88 to the motion that the Indian Press (Emergency Powers) — Bill be taken into consideration. 274. 

—— raised by Mr. K. Ahmed whether objections can be taken to a 
motion, .of which two, days’. previous notice hag been given, and 
which is on the agenda and has been allowed by the President. 
245. 
raised by Mr. 8. 0. Sen that the Bill (the Indian Press Bill) as introduced in the Assembly has not been published in the Gazetté, and therefore all proceedings taken thereafter, viz., the Report. of the Seleet Committee, are ultra vires, illegal and void. 76-84. 

—— raised by the Honourable Sir George Schuster as to how failure to enquire. into. the, causes of agricultural distress is related to the expenses of the Round Table Conference. 73224. 
raised by the Honourable Sir George Rainy that as the Supple- mentary Demand moved by the Finance Member does not eon- tain any provision for the Orissa Boundary Commission, the question of non-inelusion of a Bengali in that Commission can- oe discussed under this Demand for Supplementary Grant. 

—— raised by the Honourable Sir George Schuster re his objection . the last paragraph of Mr. R. K. Shanmukham Chetty’s Reso- ution re exchanse,’ gold reserves and the § lement { Finance: Bill. - 056. 
कम कमी कक POLICE— 

; hee re —— action against.two Indians in Tanganyika. 790- 

POLICY—.. sont along Question re Government -++> in tegavdl to ‘Civil 3९४४०, 484, 
Ovi » 46 ॥॥ Lalgare:? 
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POLITICAL AGENTS— 5५ 
Question re British and Indian —— and Deputy Commissioners. in 

the North West Frontier Province. 402. 

POLITICAL AGITATION— 
Question re re-admission to cantonments of persons expelled “on 

~ account of 497-98. 

POLITICAL MEETINGS— 
Questicn re attendance by Government servants at —. -37१87. 

LITICAL PRISONERS— 
) Question re release of —— in the Punjab. 85-86, 282. 

See also ‘‘ Prisoner(s) ??, 

‘OONA— 
Question re— 

Abolition or reduction of the Instrument Section of the Meteorolegi- 
eal Office, ——. 589-90. 

Grant of special railway freight rates for grains, seeds, ete., from 45. 
Ineonveniently early departure of the ——— Mail from Bombay. 43I- 32. 

POPULATION— 
Question re— ५ 

Muslim of Bengal and the Punjab. 5-6. 
~—— of the provinces according to the recent census. 773. 

i revenue, etc., of certain Kanarese-speaking districts. 436- ra 
Reports from certain Provineial Governments on finance and —— . 

F of Oriya-speaking tracts. 06, 
PORTS. — 

Question re number of European and Indian —— Commissioners in the 
major ——. - 4322; i 

| PORT COMMISSIONERS— 
Question re number of European and Indian —— in the major ports, 3422: 

PORT TRUST— 
Question re— 

Abolition of the post of the Deputy Chief Engineer, Caleutta ——. 595. 

Debts of 4222. 
Employment of Indians by ——. 05. 
Indianisation of superior services in the Engineering Department of 

the Caleutta 593-94, 595. 
Insurance with foreign companies of the property of the Madras 765-66. as 

Racial discrimination in pay in the Engineering Department of the Calentta:——. 594-95, १ 
~ © Reduction of Indian Engineers by the Caleutta =. 594, 
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PORTS (AMENDMENT) BILL— 
© See “ Indian ———”’ under “ Bill(s) ”’. 

POST OFFICE(S)— 
Question re— 

Allegations against the Superintendent of ——, Lower Sind and 
Persian Gulf Division. 79-92. 

Appointment and leave cases dealt with by Hindu clerks in certain 
6. see, 

Appointment clerk in the Delhi General 4379-80: 

Appointment of Hindus as “Deputy Postmasters General and 
Superintendents of ——. 73-74. 

Appointment of Muslims in Simla General 4377, 378-79. 
Appointment of Muslims in the Accounts Branches of certain —~-. 

382. 

Appomtment of Muslims in the Delhi General ——. 80]. 
Appointment of Muslims in the Peshawar General 438-82. 
Appointment of postmen in the Delhi General 797-98. 
Appointment of two brothers as Head Clerks in the Delhi General 
—. 797. 

Appointments in the Delhi General --.. 80. iq 
Complaint by Pandit Jawahar Lal Nehru against tampering with his 

letters in . 67. 
Complaints against Superintendents of 909. 
Correspondence staff in the Delhi General 80. 
Communal composition of postal staff in certain ——, 380-8. 
Death of Mr. Mohammad Ibrahim, a clerk in the Delhi ——, : 799. 

क् है os for electric charges! for ‘the Delhi Civil Lines ——. 
84. t 

, Frauds in 908-09. 
i “Fuel allowance for the Kodaikanal Observatory ——. 708: 

Hindu and Muhammadan reserve clerks in the Caleutta ——. 
| 988. 
| ‘ ges of work of Muslim clerks in the Karachi General ——. | 795. 

Indebtedness of officials in the General ——, Madras. 94. 
Inspectors of —— in the Burma circle... 62. 
Lengthy retention of the post of Superintendent of ——, Madras Cirele, by Rao Bahadur G. Narasinha Naidu, I54-55. 
Motor mail mileage of the Delhi —_. 984. ‘ 

_ Names and qualifications of certain Inspectors of ——-. 62, 
' “Nomination = selection grade of candidates in the Delhi General 

Medel of a holiday for the Ramzan Id at the Karachi General 
ead Non-fransfer of certain town Inspectors of —— in 

Non-tran: 
Rangoon. ॥68, | 

2 of Head Clerks and appointment clerks: from certain 
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POST OF FICE(S)—conid, SA RUie td 
Question re—contd 

Pay of Postmaster-General and Deputy Directors-General of the 
8 

Pay of Postmasters-General and the senior Deputy Director General 
of the ——. 258-59. 

Postmen 683. 

Postwala system at the Kalbadevi in Bombay. 886-87. 

Powers of town Inspectors of ——. 887-88. 

Provision of a —— near the Tatanagar Foundry. 20 

* Provision in the Budget in connection with —— cash certificates. 
90-02. 

Punishment of a clerk in the Madras General -++६ 94 

Qualifications of Inspectors of ——. ]6l 

Quantity of, electrical goods booked and used for the General ——. 
Kashmiri Gate, Delhi. 34 

Rates for sterling money orders. .24-25, 

» Reeruitment of depressed:elasses in Madras ——: . 994. 

Reeruiiment of depressed classes in 994-95 : श्र 

‘Recruitment of staff in the Quetta Head ——+ avid the Baluchistan ; 
Division. 796 ‘ ot 

Reduction of Superintendents, of 706-07... 

oe Robberies. in.——- in the districts, of. Chittagong’and Daeea! 7. 

Savings ood Cash Certificate and Government seéurity work in 4 
94. ’ i 

Selection grades posts in the Simla General ६:77: BaF a 

Shortage of supervisors posts in and the Railway Mail Serviee. = = 
G2. 

Syllabus. of examination for Inspeetors,of ——. 6-62, हु 

Transfer of the Superintendent of Malabar Division. 426. 
Transfer from the Military Department to the Posts and Telegraph 
Department of certain 255 

Transfer to another village of the Chotkhand Sub- ——. 697. 

POSTAL ACCOUNTANTS— 
See ** Accountant(s) ’’. 

POSTAL ADVOCATE 

|... Question re article in the ——, Delhi. 795. 
_ POSTAL AND RAILWAY MAIL SERVICE— : 
3 Question re representation of Muslims in the —— ~~ 799-800, _ 

POSTAL AND TELEGRAPH PEON(S)— 
7 See ‘* Peons ; te f 

हज CiROLn (By रे कक Lids 
Question re— pay oe 

Admission to the Lowest Selection Grade Examinati i of 5 | 
& officials from, the Central,_—. $f 66:50 hoor 6:70 १६३ एक) 7 (0 



| 
: 

POSTAL CIRCLE (S)—contd. 

POSTAL CLERKS— 

POSTAL DEPARTMENT— 

Prometion in the ——. 698-99. 

POSTAL DIVISION(S)— 
Question re— 

Allegations of communal bias in the Baluchistan ——, 380. 

POSTAL EMPLOYERS— 

POSTAL OFFICIALS— 

POSTAL RATES— 

INDEX TO LEGISLATIVE AXSEMBLY DEBATES. 

Question re—contd. 

Dismissal of Muslims in the United Provinces - 8l5. 

Muslim and Non-Brahmin appointments in the Central ——. 993. 

Number of Muslim clerks, etc., in certain ——, 800. 
Recruitment of Muslims in the Bengal and Assam ——, 795. 

Recruitment of Muslims in the Sind and Baluchistan ——. 795. 
Superintendents and Postmasters in the Sind and Baluchistan —~ 

798. 

See ‘‘ Clerk(s) ”’. 

Question re— 

Alleged prohibition of the employment of graduates in the ——. 
4i-2. 

Cadres in the —— in Burma. 433. 
Clerks dealing with appointment and leave cases in the -- -. 

797. 
Employment in the —— of the sons of postal employees. 5l. 
Employment of an ez-conviet in the ——. 98. 
Employment of Muslims in the ——. 800. 
Procedure for admission to the —— Co-operative Credit Society. 

* 933-84. 

Clerks appointed by Mr. Rai in the Aligarh 
Communal composition of postal staff in certain 98-9. 
Employment cf Muslims in the Lower Sind and Persian Gulf —-. 

793. 

797. 

Number of Muslim clerks and head clerks in certain —_. 798. 
Number itis employed in the Lower Sind and Persian Gulf | 

492. 
Number of Sahiti Hindus and Muslims employed in the Lower Sind 

and Persian Gulf ——. 799. 

See ‘‘ Employees ’’, 

Question re— 

Examinations for the promotion of ——. 58. | 
Purchase by —— of motor cars from motor mail contractors. 05. 

Question re enhanced cost of envelopes and parcel ——. 438. 
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| ‘AL SERVICE— pee i 

Question re— 

Appointment of Sikhs in the in the Punjab. 682. 

Recruitment for the —— in the Madras Presidéney. | 804-05. 

Retrenchment in the ——. 708. 

Safeguarding of the interests of Sikhs in the ——. 682-83. 

POSTAL SIGNALLER(S)— 

See ‘* Signallers ”’. 

POSTAL STAFF— 

Question re— 

Communal composition of —— in certain post offices. 380-8I. 

Communal composition of —— in certain postal divisions. 98- 
939. 

House rent and allowances paid to telegraph and ——. 267-62. . 

Overworked ——. 704-065. 

POSTAL SUPERINTENDENTS— 
Question re appointment of Indians as ——— in the Burma cirele. 

63. 

POSTAL UNION— 
Question re— 

Transfer from Silchar of office bearers of the local 897-98. 

Transfer to remote stations of office bearers of the Calicut Branch 
426. 

See also ‘‘ Union(U.) ”’. 

POSTMAN (MEN)— 
Question re— = 

Appointment of in the Delhi General Post Office. 797-98. 
—— and packers employed at the Rawalpindi Post Office. 683. 

POSTMASTER (S)— 
Question re— 

Appointment of Sikhs as Deputy Postmasters General and ——. 
68-82. 

Candidates nominated for examination by the ——, Delhi. 84- 
85. 

Charges against Mr. J. C. O’Loughlin, , Delhi. 984. 

Honrs of work of the Presidency ——, 80785... श4, 

Indebtedness of ——, Delhi. 920. 

Muslim clerks and sub- —— employed on the Mekran Coast and the 
Persian Gulf. 792. 

bee of the Deputy Presidency —— in the ‘‘ Arcade Building ?. 
8-99. en ea 

Superintendents and —— in the Sind and Baluchistan Postal Circle. 
798. ; ee ental ! ‘ ft 
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POSTMASTER (S)-GENERAL— 

Question re— 

Abolition of Range offices of Deputy ——. 7-8. 
Appointment of Hindus as Deputy —— and Superintendents of post 

‘offices. 73-74, 
Appointment of Sikhs as Deputy —— and Postmasters, 68-82. 

+ Pay. of and Deputy Directors General of the Post Office. 
Pay of —— and the senior Deputy Director General of the post 

Office. 258-59. q 
POSTS AND TELEGRAPHS— 

Question re— 

Appointment of a Muslim as Assistant Director General of —— 929. 
Appointment, of. Muslims to the) office of the Deputy Accountant 

General, ——, Delhi. 383. 
Duties of the Financial. Adviser, ——. 259. 

POSTS AND TELEGRAPHS ACCOUNTS, ENQUIRY COMMITTRE— 
See “‘ Committee(s) ??, 

Posts AND TELEGRAPHS DEPARTMENT— 
~~ Question re— 

q 
Employment of Muhammadan clerks in the Engineering Braneh of 

290. 9 

Income and expenditure of the —— from Air Mail. 94.96. 
; oe Lowest, selection grade examination for the ——. 698. 

है Necessity for post of Publicity Officer in the —+ 705-06. 
Pay of officers and staff of the 709-0. 

The combined offices in ——, 96-97. 
| Transfer from the Military Department to the —— of certain post ae offices. 255. i 

POSTS AND TELEGRAPHS OFFICES— 
ह Question re maintained for political purposes.. 256. ; to POSTS AND TELEGRAPHS RETRENCHMENT ADVISORY  COM- । MITTEE— 

2 

Question re memorandum of the All-India Postal and Railway Mail = Service Union to the ._पिन2: 
POSTS AND TELEGRAPHS RETRENCHMENT SUB-COMMITTEE- 

Question: re witnesses examined by'the —+—, in Bombay. 709. 
POWER HOUSE— ro i 

Question re— art he oe 5 
Alleged’ sale of coal from the —— in New Delhi... 334, - = = on the East Indian Railway, 37. ee : —— Superintendent in New Delhi. 34. ges be =)» Roof of the Shanan =r Jogindarnagar, 684-85. 2 Tenders for roofing of the Shanan ——_. Jogindarnagar. | 683-84. 



re it by the —— regarding financial help for 

| : 

Question re appointment of —— of the Secunderabad Cantonment 
Beard. ‘ 

RESIDENT, MR.— 

Expressions of regret. by on the deaths. of— 

Mr. Alexander, Mr. Shahani and U Tok Kyii 59: 

Mr. K. C. Roy. 76 
Remarks by that there is no obligation upon Government Members 

to answer any question, and the remedy which ‘the non-official 
Benches have under the Rules and. Standing Orders against any 
Government Member declining to ariswer questions which are 
legitimate. is a vote of censure in the form of an adjournment mo- 
tion 

Suspension of Standing Order 38 in respect.of the,Indian Press 
(Emergeney Powers) Bill by ——. 72 

| See also ‘‘ Ruling(s) ”’ 3 ng 

PRESIDENCY POSTMASTER— हि 

é “ Postmaster ??. 

PRESS (ES)— 

ह Questica re— 

Appointment of Babu Bhawani Charan'as accountant in the Govern- 
E ment of India at Aligarh. . 428-29 

| 

] 

Appointment of Babu Kamakhya Charan Mitra as’ foreman printer 
oe of the Government of India Aligarh: | 82], 

Appointment of foreman printers, Government of India ——, 
4 ligarh. 430-3% 

et 2 of Hindus to the Government of India ——, Simla. 
73 

Bungalows for the Managing staif of the Government of India —-— 
New Delhi. 406 t 

ase of Babu Abinash Chandra Chakravati, a compositor imvalided 
from the Government of India Galeutta.,.267, «4 

Dismissal of. an _inkman (व the Bastern..Bengal. Railway —-, 
Caleutta. 468 ५१ 

Employment. of relatives of the: Head..Clerk. in, the Government of 
: Tudia Simla. 60-6 के 

Government printing work placed with 777ै४७॥8 +-८-.. 66. ie 

Leave granted to an oyerseer at the Goyernment of India, 
Caleutta. पा 

a Medical certificates of employees of the Hastern Bengal Railway ——, 
Calcutta. 68. i fy sO ८ - 

Memorial for the introduction of a Works Committee atthe Hast 
Indian ilway Calentta. 67, ॥7]. 

weet १9 ३७९ dt teant) 
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PRESS (ES)—contd. 
Question re—contd. ५ $ 

Memorial from the employees of the East Indian Railway —, 
Caleutta. 68-69. iz 

Memorials from employees of the East Indian and Eastern Bengal 
Railway , Caleutta. 68. 

Non-grant of medical leave with pay to temporary piece-workers in | 
the Government of India ——, Caleutta. 65. 

Pay, appointments and dismissals of supervising and operating stafis 
of ihe East Indian Railway 69-70 

Payment made to private 
66. 

-—- Employees’ Association, Caleutta.. 64-65. 
Private press owned by the foreman printer of the Government of 
India , Aligarh. $20. 

Proportion of supervising staff to workers in the Bast Indian Rail 

for Government printing work. 

way ——. I70. 

Qualifieations and communities of the employees of the Government 
of India , Simla. 72. 

Qualifications of employees in the Government of India , Aligarh. 
430. : | 

Rent for bungalows recovered from the Ma: and Assistant 
Manager, Government of India 7 न ७० बै407, 

Representation from Pandit Kashi Prasad Dikshit, formerly a clerk 
in the Government , Allahabad. 523-24, 

Retrenchment in the Government of India , Aligarh. 429. 
Retrenchment of Muslim employees of the Government of India — = 

Aligarh. §2]. 
Shop run by the Head Clerk, Government of India —, Sims. 

i60. 
Strength of supervising and operating staffs in the East Indian Rail- 

way at Caleutta and at Howrah. 69. 
Tenders for repair work at the Government of India ——, Aligarh. 

429.30. 

PRESS EMPLOYER (S)— 
Question re— 

Dhobi ghats provided for —— in New Delhi. 405. | 
Lack of educational facilities for the children of —— in New Delhi. 

402, 403. 
Plan of quarters provided for —— in Néw Delhi. 406-07. 
Quarters allotted to —— in New Delhi. 403-04, 405-06. 

PRESS EMPLOYEES’ ASSOCIATION— 
See “ Association (5) ??, 

PRESS BILL— 
See * Indian ——’? under ‘‘ Bill(s) ”’. 

PRICES— 

Question re cause of fall in —— in India. 783. 
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PRIMARY EDUCATION— 
Question re introduction of compulsory -—— in Ajmer-Merwara, 666- 

667. 

PRINTING WORK— 
Question re— 
Government placed with private presses. 66. 

Payments made to private presses for Government ——. 66. 

ISONER (S)— 
Question re— 

Garhwali military . 20. 

Ill health of Thsan Tahi, a —— in the Central Jail, Lahore. 53. 

Political in the province of Bihar and Orissa. 5. 

wr of certain —— sentenced for life under Martial Law. 

766. 
Release of political ——, 85-86. 

Release of political in Punjab. 282. 

Release of 8, Dhanna Singh, a —— of Lyallpur. 925. 

Release of Sholapur 524. 

Rules for the classification of ——. 86. 

PRIVATE PRESS(ES)— 
Sec ‘‘ Press(es) ”’. 

PRIVILEGES— 
Qnestior re concessions and —— allowed on State Railways to Anglo- 

Indian and Indian Subordinates. 68. 

PRIVY COUNCIL— 

Question re powers of the —— in respect of Ordinanées promulgated 

by the Governor General in Council. 05-06. 

PROBATIONERS— 

Question re travelling allowance of —— sent to out-stations on the 

North Western Railway. 679-80. 

PROCEDURE— 
Question re alternative to questions. 95-96. 

PROCEEDINGS— 
Resolution re Civil Court decrees and 

28 

against agriculturists. 99- 

PROMOTION— 
Question re— 

Examinations for the —— of postal officials. 258. 

Leave reserve and officiating —— in the headquarters office of the 
North Western Railway. 88-82. 

Officiating —— of Mr. 8. R. Woodmore at the Moghalpura Railway 
workshops. 489. 

—— in the postal department. 698-99. 

of ministerial officers in Ajmer-Merwara to be Magistrates and 
Judicial Officers. 90-7. 
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PROMOTION—contd. 

* Question re—contd. 

—— of Muslims in Government Service. 823-24, 
-—— of Public Works Department upper subordinates द State 

ways. 435. 

—— of travelling ticket. inspectors on the East. Indian Railway, 
4898, 395. 

Recruitment and —— of Muslims in the Secretariat and Attached 
Offices. 29-3 

PROPAGANDA— 
Question re communal —— by Government officials. 879. 

PROPERTY— ' 
Question re restoration of —— lost.in the Akbarpura. dacoity. 685. 

PROSCRIPTION— 
Question re —— of a book entitled‘ The Case for India”? by Dr. Wi 

Durant. 667-6: 

PROSECUTION (S)— © 
Question re— 

--— of Sikhs for the possession of “{'Kirpans ’’, 772-73: 
—— under the Child Marriage Restraint Act. 5 97:98: 4 

PROTECTION(S)— # 
Question re for the match industry. 90, 9I.+> 

PROVIDENT FUND (S)— 
Question re— 

Investment of 
. . - : soe | in single payment sterling insurance policies. 

* fe sheer 4466-67 

Interpretation of a railway —_! and gratuity rules. 7200. 
Principles for investment of ——. 23-24 
Withdrawal of 

Railway. 59. 

PROVIDENT FUND SCHEME— o 
Question re introduction of a new Governmetit ——. 694. 

PROVINCE(S)— : 
है Question re— 

benefit. for apprentices on, the Bengal Nagpur | 

ost of the Lee Commission’s revommendations in the, Centra 
Government and the 6. 

Muslim Rajput population. of each ——. 926-27 
<-॥ «. Population of.the.depressed classes in yarious 994. 
PROVINCIAL GOVERNMENT(S)—_ él 

Qnestion re ? ol tz nulinialtO 
Release to —— of stocks of quinine. 894 » Siena 
Release to ks of quinine lying with the Goverment 

Dit pote Endy, 5! smi A 
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PROVISIONAL COLLECTION OF TAXES BILL— 4243९ 89% 

Bee “ Bill(s) ””, 85४9 

LIC HEALTH COMMISSIONER— 
Question re— 

Abolition of the post of —— with the Government of India.., 290, 
567-68, 894. 

Attendance of the with the Government of India at conferences 
outside India. 29-94, 568, 895. ; 

Frequent absence from India of the ——- with the Government of 
India. 

BLIC LATRINE(S)— 

See “ Latrine(s) ” 

BLIC PROSECUTORS— 

Question re alleged influence of Magistrates by ———' 9894. 

BLIC SERVICE COMMISSION— 
Question re— 

Admission to the —— examination of unqualified clerks. 433-34 

Advertisements of the 489-90. 

Allegations of communal bias against a Hindu elerk in the office of 
the 005 

Appointment and reductions in members of the ——. 72. 

Employment as a member of the —- - of the head of the Criminab 
Intelligence Department. 8-9. 

Recruitment by the ——. 77-72, 

Reduction in number of members of the ——. ]9-2]. 

PUBLIC WORKS DEPARTMENT— 

Question re— 

Allegations against an Executive Engineer of the ——, Delhi. 
33. 

Zs 

Appointment of a Land and Development Officer in the ——_. New 
Delhi 5. 

Creation of an appointment of Chief Store-keeper in the Central 
—, Delhi. 998. : 

Delhi —— examination for Engineers. 983. 

oe of ——— upper subordinates on State Railways. 485- 
486. 

Examinations for appointment of subordinates in the Delhi ——-. 
980-82. 

Executive Engineers appointed to the Delhi —. 980. 
Non-appointment of an Indian as Chief Store-keeper in the Central 

Delhi. 998-99. 

Non-appointment of —— Accountants on the Lloyd Barrage Scheme 
in Bombay. 604. 
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PUBLIC WORKS DEPARBTMENT—contd, at 

Question re—contd. 
j 

Pay of upper subordinates on Indian State Railways. 482- 
85. ores 

Promotion of —— upper subordinates on State Railway. 485. 

Promotion of upper subordinates in the ——. 28. 

ceria of Sikhs in certain Accounts Offices and the ——. 

Representation of various communities in appointments of Executive 
Enzineers in the Delhi 79-80. 

Temporary subordinates appointed to the Delhi 982-83 

thread allowances of ——— upper subordinates on State Railways. — 
480-8 

PUBLIC WORKS HORTICULTURAL DIVISION— 
Question re fraud in the Central ——, New Delhi. 999. 

PUBLICATION (S)— 
Spepicn re duties of the advertisement agent for Government — —. 

-69. 

PUBLICITY DEPARTMENT— 
Question re— 

Abolition of the on the Eastern Bengal Railway. 485-36. 

Closing down of the operations of the railway ——. 400. 

Economy in the of railways. 98. 

PUBLICITY OFFICER(S)— 
Question re— 

Advertisement of Indian Railways by abroad. 876-77 

Appointment of the —— of the Great Indian Peninsula Railway 
after consultation with the Times 6f India, 399. 

in the Posts and Telegraph Department. Necessity for post of — 
705-06. 

PUNJAB— 
Question re— 

Appointment of a Muslim as Assistant Commissioner of Ineome-tax 
in the 003, 004 

arin of Muslims to the Income-tax Department in the ——. 

Appointment of Sikhs in the postal ‘service in the ——. 682. 

‘ Appuintment: of Sikhs to the Indian Civil Service “in| the — — 
587. | 

उप एल of Sikhs in the office of the Accountant General, —— 

Extension of the Indian Bar, Councils Act, 926, to the ——. _ 493. 
Hindu and Sikh populations in Bengal and the 878-79. 

‘Muslim population of Bengal and the ——. 5-6 
ake og from the ——— for the Round Table Conference. 582- 
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(J AB—contd, 

| Question re—contd. 

Recruitment of residents of Delhi province to services in the ——, . 
877-78. —_——" पक 

Reduction of freight on wheat from the —— to Calcutta, 286- 
288. 

Slump in the tea trade in the ——. 493. 

Speech by the Governor of the व. 

Supersession of certain clerks in the Income-tax _Commissi 4g 
Office, ——. 7004. 

INJAB CRIMINAL PROCEDURE AMENDMENT (SUPPLE- 
MENTARY) BILL— 

Sce ‘* Bill(s) ”’. 
CHASE(S)— 
Question re— 

-—— of the Assam Bengal Railway. 573-74. 

एज of the Bengal and North Western Railway., 575-76. 

Statement laid on the table re of stores by the High Commissioner 
for India. 68-25. 

PURI—" 

Question re intermediate and second class North Western Railway 
passes to ——. 489. 

PURI, MR,.B.R— . 
__ Foreign Relations Bil— 

_ Motions to eonsider and to ¢irculate., 962. 
Indian Bar Councils (Amendment) Bill— 

Motion to refer to Select Committee. 025, 2047-50. 

Indian Press Bill— iO 

Motions to refer to Select = and to circulate. . 375, 376, 
533-4. 

Motion for adjournment re shooting of detenus at the Hijli Detention 
Camp. 745, 754, 76. 

eye ee re passports for persons leaving India. 

Resolution re— 

Civil Court deerees and proceedings against agriculturists. 208-09. 

Control of money lending and rates of interests, 843-45. ; 

URI, MR. GOSWAMI M. R.— हि 
Motion to reduce Demand for Supplementary Grant for ‘‘ Miscel- 

laneous ’’ re inadequate representation of the landholders and 
zamindars at the Round Table Conference. 239-40, ५ 

Wy nay re examinations for the promotion of postal officials. 58. 

Question re— 
Appointment to the Imperial Department of Agriculture of candi- 

dates from the Imperial) Institute of Agricultural Research, —. 
3-82. ; 2 

Facilities for training in Agriculture at +—. 77-78. > : 



% 

‘ 

76! INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 
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QUARTER (S)— 

Question re— | 

Allotment of clerks’ at Phagli, Simla. ॥0-, 

Allotment of Government —— in Simla. 883-84. 

Allotment of —— in New Delhi. 924-25. 

‘Charge for excess water at clerks’ ——, Phagli; Simla: 925-26. 

Charge for excess water at Government —— in Simla and 
“Delhi. 926. 
Construction of for East Indian Railway employees, North of 
Howrah station. 69-70. 

Excess water rates charged for in Phagli, Simla. 975. 

Kitchens of the Assembly at Longwood, Simla, 63-4. 

Meters attached to clerks’ —— at Phagli, Simla. 993. 

Plan of —— provided for Press employees in New Delhi. 406-07. 

—— allotted to Press employees in New Delhi, 403-04. 

pS 08 the boarding house at the Government High School, Delhi. 
603. 

—— of the Deputy Presidency Postmaster in the ‘‘ Arcade Build- 
ing”. 898-99. 

—— provided for Press employees in New Delhi. 405-06. 

Rent for Government —— paid by clerks in Simla and Delhi, during 
the months of April and October. 984-85. 

Storage of fodder for cattle onthe roofs of the lavatories of Indian 
clerks’ —— in New Delhi. 975-76. 

QUESTION (S)— 

- Question re alternative procedure to 95-96. 
Remarks by Mr. President that there is no obligation upon Government 

~~ Members to answer any —— and the remedy which the non-official 
Benches have under the Rules and Standing Orders against any 
Government Member declining to answer which are legiti- 
see is a vote of censure in the form of an adjournment motion. 

QUETTA— 
Question re recruitment of staff in the 

Baluchistan Division. 796. 
Head Post Office and the 

QUININE— 
Question re— 5 

' Malaria cases and the supply ० ---... 4-42. 
Prices of ——. 45. ; | 

Release to Provincial Governments of stocks of ——. 894. ogg? 
Release. to: Provincial. Governments of stocks of ——+ lying with the 

Government of India. 529. A 

i Stocks of +n India! 40वीं," 7 90722 ५28 
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; RACIAL DISCRIMINATION— 
Question re— 

in New Leave Rules on State Railways. 492. 
—— in pay in the Engineering Department of the Caleutia Port 

Trust. 594-95. 

in the appointment of apprentices in the Lillooah Workshops. 
520-2. 

in the provision of electric fans in jails. 66-67. 
— on Italian steamers. 42]. 

RAGHUBIR SINGH, KUNWAR— 
Question re— 

Appointment of Indian Medical Service Officers by nomination. 528, 
20020 087 of officers to the Indian Medical Research Department. 

Civil work by the Indian Medical Service and Military Service for 
the Indian Medical profession. 528. हे 

Establishment of a Central Medical Research Institute. 526, 
Export of monkeys from India. _ 702. 
Introduction of an Indian Medical Council Bill. 525. 
Suicentiates of: Medical schools in Indian States, 525. 
Reconstitution of the governing body of the Research Fund Associa- 

tion. 526. 
Release to Provincial Governments of stocks of quinine lying with 

the Government of India. - 529. 
Reservation of specific posts in the Indian Medical Service for 

European officers. 527. 
Resolution of the All-India Medieal Conference re the Indian, Medi- 

eal Register. 525. 
Resolutions of the All-India Medical Conference. 524, 
Retrenchment in salaries of Departmental heads of Research Insti- tutes. 527. 
Terms of retirement of temporary officers of the Indian Medical 

Service. 528-29. 

Resolution re agricultural distress. 239. 
RAT, MR.— 
co re clerks appointed by —— in the Aligarh Postal Division, 

RAILWAY (S)— 
Assam Bengal— 

Question re— 57 हो 
Extension of, option to purchase the -... तक-78. 
Extension of the —— to the border of Burma. 0, 
Pay, of: the Agent and Superior Officers of the ——. 99-300, 
Purchase of the-——=; 573-74," 7 
Temporary elerks retrenched by the - L03. 

Si 
a
e
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RAILWAY (S)—contd. i 

Bengal and North Western— 

Question re— 

Appointment of a nephew of a member of the —— Enquiry 
mittee in the Traffie Service. 885. 

r Expenditure by the —— on its Enquiry Committee. 886. 

Overworked railway staff at Bhatni station on the ——. 799- 

Privileges of employees of workshops. 200. 

Purchase by Government of the 49, 

i Purchase of the ——. 575-76. 

: Report of the —— Enquiry Committee. 885-86. 

Resolution re purchase of the and Rohilkund and Kumaon Rail- 
way. 499-509. 

Statement laid on the table by the Honourable Sir George Rainy on 
the purchase of the and the Rohilkund and Kumaon Reail- 
way. 42-I2. 

Bengal Nagpur— 

Question re— 
Alleged discrimination against Indian apprentices in the ——. 

58: 
i Classification of apprentices on the -——. 58. 

tg Directory of commodities available on the —— system. 50]. 
: Qualifications of Anglo-Indian apprentices on the —~—. 58. 

Teachers appointed to technical schools by the ——. 59. 

Withdrawal of Provident Fund benefit for apprentices on the 
=. 59. 

Bombay, Baroda and Central India— 

Question re appointment of Indians in the carriage and wagon shops 
of the Ajmer. 876 

Burma— 
Question re deficits incurred in the administration of Burma and 

the ——. 390-9. 

Kast Indian— = 
Question re— 

Accounts Crew Inspectors on the 398. 

Allowances of Crew Staff on the 390, 392. 
Allowances of Travelling Ticket Examiners on the ——. 390 

Allowances of Travelling Ticket Inspectors on the ——. 39-92. 

Appointment of Accounts Crew Inspectors on the ——. 397-98 
Appointment of apprentice mechanies‘on the ——. 48 

tments to Ai Department of the ——. 50. 

Apprentices trained and appointed by the —— 527. 

Construction by the —— of buildings at Salkea, Howrah. 495. 

Construction of quarters for —— employees, north of Howrah 
station. 69-70. & 
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(S)—contd. meee ; 
East Indian—contd. A } 

Question re—contd. 

Control of Travelling Ticket Examiners and Crew Staff on the 
386. 

Conviction for cheating of a clerk in the Crew Department _—-, 
Caleutta. 384. 

Defaleation of excess fare money on the ——. 383-84. 

Deterioration of passenger carriages on the ——. 573 

Difference in pay of Indian, European and Anglo-Indian mecha-_ 
nies in the Lillooah workshops, ——. 5 

Discharge of Travelling Ticket Inspectors on’ the abolition of the 
Crew System on the ——. 393-94. 

Duties ag Staff and Assistant Staff Superintendents on the 

Examinations for Travelling Ticket Inspectors on the ——. 396. 

Inconvenient arrangements at Calcutta for the reservation of 
0, berths on the 

Memorial for the introduction of a Works Committee at the —— / 
Press, Calcutta. ॥77: 

ae saa from the employees of the —— Press, Calentta. 68- 

Memorials from employees of the —— and the Eastern Bengal | 
Railway Press. Caleutta. 68 | 

Mussalman employees on the ——. #श. | 

Mussalman station masters.on the ——. 92]. | 

Newspapers utilised by the for the publication of notices and 
advertisements, 572. 

Non-representation of the Province of Bihar and Orissa on the 
=+— Advisory Committee. 2. 

Pay and allowances of Travelling Ticket Inspectors on the ——, 
} 3895. 

Pay, appointments and dismissals of supervising and operating 
staffs of the —— Press. 69-70. 

Power houses on the ॥ 008 

Promotion of Travelling Ticket Inspectors on the ———. 393-95, 

Proportion of supervising staff to workers in —— Press. 70, 

Qualifications and service of certain employees and their pay after 
abolition of the erew system on the ——, 394. 

Beg eentation from the —— Press Employees’ Association. 

Retrenchment of employees of the —— Traffie Accounts Office, 
Howrah. 976-77. 

Service, qualifications, leave salary, etc. of certain Divisional 
Inspectors and Travelling Ticket Inspectors on the ——. 
394-95. 

Strength of supervising and operating staffs in —— Press at 
Caleutta and at Howrah. 69 a 
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RAILWAY (S)—contd. 
East Indian—coneld. 

Question re—coneld. 

sis checking on the 4387, 388, 889, 390,. 7392-93, 

Mieket collectors discharged and reduced on the ——. 7997 

Uniforms supplied to crew staff and trayelling ticket examiners | 

on the 396. 

Eastern Bengal— 

Question *e— 
a Abolition of the Publicity Department on the 435-36. 

Dismissal of an inkman in the Press, Calcutta. /68. 

Heavy work in districts of the 486. 

Lack of vacuum brakes on the 409-20. 
Press, Caleutta Medical certificates of employees. of the 

68. 

Memorial for the introduction of a works committee at the —— 

Press, Caleutta. 767 q 

Memorials from employees of the East Indian Railway Press aud 
Press, Calcutta. i68 है 

“Retrenchment. of Indian, ४ on the 506. 
Term of office of the Traffic Manager, 435. 

Transfer of control of the-catering Department of the —— from | 
headquarters to the districts. 435. | 

Great Indian Peninsula— 
Question re— 

: 

iment of the Publicity Officer of the ——— after eonsulta- 
tion with the Times of India. 399. 

Employment of coolies on the ——. 740-02, 

Names of Members of the Bombay Advisory Committee of the 
397. 

Payment by the to the Times of India office for printing and 
stores... 398-99. 

: 

Tudian— 
Question re stores purclrased by 606-07 

Indian State—, 
.-- Question re pay. of Public Works Department upper subordinates on 7 

5 ru a0. q 
' Madras and Southern Mahratta— 

» Question re economy on the —— 475. 

North Western— " 
Questions re = . oe 033 

Abolition of travelling ticket examiners on the ——. 284 
gti made Mr. Division: pa is gr nme — against Smith, Divisional Electrician, 

Allegations of corruption against Mr. Smith, Divisionat Electri- 
Fs « dan, ——, Multan. 632-3: ‘
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(S)—contd. 
North Western—contd. 

Question re—contd ‘ 

Alleged favouritism of Anglo-Indian officers and subordinates on 
the 677 

Appointment of Chief Personnel Officer, —— 488-89 

Appointment of guards to the control system on the ——. 93- 

9 
Appointment of Janiter of the headquarters office of the ——. 

490. 
Appointment of Sadhu Singh, an Electrician, om the ——. 766. 

Appointment of Sikh Gazetted Officers to the 7985. 4 

Appointment of Sikhs and Hindus as draftsmen on the —-—. : 
497-92. : | 

Appointment of Sikhs as Controllers on the 67L. । 

Appointment of Sikhs as Head Clerks on the 669. | 
Appointment of Sikhs as staff and assistant staff wardens on the 

670. 
Appointment of Sikhs as Traffic Inspectors, ete., on the -——. 

669. 
Appoifitment of ‘Sikhs in the Accounts Department of the ——. 

669-70. 
Appointment of Sikhs on the ——. 55-57, 677. 

Appointment of Sikhs to Accounts services on the —--. 585-86. 
Appointment of Sindhis as heads of departments in the —- office, 

Lahore. 
= of Sindhis as sanitary mspectors on the ——-. 78- | 

380 52220: of Superintendénts in Divisional Offices on the ——. ; 

। Casual leave for officers and clerks of the ——. 63-64. 
| का representation in the Accounts Department. 50- 

Communities of employees discharged or reduced in certain —— ye: 
Departments. 

_ Complimentary tickets issued on the-——. 885. “| a 

Definition of ‘‘ Family !? in the ——. 678. Fs 

Discharge of Muslim workmen from the ——. - 388. J 

Discharge of Muslims from the ——— Accounts Office. 30-8l. 

Employment of Sikhs on the ——. 282. 

Indianisation of the © cial and Engineering Superior Ser- : 
vices of the . 673-76. ig 

Intermediate and second ¢lass —— passes to Puri. 489. श 

Leave reserve and officiating promotion in the headquarters office 
of the ——. 884-82: 

Litigation officer of the 489. 
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RAILWAY (S)—contd. 
North Western—concld. 

Question re—concld. 

33500 व in the salaries of guards and drivers on the 
2 5 > 

Officers’ and clerks’ grades on the ——. 49]. 
Pay of Indian guards on the 4200-0. 

Pay of ticket examiners on the 286. 
Policy of communal representation on the ——. 767. 

Protection of Sikh interests on the ——. 672. 
मु Reeruitment of Sikh clerks on the ——. 767. 

प ior ee of Muslims in the Electrical Branch of the ——. 

: Representation of Muslims on the ——. 385-86. 

ap Retrenchment of a Sikh from the Agent’s office ——, | 67-72. 
Retrenchment of a Sikh from the Traffic Accounts Branch of 

ah eee 
Retrenchment on the i72, 82-83, 288. 

Safeguarding the interests of Sikhs in retrenchment on’ the —. 
283. 

Safeguarding the interests of Sikhs on the ——. 768. 

Selection and pay of control system officers on the ———. 9-92. 

Special and travelling ticket examiners on the ——. 285. प 
5 ली of probationers sent to out-stations on the | | 

Statement laid on the table by Mr. A. A. li. Parsons +c recruitment | 
of Muslims on the ——. 60- 

Oudh and Rohilkhand— 
Question re— 

Railway passes for the retired servants of the ——. 84. 
Advertisement of Indian ——'by Publicity Officers abroad. 876 

77. 
Alleged assaults by - officials. 899. 
a “agnor at Howrah of a —— officer retrenched at Tundia. 

Appointment of non-Hiidus की ——, Accounts Departinents. 905- 
07 

Duties of the General Seeretary, Indian —— Conference Associa- 
tion and his office. . 92. 

Economy in the publicity departments of ---.. 98. 
Employment by the —— of staff to receive and deliver letters to 

officials 
‘Employment of students of the Benares Engineering College as 

unpaid apprentices in the Lucknow workshop. 79 
Establishment a Public Works Department upper subordinates on 

ea Europeans, Anglo-Indians and Indians appointed as Mechanies in 
the Lillooah workshops, Kast Indian ——. 520. 
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AIL WAY (S)—coneld. 
Oudh and Rohilkhand—contd. 

Question re—contd. 
Examination for lower paid staff of ——. 720॥ 

Grant of Lee passage concessions to ‘non-Asiatic; non-superior 
officers in service. 598-99. : % 

Indianisation of ——. 298. 

Indians, Anglo-Indians and Europeans retreneched from ——~ and 
Government Departments. 4-5. 

Promotion of a fireman, 8I. 

me to Patunga Point and the eost of the aerodrome there. 04- 

Retrenchment on 
Train examiners at 

Travelling allowances and 

Rohilkund and Kumaon— 

Resolution re purchase of the Bengal and North Western Railway 
and 4499-509, 

Statement laid on the table by the Honourable Sir George Rainy on 
the purchase of the Bengal and North Western Railway and the 

8-82; 82. 
junctions. 93. 

fares. 93. 

—.. ]2)-2 
State— 

Question re— 

Accountants appointed to the —— Accounts Departinent. 288. 

Appointment of Muslims as accountants in the ——~ a\ceouuts De- 

partment. 289 

Concessions and privileges allowed on —— to: Angio-Indians, and: 

Indian subordinates. 68] 

Grant of advance increments to accountants in the ——~ Actounts 

and Audit Departments. ~80. 

Grievances of Indians on ——. 882-83. 

Licences to supply food on systems. 977 

Officers officiating in the lower gazetted service on -—~ I82 

Promotion दर Public Works Department upper subordinates 

48: 
Racial discrimination in new leave rules on ——-. 492 

Retrenchment in Accounts and Atdit Departments of ——. 389, 

Retrenchment in salaries on 507-08 

Retrenchment on ——. 88-9l, 9-I2 

“Travelling allowances of Public Works Depariment upper subordi- 

a tes on ——. 486-88 
RAILWAY ACCOUNTANT (S)— 

See ‘‘ Accountant(s) ’’. 

RAILWAY ACCOUNTS— 
i Question re— 

Confirmation of employees in certain —— offices. 995. 

Training school for in Caleutta. 87. 
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RAILWAY ACCOUNTS OFFICES— 

Sce ‘* Accounts Offices ’’. 

RAILWAY ADVISORY COMMITTEE(S)— 
See ‘‘ Committee(s) ’’. 

RAILWAY APPRENTICES— 

Sce ‘‘ Apprentice(s) ??. 

RAILWAY BOARD— 

Question re— 

Olerical establishment of the ——. 7782. 
Confirmation of temporary employees in the ——-, 798. 

Powers of the —— of framing rules for the determination of salaries. 
677. 

RAILWAY BRIDGE— 

See ‘‘ Bridge ’’. 

RAILWAY CLEARING HOUSE— 
ps re communities of employees discharged from the » Delhi. 

RAILWAY ENGINEERS— 
See ‘‘ Engineer(s) ’’. 

RAILWAY FARES— 
See ‘‘ Fare(s) ’’. 

RAILWAY FREIGHT— 
See ** Freight ’’. 

RAILWAY MAIL SERVICE— 

Question re— 

Admission of —— clerks to the accounts’ examination. 399. 

Adnission of clerks to the selection grade examination. 400. _ 

a of an additional selection grade post in each ——— division. | 

Muslims employed in the ——, Sind and Baluchistan Circle. 793. ॥ 
Non-appointment of Muslims to the in the Sind and Baluchistan 

Circle. 793. 2 
Platform attendanee by —— sorters. 887. 

Replacement of Hindus by Muslims in certain appointments in the 
, Delhi. 382-88. 

Representation of Muslims in the Postal and ——. 799-800. 
Shortage of supervisory posts in post offices and the ——. 262 
Unsatisfactory accommodation for the staff of the — -- at Howrah 

station. 6-77. 

‘RAILWAY MAIL SERVICE UNION— 
ae Union ” 

RAILWAY MEDICAL DEPARTMENT— 

See ' Medical Department °’. 
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OFFICERS— 

Question re— 
बल 7 of —— ‘‘ outside their own line of qualifications ’’. 

—— discharged and re-appointed. 773. 

RAILWAY PASS(ES)— 
See ‘‘ Pass(es) ”’. 

RAILWAY PROVIDENT FUND— 

See ‘‘ Provident Fund ’’. 

AILWAY PUBLICITY DEPARTMENT— 

Question re closing down of the operations of the 400. 

ATLWAY SERVICE(S)— 
Question re appointment of Muslims in ——. 987. 

RAILWAY STAFF— 
See ‘ Staff ’’. 

RAILWAY STATION— 
Question re— 

Abolition of the post of female attetidant for third class passengers 
at Dacca ——~. 700: 

Construction of a central —— in Calentta. 390, 494-95. 

Delay in opening of the third class booking office at Patna junction 

Inconvenient use 2222 the passenger sheds and platforms at ह 
Burhanpur 

pep a shed and other facilities for passengers at Jhansi ——. ह 

fiadk of facilities for passenyers on certain platforms at the Chitta- | 
gong 5 ; 

Provision of a ——— to the north of Burhanpur ——. 707. 

Provision of an extra gate at Burbanpur ——. 307 ह 

Removal of a public latrine from the proximity of the third clase 
waiting room at. Burhanpur ——. -08., 

Storage of dry fish and hides on the nger platform at Burhan- 
pur - 0) 

| ‘Treatment of Intermediate class passengers at Hardwar -—-, 996. 

RAILWAY TICKET(S)— 
Question re— 

Adoption of the Mody system of —— checking. हे. 

Orew system of —— checking. 79-80. 

; Sule and detection of used —— at Gaya and Patna. 384-35. 
RAILWAY WORKSHOPS— 

See ‘* Workshop(s) '' 

RAINY, THE HONOURABLE SIR GEORGE— 

Expressions of regret at the deaths of Mr. Alexander, My, Shahani 
and U Tok Kyi. 56. 

q 

al 

| 
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RAINY, THE HONOURABLE SIR GEORGE—contd. 7 ce 

Expressions of regret on the death of Mr. K. 6. Roy. 77:72... ॥ 

Foreign’ Relations. Bill— P 

Motions to consider and to circulate. 966-67. 

Heavy Chemical Industry (Protection) Bill— 

Motion for leave to introduce. 68. 

Motion to consider. 75-20, 730-32. 

Motion to insert a new clause as clause 4. 783-84. 

Indian Press Billi— 

Motions to refer to Select Committee and to circulate. 380-82. E 

Motion to reduce Demand for Supplementary Grant for ‘‘ Miscella- 
neous ’’ re— ‘ 

Tnadequate representation of Bengal at the Round Table Confer- 
ence, 23]. 

Tnadequate representation of Mussalmans in the Federal’ Structure: 
and Minority Committees and the Round Table Conference. 4243, 

Inadequate representation of the landholders and zamindars at the 
Round Table Conference. 240-4I. 4 

_o»)-Non-participation of the representatives of the Federation of Indian — 
Merchants’ Chambers and Industries in the Federal Structure — 
Committee and the Round Table Conference. 234. : 

ah pee 5 कह 2०५28 of Orissa at the Round Table Conference. 236- 
: 02222. : 

_Non-representation of the a community at the Federai Structure 
“Committee or the Round Table Conference. 244. i 
Representation of non-Brahmins and Bombay Karnatak at ihe Round — 

Table Conference and the Minorities Sub-Committee... 248. 
Point of order raised by ——— as to how failure to enquire into the 

causes of agricultural distress is related.to the expenses of the 
Round Table Conference. 4244. 

Point of order raised by that as the Supplementary Demand mov- 
ed by the Finance Member does not contain any provision for the 
Orissa Boundary Commission, the question of non-inclusion of a 
pene ali in that Commission cannot be discussed under this Demand 
for Supplementary Grant. 245. 

; Resolution re— 

~ Powers of the Governor General under the new constitution. 644- 
, 650. ; 

Purchase of the Bengal and North Western and Rohilkund and — 
Kumaon Railways. 499-502, 508-09. _ ; 

Statement iaid on the table by re report of the committee on the 
purchase € of the Bengal and North Western and Rohiikwund and 

umaon Railways. I-2. ; Pe. 

Statement of Business by ——. 6], 299-300, 677-8, 936, 055. 
Statement on the Financial Position. 034, 087. - 

RAJAU, RAJA SIR VASUDEVA— ee 
ui 

Resolution re High Courts. 633. 
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-RAJAH, RAO BAHADUR M, C.— FAWAEWAA 

Question re— पड 

Arrangements on steamers carrying ¢eoolies from Malaya: 6 India. 
4224-2. 

Charge for excess water at Government quarters in Simla and New 
Delhi. 926. 

Charge for excess water at the clerks’ quarters, Phacli, Simla. 925- 
226: 
Excess water rates charged for quarters in Phagli, Simla. "975. 

Future policy regarding broadcasting, 454-55. 

Improvement of wireless communication.  55: 

Indian ‘officers in the wireless branch. 56: 

Introduction of water meter cards in Simla and New Delhi. 975. 

Meters attached to clerks’ quarters at) Phagli) Simla: 993. 

Population of the depressed classes in various’ provineds, 994, 

Qualifications of divisional engineers (wireless). 7]55: 

Reeruitment of depressed classes in Madras post offices. 994. 

Recruitment of depressed classes in post offices. 994-5. . 
Recruitment of residents of Delhi Proyince to services in the Pun- 
jab. 877-78. Res xs 
Regiments admitting members of depressed classes. 342-3. 

Representation of depressed classes in certain offices in Madras. 994. 

Resolution in the Madras Legislative Council to raise Madras Infant- 
ry Battalions. /2. 

Storage of fodder for catile on the roofs of the lavatories of indian 
3 Clerks’ quarters in New Delhi. 975-76. 

4 The rebellion in Burma. 597-98. 

RAJPUT (S)— 

Question re— : 

Muslim —— in the British Indian Army. 427. 

Muslim population of each provinee. 926-27. 

Non-recruitment to the Army of Muslim ——— from the United Pro- 
vinees. 428. 5 

Reeruitment of Muslim to the Air Service and the Royal Indian 
Marine. 428. 

RAJPUTANA— ~~ 
कं Question re— 

Appointment of a superannuated officer as Secretary of the — 
Board of Secondary Edueation. . 98. 

Cost of the Board of Secondary Edueation in ——. 788-89. 

Fees charged from candidates for examinations in — - i88. 

RAMA RAO, RAI BAHADUR U— se 

7 * Outh of office. 7. 

। 



१88 INDEX ‘TO LEGISLATIVE ASSEMBLY DEBATES. 

RAMASWAMI AIYAR, THE HONOURABLE SIR 0. P.— 
Indian Press Bill— 

Motions to refer to Select Committee and to cireulate. 352-56, ह 

RAMCHANDRA, MR.— ; 

Oath of office. 273. 

RAMZAN— 
Question re concession granted to Muslims during the ——. 796. j 

RAMZAN ID— \ 

See “Td’’. 
RANGA TYER, MR. C. S— 

Expressions of regret on the death of Mr. K. 0. Roy. 75-76. 

Indian Mines (Amendment) Bill— 

Motion to consider. 562. 

Indian Press Bill— 

eg refer to Select Committee and to circulate. 304, 37, 

Point of order raised by Mr. 8. 0. Sen that the Bill as introduced in 
the Assembly has not been published in the Gazette and therefore 
all proceedings taken thereafter, viz., the presentation of the Re- 
por of the Select Committee are ultra vires, illegal and void. 

Tndian Press (Emergency Powers) Bill— 

Motions to eonsider and to refer to Select Committee. 3]4, 35- 
48. 

Consideration of clause 3. 836-38, 358, 365-67. 

Consideration of clause 4. 44ी6. 
Consideration of clause 7. 440. 

Motion to pass. 4476-80. | 

Question re— 

Abolition of leave reserve officers in the Meteorologial Department. — 
589, 590 

Abolition or reduction of the Instrument Section of the Meteorolo- 
gical offiee, Poona. 589-90. 

Annual conferences of Chief Factory Inspectors. 85. 

Appointment and reductions in members of the Public Service Com- 
mission. 723 ‘ 

Appointment of women factory inspectors. 84 ; | 
Assistance for Madrasi cultivators in Burma. 48. पु 

Qondition of Madrasi residents, traders and labourers m Burma. 
47-8. 

Conversion of Departmental Telegraph offices into combined offices. 
708. ! 

Correspondence on the subject of Madrasis in Burma. 448. 

Correspondence relating to breaches of the pact with the Congress. 
2. 

ero ige with His Majesty’s Government re British trade in ai A 



RANGA IYER, MR. 0. S—contd. itis 
Question re—contd. 

Cost of haulage of motor cars of Members of the Central Legislature- 
AL. 

Decline in the foreign trade of the Bombay Presidency. 60 
Departure of Indians from Burma. 49. 

Development of Burma by immigrants from Bihar and Orissa and 
the United Provinces. 779. 

Employment as 2 member of the Public Service Commission of the 
head of the Criminal Intelligence Department. 278-9. 

Export, of monkeys from India. 703-04, 7780-80 
Faetory inspection. 84. 

Financial aid for Indians in Burma, 780. 

Fuel allowance for the Kodaikanal Observatory post office. 708. 

Gratuities for retrenched men at the cordite factory at Aravankadu. - 

Indian labourers in Ceylon: 27-29. 

Losses of Immigrants from Bihar and Orissa and the United Pro- 
vinees settled in Burma. 779. 

Memorandum of the All-India Postal and Railway Mail Service 
Union to the Posts and Telegraphs Retrenchment Advisory Com- 
mittee. 7-2. 

Military wounded and murdered in Burma. | 778. 

2 कट and daily rates of pay at the ‘eordite factory at Arayankadu. 
36. 

Necessity for post-of Publicity Officer in the Posts and Telegraphs 
Department. 705-06. 

Number of Indians assaulted, robbed, ete, im Burma. 778. 

Officers of the Indian Broadcasting Company maintained by Govern- 
ment. 706. 

Overworked postal’ staff. 704-05. 

tent sens and. staff of the Posts and. Telegraphs Department. 

Postal signallers; and. Departmental telegraphists.,. 707. 
E pone of the Moral and Material Progress Report of India. 

386-5 हु 
Proclamation of martial Jaw in Burma... 778-79 ‘ 
Protection for adolescent labour in factories. 84. 

Protection of Indians in Burma. 780. 

tions of the Royal Commission on Labour in regard. to 
hours of work in factories. 484 

Recommendations of the Royal Commission on Labour in regard to 
unemployment. 384. 

Reduction in number of members of the Public Service Gommis- 
sion, 4/9-27 : 

Reduction of number of Departmental telegraph offices. 7 
Reduction of salaries of superior officers. 67 = 

- 
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RANGA IYER, MR. 0. S—coneld. 

Question re—coneld. 

Reduction of salaries of the Indian Civil Service: 54. 

Reduetion of Superintendents of Post Offices. 706-07. 

Reduction of travelling allowance of Government servants and Mem- 
bers of the Central Legislature. 6-2: 

Report of the Royal Commission on Labour. 387. 

Representations on the plight of Indians in Burma. - 777. 

Research papers published by officers and assistants of the Meteoro- 
logical Department. 6I. 

Retrenchment at the cordite factory at Aravankadu. 934-86. 

Retrenchment in the postal service. 705. 

Retrenchment of telegraphists. 70-I. 

Riots at Dera Ismail Khan and Kulachi village. 608-09. 

Riots in the North-West Frontier Province. 609. 

Serious situation of Indians in Burma. 777-78, 780. 

Stoppage of the activities of the Archeological Depariment by way 
of retrenchment. 60-7. 

। थ् Supervision of female labour in factories. 88. 

} at हि for the conveyance of mails between Bombay and England. 

Trade between India and Japan and India and Britain. 609. 

Travelling allowance and haulage of motor ears of Members of the 
Central Legislature. 62. 

Witnesses examined in Bombay by the Posts and Telegraphs Re- 
trenchment Sub-Committee in Bombay. 709. 

tion (Suppl tary) re— 
Appointment of a Bengali Muslim to the Executive Couneil of the 

Governor General. 56. 

Attendance by Government servants at political meetings. ॥57. 

Grant of Lee passage concessions to non-Asiatic non-superior officers 
in railway service. 599-600. 

Indians repatriated to India from abroad. 9. j 
Resolution re— ॥ | 

. Agricultural distress. 234-37. : 

f Exchange, Gold Reserves and the Supplementary Finance Bill. 

© 

083-88. 
Control of money lending and rates of interest. 657-58. 

3 लि of the Governor General under the new constitution. 646- 

Purchase of the Bengal and North Western and Robhillund and 
Kumaon Railways. 508. 

RANGACHIIARIAR, DIWAN BAHADUR T.— 

Expressions of regret at the deaths of Mr. Alexander, Mr. i 
and U Tok Kyi. 56-57. fase 86 a reer 

Expressions of regret on the death of Mr. K. 0. Roy. 72-73. 
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AOL 
DIWAN BAHADUR T.—contd. 

; Indian Press Bill (introduced on 7th September 93) न 

7 Motion for leave to introduce. 65-66. 

RANGE OFFICE(S)— 

Question re abolition of —— of Deputy Postmasters-General. 7-8 

RANGOON— 

Question i mee of certain town inspectors of post offices in 

RASTOGI, MR. BADRI LAL— 
Election. of ——- to the Advisory Publicity Committee. 408. 

Question re— 

Complaints against superintendents of post offices, 909. 

Prauds in post offices. 908-09. 

Grant of pensions to the families of soldiers killed in the Burmese 
Rebellion. 976. 

Inquivies in Bardoli and the North West Frontier Province. 977. 

ae of clerks to the lower division of the Secretariat. ॥श- 

Retrenchment of employees of the East Indian Railway Traffic 
Accounts Office, Howrah. 976-77. 

RATES OF INTEREST— 
Resclution re control of money lending and ——. 826-55. 

RATE WAR— 

; Question re —— carried out against the Pioneer Motor Transport 
Steamer Company in East Bengal. 39-92. 

| RATIO— 
Message from His Excellency the Viceroy and Governor General re 

disalowance of motion for adjournment relating to the Exchange 

Motion for Adjournment re pronouncement re the Exchange --—. 
825-26. 

Question re cost of maintenance of the exchange —— at ls. 6d. 46-47. 

KAWALPINDI— 
Question re postmen and packers employed at the —— post office. 

688 

REBATE(S)— 

Question re deferred —— system of British Shipping Companies. 
578-79. 

REBEL (S)-- 

Question re— 

Decapitation of the bodies of certain Burman —— hanged in Burma. 
॥60॥ 

Severance and exhibition of the heads of certain Burmese -—. 
505. 
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REBELLION— 
Question re— 

Burma ——. 993. 

Effect of the Burmese on Indian investments in Burma. 

Grant of sees to the families of soldiers killed in the Burmese 

The in Burma. 597-98. 

Resolutien re in Burma. 855-63. 

RECOMMENDATION (S)— 

— of the International Labour Conference re prevention of indus 
trial accidents. 408-0. 

RECRUIT (S)— 

Question re capitation charges for British Army —— im India, 42. 

RECRUITMENT— 

Question re— 

Annual examination for —— to the ministerial establishment of the 
Government of India and Attached Offices: 782. हि 

and promotion of Muslims in the Secretariat, बाते Attached 
Offices. 29-3. 

—— for the postal service in the Madras Presidency. 804-05 

— in the office of the Royal Air Force on.the eve of. moving to 
Delhi. 29 

—— of depressed classes in Madras post offices. 994. 
—— of depressed classes in post offices. 994-95 

— of Goanese in’ Departments in the Bast African Colonies. 40I. 
—— of Muslims in the Bengal and Assam postal circle. 796. 

—— of Muslims in the Sind and Baluchistan postal circle. 795. 
—— of Muslims to Government Departments. 822-23. 

—— of Muslims to Government of India offices. 00-02, 002-03 
—— of Muslims to the Army and Royal Air Force .headquarters 

offices. 000-0I 

a Musalmans to the Military Accounts Department, 84-85. 
residents of Delhi Province to services in the Punjab. 

877-78. 

© —£4 of Sikh clerks on the North Western Railway. 767-68 

—— of staff in the Quetta Head Post Office and the Baluchistan - 
Division. 796. 

oe to. the clerical establishment of the Government of India 
Secretariat and Attached Offices. 407-08 

— to the Income-tax Department. 82-I3. 

St f —— for the Indian Civil Service and other Imperial ।॒ 
Services. 504-02. : 

RED CROSS SOCIETY— : नह: weg 
: Question re aS. of the Women’s Medical Service lent to the Indiiu 



a MR. P. G.— : ; न 
Election of —— to the Advisory Publicity Committee. 7408,... 

REDDI, MR. 7. N. RAMAKRISHNA— 
Question re— 

of the Imperial Bank of India. 74-7 

Amount of advances granted to Indian merehants by the Imperial 
Bank of India. 75, 

Appointment of committee of inquiry into) workings of the Imperial 
Bank of India, _75-76. 

Deposits with the Imperial Bank of India, .74. 

Effect of Burmese rebellion on Indian investments in Burma. 76. 

Loans of the Government of India maturing in England and in 
India. 90 

Promotion of upper subordinates in the Public Works Department. 
225. 

Proyision of the Budget in connection with post office cash certi- 
ficates. 90-02. 

Stocks of silver in eoin and bullion. 902-03. 

Withdrawal of facilities granted to Indian merchants by the 
Imperial Bank of India. 7 

World conference on silver. 902. 

Question (Supplementary) re— 

Dumping of Japanese rice into India. 4-5. 

Resolution re the Imperial Bank of India. 865-66. 

REDUCTION(S)— 

Question re— 

Communities affected in made in the Forest Research Institute 
and the Survey of India Department at Dehra Dun. 685-86. _ 

Possibility of —— of pay and pensions of Goyernment seryants. 
502-03. 

—- in number of apprentices in the Kharagpur railway workshops. 
5I8. 3 : 

of number of Departmental telegraph offices. 77, 

—— of superintendents of post offices. 706-07. 

REFUND(S)— 65, 
Question re —— of Haj Pilgrim passage money. 503-04. : 

REGIMENTS— 
{ 

Question re— ३ 
Cost of moving —— from one station to another. 523. | 

—— admi of depressed. classes. 2-3. 
5 ee ee Pi the United Provinces. 83, 

L295LAD 

= 
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Alleged differential treatment of Indian and non-Indian Directors’ 
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REGULATION(S)— 
Question re— 

’ 

Allowanees of the Frontier ~— Committee and ‘certain other com- 
mittees. 02-03 

Frontier. —— in force in the North West, Frontier Province and — 

Sind and decisions of cases by Jirgas. 98-99. + 

TiJness and treatment of Mr. Ihsan Mahi, a detenu under —— II 

of 8i8. 85-87. 
Imprisonment of Mr. Thsan Tahi under —— IIT of 838, 54-55. 
Rules framed under TIT of 88: 900-0. 

Arrest and detention of Mr. Vir Inder under —— III of 88, 54 

seen under TIT of 8i8 of Mr. Aziz Hindi of Amritsar. 

REGULATION III OF 8i8— 
See ‘‘ Regulation(s) ’’ 

RENT(S)— 
Question re— 

High’ in Bombay paid by the Army authorities 423-4. 

House —— allowance and Delhi camp allowance. 95, 

House —— and house —— allowancesat Simla and Delhi.” 96. 

+. and price of “‘ Thakersey House'’” and ‘‘ Irwin House ’’ in 

Bombay. 888. 

——~ charged at Longwood: Hotel for . Goyernment officials and — 

Members of the Central Legislature. 64 

—.— for bungalows recovered from the Manager and Assistant 

Manager, Government of India Press, Aligarh 

—— for Government, quarters paid 09: clerks in Simla; and Delhi 

during the months of April and October. 984-85 

—— free accommodation for staff of Attached Offices in New Delhi, 

97. 
/Sjmla’ house ——-! allowance of Secretariat» employees) /97- 

REPAIR(S)— 

‘Question ‘re ‘tenders for‘ work at the Government’ of India Press, 

Aligarh. 429-30. 

REPATRIATION— aa ३७ 0४3 89% ra 

Question re— 

____ of Indian settlers from British colonies. 388-89 

——~ of Indians: from abroad.!8-2 
ia ॥ 

= REPORT(S)— 

i Question re reiont AyBAs irl tte ai y 

Congress on India’s financial obligations. 57l-72.. 5) (97 

Discussion of the —— of the Retrenchment Committees 294 95. 

0 irs supporting, the Hide Cess Enquiry Committee’s ——. 

A 

ae ee m of the Moral and Material” Progress 
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Question re—contd. ery 

Printing of —— of commissions on labour, retrenchment, ete. 
66-67. 5] 
oe. —— of the Indian Trade Commission at Hamburg. 

pe committees onthe Indianisation of the Army in India. 

at ees Bengal and North Western Railway Enquiry Committee. 
9-86. 

— of the committee appointed on the recommendation of the 
defence sub-committee of the Round Table, Conference. . 872. 

{ —— of the Frontier Crimes Regulation Committee. 83-4. 
—— of the Hides Cess Enquiry Committee, 74. 

—— of the Indian Sandhurst Committee. 693 

Ag the Posts and Telegraphs Accounts Enquiry Committee. 

—— of the Retrenchment Committees. 665-66, 83. 

—— of the Royal Commission on Labour. 387, 72. 

Tanganyika by Mr. Strickland. 

Retrenchment proposals of the Jukes 388. 

Statement laid on the table by the Honourable Sir George Rainy re 
--+- of the committee on the purchase of the Bengal and North 
Western and Rohilkund and Kumaon Railways.’ 4-2. || 

हर 0ाशफार-. ५ ' 
Question re refusal of 8 passport'to England to the Chief —— of the 

Hindustan Times 

-REPRESENTATION(S)— 
Question re— 

ह Additional of mercantile community, and agricultural classes 
on the Round Table Conference. 007. 

Communal - in Central Goyernment services. 579-80 
Communal in the North Western Railway Accounts Depari- 

ment. 50-5 
। Fixation by statute of percentage of Muslim —— in Government 

Services. i 

Muslim —— in certain Government of India offices in Caleutta, 

6 
Muslim —— in Pay and Accounts and Andit offices in the North 

West Frontier Province. 006. 
Policy of communal —— on the North Western Railway. 767. 
——- by the Indian Match Manufacturers’ Association. 4१9].., 

—— from the East Indian Railway. Press Employees’ Association, 

, 7, L070, ; 
© 0 aborigines of Bihar and Orissa at the Round Table Confer- 

ence. 7770-07. 
; 
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REPRESENTATION (S)—contd. 

Question re—contd. 
—— of depressed classes in certain offices in Madras. 994. 

—— of Indians on public bodies in Fiji. 769-70. 

—— of Muslims in Government services. 55-6. 

—— of Muslims in the Postal and Railway Mail Service. | 

—+— of Sikhs in the office of the Director General, Indian Medical 
Service. 805-06. 

—— of various communities in appointments of Executive Engineers — 

in the Delhi Publie Works Department. 979-80. 

on the plight of Indians in Burma. 777. 

REPRESENTATIVE(S)— 
Question re Selection of a —— from the Karnatak for the Round Table 

Conference. 438. 

RESEARCH (ES)— 
Question re— 

Constitution of the Governing Body of the Indian —— Fund 

Association. 293-94 

- into the action of Indian drugs. 39-40. 

_.-. papers published by officers and assistants of the Meteorological 
Department. 07 

RESEARCH DEPARTMENT: 
Question r¢ recruitment for the Medical ——. 79:92. 

RESEARCH FUND ASSOCIATION— 
Question re— 

R Goyerning Body of the Indian ——. 24-25, 
Reconstitution of the Governing Body of the ——. 892. 

; Salaries of European and Indian research workers paid from the 
bi Indian ——. 9. 

See also ‘‘ Association(s) ’ ४८ 3 

RESEARCH INSTITUTE(S)— 

Question re— 
Establishment of a Central Medical ——. 892. 
Salaries of heads of ——. 892. 

_ See also ‘‘ Institute(s) ’’. 
RESERVE CLERK(S)— 

“See * Clerke(s) ” 
RESERVE FORCES (AMENDMENT) BILL— 

“ Indian -—— ’’ under ‘‘ Bill(s) ”’ 

RESERVE OF OFFICERS— — 
Question re Army in India ——. 47-49. 

RESIPENT MAGISTRATE (S)— 
estior si ० क ४० कर of —— to Judicial Heads instead of to the 

eutive Department. 95 iu j 



= SEGREGATION.- ete 
“« Segregation ’’. ४5५५७ 

RESOLUTION (S)— 
Question re— + 

—— in the Madras islative ei i a te Legi Couneil to’ raise Madras Infantry 

—— of the All-India Conference re the Medical Register.  890-9, 
—— of the All-India Medical Conference. 524, 

—— in the Tanganyika Indian Conference, 42I. 

—— passed at the All-India Medical Conference. .. 890. 
-— re— 

Agricultural distress. 28-54. 

Civil Court decrees and proceedings against agriculturists. 99-28. 

Control of money lending and rates of interest. 652-63, 826-55. 

Draft convention on forced or compulsory labour.  4509:25 

~— sirens regulating hours of work in offices, hotels, ete. 

Exchange, Gold Reserves and the Suppl tary Fi Bill. 
056-04. f 

Expenditure on roads, 496-99. 

High Courts. 626-43. 

Imperial Bank of India. 865-66. 

Seg of the Governor General under the new constitution. 643- 
5 

Purchase of the Bengal and North Western’ avd Rohilkend and 
Kumaon Railways. 499-509. 

Rebellion in Burma, 855-64. 

RETRENCHMENT— 
Question *e— 

Communal considerations in —— of staff in Government Depart- 
ments. 665. 

Conference at Simla on ——, 74. 

Cost of -—— sub-committees and the effected by them. 424-25. 

Discharge on account of —— of Mr, Abdul Rashid from the office 
| of the Chief Engineer, Surveys and Construction, Lahore. 582. 

Non- —— in the salaries of guards and drivers on the North Western 
Railway. 284-85. oe 

Printing of reports of commissions on labour, ——, ete. 766-67. ~ 
at the cordite factory at Aravankadu. 934-36. 

~— at the Forest’ College, Dehra Dim. 76. 
—— earried out in Government Departments. 64. rae 

—— due to amalgamation of Audit and Accounts offices. 909-I] 

— in Accounts and Audit Departments of State Railways. 389 

— in Accounts and Audit offices in Bengal. 465-66 

— in Government of India offices in Calcutta. -2 
—— in salaries of Departmental heads of Research Institutes. 527. 

j INDEX TO LEGISLATIVE ASSEMBLY DEBATES, ॥९: ४६ 
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RETRENCHMENT—contd. 

Question re—contd. 

—- in salaries on State Railways. 507-08. 

—— in Scientific and Technical Departments. 496: 

—— im the Archwological Department. 005. 

— in the Army Department. 592-93. ° 

of — in the Government of India Press, Aligarh. 429. 

— in the Home Department. 465. 

E —— in the North West Frontier Province Accounts Offices. 
-—— in the postal service. 705. 

—- in the salaries of superior services. 784. 

of a Sikh from the Agent’s Office, North ‘Western Railway. 
67-72. 

— of a Sikh from the Traffic Accounts Branch of the No 
Western Railway. 672. 

—— of employees of the East. Indian Railway Traffie Accounts 
Office, Howrah. 97 

—— of grant and staff of the Indian Research Fund Association. 
98. 

—— of high officials. 88. 

—— of Indian staff on the Mastern Bengal Railway. 506. 
—— of Muslim employees of the Government of India Press, 

Aligarh. 82, 
— of posts in the Army Department. 53-54. 

—— of Telegraphists: 70-77. 

— of temporary railway engineers. 50. 

— on Railways. 8-82, 82-83. 

— on State Railways. 88-9, 9-2. 

—— on the North Western Railway. 72, 82-83, 283. 

< proposals of the Jukes Report. 388. 

Safeguarding the interests of Muslims in —— in the Indian Army 
Ordnance Corps. 06 

Safeguarding the interests of Sikhs in —— on the North Western 
Railway. 283. 

ge ae of the activities of the Archeological Department by way 

RETRENCHMENT ADVISORY COMMITTEE— 

Question re memorandum of the All-India Postal and Railway Mail | 
Service Union to the Posts and Telegraphs ——. 7-2. 

RETRENCHMENT COMMITTEE (S)— 

Question re— 4 bs 
eu) 

Proposals before the ——.. 392. _ 

wis? Report of the ——. 8]3, 605-66. 

Discussion of the reports of the ——. 794-95. — 4 
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RETRENCHMENT SUB-COMMITTEH— 

Question re witnesses examined in Bombay by the Posts/and Telegraphs 
— in Bombay. 709 

REVENUE(S)— 
Question re— i 

Decrease in customs ——. 479 

panama —+,ete., of certain Kanarese speaking districts. 486- 

realised by the Government of India.. , 666. 

REVENUE ESTABLISHMENT— 
Question re promotion. of Anglo-Indian subordinates to the superior 

68I. 

RICE— 
Question re— 

Dumping of Japanese —— into India. 4-5. 
jinportation of Japanese ——. 77278. 

RIOT(S)—- 
“Motion for adjournment re —— at Dera Ismail Khan and at Chitta- 

gong. 65-7. 

Question re— 

Casualties in the Peshawar —— of 930. 404. 
Persons killed and wounded in the —— in the Bannu district, North 

West Frontier Province. . 53. 
—- at Dera Ismail Khan and Kulachi village. 608-09. 

— in the North West Frontier Province. 609. 

Statement laid on the table by Mr. E. 8, Hotell re —— in the North 
West Frontier Provinee. 4204-02. 

ROAD (S)— 
Question re— 

Cost of the Bara Wafat-Khajuri —— and the military operations 
entailed in its construction. 405. 

Senge of a —— to the North of Burhanpur railway station. 

Repair of the Arracan —— in the district of Chittagong. 04. 

Resolution re expenditure on ——. 7496-99. 

ROAD COMMITTEE— 
See ‘* Committee(s) ’’. 

ROAD LIGHTING— 
Question re maintenance of electric installation and -—— in Old 

Delhi. ॥84. 

ROAD SIDE STATION(S)— 
See ** Station(s) ’’. 

ROBBERY (IES)— 
Question re 

Dacea. 
in post offices in the districts of Chittagong and 
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ROHILKUND AND KUMAON RAILWAY 
See ‘‘ Railway(s) ”’. 

ROME—- 
Question re activities of the International Chamber of Agriculture of 

64. 
ROORKEE— 

Question re appointment of Muslims on the station staff at ——. 00. 

ROUND TABLE CONFERENCE— 

bra ५ 

Motion to reduce Demand for Stipplementary Grant for— 
‘* Expenditure in England—Seeretary of State for India ’’ re— 

Non-rep' ‘tion of Nationalist Muslims in the ——. 493-96. 
‘* Miscellaneous ’’ re— 

Inadequate representation of Bengal at the ——. 228-32) 

Inadequate representation of Mussalmans in the Federal Strue- 
ture and Minority Committees and the ——, 24]-43. 

Inadequate representation of the landholders and zamindars at the 
वश्श-4ी 

Non-participation of the representatives of the Federation of — 
Indian Merchants’ Chambers and Industries in the Federal 
Structure Committee and the 232-34. 

Non-representation of Orissa at the ——. 234-37 
Non-representation of the Jain vee at the Federal Strue- 

ture Committee or the —— 
Representation of non-Brahmins and Bombay Karnatak at the 
—— and Minorities Sub-Committees. 246-49. 

Question re— 

Additional representation of peg community and agricultural 
classes on the ——. 

Date of conclusion of the —— and publication of its results. | 

Delegates to the from Bihar and Orissa. 26-27. 

Expert inquiries carried out in’India for the ——. 869-7]. 

Nominations from the Punjab for the ——< 582-85. 

57 अल के of the people of cantonments at the ——.  80- 
भर 

Passages’ of —— delegates, ete. 867-68 
Report of the Committee appointed on the recommendation of the 

Defence Sub-Committee of the ——-. 2, 

Representation of aborigines of Bihar and Orissa at:the ——.° 770- 
या ng 

Representation of Bengal landholders at the —— 573, 
Representation of Gurkhas at the ——. 523 
Representation of Shia Muhammadans at the. ——,.. 523,,.. ag 

पट 5 of the Indian Chamber of Commerce at the ——. 

Repospiative recommended by Bihar and Orissa ‘for’ the’ — =: 

Selection of a representative from the Karnatak for the. 438. 
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MR. K. C.— 

। Iixpressions of regret on the death of ——. 77-76. 

ROY, MR. M. N.— 
Question re withholding of telegrams sent by ——. 524 

ROY, MR. 8. N. 
Indian Press Bill— 

Motions to refer to Select Committee and to cireulate. 37. 

Oath of office. . 

ROYAL AIR FORCE— 

Question re— 

Recruitment of Muslims to the Army and —— headquarter offices. 
000-0. 

Fey penis in the office of the —— on the eve of moving to Delhi. 
a 

ROYAL COMMISSION(S)— 

See *‘ Commission (8) 77, 

ROYAL COMMISSION ON LABOUR— 
Question re report of the ——. 7772. 

See also under ‘‘ Labour ’’. 

ROYAL INDIAN MARINE— 
Question re recruitment of Muslim Rajputs to the Air Service and 

the ——. 428 

ROYAL MAIL SERVICE— 
Question re trayelling allowance of —— officials transferred from 

ilehar. 898, 

RUBBER— 

Question re importation of cheap —— and canvas shoes from Japan. 

RULE(S) 

Question re— 

Change of —— for Metal Passes. 678-79. 

Definition of ‘‘ Family ”’ in the North Western Railway Pass, ——. 

678. 
Exemption of Members of the Legislature from: the Arms Act ——. 

99 
Interpretation of a railway provident fund) and gratuity’ —. 

I 
New ——-for payment of two annas on V..P: Pareels and registered 

newspapers. 8. 
Powers of the Railway Board of framing —— for the determination 

_. , Of salaries.. 677 

_. Racial discrimination in new leaye —— on State Railways. 492. 

.p.»=.Revision and improvement of jail ——.:. 86-87 eecaie 

_—— for the classification of prisoners. 86. ४6१७ 
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RULING(S)— 

Bill(s)— 

A motion to refer a —— to a Select Committee is’ perfectly 
order without previous publication of the ——in the Gazette of 
India, but no Report of the Select: Committee ean be made or 
considered by the Assembly without such previous publication. 
83-84. : न 

When का alternative “amendment is moved the old ground is not 
allowed to be covered because that is repetition. 429. 

. Demands for Supplementary Grants— 

Honourable Members are entitled to say that they. will give only 
one rupee against a made by Government but in that case 
they will have to deal more with the financial aspect than with a 
particular grievance. 228. 

Tf the —-— does not contain a provision for any item, that i 
cannot be diseussed under that particular demand. 245. 

The fact that a motion appears on the Order Paper does not mean 
that the Chair has allowed that motion. A point of order ean 
always be raised when a motion is attempted to be moved and it is — 
always open to the Chair to rule that motion out of order. 245, 

Indian Press (Emergency Powers) Bill— 

All the amendments of which notice had been previously given to 
the Indian Press Bill which had since been withdrawn, would 
he allowed to be moved in respect of the ——, with such modifi- 
cations as might be called for. ॥शा7, 

Miseellaneous— १ 

An Hononrable Member may read a few extracts to support the 
point of view which he holds, but he cannot be allowed to read 
elaborate extracts in the course of the debate. 32. 

An Honourable Member should resume his seat when a point of 
order is raised. 325. 

As soon as any unparliamentary expression is used, it is open to 
any Honourable Member to call attention to it. 350. 

Honourable Members are not entitled to speak again, but they can 
briefly explain the reasons for withdrawing their motions. 495. 

If an Honourable Member quotes an extract in refutation of an- 
other Honourable Member’s argument, it is not a personal expla- 
nation. 38. 

In making p al explanations, Honourable Members must restrict 
themselves to them only and should not make a reply. 226. 

Tt is only the Chair that has the right to call Honourable Members 
to order. 37. 

‘The expressidn ‘‘ mean advantage ’’ is very offensive and is not 
allowed. 473. 

‘Question (s)— 
Honourable Members are entitled to ask —— in regard to legisla- 

tion which stands on the Indian Statute-book and any supple- 
mentary —— which deals directly with that legislation is admis- 

Reel sible. 990. { 
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RULING (S)—contd. -A ALTAR 
Question (s)—econtd. § rg) 

Honourable Members giving notice of short notice'—— should be 
in their seats to put them. The Chair cannot allow any other 
Honourable Member to put that ——. 427. 

There is no rule or Standing Order which compels Government, to 
give answers to ——-. Honourable Members on the Treasury 
Benches are entitled to say that they want notice of a put 
as a supplementary ——.° 600. 

Question re— 

Conflicting —— on the Law of Attachment. 995-96. 

Resolution (s)— q 

A reference to the Finance (Supplementary and Extending) Bill 
is in order in the ——~on the financial statement made by the 
Finance Member. 058. 

Time Limit— 

There is no —— when legislation is being diseussed. 337. 

RUNNING STAFF— 
Question re reduction of allowance of train —— to pre-war rates. 

286. 

| RUPEE LOANS— 
See “' Loan(s) ”’. 

SADHU SINGH— 

Question re appointment of ——, an electrician, on the North Western 
Railway. 

SAHI, MR. RAM PRASAD NARAYAN— 

Indian Press (Emergency Powers) Bill— 

Consideration of clause 4. 428. 

SALARY (IES)— 
Question re— 

Powers of the Railway Board of framing rules for the determina- 
tion of ——. 6' 

Reduction of —— of superior officers. 6]. 

Reduction of —— of the Indian Civil Service. 54. 

Retrenchment in —— of Departmental heads of Research Institute. 
527. 

Retrenchment in —-—- on State Railways. 507-08. 

Retrenchment in the of superior services. 784. 

—— of local traffic service officers. 676 

-—— of the Health Commissioner with the Government of India. 
वाह, Ta 

SS, -. ० —— >>. 
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SALKEA— 
Question re construction by the East Indian Railway of buildings at 

——, Howrah. 495. 

SALT (ADDITIONAL IMPORT DUTY) BILL— 
See *‘ Bill(s) ?? 

SALT DEPARTMENT— 
Question re— 

Grievances of officers. 89. 
Selection of officers for the —— on its separation from the Excise 

Department. 88. 

SALTER, SIR ARTHUR— 
. Question re— 

Kecon mendations of ——. 70, . 

Report of ——. 904-05. 

SANDHURST COMMITTEE— 
Question re— 

Failure to appoint a Sikh to the ——. 586. 

a Report of the Indian ———. 693. 

SANITARY INSPECTORS— 

Question re appointment of Sindhis as —— on the North Western 
Railway. 73-7. 

SANJIVA ROW, MR. K— 
Oath of Office. . 

SANT SINGH, SARDAR— 
Code of Criminal Procedure (Amendment) Bill—(Ariendment ‘of 

» Section 44)— 
Motion to refer to Select Committee. 447. 

Foreign Relations Bill— 

Motions to consider and to circulate. 962, 
Indian Press (Emergency Powers) Bill— 

Consideration of clause 3. 332-33, 835, 836, 353, 358-63, 368, 
369. 

Consideration of clause 4. 872-78, 4l, 45-2], 429; 4480, 436 

-aviine Consideration of clause 5. 437 

Consideration of clause 6. 439. 

Consideration of clause 9. 4445, 446 
Consideration of clause 8. 446, 447, 448, 449 

- Consideration of clause 23. 449, 452. 
Consideration of clause 25. 455. 
Consideration of,-clause 80. 456-57 हु 

Consideration of the Title and Preamble. . 462. 

Motion to pass. 486-88. 
Question re— 

oon 
* Abolition of the local traffic service and creation of a new service. 



SANT SINGH, SARDAR—contd. 

INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 205, 
STAT KAY ava Ast TE कि 

Question re—contd. 

Abolition of the Railway Medical Department. 57. ; 

Abolition of travelling ticket examiners on the North Western 
Railway. 

Allégations made against Mr; Smith, Divisional Electrician, North 
Western Railway, Multan. 768. 

Alleged favouritism of Anglo-Indian officers and subordimates on 
the North Western Railway... 677. 

Application of section 44, Criminal Procedure Code. 442 

A Hepes of Sadhu Singh, an electrician, on the North Western 
ailway. 766. 

Appojntment of Sikhs as Controllers on the North Western: Railway. 
677. 

Appointment of Sikhs as Deputy Postmasters-General and Post- 
masters. 68-82. 

Appointment of Sikhs as Head clerks on the North Western Railway. 
69. 

Appointment of Sikhs as Staff and Assistant Staff Wardens on the 
North Western Railway. 670. 

Appointment of Sikhs as Traffic Inspectors, ete., on the North 
Western Railway. 669-7! 

Appointment of Sikhs in Andit and Accounts Departments of the 
Government of India. 672-73 

Appointment of Sikhs in the Accounts Department of the North 
‘Western Railway. 669-70 

Appointment of Sikhs in the Clearing Accounts Office. 670. 

Appointment of Sikhs in the Postal Service in the Punjab. 6&2. 
Appointment of Sikhs on the North Western Railway. 55-57, 677. 

Arrest and detention of Mr. Vir Inder under Regulation IT of 
8i8. 54. 

Branding of mares in the Jhelum canal colonies. 267-70, 

Change of rules for metal passes. 678-79. 

ts trained at the Training School for Accountants at Calcutta. 

ae ensation to Sardar Ganga Singh for the shooting of his 
children and wife. 768-69 

Complaint of horse-breeding grantees of land against the A. 
Remount Officer, Sargodha. श0-7. ge! 

Concessions and privileges allowed on State Railways to Anylo- 
Indiang and Indian subordinat 68i. 

Construction of a children’s ward at the Peshawar Hospital in 
memory of the children of Sardar Ganga Singh. 769. 

Conversion of travelling ticket  exai into special tieket 
examiners. 285-86 i tthe 

Definition of ‘‘ Family ’’ in the North Western Railway Pass Rules. 
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SANT SINGH, SARDAR—contd. 

LOE हु 367८ 
INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

Question re—contd. 

Detention under Regulation IIT of जहा8 of Mr: Aziz Hindi 
Amritsar. 5-53. ह 

Difference in pay of local traffic service officers. \'680-8i 

= of the Army Remount Department, Sargodha’ Circle, 

Eniployment of Sikhs on the North Western Railway.) 282. 

Horse-breeding in the Jhelum Canal Colonies. 267; शा-8. 
Horse-breeding in the Sargodha Circle. 294-97. f 

T-licalth of Thsan Tlahi, a prisoner in the Central Jail; ‘Tiahore. 
53. 

Thnport of wheat under the Wheat (Import Duty) Act. 09-0 

Indianisation of the Commercial and Engineering Superior Service: 
of the North Western Railway. 673-76. 

Lengthy retention of the post of Superintendent of Post Offices, 
Madras Cirele, by Rao Bahadur 6. Narasimha Naidu. 54-55. 

Loss or gain by the maintenance of exchange at Is. 66. 08-09. 

Memorial to the children of Sardar Ganga Singh. 769. 
Metal railway passes lost or misused. 677-78. : 
Non-retrenchment in the salaries of guards and drivers on, the North 

Western Railway. 284, 285 

Non-trunsference of the Indian-officer of the Army Remount Depart 
ment, Sargodha Circle. 28] 

~ Pay of ticket examiners on the North Western Railway. , 286. 
Policy of communal representation on the North Western Railway. 

70 Postmen arid packers employed at the Rawalpindi Post Office. 683. 
“Powers of Assistant Traffic Superintendents. 679. ~ 

‘Powers of the Railway Board of framing rules for the determina- 
tion of salaries. | 

Price of wheat. 57-58, 64-65. 
Promotion of l0-Indian subordinates to the su r reverue 

cite ० 2 दाम eat) 
Protection of Sikh interests on the North Western Railway. 672. 

Recruitment of Sikh clerks on the North Western Railway. 767-68 
, Reduction of allowance of train running staff to pre-war rates. 236. 

Release of political prisoners in the Punjab. 282, " 
Release of S: Dhanna Singh, a prisoner.of Lyallpur.,. 925. 

Representation of Muslims, Hindus, and: Sikhs: on the: Peshawar 
Municipality. 59-64. 

Result ‘of the Divisional Personnel Officers’ Conference at Lahore. 
767. , 

Retrenchment of a Sikh from the Agent’s Office, North Western 
Railway, - 07-72. १ 

Retrenchment of a Sikh from the Traffic Accounts Braiiéh of the 
North Western Railway. 672. 

TACHA Movie THAR @ 
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SINGH, SARDAR—concld 

Question re—concld 

Reirenchment on the North Western Railway. 283 
Safeguarding of the interests of Sikhs in the postal service. 682- 

83, 

+ श्र 

«it Safeguarding the interests of Sikhs in retrenchment on the North 
Western Railway. 283. 

; sa agai the interests of Sikhs on the North Western Railway. 
768. : 

Salaries of local traffic service officers. 676 
Separation of the ‘office of the District and Sessions Judge, Ajmer, 

from that of Commissioner and Collector, Ajmer-Merwara. R 
Shooting of the wife and sons of Sardar Ganga Singh at Peshawar 

Special ‘and travelling ticket examiners on the North Western 
Railway. 285 

Travelling allowance of probationers sent to outstations on the 
North Western Railway. 679-80. 

Question. (Supplementary) re 

Complaint by Pandit Jawahar Lal Nehru’ against tampering with 
his: letters inthe post office: 67. 

Cost of retrenchinent»sab-committees andthe retrenchment! etected 
oo by, them. .. 425. aA 

Passports for persons leaving Indid/£53.25; : 

Position of minorities in services under the controls ofthe Gentral 
ity Government. 477 

. Prosecutions of Sikhs for the possession of ‘‘ Kirpans’’, 772-73. 
Resolution re agricultural distress. 227, 23 

See also under ‘‘ Hari Raj Swarup, Lala ’’ for questions put ou bebalf 
of --—. 

SARDA, RAT SAHTB HARBILAS— : 
Ancient Monuments Preservation (Amendmént) Bill— 

Motions obey consider and to circulate. 207-I4, 205, 22I7, 728 
224, 

\s/Indian Theome-tax (Second Amendment) Bill— 

Motion to refer to Seleet’ Committee.’ -35-36. 
"Question re 

Aboiition the post of Public Health Commissioner with the 
“Government of 290. 
Admission to ‘the Lowest Selection Examination of junior 

officials from ‘the Central Postal Circle. “765. 
Attendance of the Public Health” Commissioner with the Govern. 

= ment of India at conferences’ outside India. 29-94. 
to Sardar Ganga Singh and memorial for his children. 

z 

© Constitution of the Governing Body of the Indian Research Fund 
Association. 293-94. 
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' 

SARDA, RAI SAHIB HARBILAS—contd. 

Question re—contd. 

Edueational Code for Ajmer-Merwara. 56. 

Examination for postal accountants. 47. 
Progress of education in Ajmer-Merwara. 55-56. 

Sea of the Health Commissioner with the Goyernment of India. 

Sande: tion by the Raja of Pisangan of the demands of his peasants. 

Question (Supplementary) re— 

Abolition of the post of Assistant Superintendent of Education, 
Ajmer-Merwara. 35-36. 

Appointment of magistrates and judicial officers in Ajmer-Merwara 
from a major provinee. 5-2. a 

Promotion of ministerial officers in Ajmer-Merwara to be magistrates 
and judicial officers, 850-, 

SARGODHA— 
Question re— 

Complaints of horse-breeding grantees of land against the Army 
Remount Officer. 2' 

Employees of the Army Remount Department, —— Circle. 282. 

Horse-breeding in the —— Circle. 294-97. 
Non-transference of the Indian officer of the Army Remount Depart- 

ment, Cirele. 28. 

SARMA, MR. R. S.— 
Indian Press Bill— 

Motions to refer to Select Committee and to circulate. 532-33. 
Resolution #€ control of money lending and rates of interest. 833-34. 

SAVINGS BANK— 
Question re . cash certificate and Go t security work in 

post offices, 94. 

SCHOOL(S)— 
Question re— 

Appointment of an ined teach the Government Secondary 
-——- at Pisangan, Ajmer-Merwara. 87, 

Clerks trained at the Training —— for accountants at Calentta. 
67. 

Governmenr grant to the D. A. ४. High Ajmer. 87-08 

तो... Hindu and dismissed, on the 
recommendation aie District Inspector of a Delhi, 602. 

Inspection of ——— in Ajmer-Merwara. 486-49, पे 

pie of Hindu and Muhammadan teac ployed ia —— in 

Numbers of Hindu and Muslim —— in Delhi. ॥708. : 

जग of the boarding house at the Government High —-) Delhi. 
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| I00L(S)—contd. 

Question re—contd. ‘ 

Teachers appointed to technical —— by the: Bengal Nagput Railway. 
9, | 

Transfer of the District Inspector of ——, Delhi. 602. 
Statement (laid on the table) by the Honourable Khan Bahaivr Mian 

Sir I'azl-i-Husain regarding number of English high -—— and 
eclleges in India. 75. 

SCHUSTER, THE HONOURABLE SIR GEORGE— 

Demand for Suppl tary Grant in respect of— 
Expenditure in England under the control of the Secretary of State 
for India. 492. : ads 

‘Miscellaneous.  228. 
Finance Bill— 

Objection to introduction of a Second 4208-04. 
Indiau Finance (Supplementary and Extending) Bill— 

Motion. for leave tointroduce. 264, 269-7, 272. 
indian Income-tax (Second Amendment) Bill— 

Motion to refer to Select Committee. 3-9, 24, 430, 35, 
Land Customs (Amendment) Bill— 

Motion for leave to introduce. 67. 

; Motions tu consider and ‘pass. 566, 
‘ Motion for adjournment re pronouncement re the excharge ratio. 

Motion to feduce Demand for Supplementary Grant for ‘‘ Miscel- 
luneous 7? re inadequate representation of Bengal at the Round 
‘Table Conference... 232. 

. Point of order raised by. re his objection to the last paragraph of 
Mr. R. K. Shanmukham Chetty’s Resolution ‘re exchange, gold 

_.-,Teserves and the Supplementary Finance Bill, 056-57. 
Provisional Collection of Taxes Bill— 

Motion for leave to introduce. 69. 

| Motion te consider. 735-36, 

Motion to pass. 736. 

Resoiution +e agricultural distress. 244-49. = ; 
Statement by on the financial position. 73-5, 029-38, 249-64. 

‘SCIENTIFIC AND TECHNICAL DEPARTMENTS— की श 
Question. re retrenchment.in ——. 496. 

SCOTT, MR. J. RAMSAY— 
Resolution re exchange, gold reserves and the Supplementary Finance 

Bill. 072-74, 088-98, 00. ae 
SECOND CLASS— 4 
“Question re intermediate and ——— North Western Railway passes to Biri. “489, 
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SECOND DIVISION— Hes : 

See ‘‘ Lower Division ’’. 

SECONDARY SCHOOL— 

See ‘* School(s) ”’. 

SECRETARIAT— 

Question re— 

Abolition of the separation allowance of the Government of India 
——s 

Absorption of attached and subordinate offices in departments 
the oy RANG, 

Alleged favouritism in the Army Department ——. 595-96. 

Allowances of staffs of the and attached offices in Delhi 
Simla. 95, 96, 97. 

Appointment of Oriyas in the Government of India —— and 
attached offices. 6. 

Appointments in the —— and attached offices. 884-85. 

Conveyance allowance for staff in Delhi. i89-90. 

Conveyance allowance granted to the staff of the Government of 
India —— at Delhi. 985-86. 

Discrimination in pay between the ——— and attached and’ subordi- 
nate offices. 5. 

Head.uerters of the Government of India ——~ and attached offices. 
है] 

Pay and allowances of staff of the Government of India —— and — 
attached. offices, .400-0. 

Pay of clerks in the —— and attached offices... 997-98. 
Promotion of clerks to the lower division of the >>]. ॥श-28. 

Recruitment and promotion of Muslims in the —— and attached 
offices. 29-3. 

Reeruitment to the clerical establishment of the Government of 
- India —— and attached offices. \407-08. 

Simla house-rent allowance of —— employees. 97. 
Working hours-in the ——. 7$: 

SECRETARY (IES)—— 

Question re— 

ह Appointment of a superannnated. officer as —— of the Rajputana 
Board of Secondary Education. 88. 

: Appuintment of Joint ——, Department of Education, Health and 
‘ Lands. 928-29. 

यु SECRETARY OF STATE FOR INDIA—EXPENDITURE IN 
| 5 ENGLAND— 

Demand for Supplementary Grant. 492. 
Motion to reduce Demand for Supplementary Grant for ' ——* re 

bee non-representation of Nationalist Muslims in the Round. Table 
i: Conference. 492-96. ह | 
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: ‘ne 
Question re appointment of President of the —— Cantonment Board. 787. 

SEEDS— 

Question re grant of special railway freight rates for grains, ——., ete., 
from Poona. 45. 

SEGREGATION— 
Question re residential _— in Mombasa. 6-7. 

SELECTION GRADE— 

Question re— 

i of Railway Mail Service clerks to the examination. 

Admission to the lowest —— examination of junior officials from the 
Central Postal Circle. 765. 

Creation of an additional —— post in each Railway Mail Service 
division. 400. 

SELECTION GRADE EXAMINATION— 
Question re— 

Lowest —— for the Posts and Telegraphs Departments. 693. 
Nomination for —— of candidates in the Delhi General Post Office. 

3879. 

SELECTION GRADE POSTS 
» Question re in the Simla General Post Office!  7877. 

3 SEN, MR. 8. C— 
Indian Bar Councils (Amendment) Bill— 

Motion to refer to Select Committee. 050-5l. 

Indian Press Bill— 

Point of order raised by that the Bill as introduced in the 
assembly has not been published in, the Gazette and. therefore 
all proceedings taken thereafter, viz. the report of the Select 
Committee, are ultra vires, illegal and void. 76-78. 

Indian Press (Emergency Powers) Bill— . 
Motions to consider and to refer to Select Committee. 32-4. 
Consideration of clause 3. 353. 
Consideration of clause 4. 430-3l, 432-33. 

Consideration of clause 23:  450-52. 

Consideration of clause 80. 458-59. 

SEN, PANDIT SATYENDRA NATH— 
Indian Press (Emergency Powers) Bill— 

Motions to consider and to cirenlate. 304-05. 

Censideration of clause 3. 38-82. 

Consideration of clause 4. 43-82. 

Consideration of clause 30. 456. 

"Motion for adjournment re shi 2 of ते at the Hijli detention 
eamp. 757-58. 
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SEN, PANDIT SATYENDRA NATH—contd : है 3 
Question re— 

Collieries owned by Government in Bengal, Bihar and the Central 
Provinees. 878. 

Correspondence dealing ‘with allegations agaitist the Personai _ 
Assistant to the Army Secretary, 923-24.. / 

का of an Officer on Special Duty in the Army | 

Promotion and pay of the Personal Assistant. to the Army Seeretary. 
922-23 

SENTENCES— 

Question re life —— awarded to Pandit Jagat Ram and Bhai Jawala 
Singh, 49-5 ° 

SEPARATION ALLOWANCE— 

Question re abolition of the 
tariat staff. 985. 

See also under ‘‘ Allowance(s) 7’. 

SERVANT (S)— 

Question re— 

Admission to the Arya Samaj of Government ——, 875, 

Government —— murdered during the last five years. 285.) 7 

Rednétion of travelling allowance of Government and Members 
of ihe Central Legislature. 6-2. 

of the Government of India Seere- 

—
—
 

SERVICE(S)— 

Question re— ; : 

Abclition of the Local Traffic —— and creation of a new —— 
677 

Bengal and other Muslims appointed in Government ४१ ५ 

Communal representation in Central Government 579-80. 
Fixation by statute of percentage of Muslim representation in Gov- 

ernment ——. | 

: Grant cf Lee passage concessions to non-Asiatic non-superior cficers 
in railway ——. 598-99 

Indianisation of superior in the Engineering Department of 
the Caleutta Port Trust.) 593-94, 595. 

Organisation of the Indian State Air ——. 5 883. 

Recruitment of residents of Delhi province to ———= in the Punjab. 
877-78 

Representation of Muslims in Government ——. 55-I6. 
Rules for the admission of candidates to the Indian Civil —— and 

other Imperial ——. 977-78, 978 

SESSIONS JUDGE— 

», Question re separation of the office of the District and ——,-Ajmer, | 
from that of Commissioner and Collector, Ajmer-Merwara. 508. 
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SHAFEE DAOODI, MAULVI MUHAMMAD— 
Question re safeguarding of Muslim interests in accounts and audit 

offices in the North West Frontier Province. 383 

SHATLANI, MR.— 
Expressions of regret on the deaths of Mr. Alexander, —— and U Tok 

Kyi. 56-59. 
SHAH NAWAZ, MIAN MUHAMMAD— 

Iixpressions of regret on the death of Mr. K. 0. Roy. 76. 

Indian Press Bill— 
Motions ‘to refer to Select Committee and to cireulate. 34-I6. 

Indian Press (Emergency Powers) Bill— 

Consideration of clause 30. 456, 457. 

Question re horse-breeding in the. Jhelum Canal Colonies. 9279, 230. 

बिक 9 (Supplementary) re horse-breeding in the Sargodlia Cirele. 

Resolution re— 

Agricultural distress. 223-27, 229, 230, 23, 233. 

Civil Court decrees and proceedings against agriculturists. 22]. 

age of money lending and rates of interest. 659, 829-3], 84, 
50. 

Powers of the Governor General under the new constitution. 649, 
654. 

SHANAN POWER HOUSE— 

See, ‘* Power House ” 
SHED(S)-—— 

Question re— 
Tneonuvenient use made of the passenger 

hanpur railway station. 07 

Lack of a ——~ and other facilities for passengers at Jhansi railway 
station. 580. 

SHERIFF OF CALCUTTA (POWERS OF CUSTODY) BILL-— 

{ See “४ Bill(s) ’’. 

} SHIA MUIAMMADANS— ; 
See *' Muhammadan(s) ”’. " 

SHILLIDY, MR. J. A— i 
Indian Mines (Amendment) Bill— 

Motion for leave to introduce. 66. 
Motions to consider and pass. 562, 568 

Recommendation of the International Labour Conference re preven- 
tion of industrial accidents. | 408-0. 

Resolution re— 
‘Draft convention regulating hours of work in offices, hotel, ete. 

2529-32 : 
Expenditure on roads. 496-97 498-99. 

ह Statement laid on the table by --+-+ re purchase of stores by the High 

ey Commissioner for India. 68-25. 

“ 
and platforms at Bur- 
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SHIPPING COMPANIES— 
Question rc deferred rebates system of British ——. | 

SHOES— 
200 28 importation of cheap rubber and canvas —— from Japan. 

SHOLAPUR— 

Question re release of prisoners. 524. 

SHOOTING (S)— 
Motion for adjournment re —— of detenus’at the Hijli detention camp. 

7783, 744-64. 

Question re— 

Compensation to Sardar Ganga Singh for the ——— of his children 
and wife. 768-69. 

-— of the wife and sons of Sardar Ganga Singh at Peshawar. 539. 

SEOP(S)— 

Question re— 

Appointment of Indians in the carriage and wagon ——- of the 
Bombay, Baroda and Central India Railway, Ajmer. 876. 

5 कपल लेकर by the Head Clerk, Government of India. Press, Simla. 

SIGNALLERS— 
Question re postal —— and departmental telegraphists. 707. 

SIKH (S)— 

Question re— 

Appointment of —— and Hindus as draftsmen on the North 
Western Railway. 49-92. 

5८: aa of —— as Controllers on the North Western Railway. 
67. 

= Appointment of, — —as. Deputy | Postmaster-General) ‘and Post- 4 
masters. 68-82. 

: Appominent of ——. as Head Clerks on the North Western Railway. — 
i : 669. : = 

Appointment of as Staff and Assistant Staff Wardens on the 
North Western Railway. 670. : 

Appoiniment of —— as Traffic’ Inspectors, ete., ‘on the North 
‘Western Railway. 669-70, - 

Appointment of —— Gazetted Officers:to the North Western Rail- 
_ Way. 585. F 
Appointment of —— in Andit and Accounts Departments of the 

Government of India. 672-73. tu ftieif 
a A agement of —— in the Accounts Department. of the North : 

estern Railway. 669-70. न f 
Appointment of in the Clearing Accounts Office: 670. 

_... Appointment of —— in the postal service in the Punjab. 682.) 
J Appointment of —— on the North Western Railway. 55-57, 67. 4 
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(S)—contd. ; 

Question re—contd. 

Appointment. of —— to Accounts Services on the North Western 

Railway. 585-86. 

eo of —— to the Indian Ciyil Service in the Punjab. 

Appointment of —— to the Telegraph Engineering Department, 

Lahore Division. 588-89. 

27220 of ——in the office of the Accountant General, Punjab. 

Employment of —— on the North Western Railway: .. 282. 

Failure to appoint a —— to the Sandhurst Committee. 586. 

Hindu and —— population in Bengal and the Punjab. 878-79. 

Number of —— employed in certain offices. 775-76. 

Proseentions of —— for the possession of ‘‘ Kirpans’’. 772-73. 

Protcetion of ——— interests on the North Western Railway. 672. 

Revruitment of —— clerks on the North Western Railway. 767-68. 

Representation of Hindus, Muslims and —— on the Peshawar 

Municipality. 59-64" 

Representation of —— and Hindus on the Peshawar Municipal 

Committee. 587-88. : 

Representation of —— in certain Accounts offices and the Publie 

Works Department. 63. : 

Representation of —— in the office of the Director-General, Indian 

Medical Service. 805-06. 

Rétrenchment of a —— from the Agent's Office, North Western 

Railway. 67i-72. 
Retrenchment of a from the Traffic Accounts Branch of the 

North Western Railway. 672. 

Saferuarding of the interests of —+— in Pay and Accounis: Offices. 

776. 

Safeguarding of the interests of —— in the postal service, 682-83. 

Safeguarding the interests of ——— in retrenchment on the North 

_.. Western Railway... 2 

Safeguarding the interests of —— on the North Western Railway. 

768. हु ee 
__ candidates at examinations for the clerical service in Govern- 

‘ment of India offices. 775. 

SILCHAR— — 3 

Question re-— 

Transfer from 
98. 

Travelling allowance of Railway Mail Service officials, transferred 

from ——. 898. : 

of office bearers of the local postal union. 897- 
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ह SiLVER— 

| Question re— 

Conference at Paris on the —-— question. 997. 

Stocks of —— in coin and bullion. 902-03: 

World Conference on ——. 902. 

SIMLA— 

Question re— 

Allotment of elerks’ quarters at Phagli, ——. 0-l. 

Allotment of Government quarters in ——. 883-84. 

Allowances of staffs of the Secretariat and attached offices in 
and -——. 95, 9१6, 97 

Appointment of Hindus tothe Government of India Press; —— 
472-78 

Appointment of Muslims in the General Post Office. 4877, 
4878-79. 

Appointment of temporary postal clerks at Delhi and ———. 798. 

Charge for excess water at Government quarters in ——— and New 
Delhi 5 

a for excess water at the clerks’ quarters, Phagli, ——~-. 925- 

Conference at on retrenchment. 44 

Employment of relatives of the head clerk in the Government of 
India Press, 360-6 

Excess water rates charged for quarters in Phagli, ——. 975. 

House-rent and house-rent allowance at —— and Delhi. 9I6. 

Introduction of water meter cards in ——— andNew Delhi, 975 

Kitchens of the Assembly quarters at Longwood, ——. 63-l4 

Meters attached to clerks’ quarters at Phagli,-———. 993. 

Move to and from ——. 397 

Move to ——. 406 

है Provision of inereased intermediate class accommodation for 
~ £3 move from —— to Delhi. 94 

Qualifications and communities of the employees of the Government 
= “ of India Press, ——. 72. 

Rent for Government quarters paid by clerks in —— and Delhi 
_ during the months of April and October. 984-85. 

Selection grade posts in the General Post Office. 377. | 

मा run by the Head Clerk, Government of India Press,» 
60. 

SIMLA TLOUSE-RENT ALLOWANCE— nee 

Sze ‘* Allowance(s) ??. 2 

लॉ ण 5 rire ers hi शक (niline an 
Question re —— and standard time. 996. हे श्र 
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a 

Question re— ‘ i 

Allegations against the Superintendent of Post Offices, Lower —— 

and Persian Gulf Division. 79-92. 

Employment of Muslims in the Lower —— and Persian Gulf Postal 

Division. 793. 
Extra powers of the Commissioner of ४ (9B: 

Frontier Regulations in force in the North West Frontier Province 

and —— and decision of cases by jirgas. 98-99. 

Muslims employed in the Railway Mail Service, —— and Baluchis- 

tan circle. 793. 
N«n-appointment of Muslims to the Railway Mail Service in the 

—— and Baluchistan circle. 

Number of Muslims employed in the Lower —— and Persian Gulf 
Postal Division. 792. 

Number of Sahiti Hindus and Muslims employed in the Lower -—— 

and Persian Gulf Postal Division. 793. 

Pay of Assistant Commissioners of Income-tax in Bombay and —— 

£6 

Preponderance of Hindus in appointments in the North West 

Frontier Province, and Baluchistan. 382. 

Reeraitment of Muslims in the —— and Baluchistan Postal Cirele. 

796. 

Superintendents and Postmasters in the —— and Baluchistan Postal 

Circle. 798. 

INDHI(S)— 
Question re— 

Appointment. of —— as heads of departments in the North Western 

: Railway Offices, Lahore. 74. 

Appointment of —— as Sanitary Inspectors on the North Western 

Railway. 73-74. 

H, MR, GAYA PRASAD— 
Aneient Monuments Preservation (Amendment) Bill— 

Motion to consider. 206-07. 

Code of Criminal Procedure (Amendment). Bill—(Amendment of 

section 44)— 

=" Motion to refer to Select Committee, 439-44, 448. 449, 453, 456, 

465, 472-73. ‘ 
Foreign Relations Bill— _ = 

Motions. to consider and to cirenlate. 736, 947. . 

Indian Mines (Amendment) Bill— 
Motion to consider. 562. 

{Indian Press Bill— न : 

Motions to refer to Select Committee and to circulate. 303, 328, 39, 

325, 326, 337, 540. ou 

Motion for leave to withdraw.  4278. 
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SINGH, MR. GAYA PRASAD—contd. 

Indian Press (Emergency Powers) Bill— 

Motions to ider and to circulate. 7284, 7285. 

Consideration of clause 3. 333, 334, 340, 34], 35]. 

Consideration of clause 4. 4, 433-34. 

Motion for adjournment re shooting of detenus at the Hijli | 
camp. 745, 754. 

Motion to reduce Demand for Supplementary Grant for’ ** Miscel- 
laneous ’’ re inadequate representation of the landliolders and 
zamindars at the Round Table Conference: 7288, 

Question re— 

Action taken against volunteers of the Afghan Youth League or the 
Khudai Khidmatgars in the North West Frontier Province. ॥ 
44. 

Alleged differential treatment of Indian and non-Indian 82०0७ 
of the Imperial Bank of India. 74-75. 

Alleged persecution of Muslims in Tanganyika. 422 

Amount of advances given to Indian merchants by. the Taperial 
Bank of India. 

Appointment of a committee of inquiry on the working of the 
Imperial Bank of India. 75-76 

५-27 of a Land and Development Officer in the Public 
orks Department, New Delhi. 404-05 

Appointment of a Trade Commissioner in Hast Africa. 423. 

Appointment of Indian Officers as Adjutants. 522-23. 

Arms licenses for Europeans and Indians in Tanganyika. 423. 

Arrest and deportation of Miss Geissler. 425-26, 

Attendance by Government servants at political meetings. 457. 

Benefit seeured by India under the Hoover, Meratorium..;265. 

Capitation charges for British Army.recruits in _India....2.. 

Censorship of reports of the Cawnpore disturbances. 5. 

Chemical preparations manufactured in India. 49. 

Common electoral roll for the Kenya Legislative Council. ॥7 

Commutation of death sentences. 23 

Complaint by Pandit Jawahar Lal Nehru against tampering with | 
his letters in the post office. 67 : 

Conference at Simla on retrenéhment. 4. ae , 

Cost of moving regiments from one to another. 523. 
Cost of retrenchment sub-committees and the retrenchment eifected 

by them. 424-25. 

Creation of an All-India Medical Council. 24. 
Cultivation of drugs in India. 38-39. 

in opening of the Third Class Booking Office at Patna June 
ve Railway station. 23-24 

Deposits with the Imperial Bank of India. 774 

Disturbances in Burma. 0-l]. — rank % 0७602 
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द MR. GAYA PRASAD—conid. 

Question re—contd. 

_— available in India purchased by Government Medical Stores. 

है 
Effect of the Burmese rebellion on Indian investments in Burma. 

li 

Electorates in Fiji. 424. 

European and Indian ladies waiting rooms at Ajmer railway station. 
424. 

Formation of an Indian Air Force. 8-9. 

Frequent changes of Directors of the Haffkine Institute, Bombay. 
392-98. 

Garhwali military prisoners. 0. 
Governing Body of the Indian Research Fund Association. 24-25. 

Government help for the Bharat Steam Navigation Company. 42- ¥ 99 { 

Grant of special railway freight rates for grains, seeds, ete., from 
Poona. 45. 

Import duties in Tanganyika on Indian imports. 420. 

Indian Air Service from Karachi to Caleutta. 2-22. 

Indians, Anglo-Indians and Europeans retrenched from railways 
and Government departments. _ 4-l5. 

Indians repatriated to India from abroad. 8-2]. 
Malaria cases and the supply of quinine. 4-42. 

Materials supplied by India for the Great. War. 8. 

Medical facilities for Europeans, Indians and Africans in Tang- 
anyika.. 422-23. 

Merging of Wireless and Cable companies in India. -2. 

Messrs. Tata and Company’s offers for rmming the Air Mail Service 
in India. 400-0 

Non-representation of the province of Bihar and Orissa on the East 
Indian Railway Advisory Committee. 2] 

Non-restoration to the Congress of the Ashram in Thana Bihpur 
in Bihar. 777. 

Officer of the Women’s Medical Service Tent to the Indian Red Cross 
Society. 77-72, 

Police attion against two Indiats in Tanganyika. 790-9.. ~ 

Political prisonersin the province of Bihar and Orissa. 5. 
Prices of quinine, 45. ; 
Prohibition of a drama in the North-West Frontier Province. 9-9. 

22“ अं a of Gandhi caps and khaddar in Bannu eantonment. 42- 
avi : 

Protest by Indian employers’ delegates at the International Labour ; 
~~ Conference, Geneva 

Qualisieations of candidates for Indian’ Medical Service. 5. 

Racial discrimination in the provision of electric fans.in jails. 466- 
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SINGH, MR. GAYA PRASAD—contd. aE 

Question re—coneld. 
Racial diserimination on Italian steamers, 42] 
Recomniendations of Drug Committees. 32-38. 

Reeraitment for the Medical Research Department. -797.92, 
—" of Goanese in Departments in the Hast African . 

Refusal of a passport to England to the Chief Reporter of the 
Hindustan Times. 25. 

Refusal of permission to Maulanas Muhammad Ishaq and Muham. 
mad Irfan to enter the North West Frontier Province. 2. । 

Refusal of the Tanganyika Indian delegation to attend the Joint 
Parliamentary Committee. 422 

Release of Sholapur prisoners. 524. 

Report on co-operative societies in Tanganyika by Mr. Striekland 
शत 

Representation from Pandit Kashi Prasad Dikshit, former ly a clerk 
in the Government Press, Allahabad. 523-2 

Representation of aborigines of Bihar and “Orissa at the Round 
Table Conference. पका 

Representation of Gurkhas at the Round Table Conferenee) 523. 

Representation of Indians on public ‘bodies in Fiji. 759-70 

Representation of Shia Muhammadans at the Round Table Confer- 
ence. 523 

Researches into the action of Indian Drugs. 39-40. | 

- Residential segregation in Momb: 6-7. 

Resolution of the Tanganyika Indian Conference. 42 

Salaries of Europeans and Indian research workers paid by Indian 
5 Research Fund Association. 9 

Scheme for closer union in East Africa. 7-8. 

Sedition Ordinance in Fiji. 424. 

Sentence of whipping given to a boy in Kenya. 49-20. 

Smuggling of opium from Nepal into Bihar and Orissa. 5-I6. 4 
Speech by the Governor of the Punjab. 5. ‘ 

Stocks of quinine in India. 40-42 
Treatment of malaria and area of cinchona plantations. 42-44. 

Withdrawal of facilities granted to Indian merchants by the Inuperial 
ank of India, 7! 

Withholding of telegrams sent by Mr. M. N. Roy. 524. 
Qnestion (Supplementary) re— . : 

Abolition of the post of Assistant Superintend of Edueati 
Ajmer-Merwara. 35-36. 

Appointment of magistrates and judicial officers in Ajmer-Merwara 
amajor proyinee,. 5-2. 

Appointment of Mr. Bovenschen to the Army Retrenchmeént Sub- 
Committee. 396. 



INDEX TO LEGISLATIVE ASSHMBLY DEBATES. श्शा 

MR. GAYA PRASAD—coneld 
Question (Supplementary) re—contd. 

Appointment of Muslims on the station staff at Roorkee. 300. 

Articles in the Statesman about Kashmir. 990-9] 

Detention under Regulation III of 8I8 of Mr. Aziz Hindi of 
Amritsar. 53 

Discussion of the reports of the retrenchment committees. 95 
Employment of Indians trained abroad \in Civil Aviation: 883. 

Frontier Regulations in foree in the North West Frontier Province 
and Sind and decision of eases by jirgas. 98. ; 

Grant of Lee passage concessions to non-Asiatic non-superior officers 
in Railway Service. 599 

Halting allowance payable at Delhi to the Deputy “Director for 
Exploration... 807-08). r 

Horse-breeding in the Jhelum Canal ‘Colonies. 278, 280. 

Lack of a shed and other facilities for passengers at Jhansi Railway 
station. 580. 

, Move to and from Simla, 397 
= of Muslim clerks in offices of the'Central Government. 999- 

हे 0. 
Paucity of Muslims in the Army Department. 000. 

— of reductions of pay and pensions of Government servants. 
503. 

Posts retrenched in the Army Department. 358-64 

Purchase of the Assam Bengal Railway. 574 

ee of Muslims to Government of India offices, 00-02, 
2 

Recruitment of Muslims to the Army and Royal Air Foree Head- 
quarters offices: 00I. 

Reduction in number of members’of the Public Service; Commission. 
29-2]. 

Repatriation of Indian settlers from British colonies. 389. 
“Reports of retrenchment committees. 665-66 

: Representation of Sikhs in the office of the Director General, Indian 
७०] + Medieal’ Service. © 805-06. 

।] Retrenchment in the Archmological Department. 005. 
Retrenchment on railways. 82. 

‘Retrenchments' carried “out in Government departments. 65. 
Transfer of control of the civil administration of Aden from’ the 

_ | Government of Bombay, io the Goyernment of India.. 690. 
Resolution re— 

Draft convention on forced or compulsory labour. | 53-47, 548: 

Purchase of the Bengal. and North Western and Rohilkund and 
| Kumaon Railways. 505-06..  , 

_ SITARAMARAJU, MR. B.— 

| Indian Press (Emergency Powers) Bill— 

| 895१६ 0 Consideration of ‘clause 3. 880-8, 340 
4 
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SITARAMARAJU, MR. B—contd. L ATEN ४ 
Indian Press (Emergency Powers) Bill—contd. 

Consideration of clause 4. 44. 

Question re— i 

Alleged prohibition of the employment of graduates in the postal 
department. 4-I2 

Employment in the postal department of the sous of postal employees, 
३ Bh. 

Expenditure on Agricultural Research. 46. i 

Inconvenient timings of the Grand Trunk Express between Madras 
and Delhi. 907-08. 

Raising of loans for India in foreign countries, 4. 

The Imperial Council of Agricultural Research. |44-6. 

The recent Indian sterling loan. 4ी]. 

Transfer of Deputy Postmaster-General between Madras and Lahore 
5l. 

Request by —— to the Chair to give a ruling on the point whether the 
amendments to the Indian Press Bill, notice of which had already 
been given, would be taken into consideration in the course of dis- 
cussion on the Indian Press (Emergency Power) Bill. वश. 

Resolution re— 

Draft convention on forced or compulsory labour. 520-2I. 

Draft convention regulating hours of work या offices, hotels, ete. 
3525-27. 

Purchase of the Bengal and North Western and Rohilkund and 
Kumaon Railways. 502. 

SKINS— 

Question re removal of the export duty on hides and ———.  74. 

SMITH, MR.— 

Question re— 

Allegations made against ——. Divisional Electrician, North Western 
Railway, Multan. 768. 

Allegations of corruption against ——, Divisional Eleetrician, North — 
Western Railway, Multan. 672-3. 

SMUGGLING— 
Question re —— of opium from Nepal into Bihar and Orissa. 5-6. 

SOCIETY (IES)— 

Question re encouragement of Archeological Research by private or 

‘ 

semi-government Indian ——. 570. 

SOHAN SINGH, SIRDAR— 
Election of —— to the Standing Committee for the Department of 

Industries and Labour. 6I8. 

Question re— 

Absorption of Indian Match Companies by the Western Indian Match 
Company. 90-9. 
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SINGH, SARDAR—conid. 

Question re—contd. taniit 

Currency withdrawn from cireulation and the Government of India’s 

~ new loan. 

Low prices of wheat. 6. 

Protection for the match industry. 490, 9]. 

Railway freight on wheat and cotton. 7. 

Representation by the Indian Match Manuf: 

429]. 

SOLDIERS— 
Question re grant of pen: i to the families of —— killed in the 

Burmese rebellion. 976. 

SORTER(S)— 
Resolution re— 

Platform attendance by Railway Mail Service ——. 887. 

Uniforms of postal and telegraph peons and ——. 70. 

SOUTH AFRICA— 
Question re— 

Conference on the Indian question in == B95; 

Indians repatriated from 572. 

See also ‘‘ Africa ’’. 

SPECIAL MARRIAGE (AMENDMENT) ACT— 

See “ Act(s) ”. 

_SPEECH— 

Question re —— by the Governor of the Punjab. 5. 

SPRINGS— 

Question re utilisation of thermal —— im India. 894. 

STAFF— 
Question re— 

Allow: of the ministerial —— of the Government of India offices 

in Delhi. 72. 

Bungalows for the managing —— of the Government of India Press, 

New Delhi. 406. 

Communal considerations in retrenchment of —— in Government 

departments. 665. 

Communities represented in the —— of the Income-tax Department 

in Bihar and Orissa. 590-92. 

Employment by the railways of —— to receive and deliver letters to 

railway officials. 256. 

Examination for lower paid —— of railways. 20l. 

Overworked postal ——. 704-05. 

Overworked railway —— at Bhatni station on the Bengal and North 

Western Railway. 99-2200. : F 

‘acutrers’ Associati 

if 

e
e
e
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STAFF —contd. 

Question re—contd. 

Pay, appointments and dismissals of supervising and — 
of the Hast Indian Railway Press. 469-7। 

abe i eal and of the Posts and Telegraphs Department, — 

Retrenchment of grant and —— of the Indian Research Fund 
Association. 98. 

Retrenchment of Indian on the Hastern Bengal Railway. 506. 
+--- of the Indian Research Fund Association. 98. ४०३४ 
Strength of supervising and operating —— im the East Indian Rail- 

way Press at Caleutta and at Howrah: 226! 3 

of the Railway Mail’ Ser- Unsatisfactory accommodation for the 
vice at Howrah station. 576-77. 

STAFF SUPERINTENDENT— 
See ‘* Superintendent (s).’’. 

STANDARD TIME— 
Question re Simla time and ——. 996. 

STANDING COMMITTEE— 
Election of Members to the 

Labour. 6, 529, 68. 

STATEMENT (S)— |] 
—— by the Honourable Sir George Schuster on the financial position. 

73, 029-38, 249-64 

STATEMENT(S) (LAID ON THE TABLE)— 
-~—— by Mr. A. A. L. Parsons re recruitment of Muslims on the’ North 

Western Railway.  60-6 

—— by Mr.E. B., Howell re riots,in, the North West Frontier Province. 
202-02. 

~-— by Mr. J. A. Shillidy re purchase of stores by the High Commis- 
sioner for India. 68-25 

—— by the Honourable Khan Bahadur’ Mian Sir Fazl-i-Husain 76 
el of residential English High Schools and Colleges in India. 

a 0 7 १६ 

—— by the Honourable Sir George Rainy r¢ report.of the Committee 
ites on the purchase of the Bengal and North Western and Rohilkund 

= and Kumaon Railways. /-2. 

STATEMENT OF BUSINESS— _ 

pees Ait Honourable Sir George Rainy. _ 6, 299-300, 67-8, 936- 

STATE RATLWAYS— मु हे 

See “' Railway(s) ”’ ।क् 

STATESMAN— 3 
Question re— ee ; 

Articles in the about Kashmir, . 990-9, 992. ; है 
Leading articles in the —— on the political position. 40J-02, 

for the Department of Industries and 

a 
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ATIONS— 

Question re number of ticket collectors at certain —— and checking of 
tickets at road-side ——. 396-97. 

STATION MASTER(S)— 

Question re Mussalman —— of the East Indian Railway. 92I. 

| STATION STAFF— 
Question re appointment of Muslims on the —— at Roorkee. 00. 

STATUTE— 
Question re fixation by —— of percentage of Muslim representation 

in Government services. 7. 

STOREKEEPER— 

Question re— 
Creation of an appointment of Chief —— in the Central Public 
Works Department, Delhi. 998. 

Non-appointment of an Indian as Chief —— in the Central Publie 
Works Department, Delhi. 998-99. 

STEAM NAVIGATION COMPANIES— 

। Question re creation of an Advisory Board for Inland ——. 576. 

STEAMER COMPANY, PIONEER MOTOR TRANSPORT— 

ine" rate war carried out against the —— in Hast Bengal. 

STEAMER(S)— 
>> Qresti ion re— 
—* on —— carrying coolies from Malaya to India. I]]- 

॥ Racial discrimination on Italian ——. 42], 

STEBL INDUSTRY (PROTECTION) BILL— 

See ‘‘ Bill(s) ”’. 
TERLING— 

Question re rates for —— post office money orders. 24-25. 

STERLING LOAN(S)— 

Question re— 

Outflow of capital for . 23. 
_ Recent ——. 78-79. 

See also “ Loan(s) ’’. 

STORES— 

Question re— 

Restriction of —— purchases. 389-90. 
Purchase of —— through the Indian —— Department. 607-08. 

— purchased by Indian Railways. 606-07. 

—— purehased by the Army Department. 607. 

Statement laid on the table re purchase of —— by the. High Commis- 
sioner for India. 68-25... - 

L295LAD 
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STRICKLAND, MR.— 
Question re report on co-operative societies in Tanganyika by —--, 

442i. 

STRAITS SETTLEMENTS— 
Question re— 

Carriage of mails between India and England and India and the 
——. 695-96. 

Carriage of mails to and from the ——. 933. 

“STUDD, MR. B— 
Foreign Relations Bill— 

Motions to consider and to cireulate. 968-69, 
Indian Press Bill— 

Motion to refer to Select Committee and circulate. 55-54. 
Indian Press (Hmergency Powers) Bill— 

Motions to consider and to refer to Select Committee. 32. 
Consideration of clause 8. 333. 

STUDENT(S)— 
Question re— 

Cost of military ——~ at the Calcutta Medical College. 70-02, 
Facilities for Indian joining Universities in England. 668. 
—— concessions for travelling between Jadabpur ‘and  Caleutta. 

495-96. 

SUBORDINATE (S)— asia 
Question re— 

Alleged favouritism of Anglo-Indian Officers and —_- on the North 
Western Railway. 677 

Concessions and privileges allowed on State Railways to Anglo- 
Indians and Indian 68 

Establishment of Publie Works Department Upper —— on State 
Railways. 485-86 

Examinations for appointment of. — in the Delhi Publie Works 
Department. 980-82. : 

Pay of Publie Works Department Upper —— on Indian State Rail- 
ways. 482-8 

erie hs Anglo-Indian:-+-— te the Superior Revenue establish- ment 
Promotion of Publie Works Department’ Upper +—°on State Rail- ways. 5. 

ae 
: roared —— appointed to the Delhi Public Works Department. 

: Travelling allowances of ‘Public Works Department Upper —— on 
State Railways. 486-88.; 

SUBORDINATE OFFICES— 

Question re partial treatment of attached and ——. 948, ~~ Bee also ‘* Attached Office(s) ”” is 
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$UB-POST OFFICE— 

Question re transfer to another village of the Chotkhand ——. 697. 

SUCCESSION (AMENDMENT) BILL— 

ee ** Indian —— ’’ under ‘‘ Bill(s) ”’. 

SUGAR INDUSTRY— 

Question re protection for the ——. 888-89. 

SUHRAWARDY, SIR ABDULLAH— 
Indian Press (Emergency Powers) Bill— 

Motions to consider and to circulate. 294, 295-97, 298. 

Motions to consider and to refer to Select Committee. 307. 

SUKHRAJ RAI, RAI BAHADUR— 

Question re— 

Allotment of funds by the Road Committee for the improvement of 

roads in the Bhagalpur district. 868-69, 

Articles in the Statesman about Kashmir. 992. 
Burma rebellion. 993. 

2208 7 0 of Congressmen after the Irwin-Gandhi agreement. 

04-05. 

Exportation of monkeys and birds to America. 505. 

Income-tax assessments. 824-25. 

Income-tax paid by Jains. 506. 

Indians thrown out of work in Malaya. 507. 

Jain holidays. 505-06. 
Number of Jains in Government services. 506. 
Passages of Round Table Conference delegates, ete. 867-68. 

Reduction of the exchange rate to ls. 4d. 868. 

Representation of the Indian Chamber of Commerce at the Round 
Table Conference. 867. 

Retrenchment in salaries on State’ Railways. 507-08. 

Retrenchment of Indian staff on the Hastern Bengal Railway. 506. 

ae and exhibition of the heads of certain Burmese rebels. 

SUPERANNUATED OFFICER— 
See ‘‘ Officer(s) ’’. 

SUPERINTENDENT(S)— 
Question re— 

Appointment of Hindus as Deputy Postmasters; General and: 
‘ost Offices. 73-74. 

' Appointment of Muslims as —— in certain offices, 979. 
Appointment of ——, Archmological Section, Indian Mase 005. 
Appointment of —— in Divisional offices on the North Westerm Rail 

way. 492. 

Complaints against —— of Post Offices. 909 
Duties of the Staff and Assistant Staff —— on the East.Indian Rail- 

way. 92.



228 INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

SUPERINTENDENT (S)—contd. 

Question re—contd. 

Power house —— in New Delhi. 34. 
ae postmasters in the Sind and Baluchistan Postal Circle. 

Transfer of the of Post Offices, Malabar Division. 426. 

SUPERINTENDENT OF EDUCATION— 
Question re appointment of Hindus. in the office of the ——, Delhi. 

60-02. 

SUPERINTENDENT OF POST OFFICES— 
Question re— 

Allegations against the , Lower Sind and Persian Gulf Division. 
79i-92 

Lengthy retention of the post of ——, Madras Circle, by Rao 
Bahadur G. Narasimha Naidu. 54-55. 

Reduction of ——. 706-07. 

SUPERIOR OFFICER(S)— 
Question re— 

Grant of Lee passage concessions to non-Asiatie non —— in railway 
service. 598-99. 

Pay of the Agent and —— of the Assam Bengal Railway. 99-00. 
See also “ Officer(s) *’. 

SUPERIOR REVENUE ESTABLISHMENT— 
ss re promotion of Anglo-Indian subordinates to the 

SUPERIOR SERVICE(S)— ! 
Question re— 

Indianisation of the C cial and Engineering —— of the North 
Western Railway. 673-76. 

Retrenchment in the salaries of ——. 784. 

See also ‘‘ Serviee(s) ’’ 

SUPERVISING STAFF 
Question re proportion of —— to workers in the East Indian Railway 

Press. 70 
SUPERVISORS— 
a, re appointment of Officer —— at Army Headquarters. _09- 

SUPERVISORY POSTS— 
Question re shortage of —— in post offices and the Railway Mail Ser- 

vice. 262. 

SURVEY OF INDIA— 
Question re— 

Communities affected in reductions made in the Forest Research 
Institute and the —— Department at Dehra Dun. 685-' 

i Curtailment of holidays in the office of the ——, Mussoorie. 809 
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Question re—contd. - ८ 
Employment of Muslims in the 432-33. 

Reduetion in number of class I officers of the ——. 927. 
Removal of the —— office from Mussoorie. 580. 

8YKES, MR. E. F.— 
Question re activities of the International Chamber of Agriculture of 

Rome. 64. 

SYLLABUS— 
Question re’ —— of examination for inspectors of post offices. 6- 

62 

T 

TAIT, MR. J.— 
Indian Press Bill— 

Motions to refer to Select Committee and to cireulate. 357-58. 

Oath of Office. 4. 

TALIB MEHDI KHAN, NAWAB MAJOR MALIK— 
Election of to the Advisory Publicity Committee. 408. 

Indian Press Bill— 

Motions to refer to Select Committee and to cireulate. 547-49. 

Question re— 
Additional representation of Mercantile Community and agricultural 

elasses on the Round Table Conference. 007- 
Cost of maintenance of the exchange ratio at ls, 6d. 46-47 

Examination for appointments to the audit and accounts service 
59-60. 

| PANGANYIK A— 
Question re— 

Alleged persecution of Muslims in . 422 
‘Arms licences for Europeans and Indians in ——. 423, हे 

Import duties in —— on Indian imports. 420, 

Medical facilities for Europeans, Indians and Africans in ——: 422- 

23, 
Police action against two Indians in ——. 790-9. _ 

_ Refusal of the —— Indian Delegation to attend the Joint Parlia- 
mentary Committee. मु 

Report on Co-operative Societies in —— by Mr. Strickland. 4श. 

Resolutions of the —— Indian Conference, 42I. 

TANNING INDUSTRY— 
Question re precarious state of the ——. 53. 

FATA AND COMPANY. MESSRS,— 
aah A 's offers for running the Air Mail Service in India 

०... me 0 आल के जल पा हु 

INDEX 0 LEGISLATIVE ASSEMBLY DEBATES. 229 
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TATA IRON AND STEEL COMPANY— 

Question re bounties paid to the —— by Government. 577. 

TATANAGAR— 
Question re provision of a post office near the —— Foundry. 20]. 

TAXATION— 
Question re —— in Cantonment. 803-04. 

TERA— 

Question re duty on Chinese ——. 996. 

TEA TRADE— 
Question re slump in the —— in the Punjab. 493. 

TEACHER(S)— 
Question re— 

Appointment of an untrained in the Government Secondary, 
School at Pisangan, Ajmer-Merwara. 4487. 

Appointment of Muslim in Delhi. 08. 

Hindu and Muhammadan —— appointed and dismissed on the re 
commendation of the Distriet Inspector of Schools, Delhi. 602 

Numbers of Hindu and Muhammadan employed in schools in 
Delhi. 708 

Recognition of Muhammadan Educational institutions and appoint 
ment of Muhammadan in Delhi. 602-03 

am appointed to Technical Schools by the Bengal Nagpur Railway. 
529. 

TECHNICAL SCHOOLS— 
~ 8४८ ‘* School(s) ”. 

TELEGRAM(S)— 
Question re withholding of —— sent by Mr. M. N. Roy. 524. 

TELEGRAPH ENGINEERING DEPARTMENT— 

20207 re appointment of Sikhs to the ——, Lahore Division. 588- 

TELEGRAPH MASTER GENERAL— 
Question re 37 2, of a —— at the Government Telegraph Office, 

26 Lucknow. 

TELEGRAPH OFFICE(S)— 

Question re— 

Conversion of Departmental —— into combined offices. 97-99, 263, 
696-97, 708. 

Departmental ——, their income, work and staff. 97. 
Employment of a Telegraph Master General at the Government ——. 

Lucknow. 260. 
Establishment and cost of re-equipment of the Chittagong ——. 6. 
कप of members of various communities employed in ——. 260- 

Reduction of number of Departmental ----._ 7. 
अल of telegraph wires from the Deolali to the Nasik ——. 
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TELEGRAPH SERVICE— 

Question re preponderance of Anglo-Indians in the Departmental ——. 

262-63. 

“TELEGRAPH STAFF— 

Question re house rent and allowances paid to —— and Postal staff. 

26-62. 

TELEGRAPH TRAFFIC, SUPERINTENDENT (S) OF— 

Question re duties of ——. 95-96. 

PELEGRAPHIST(S)— 

Question re— 

Military —— employed on eivil duties. 477-78. 

Pay of —— and postal clerks. 263-64. 

Postal signallers and Departmental ——. 707. 

Retrenchment of -——. 770-3. 

TELEPHONE SUPERVISOR(S)— 

Question re duties of ——. 95. 

TENDER(S)— 

Question re— 

rian. repair work at the Government of India Press, Aligarh. 

—— for roofing of the Shanan Power House, Jogindarnagar. 683- 

84. 
__ for the conveyance of mails between Bombay and England. 

708. ४ 

TENNIS COURT— 
Question re —— for Government of India clerks at Phagli. 928. 

PERRITORIAL FORCE— 

Question re— 

Grant of senior commissions to officers of the Indian ——— and the 

University Training Corps. 790-श. 

Indian —— in the United Provinces. 82-88. 

TERRITORIAL FORCES (AMENDMENT) BILL— 

7866 “ Indian ——”’ under “ Bill(s) ””. 

TEXT BOOK COMMITTEE— 

Question re Delhi ——. ००. 

THAKERSEY HOUSE— 

Question re rent and purchase price of —— and ‘‘ Irwin House "in 

Bombay. 888. * 

THAMPAN, MR. K. P.— 

Heavy Chemical Industry (Protection) Bill— 

Motion to consider. 726-27. 

Indian Bar Councils (Amendment) Bill— 

Motion to refer to Select Committee. 046-47. 

e
e
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THAMPAN, MR. K, P.—contd. 

Question re— 

Development of Burma by immigrants from Bihar and Orissa and 
the United Provinces. 779. 

Discharge of certain employees of the Cordite Factory at Aravan- 
kadu. 475-76. 

Duty on Chinese tea. 996. 

Economy on the Madras and Southern Mahratta Railway. 475. 

Export of monkeys from India. 780-8. 

Financial aid for Indians in Burma. 780. 

Grant of Lee passage concessions to non-Asiatic non-superior officers 
in Railway Service. 598-9: 

Losses of Immigrants from Bihar and Orissa and the United Pro- 
vines settled in Burma. 779. 

Military wounded and murdered in Burma. 778. 

Number of Indians assaulted, robbed, ete., in Burma. 778. 

Proclamation of Martial Law in Burma. 778-79. 

Protection of Indians in Burma. _ 780. 

a of certain prisoners sentenced for life under Martial Law 

Representations on the plight of Indians in Burma. 777. 

Serious situation of Indians in Burma. 777-78, 780. 
Transfer of the Superintendent of Post Offices, Malabar Division. — 

426 

Transfer to remote stations of office bearers of the Calicut Branch 
~~ Postal Union, 426. 

Treatment of Intermediate class passengers at» Hardwar Railway 
Station. 996. 

Question (Suppl ry) re— 
Contracts for motor mail services-in Madras and Calentta, 93 
Departure of Indians from Burma. 49 

Export of monkeys from India. 703. / 
es es in number of members of the Public Service Commission 

Resolution re High Courts. 64. 

THERMAL SPRINGS— 
Question re utilisation of —— in India. 567. 

THIRD CLASS— 5 

Question re— 

Abolition of the post of female attendant tor —— passengers at Dacca Railway station. 700, 5 P 4 
Delay in opening of —— Booking office at Patna Junction railway 

station. 23-24. : 
दिए आ।! 3 ti af at 7b * notot 
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THIRD CLASS—conid. 

Question re—conid. 

Removal of a public latrine from the proximity of the ———~ waiting 

room at Burhanpur railway station. 08. 

THIRD DIVISION— 
Question re qualifying examination for —— clerks. 774. 

TICKET(S)— 

Question re— 

Adoption of the Mody system of Railway —— checking. हे) 

Complimentary issued on the North Western Railway. 385. 

Crew system of Railway checking. 79-80. 

Number of collectors at certain stations and cheeking of —— at 

road-side stations. 396-97. 

Sale end detection of used railway —— at Gaya and, Patna. i384- 

TICKET CHECKING— 
Question re on the East Indian Railway. 387, 388, 389, 390. 

392-93, 399. 

TICKET COLLECTOR(S)— 
Question re— 
Number of ——— at, certain stations and checking of tickets at road- 

side stations. 4896-97. 

-—— discharged and reduced on the Hast Indian Railway. . .897 

Question re— 

Abolition of travelling —— on the North Western Railway. 284 

Allowanees of Travelling on the East Indian Railway. 390. 

Control of Travelling —— and Crew staff on the East Indian Rail- 

way r ४ 

Conversion of travelling —— into special ——. 285-86. 

_Pay of —— on the North Western Railway. 286. 

Special and travelling on the North-Western. Railway. 285. 

Uniforms supplied to Crew staff and Travelling —— on the East 

‘Indian Railway. 396 

TICKET INSPECTOR(S)— 
Question re— 7 ) ¢ 

Allowances of Travelling —— on the East Indian Railway. 
39-92. 

Discharge of ‘Travelling —— on’ the abolition of the Crew 

System on the East Indian Railway. 393-94 

Examinations’ for! Travelling’ on the Hast Indian Railway. 

896 
Pay, and allowances of ‘Travelling)—+— on the East Indian Rail- 

यु way. 895. = 
छः
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TICKET INSPECTOR(S)—contd. 
Question re—contd. 

Promotion ‘of Travelling ——, ete, on the East Indian Railway 
395 

Promotion of Travelling on the East Indian Railway. 398, 

TIME-KEEPER— 

Question re appointment of a Revetment —— at Chittagong. 2—3. 

TIMES OF INDIA— 

Question re— 

Appointment of the Publicity Officer ofthe Great Indian Peningula |. 
Railway after consultation with the 899 

Employees of the nominated to the Bombay Railway Advisory 
Committee. 899—400. 

Payment by the Great Indian Peninsula Railway to the —— Office — 
for printing and stores. 398-99 

TODD, MR. A. प्र. A.— 

Code of Criminal Procedure (Amendment) Bill (Amendment of 
Section 44) Motion to refer to Select Committee. 443, 462. 

Indian Bar Councils (Amendment) Bill— 
Motion to refer to Select Committee. 008. 

Oath of Office. . 

TOK 0 के , 
Expressions of regret at the deaths of Mr. Alexander, Mr. Shahani 

and ——. 56-59 

TOWN INSPECTOR(S)— 

See “ Inspector(s) ’’. 63. 

TRADE— 

Question re— 

Correspondence with His Majesty’s Government regarding British 
in India. 60. 

Decline in the foreign —— of the Bombay Pr. me mey. 60. 
Licences for carrying on —— in Cantonments. 785-86. 
—— between India and Japan and India and Britain. 609. 

TRADE COMMISSIONER(S)— t 
‘Question re— 

Appointment of a —— in East Africa. 423. 

Appointment of Indian ——. 88 

; Quarterly Report of the Indian —— at Hamburg, 774 

TRADER(S)— 

‘Question re condition of Madrasi residents, —— and labourers in 
Burma. 47-8 
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TRAFFIC ACCOUNTS— 

Question re— 

Retrenchment of a Sikh from the —— Branch of the ‘North- 
Western Railway. 672. 

Retrenchment of employees of the East Indian Railway —— 

Office, Howrah. 976-77. 

TRAFFIC INSPECTOR(S)— 
Question re appointment of Sikhs as ——, ete., on the North- 

Western Railway. 669-70 

TRAFFIC MANAGER(S)— 

Question re term of office of the ——, Eastern Bengal Railway. 

435. 

TRAFFIC SERVICE— 

Question re— 
Abolition of the local —— and creation of a new service. 677 

Appointment of a nephew of a member of the Bengal and North- 
Western Railway Enquiry Committee in the ——. 886. 

Difference in pay of local —— Officers. 680-87. 

Salaries of local —— Officers. 676. 

TRAFFIC SUPERINTENDENT(S)— 
Question re powers of Assistant ——. 679. 

TRAIN(S)— 

7 Question re— 

Prevention by Crew staff of passengers from boarding ——. 885. 

——— frcm Amraoti to Nagpur. 927-28. 

TRAIN EXAMINER(S)— 

Question re —— at railway junctions. 93. 

TRAINING SCHOOL— 

See “ School ’’. 

TRAVELLING ALLOWANCE(S)— 
See ‘‘ Allowance(s) ”’. 

TRAVELLING TICKET EXAMINERS— 

Question re— 

Abolition of —— on the North-Western Railway. 284 

Conversion of —— into special ticket examiners. 285-86. 

Special and —— on the North Western Railway. 285. 

Sce also ‘‘ Ticket Examiner(s) ”’. 

TRAVELLING TICKET INSPECTOR(S)— f 
‘Bee ‘‘ Ticket Inspector(s) ’’. 

TREASURY BILLS— 
* See ‘* Bill(s) *’. 

* 
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TREASURY BONDS— 
Question re issue of 64 per cent. ——. 7726. 

TRIBUNAL(S)—. .. 

Question re separation of the Exeeutive from judicial | 94-95. 

TROOP(S)— 

Question re— 

British and Indian —— and officers in the Indian Army. 87-73. 

Use of —— from the Indian Army outside India. 265. 

TUBERCULOSIS— 

Question re eases at ‘‘ Ivan Ho’’ in Mussorie. 58. 

TUN AUNG, U— 
Indian Press Bill— 

Motions to refer to Select Committee and to circulate. 377-80. 

Resolution re rebellion in Burma. 86l, 862, 863. 

TUNDLA— 
Question re So at Howrah of a railway officer retrenched 

at 

TYPIST(S)— 

Question re appointment of —— in Government of India Depart- 
ments.—988-89 

Uv 

UNEMPLOYMENT— 

Question re— 

a कह of the Royal Commission on Labour regarding 

Sin Indias; 692. 
UNFUNDED DEBT(S)— 

See “ Debt(s) ”. 
UNIFORM(S)— 

Question re— 

— — of postal and telegraph peons and sorters. -70. 

—— supplied to crew staff and travelling ticket examiners on the 
Hast Indian Railway.  396. 

UNION(S)— 

Question re— 

Memorandum of the All-India Postal and Railway Mail Service 
to the Posts and Telegraphs Retrenchment Advisory Com- 

mittee. 7-2. ® 

= Transfer to remote stations of office bearers of the Calicut Branch 
; Postal 426. 
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| PROVINCES— 
Question re— 

Acute agrarian situation in the —— 873. iv 

Communal inequalities in the staff of Aecounts and Audit Offices 

in the ——. 806. 

Development of Burma by immigrants from Bihar and Orissa and 

| the ——. 779 

h Dismissal of Muslims in the — Postal Cirele. 85 

Firearm licences confiscated in the ——. 48]. 

Indian Territorial Force in the ——. 82-83. 

Losses of immigrants from Bihar and Orissa and the —— settled 

in Burma. 779 हे 

Non-reeruitment to the Army of Muslim Rajputs from the ——. 

8. 
Regiments admitting Mussalmans from the ——. 83. . 

Safeguarding of the interests of Minority Communities in appoit- 
ments to Audit and Accounts Offices in the 806-07 

UNIVERSITY (IES)— 
Question re— 

Facilities for Indian students joining 

Prohibition of a lecture by Dr. Hunter at the Delhi 

UNIVERSITY TRAINING CORPS— 
Question re grant of senior commissions to officers of the Indian 

2 Territorial Force and the ——. 790-9 

UPPER SUBORDINATES— 

Question re promotion of 
25. 

See also ‘‘ Subordinate(s) *’. 

UPPI SAHEB BAHADUR, MR.— 
Resolution re rebellion in Burma. 858. 

in England. 668. 
570. 

in the Publie Works Department. 

Vv 

VACUUM BRAKES— 
Question re lack of —— on the Eastern Bengal Railway. 409-0. 

VALUE—PAYABLE PARCELS— a 

Question re new rule for payment of two annas on —— and re- 
gistered newspapers. ? 

VICEROY, HIS EXCELLENCY THE— 

Address by to the Members of the Council of State and the 
Legislative Assembly. 34-46. 

Message from ——- and Governor General re disallowance of motion 
for adjournment relating to the Exchange Ratio. 839. 

See also ‘‘ Governor Gencral, His Excellency the ??, 
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VIZAGAPATAM PORT (AMENDMENT) BILL— 

See “ Bill(s) ”’. 

VOLUNTEERS— 
Question re action taken against of the Afghan Youth League 

or the Khudai Khidmatgars in the North West. Frontier Pro- 
vinee.. 3-4, 

Ww 

WAGON— 

Question re ——- industry. 428. 

WAGONSHOPS— 

Question re appointment of Indians in the Carriage and -—— of th 
Bombay, Baroda and Central India Railway, Ajmer. 876 

WAITING ROOM(S)— 
Question re— 

European and Indian ladies at Ajmer railway station. 424. 

Removal of a public latrine from the proximity of the third class 
at Burhanpur railway station. 408. 

WAJIHUDDIN, KHAN BAHADUR HAJI— 
Question re— 

Abolition of plural member constit' ies for Canto Board: 
802. 

Abolition of the post of Assistant Superintendent of Education , 
Ajmer-Merwara. 394 

Abolition of the post.of Educational Commissioner with the Govern- 
ment of India. 393-94. 

Abolition of the Publicity Department on the Eastern Bengal Rail- 
way. 435-36. 

' 

Alleged reactionery bye-laws in Mardan Cantonment. 783. 

Amendment of the Cantonments Act. 786-87. : 
Appointment of a superannuated officer as Secretary of the Rajpu- 

tana Board of Secondary Education. 288. 

Appointment of Advisory Boards in Cantonments. 802-03. 
Appointment of an untrained teacher in the Government Secondary 

School ‘at’ Pisangan,;~Ajmer-Merwara. 87. 
Appointment of 8. Bhawani Charan, as’ accountant in the Govern- 

ment of India Press at Aligarh. 428-29. 

Appointment of foreman, printers, Government.of India Press, Ali- 
garh, 430-3], 

tt of President of the Secunderabad Cantonment. 787 
Comment in a newspaper a pending case by an Honor: Magis- 

trate. 86-87. bal ‘ ~ 
Complaints, against the Istimrardar of Pisangan... 395. 

Constitution, of elected, Cantonment’ Boards in the North-West 
Frontier Province. 46- 3 
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WAJIHUDDIN, KHAN BAHADUR HAJI—conid. 

Question re—contd 

Cost of the Board of Secondary Education in Rajputana. 288-89. 

Creation of elected boards in Cantonments. 787-88 
Doetors appointed in charge of cantonment hospitals. 788-89. 

Drainage and water supply scheme required for Cawnpore Canton- 
ment. 789-90. 

Wees charged from candidates for examinations in Rajputana. 88. 

Fees charged from hawkers at fairs in Cawnpore Cantonment. 789. 
» Government grant to the D. A. V. High School, Ajmer. 487-88. 

Heavy work in districts of the Eastern Bengal Railway. 436. 
yeissue of a distress warrant against Bishambhar Dass in Nowshera 

Cantonment. 803. 

uicenses for carrying on trade in Cantonments. 785-86 

Non-representation of the people of Cantonments at the Round 
Table Conference. 80-0: 

Non-transfer of judicial officers from Ajmer-Merwara. 50. 

Promotions to the post of Inspecting Officers in Cantonments.. 85- 

Qualifications of employees in the Government of India Press, Ali- 
garh. 430. 

Refund of Haj pilgrim passage money. 503-04. 

Regulatiomvof motor vehicles in Ajmer-Merwara. 392-93. 

| बा in the Government of India Press, Aligarh. 429. 

plans for houses in Cawnpore Cantonment. 804 

Taxation in ¢antonments. 803-04. 
ie repair work at the Goyernment of India Press, Aligarh. 

429-30. 

Term of office of the Traffic Manager, Eastern Bengal Railway. 485. 

Transfer of control of the Catering Department of the Eastern 
Bengal Railway from headquarters to the districts. 435. 

WAKFS— 
Question re gifts, ——, ete., granted by the last Nawab Nazim of 

: Bengal, Bihar and Orissa. i 

WAR—. 
Question re materials supplied by India for the Great —--. 8. 

WAR OFFICE— 

— re direct communications between the Army authorities and 
[७ ——. 265-66 

| WARDENS— ‘ 

; Question re appointment of Sikhs’ as Staff and Assistant Staff —— on 
_ 38 the North Western Railway. 670 
AWARRANT(S)— 

Question re issue of distress against Bishambhar Dass in Now- 
shera Cantonment. 803. ० कक, 
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WATER— 6 

Question re— 

Charge for excess —— at clerks’ quarters, Phagli, Simla. 925.26. 

Charge for excess —— at Government quarters in Simla and New 
Delhi. 926. 

Juack of drinking ——- at Marwat, Bannu district. 406-07. 

WATER METRE CARDS— 
., Question re introduction of —— in Simla and New Delhi. 975. 

WATER RATES— 
Question re excess —— charge for quarters in Phagli, Simla, 975 

WATER SUPPLY— 
Question re drainage and —— scheme required for Cawnpore Canton 

ment. 789-90 

WEIGITS— 
recognised by the Indian Weights and Measures Act. Question re 

? 

WESTERN INDIA MATCH COMPANY— 
Question re absorption of Indian Match Companies by the —--. 7१90- 

9l. 

WHEAT— 

: Question re— ; 

Conference of —— growing countries in LOndOri)903-0to00= 
Exemption from the new customs duty of Cupenaire sone | 

384 for the importation of 

Fall in the price of 783-84, | 

Import of under the ——- (Import Duty) Act. 09-0. ’ 

Low prices of ——. I]6. 

Price of ——. 57-58, 64-65. 

Railway freight on —— and. eotton. व7. 
मं 470; of freight on —— from the Punjab to Calcutta. 286- 

‘ WHEAT (IMPORT DUTY) BILL— f 
‘ Sve “ Bill(s) ”’. — , 

| WHIPPING— 
i Question re— pane 

४ Abolition of the punishment of ——. 88. ites 
3 Sentence of —— given to a boy in Kenya. 49-20. | 

WILAYATULLAH, KHAN BAHADUR प्र. ७... } 

. Foreign Relations Bill— ॥ 

द Motions to ider and to cireulate. 952-53. 
Motion to refer to Select Committee. 973. ; # 

Question re— thy f 

: _, Employment of Dr. Hunter on archeological work in India. 57.7 * 
} Encouragement of logical research by private or semi-gov- 

; ernment Indian societies. 570. | 
4 हि. i । 

| 
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2 TULLAH, KHAN BAHADUR H. M.—contd. 

Question re—contd 

=e of 8 lecture by Dr. Hunter at the Deihi University. 

5 
WIRELESS— 

| Question e— 

Improvement of communication. 55. 

Indian officers in the Branch. 455... 

We Qualifications of Divisional Engineers. 55. 

ह ar ESS COMP ANIES— 

: Qu re merging of —— and Cable —— im India, ५ 4-2. 

| WoO (MEN)— 

रेप re appointment of —— Factory Inspectors. 84. 

MEN'S MEDICAL SERVICE— 

Question re officer of the —— lent! to the Indian Red Gross Society. 

7-72 

WOODMORE, MR. 8. R— 

Question re officiating promotion of —— at the Moghalpura Railway 

Workshops. 489 

WOOLLEN INDUSTRY— 

: nestion re depression im the ——. 29-30 

“WOOLLEN MILLS— 

Question. Condition of —— in India. 30-87. Bris alc 

Question re ie the Secretariat. ॥85. 

। WORKMEN 
Question re discharge of Muslim 

way 88 

WORKS COMMITTEE (8)-- 

See ‘ Committee(s) ”” 

WORKSHOP (S)— 
j 

4 Question Te— 

कक, DiMerence in pay of Indian, European and Anglo-Indian mechanies 

| sin the Lillooah ——s East ndian Railway, 520. 

| Eniployment of students of the Benares Engineering College as 

; unpaid apprentices In the Lucknow Railway —— 

~ Fdropeans, Anglo-Indians dnd Indians as mechianies in the Lillooah : 

i ndian Railway. 520. 

Officiating eae of Mr. 8. R. Woodmore at the Moghalpura 

4 $ | Railway ——. 

_ Pay of European, Anglo-Indian and Indian Apprentices of the 

nm Kharagp हा 
Privileges of employees of 

200. 

from the North Western Rail- 

Bengal and North Western Railway ——. 

4 = 

न “0 aoe in the appointment of apprentices in the 

JULLO0% 
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WORKSHOP (S)—contd 
Question re—contd 

Réduction’ in umber of apprentices in the Kharagpur Railway —— 
]8 

Seales of pay of apprentices at the Kharagpur —-~ ण8:0 

WORKSHOP INQUIRY COMMITTEE 

Sre ‘* Committee (s) ”’ 

bg 

YAKUB, SIR MUHAMMAD— है. 
Code of Criminal Procedure (Amendment) Bill—( Amendment of sec- 

tion 44)— 

Motion to refer to Select Committee. 454. 

Indian Press (Emergency Powers) Bill— 

Motion to pass. 480-83,,484, 485. 

Motion to reduce Demand for Supplementary Grant for ‘* Expendi- 
ture in England—Seeretary of State for India’’’ re non-repre- 

! ee of Nationalist Muslims in the Round Table Conference. 

Question (Supplementary) re appointment of, Muslims in the Simla 
General Post Office. 379. 

Resolution re control of money-lending and rates of interest. 652-57, 
66I, 842, 844, 852-55. Tra er 

YAMIN KHAN, MR. MUHAMMAD— 

Ancient Monuments Preservation (Amendment) Bill— 

Motions to consider and to eireulate. 28-20. 

es तक Procedure (Amendment) Bill—(Amendment of see- 
ion 44)— 

Motion to refer to Select Committee. 447-50. 

Election of Members to the Adyisory Publicity Committee. 76. 
Expressions of regret on the deaths of— 

Mr. Alexander, Mr. Shahani and U Tok Kyi. 58 A 
Mr. K. C. Roy. 73-74 ‘as 

+ Indian Finance (Supplementary and Extending) Bila 

Motion for leave to introduce. 268-69 

‘Indian. Press Bill— 
Point of order raised by Mr. 8, C. Sen that the Bill as introduced 

in th bly has not been published in the Gazette, and there- 
fore all proceedings. taken thereafter, viz., the Report of the 

“Select Committee, are ultra vires, illegal and void. 82 

Indian Press (Emergency Powers) Bill— 

Consideration of clause 3. 338-40, 356. 

Resolution re— 4 

Civil Court decrees and proceedings against agriculturists. on 
५ of 208, 209 i ही 

i Control of money-lending and rates of interest. ठ3-33. ¢ है 
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Z ; 

ZAMINDARS— 
Motion to reduce Demand. for Supplementary Grant for “ Miseella- 

neous ’’ re inadequate representation of the landholders and -—— 

at the Round Table Conference. 237-4I. 

ZIAUDVIN ATIMAD, DR— 

J) Ancient Monuments Preservation (Amendment) Bill— 

Motion to refer to Select Committee. 4228. 

y en Rélations Bill— 

ons to consider and to circulate. 963-66, 967, 968: 

tions to consider aid to refer to Select Committee. 98. 

# Indian Income-tax ( Second Amendment) Bill— 

‘ Motion to refer to Select Committee. 37-39. 

Indian Press (Emergency Powers) Bill— 

Motions to consider and to refer’ to Select Committee, 7309-2, 

Consideration of clause 3. 327-29, 352-53. 

Consideration of clanse 4. 375, 436. 

it 

-Gonsideration of clause 7. 44. 

Consideration of clause 8. ...446. 

Question re— 
‘Abolition. of the Court, of , the Judicial Commissioner of Ajmer- 

Merwara, 508-0. f 

iz vention fion of tthe Mody system of railway ticket checkinz. 82. 

’ Alleged reaetionary bye-laws in Mardan Cantonment. 788. 

‘Amendment of !the Cantonments Act. 786-87. 

ws Hea at: Howrah of a railway officer retrenched at, Tundla. 

। ist Appointment of Magistrates and Judicial Officers in Ajmer-Merwara 

| from a major province. 5-2. 

हि Appointment of Muslims in Accounts Offices. 84-I2. 

~ 57:27 असल of Muslims to the Military Accounts Department. 

* ae Appointment of President of the Seeund rabad Cantonment Board. 

i 787....5° 
Charges against Mr. Harris when in charge of the Crew System. 

। 80-8, 
५ Communal inequality in Go t serviees. 06. 

Creation of elected boards in. Cantonments. 787-88. 
हि Crew system of railway ticket checking. 79-80. 

_ Dilatory methods of Civil Courts in. Ajmer-Merwara. 52-3. 

a Discharge on account of retrenchment of Mr. Abdur Rashid from 

the office of the Chief Engineer, Surveys and Construction, Lahore. 

Drai ‘andewater supply scheme required for Cawapore Canton- 
f qj 

ष् Doctors appointed in charge of cantonment hospitals. 788-39. 

* ‘ainage 
ment. 789-90.



ZIAUDDIN AHMAD, DR.—contd. 

Question re—contd. 

INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

Employment of frontier Muslims in Account and Audit : Mfices at 
Peshawar. 58-82 

Expenditure on overseas pay, exchange compensation allowance and 

passages. 08. 
a of option to purchase the Assam Bengal Railway. 7- 

हि ॥ 
Fees charged from hawkers at fairs in Cawnpore Cantonment. 789 

Frequent postponement of cases in the Ajmer Civil Courts. 523 

Ineonyenient use made of the passenger sheds and platforms at 
Burhanpur railway Station. 07. 

indian Territorial Forces in the. United Provinces, 82-35. 

Lack of drinking water at Marwat, Bannu district. 406-07. 

licenses for carrying on trade in cantonments. 785-86. 

Non-transfer of Judicial Officers from Ajmer-Merwara. 50. 

Boe supporting the Hides Cess Enquiry Committee’s Report. 

4-7) 
Payments from cantonment funds of compensation for buildings 

on sites resumed by Government. 605. ne 

Promotion of a railway fireman. 8, 

Promotion of ministerial officers in Ajmer-Merwara to he Magistrates ~ 

and Judicial Officers. 50-2 
Provision of a road to the North of Burhanpur railway" 8fittions 

Provision of an extra gate at Burhanpur railway station. 07. 

Quarterly report of the Indian Trade Commissioner at Hamburg. 
I74. 

Railway passes for retired servants of the Oudh and Rohilkhand 
Railway. 84. 

के 7 pe of Mussalmans to the Military Accounts Department. 

Regiments admitting Mussalmans from the United Provinces. 83. 

Removal of a public latrine from the proximity of the third class 
waiting room at Burhanpur railway station. 08. 

- Removal of the export duty on hides and skins. I74. || 

Report of the Hides Cess Enquiry Committee. l]74. ¢” 

Residents expelled from cantonments. 606. 

Resumption of certain bungalows in Nowshi 

Retrenchment on railways. 8-82. ; 

Storage of dry fish and hides on the passenger platform at Burhan- 

pur railway station. 308. 
Question (Supplementary) re— 

Action taken against volunteers of the Afghan Youth League or 
Khudai Khidmatgars in the North-West Frontier Province * 

Appointment of Sikhs to the Telegraph Engineering D: ent, 

Lahore Division. 589. 

‘a Cant t. 605-26. 

५३
४
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4 ZIAUDDIN AHMAD, DR.—coneld. 

J Question (Supplementary) re—contd + 

| Detention under Regulation IIT of 588 of Mr. Aziz Hindi of Amrit- 
7 sar. 
- Examination for appointments to the Audit and Accounts Service. 

359-60. 
Fall in the price of wheat. 784. 

Grant of Lee passage concessions to non-Asiatic non-superior officers 
. in Railway Service. 599. 

illness-and treatment of Mr. Ihsan Uahi, a detenu under Regulation 
‘of 8i8. 86, 487 

fie of wheat under the Wheat (Import Duty) Aet. 09-0 

Lack of a shed and other facilities for passengers at Jhansi railway 
station. 580. 

Number of Sikhs employed in certain offices. 775-76 

Position of minorities in services under the control of the Central 
Government. 476 

Priee of wheat. 64-65. 
Prohibition of a lecture by Dr, Hunter at the Delhi University. 570- 

Purchase of the Assam Bengal Railway. 4574-75. 

Recent sterling loan. 79. 

Recruitment of Muslims to Government of India offices. 00-02. 
erie a in number of Members of the Publie Service Commission. हे 

pacers of Hindus, Muslims and Sikhs on the Peshawar Muni- 
eip 

Work & the Chittagong jetties, 0-02. 
| Resolution re— 

Control of money-lending and rates of interest. 855. 

Draft convention on foreed or compulsory labour. 58-20. 
Draft convention regulating hours of work in offices, hotels, ete. F 527-28. 

श्र कह, Gold Reserves and the Supplementary Finance Bill. 

Purchase of the Bengal and North Western and Rohillund and 
Kumaon Railways. 502-05. 

Stat t on the ial positi 034-35, 036. 

ZULFIQAR ALI KHAN, SIR—«, 
Indian Press (Emergency Powers) Bill— 

Motions to consider and to circulate. 283, 284, 285 
Resolution re Civil Court decrees and roceedings ainst agricul- turists. 26-7. = age 
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